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LOK SABHA DEBATES

LOK SABHA

——

Monday, April 16, 1979/Chaitra 26,
1901 (Saka)

—

The Lok Sabha met at Eleven of the
Clock.

[Mr, Speaker in the Chair]
ORAL ANSWERS TO QUESTIONS
SHRI JYOTIRMOY BOSU: Would

you allow another Member to take up
the question®

MR SPEAKER: No, No

SHRI JYOTIRMOY BOSU You
" have to call.

MR. SPEAKER I am calling Pro-
fessor Mavalankar, Q. 723.

SHRT JYOTIRMOY BOSU: On be-
balf of Pofessor Mavalankar Q. 723.

MR, SPEAKER: Question 724.

T wITC qYwAT qC W

*724. Ao WY ArOYAW gy :
T gl stz fewrf  a=ft 78 Ty
3! Fo1 w6 fr

(%) = avx g7 dyear o¢ T
TEfrger y

(W) = qg = § fir wiq & sqrr
& afcadr wor wr 96 wemy B

2

(w) &7 q& 7 57 v F v
O § AR 99 o< feAd weafo
T A FT oA ¢ W ag qwAr
wq &% L g s ?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) to (¢). A
statement 15 laid on the Table of the
Sabha

Statement

(a) to (¢) The work on Ban Sagar
Dam Project js in progress, There is
no proposal to change the site of the
Dam, Only some adjustments have
been made 1n the alignment of the dam
as recommended by the Board of Con-
sullant set up by the Centre. The
estimated cost of the Project Is
Rs. 322.3 crores, which includes the cost
of the dam and the canal system in
Madhya Pradesh but excludes the
cost of Canal systems to ba constructed
by Uttar Pradesh and Bihar for use of
their share of Ban Sagar waters. The
expenditure incurred up to March,
1979 ig about Rs, 8.5 crores. Work on
the dam is expected to be completed
in SiX years.

wo wesly Arorew qidy : aF I
T ¥w wew waw & fag wfrg sE”
s YT fargre ¥ fory ofY agar wgerer
¥ o awrr wRY wged A vaw
Tl qar aft wwar § e aveva F Aty
T wd g2 W= W N P e
firg o & ot gt ovw R AW R
oft a% sy Tt ge & ) B
ST & wrd wrerar gl aff aw qrd
war ay oy § e Waer sefivs e,
whew 4% ¥5 vk @t ww w7
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W 24 W fvg aq A § wuv Swd
fog o 4% § oifs @ a0 & w17 A
afx frer @ W ag ¥ %10 A
s w% 7 afx 78, @ W 9g 9 @
¢ e arefias v ff T @1
t?

ot gooft fag women : T
FIIUEA & 14 7§ 1978 F 7O
el X @ 97| IAF AR FTH! W
A AE gET &1 W QAT
dar o0 FEwA &1 F 0% @@ ¥ @
T A€ OB W @ ) T
TANT {UTR F7AT T4 g | IHH Qg
agT O¢ UHEE T A9 G E wrer
fafeen aw wf) 2, gefefadY a7 v
e 771 TifaeA 1 W g, IFw Jare
gt @ & zinw ¥ fAvoww qE
guT 1 HEEEH ¥ oW At 41
AT F wE E A |

Mo W&t aroaw qtig : feer
#e fv @ & w7 wrEAEey g a9 @
g A& T W

st geaita fag weamen @ de7 gw
FT TG I § 1 qGT FH FIH ATAT
1 % s § ag Fr &
AMAIM §Eeq  areafa® feafa Sar
wrgd & A & I @@ g

Mo WEHT AICAW qiig :  uwt
Ay war & & oergReeE § A
ofwd got 81 & o WEar g
fir fees  afvadia gur & Wi =7 9w
afrf & wTCr 7€ WU FW w6 g
7 afz g, Ot s I uw oww T &
oedY a7 w4 arie §rd Y g ad ?
wox Ot ¥ T W agy ourEr W
€F arer &1 ¥ uvw g ST ¥
waw st w7 @ § fv qg v ot
¥ ot www &) 1 ¥ faer W aww

Oral Answers 4

& fag ¥ wg ol wR W STow
257

ot goulre g wrowmen : GameRE
¥ aga WY R g SE wvg &
= w0 A v ogom &1 oY F
o fear § 7 @Y A &) W} W
FAT & W 1 qF 1 W A 5w
FUT @ &1 91 @ & | g wiferer w
MAALER RILE LR AR L

St W ATOOW ATAE ¢ IO T
s {otﬁo o faar T v s
%t fark  Afrad fed o §)
¥ s g g e R
g St f faerd & aae
sy At § o7 feay damare faerdy
&are g ?

st geofrar fag woamen : e w2w
¥ arled 2 W@ 49 AT FRAT
T faard & WO, SeY oSdw X
aFaT 1 46 7 gweT Wi fag ¥
T FFCaT | AT F FAT Iwar faad
¥ graar | mes gfdtoa gawT frReir
GAT WA X1 SYOWIR 9gd 244
Famarz 71 g ww q@ gt ge
g saar a1 a8 FP 9T wW A,
147 dmare srewws faoeflt w1
ST |

o faaraw wox gre ;A
TR { qar § 6 o a% W w0w
9 g 7% § W uw faelly of ¥ 2w
T wd W W g | AEed,
g v e ot & firemw g v
frr @61 @ war w=ht wERT wondd
f6 ot o gor & wg few qT g &,

T a9 feear ad gur §
w7 @1% wify o e e gur @ ?

ft geofte feg wewven : o T
R AR qE g 1 I
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=T §UTT ¥R XA | AR W
0T ¥ fedew i X ¥@v g ) agr ww
& Yy wgw s T woAT 59 g Ew
T FAT G gur &, A A wveA
LI 35,69, .,

MR. SPEAKER: Is it a long list?

SHR] SURJIT SINGH BARNALA.
It 15 a fairly long list,

MR SPEAKER. Then you please
lay it on the Table of the House

fig & wogrew W glead

*726. S} WA FAT G : 4T
g sitx feer§ oA 98 aam = w0
¥

(%) #av wEMEHT AEEA & ST
ATITHT FY g1 AT grie & aww ¥ fey
RIFTT ¥ Q19 TH 49 iF ¥ Wogrw
1wl fagd Suwen wd §,

(=) afz g, & #ar A7 A T
TR ¥ O qiSAr duT oW 2,
i

() afzgr, ArgawrTam ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH)' (a) and (b). The overall
storage facihities with the Food Cor-
poration of India, both owned and
hired, are adequate for the level of
Stocks with the Corporation. However,
operations of procurement, movement
and storage have indicated certain
Baps in certain areas, Efforts are in
hand to meet the situation,

(¢} A statement is laid on the Table
of the Sabha,

Statement

While adequate facilitles for storage
;f Wheat exist with the Food Corpora-
M of India, various steps have been

taken to meet the pressure on the
capacity for storage of foodgrains,
such as—

(a) A project has been undertaken
for implementation by the Food Cor-
poration of India for building addi-
tional capacity of 3.575 million tonnes
with the assistance of the World Bank.
This is already under way and is ex-
pected to be completed by 1981-82,

(b) Under another World Bank Pro-
ject, a capacity of one lakh tonnes is
expecied to bo completed during the
current year in the States of Punjab
and Uttar Pradesh.

(¢) A capacity of 404 million {onnes
has been secured by Food Corporation
of India from private parties under the
A RDC. assisted scheme of encourag-
ing private parties, to build godowns
on their own landg as par Food Cor-
poralion’s specifications for bewng let
out to Food Corporation of India on
guaranteed occupativn basis of »—3
years Further phases of this pro.
gramme to add storage in the States of
Punja', Haryana, UP, West Bengal
and Maharashtra are at various stages
of implementation.

(d) All out efforts are made to make
the optimum use of the existing storage
capacity by ramsing the height of the
stacks

(e) Use of cover and plinth type of
storage during times of peak procure-
ment.

ft Triter AT W ¢ ey RN,
frgr &1 & HWT & WYY 97 A-
A ATV g WA & aw gw qafer
A=d qr Wi IF ad qv @rEr Ew
TIET JET qEAT (AT & | WA AR
% o mafeqmdn 8 ww ¥ Sw
rat Farc A § fF oAy 7 6w
W ATT AT K 9T AT WA H
faeyr qure, gfom Wi ofesl
IorRw wifaw §, gE &, e wnv
feaftr 8 ¥ THTC &7 ¥q Y § 6
foret waTor et anrdaT ay  qIETY
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¥ gicra A gy gdr ardar | I 0@
¥ &7 & AT §T 999 9T AT AAIK

Y IS B GHC A FAT  SqAEQT
srd?

ot W w fag : o Y wATw
QIFNT IFRY XA BT 2qAEqT BT AT
LR | gTEp OF AT F ETST FTRAT
AT g Pr o e qifeae Har §
TR 7T 37 747 T XX FTAT
wedr §, arfadr 3, 3% forg w1k wez-
dfer aff & 1 =g I dmE
Ffagfar g gt fasx av fpary
=% W § A% ag w3 WAy wf
Fr 2o Qifeae ® frg &1 =9
gor Fug oqr TIer FT 30 AW
gPFIac A 3 agr qigENA -0
aft wrg § agt 7 w2AA F qrax 737
syt Afr T &1 A3y E w1
FIE &F T ATLET &1

St TRex e wAt: dor O A
W d F7d4 fasy &9 w1vE 2w o
T o0 fF o THL =07 FOA A0
WA RIAGAFTT 8, EATA A 6104 7
@ g1 F 7 Al T AT wr iy
Iy AL &, AT FZ IIEL R AT
73T wg Arx 9 faqw § X3 46R
1T T R oy &y ) oswE A
TAT 7 FI7 qTq07 & 18 3TTEqT TR 7
TR EZET FIT I@L AT T 27 &
wIT 1 ar | F w4y q0i q AR
w7 wqaeqr g ?

=t vy v fg : gAY AT Wit
¥y v wfow §@ § 97 ziw-
91§ F3ATE ¥ T FA7 FAT AT
feafa goow 2 orar & &ar g9 AT
HIAA T §eeq & waw HF qaar g o

! gOR WX wgwR : waaw ¥,
wer o § gw arx € crore fapar §

giadiE *1 s ¥ FTCT TH W
fexsa 1A & 1w oY ¥w F garch
dfeat ga wFrc #r § gt awmE
&) FTET FAT AT H FTLT FATH ALTAT
¥ 7 TAT F w0, gAY 9T AL 7 faed
& F1I7 FE qTAT T AATH QAT FHwrw
FTFUL I NEAT E1 AT FEr Y Fw
T FTHT TrEry qATAT AER F Y o
wIq sTTE4T FET {5 N TR 2A0R
at @ § arfs garw gefar <, o
1 A wEY ATAT T @ I F gy AETH
T, TTET FT 74T F@ AT BEY
wleqt # 3asr oY ga57 arq faw g5
1T Y HIT STHEQT F4T ! Gl g, A
%9 q%G W Amrg 74 & fae fag
AN IZ B FAT 3UH WELAT FREA F
AT T q1AT IATT K oAt &
ST 7 AT TRTT 7 7F & TR 9
2ar aat # fF sla w1 ® Al
& FroTardi grar g1 ITHT FATT FAT §,
FF1 qZ AT A 5gr e 7

s Wy ware feg : ATy A7 A
W IAT Ar TR, AEM gEW €T A
5 F17 §1 6417 § 7@ %7 AT AT @
& & w0 wiqw wvoan Q@ foed
g frig A A fe =1 3w 7 qwae
&1 faF 0@ 1 S IAE wiEE
RIAITEAT § A ATAT AT @Y

gro et fag : oiw dar ot w1
%41 7g R & o qrw 7 o7 9
FTAI R QX § WA TR AW
@ & W1 1981 ¥ wi4q % 4¥ g4
FT &THAT FeAT qdar | &ey feafw @
SO AT waenT /i M g W )
ar war w47 o xAER R I@ WO
T AATAAT FY 67T # 1@ gL G
& wigs ¥ wfar verow v & fald
I dr A wardr § 7 o ot
IR F A ww @ 4, vy ek



aede 61 Y & GrT sy Y ant ¥ o1
3% o #I fpaat w7 ®T 55T, 6F
fagg ¥ aqatq ?

sfy ey warrw Pl < T @t FAATE
¥ @ § oGy & ¢ @wTT Al wear
g fr &7 1981 & soFTer qeF ATAT Y |
£5FT ®YE SATT AfY g ot 7 wrg
AT E | WTETE T W §) §var
g AT adr o) §) ¥t § , TEET ATET
AY ATHT T 5%aT § |

Pollution in Metropolitan Cities

727 SHRI K PRADHANI Wil the
Mimister ot WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) what are the mnameg of the
Metropolitan cittes including Dell
where pollution of water and air is
posing growing danger;

(b) whethey environmental factors
are responsible for incidence of cancer
to the extent of 90 per cent, and

(ey if so, what preveniive measu.es
Government of India propese to take
n thig regard?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPFLY AND REHABILI-
TATION (SHRI RAM KINKAR). (a)
to (¢) A statement is laid on the
Table of the Sabha,

Statement

(a) There 1s indication of growing
water and air pollution in Metropol-
tan eities mm varying degrees,

(b) Experiments have shown that
large proportion of cancers are related
to individual’s personal environment
and the enpvironment around the person
buring work end rest. The percentage
Would vary in different reqions of the
country from 50 to 80:

(c) As a first step towards control
o environmentsl pollution the Water

Oral Antwers CHAITRA 26, 1901 (SAKA) Orol Answers 0

(Prevention and Control of Pollution)
Act, 1974, wag enacted. Under this
Act Water Pollution Control Boards
have been set up in various States in
the country to tackle the water pollu-
tion problem To control air pollution
the Government has already introduced
the Airr (Pevention and Control of
Pollution) Bill, 1878, in the Parliament,
which 15 at present under the consider-
ation of a Jont Commuttee of both the
Houses

As far as the environmental factors
causing cancer are concerned various
epidemiological studieg  have been
undertaken n wvarious parts of the
country The harzards of usage of
different substances have been inti-
mated to the authoritieg concerned for
taking up suitable measures 1n the
primary prevention of cancer

SHRI K PRADHANI: May I know
from the hon Minister whether all the
States including Orissa have constitut-
ed the Water Pollution Control Boards
and :f so, what action they have taken
so fare to prevent water pollution?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR1 SIKANDAR
BAKHT) The reasons which cause
water pollution are industrial eftluents
and domestic sewage They happen
practically in every State The steps
that we have taken are we have alrea-
dy passed Water Pollution Act during
1874, and durng December 1977, we
passed the Cess Act tco, so that these
Boardg which are looking after these
problems are provided with proper
funds Very recently, on Air Pollu-
tion also a new Bill hag been introduc-
ed

MR. SPEAKER: His
whether all the
the Boards

BHRI SIKANDAR BAKHT: Most of
the States have formed the Boards
The remaning States are being persu-
aded to adept this Act. There are only
three States remamning and they arp
also going to fall in line with others.

question is
States have formed
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MR. SPEAKER: He asked whether
Onssa has formed the Board.

SHRI SIKANDAR BAKHT: No.
Orissa has not yet formed the Board.

SHRI K. PRADHANI: In his answer
the hon. Minister has stated:

“The hazards of usage of ditferent
substances have been intimated to
the authorities concerned for taking
up suitable measures in the primary
prevention of cancer.”

What are those hazardous substan-
ces and what action has been taken
after the passing of the Water Pollu-
tion Bill?

SHRI SIKANDAR BAKIIT, It is con-
sidered that micro and macro environ-
menial causes result in cancer. Micro
environmentul causes are those which
are within one's individual body. The
things which have been held o be res-
ponsible for this are:

Use of Kangri in Kashmir, which
causes abdominal skin cancer,

Chewing of tobacco and betel quid,
which 1s associated with a high inci-
dence of oral cancer,

Food habits, using edible oils, during
the processing of which hazardous
contaminants such as solveni residues
or accidenial contaminanis like arge-
mone are added,

excesg consumptirn of alcoholic bever-
ages, cigarette smoking and even
excess exposure to sunlight, which may
cause sking cancer.

There are number of
like. ..

MR. SPEAKER: What are the envi-
ronmental causes?

SHRI SIKANDAR BAKHT: In the
technical jargon, I said: “Micro and
Macro environmental causes”. Macro
enviroomental causes are the ones
which you have referred to. While air
pollution is caused by emission of
gaseous and particulate matter from
the industries as well as automobile

other things

APRIL 16, 1970
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exhausts, water pollution is caused
due to discharge of industrial efiu-
ents and domestic sewnge,

SHRI R, K. MHALGI: May I know
from the hon. Minister the centres in
various parts of the country where
epidemiological studies are being
carried out at preseni?

SHRI SIKANDAR BAKHT. It has
been categorised. A few studieg con-
ducted by the National Environmental
Engincering Rsearch Institule, Nagpur
during 1977-78 indicate the maximum
levels of Sulphur Dioxide in cities like
Bombay, Calcuita, Delhi and Madras.
Then the Indian Council of Medical
Research has reported that a large
proporiion of cancers are relateg to
micro and macro environmental
causes. Now, this 1s a  sort of very
general thing. But the fact is that re-
latively little 1s kncwn, however, of
the effects of low expesure to a large
number of carcinogemic factors, such
as is implied in the carcinogenic haz-
ard associated with environmental
pollution. Then there 1s one substance
which 1s called Peroxy acyl mtrate
(PAN) and some benezene compounds
can cause cancer if they are inhaled in
sufficient doses. Benz Pyrene is now
considered as indicator chemical
whose presence in ambient air above
a certain concentrations ijg considered
ag carcinogenic threat. There is no
systematic measurements of concen-
trations of Benz Pyrene,..

MR. SPEAKER: All hypothetical
questions.. .

SHRI R. K, MHALGI. Sir, my ques-
tion has not been replied to.

SHR] SIKANDAR BAKHT: The
National Environmental Engineering
Research Institute Nagpur, has carried
out a study of the levels of Sulpher
Dioxide only.

SHRI KRISHNACHANDRA HAL-
DER. Sir, all of us know that in West
Bengal both the Ganges and Damodar
rivers are flowing and both the sides of
these two rivers are the industrial
belts. So the waters of both these
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nvers get polluted. I would lLke to
know whether in  co-ordination with
the State Government, the Central
Gevernment has any scheme to pre-
vent the water pollution of these two
nivers 1n West Bengal

SHRI SIKANDAR BAKHT: Sir, the
State Board itself is looking after the
control of water pollution in these two
TIVers.

Mnadt o et & wrew g waw #
WIRaTHY Y et ¥ et

*731. ot wwwATH FATIH KA
qar gfa vt fawrg aat ag aan &
FHG f

(%) wr wvdw g fam J
o 9qN ¥ qTAT FT FEY F w0

g qT WRTHT AT AT F7 wT A
2

(@) afx g, & ga® waEeq
ardm arw o w feaar wrer
By, ww

(w) & o7 +F ¥ fag g
T E AR S T @R & ?

THY. MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) Al stocks of paddy
offerec] by the producers and conform-
ing to the prescribed specifications are
being purchased at the support price.
Rice stocks due from millers as levy
are plso being lLifted by the Food Cor-
poration of India 1in full Besides,
voluntary offers by Rice Millers of
Stocks over and above their levy dues
are also being accepted subject 1o the
avallability of godown space. As on
11th April 1979, the total procurment
in the State comes to 8,160 tonnes of
Pdddy against a bare 431 tonnes in the
corresponding period of last khanf
Marketing season of 1977-78. A
quaniity of 2,44.804 tonnes of rice has

been procured thus year aganst 1,590,379

in the corresponding period of last
markefing season

(b) and (e¢) Do not arise.

o wwenrw gwew w7 Tl
wgrRT ¥ Y g7 foor §, Sed e
@ & 1 g, gliamr, 9T go qYe
¥ frmrY & g fera smar & st fra-
oY & sad & =7 ¥ q47  onfr
o owem gaw ¥ fAw are——anaw
93 & F-fEaar H g w7 I
ey T 2F ¥ 1 =g Aver A7 Ry
¢ & wedY w@ew T g7 WAAT AUAAv
% i 7@ o< wreefa e fraw & fieaar
OTF GET & | ATA FY GAAT F O Y
gz w7 & | za far frarat €Y o35
¥ arcar faemge war @At &
7t fadr ¥ @ 60, 65 AT 66 FIC
wfa-fegea & fema ¥ @der wim &
o aredm mmw fam & wfaerd
qE ¥ @ F qAqE qOE WKL A
far @ &

oft Wi sarq e ¢ uTw e
qimr mr g ggarAIIWIA ¥
71 97 fir wre g s S A frew
g § @ Form wwa wdod w AEw
& I AW AT WA AL wAEX
I W Sfaw  waw fear anda

st werwemw g ¥ : fow T
qg ST wdET o1 @ 91, 39 awg Wy
¥ O & wawy w1 fe@ 7T FIE W
gz faedY oY, 99 F a2 WY AR Franr
AR Wr W) oy OF qw & Al e
w= gt WAl wdr o & wor &Y
g &3 3w g feemlt § W I
7 faght felt §1 wcag sy
I & S ¥ ag ogwr g, W et
w ey At g g
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oY Wiy wawy Ty : 0 B faedy
T 1A F a7 A N2E@ T J
e ®1 47 | SR s fE @ G
wre 4d ¥t § 39 ¥ vy fewvat A
frwr v § wafag ag W= ) A
RE

wtedt awire g : 51 wET €
ara 9T M w0 5 fm feaal &
ore ¥ I w47 2 R @R F1 wt
Y ANE & TR FT TFA F Fwor
g EmAEH wH
7g 4 ot w7 o foed W g
g 7y T@ W foman Geae w fean
T, ¥F 8 TF ACEH a1 Y F @
&1 AHAT gW A A@AY W FAQ ATE
g1 a7 W W1 oY § a8 W @,
qFTT T foem Y e &=y ?

i Wi wag fag : =R B oy
¥ Ty TFr A et & g e
WY W T T W gw faa @ 9w
o< fasw o sr@r 1

it v ferew : gk 37 & T
¥t ggama ¥ W F@T H IN TRW
¥ Wi & av s syl wEEw @
T &, AV FAT TR & T TAT STIToreT
§ fF e dEaw dev A T §W
§ =7 %Y #fee o< 9g wATT a=r W,
i TWT S T ® T 2 e
fore & grr & #f e o wAw § & 9
A W EH FU FT S¥ war w7 fowr
MR. SPEAKER: It does not arise.

This is on storage facilities, you are
on disposal.

ot dqu faedt : we W,
WOR qgf W #t agars § T agw
¥ i 3 ¥ forr Y ag *fer g afe
g fear omr. | . | (smwem). . . .

wwaw wged ;3 O g, Afew
g AR 7 ¥ afy Izar &

st et : AT W off &
¥e &7 3T Wy fear g o o=
I @aiw & e ¥ § e o
gar far g A ¥ far & W
wa ¢ & ma wRw ¥ A dfeat §
e TR ¥ AT AN @ AR Y )
AT WA FT AWl aw T wTEReA
ors tfear a1 s owet w1 W,
et gt @ 4 1 gy A
110507 ¥ Fa v & fas w@r & )
At & smaar =wgen g fe wr o el
H 7EFRT FY F A gAY /gy # wrey
& 7 afz a8 st & & w0 Af) v
A faTsm T 115%m FFny faw
7T & 34T I 1 WG &A1 AT X w0
T Y ?

ot oy ey Fe : gwTdy STy
ag & fr wfs wo waw ¥ w9 & g
HI¥ aga 7 frew w1 A dav gar %
w3 Y v 99 STEw ¥ Surar

ot TrEaweft : 115U ¥ wA R

MR. SPEAKER: He depends on his
information, not years,

st W s fag : ovft @ WA
¥ 115 3T ¥ &7 WA §Y &7 IW W
g1 u1g ¥, § 99 & gasra wOSm

SHRI P. RAJAGOPAL NADIU: Can
I take it that all the surplus foodgrains
in Madhya Pradesh has been purchased
by the FCI?

MR. SPEAKER: Hiz version is that
it has not heen purchased.
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SHRI P RAJAGOPAL NADIU Can
1 take 1t that all the surplus food-
gramns 1n Madhya Pradesh has been
purchased by the FCI?

SHRI BHANU PRATAP SINGH: All
that 1s offered 1g purchased

Trwven T i ferg et ore ecerd et

+734. siidtem @ : FAT
frrmfor e wrare aay gt gRate
Al g FAF I FO S fw

(%) ¥ wwg avfior a9 AATE
frerary fF wEnT 9v @wTE o #,

(@) 3@ 77 # O § wwrfaw
T ¥ QAT ®7 sgaedT ¥vR & foq
w7 qeATE ATy & fog Tew Averd
%1 faefra wgrar 33 F fog F=w
TR AT GHAT oA g, e
74T TS AT TN fEw qEgE ¥
Tifr & ST § I TW SEeA ¥
fav g ad Toea™ GV w5 fEadt
nfn &, §,

(w) v ¥ e Y A & s
MY { Ymerer A agT AT Sy
F s & fag ol § 9T A
TR AT AYSATHY & wRma Saee
lag Faw we & forg & ot §
L1

(w) 7 €@ weC T aE
TIATY & T %Y 37 AW §T WTEAE-

v gt oy gl @ o g7

faator st wrare awr of e
Jrate wwres % g st (st Tw
fowe) : (%) & (w) g% fawer &
| 9T @ g

forqew

(%) wow goerd wic @v Tw
AN ¥ wqdw et oo & fe & wree

gt T fagifor fewrew & wmamt
& WA 1972 ¥ wAWT ¥ q7 07
CgwerT wer ATy ¥ 3ee 49 o
aorE w1 % g g g o

(@) w=mgfr ™ & fauw £
WITE &R AT Tt W weqfa
Frrar & fod faedo wgram, Saw
TN & ARET qET ATAY K, WA @]
fer I8 97 qATH HTEVAEAT 7
F gei 9T AT ZT WUAT gt
ot & (8 T Sy 9 STy
grfe & FM=ETT & fqg 7ow "o
&1 gwat 97 ararfra & ) v g
Tt FTER F WA, 9T el
F oM g wed yw 7 78 1972
F g9uw ¥ wa ¥§ T I%eqwa
T Y 47 o A 7 B i e
Fv1 wawfaw wET faqr wmar ¢
1979—80 % o8 =& Fra%w & wwang
vt w1 fad s arer faaaw w1 o
ufew ®v g0 faar mar ¢

() ToE & gy B AR
FEETHEY YTHT §Y et & B g9
syl Ao #Y wafr gy ¥ fod
¥ @ wafaw arftor segfe sdwe
& g wAe fed o & ag faerfon
1 o€ § fiF g S & wenta gy
10-15 79 %Y wafy ¥ gwr aw wenfora
aret swweT & fad aere ol wnfgd
¥fww afy il grov F oft shoper s
e & 30 wiaww & afew T @er
wfgd |

(w) wmar & 5 ¥ oo sy
YT & wewry wAvk € Qe &
25 & 40 forze winfior wir safiey g
ook ¥ fewfor & € & forad
R & g oy oo et & fordt orer
Y qaier arerReraTst @ gfr gt s
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oft fhoa T qTOW WeAH FEd,
A qefy Mg A AR W AY T A
guT @ § I 47 o 9@ qF g,
T o vo A ¥ &9 agw qer
& fr Frorna fewm srar? o< and adt
¢ ¥fe #1§ wrare 7§ wawr T g,
¥aw qg ®¢ fomm o g fF 1972 7
o AREATHET WA AT AT Y T A
I TS AYHIC WITH AVHIT IAT ATT
A ATAEY FOWAATT AT A4
&7 a7 &1 @ @ ¥ Afew @y w9R
TEr F41e |

77 aia ag ¥ 5 sgaaw -
FT A WY A Ty A wagly
¥ foro a7 WI9R TN ATHET 9T BT
faar & 1 B ag WA W ar fe
WITT ®VET WY 799 AIEIE AT
foyera farmr woTT AT w1 PRt
et & Afra g ot way oft & arg
I af fean @, ¥aw afra sagia
¥ fao s wegfaom WAz 2] A
TTq TEN F | W GH H QO IAT Ay
fear mar ¥ wfY R 7 oFAqE F
weaeg o A oY & s 7Y feremaa
o o, Toelt wite s, @ W e
¥ TEET AAYA B A0 AG TAE
oY, gt it SO ag fear mar
¥aw agwg T f& 10-1599 &t
wafy #4179 § WWHT 30 Wi &
wius saear &1 w{a 7 fear aa,
Arfr g AT FY w9 foar onar §
aqusht 1 T3 A4 e onar § o7 O
wEdt F S 2-4 9 X § W 5-10
|F TN T\ TG 9T A A GIRT
aaeE §, O W A i ' )
wufag & o wwgaw g f oo
Fraral F waw wur § forrd e 9
Frard gt andy § ) afy o & wree
T Wt qroTd aAg o g Ay fee
qidr ¥ quicy wvaT ® oraga W@ @

APRIL 186, 1879
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gt § 7w qoec MY wrwra g e
Y F oo 6 Y 9 wowr gwear
&7 &Y 39T 9¥ g1 (HF Fawe W
77w WY oy AT g &)

it feerre wen : mfad warer w7
AT F T F FA wgww g0 @
7 ®g omar § oo 13 ¥ o Y
Thormd garé v § Ay Taw WA g
¥ fao &1 ow ¥ et § fe
THt F faq wf o wf g gl
W & ag v wen wigAr g e oy
fwmwtﬁsﬁamﬁt‘rqqﬂt
U TAAAZ & TRl T AveAr §, O
ﬂ?ﬂwmwmtwfﬂ%qﬂ%ﬂ-
?zzmwmairmgagﬁ
877 Fvzr 7 § | fafrwm frea ¥ aagw
st & fear ot § A f2ew a<IE-
T, ot 0 I T R Al
ZET 7 oW gatAe & 93 faedt
g1

WET % WAE §1 avq §, X ogw
At oot e fe Fawr g {aw agEwe ¥
fc ot gr g am ag & &
®qaT argerera &1 W fors & fear
&, wrw SR 99T 91 &1 10-15 T
AmA T@E §U WS wEer ¥ 30
FrEdr § SATA 7 g1, (ART GIHA AR
fear v & 1 <t oy 9 & o e
A 92 gfedopeer ¥ fag 40 wex -
T FT TN | XHEH WOATAT CROHNE
T & T g §, wfedopwe e
® afy sg=nd &) oY o awen @
gah Wk ww afy & g qw A 1
qTE 13 gATT a1y T § oAy srrewer
fardror AvaT § gy o< qry o e Y T
¥ 17 & fog gamrat & wfy frerar
(wwa@) 1 AT 53 FWC FA AT
@ frad ¥ 1977 ¥ 1w 13 @O
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g A ¥ frex ww 1977-78 ¥
wéw 12 g T wA7 33 feg AQ
¢ e it Arq wer geT §, 1978
79 TER o waar & 18 X ATA
A ¢ EW Afew ot =Rzw ¥ g
agy vk & 1 quwY A AweT A wargEw
&, AT aw Y ardy A e owr §
garht wifeer § fF o wrsew fardrsr
¢ e welt ¥ oy qrdy fadr o oy
TaRAE & TR fear @ @ Y A
TAAT WTEAT 1 1975-76 ¥ fufauw
frgq Swrw & wARA 60 FAT AT
TATRTT 9T AT 1976-77 % fafraw
frew g™ F mW@EEA 615 AT
FT UEiewA v | dfww 1977-
78 ¥ fadma dgw waw WK
TRAIAIEE F7F ATET AATA—ZAT  H
frem 73 318 FTrT AT oY AT vt
I FAT § —3IF ¥ A F1 fawr w1
166 FUT & 747 A7 a ad ¥ fag
220 FUYT 7@T AT 8 | X9 fAQ W
ARET @ ST@ET ¥ |

wWitorr aw aTow ;. weAw ot
F A &7 307 feewy araT § 1 wQ
forgraa ag & f& < Aromd T
¥ o gf & fag ok wf —w aw-
ATHY FIT AT qUAY qrfaviy w Iveew
T & Aoy ¥ o ¥R
avar wvet @Y wgr Ay 2, 7w IR A
TIAET 9 O oY grar & agT T F gE-aw
e aw O & ary A ¥ wgr A Ay
A e it §, ag el e § @
I o W< oy § ) W A e o
TrrATaY & qu sy ¥ v ¥ aft wr s
T <aT T §, @ 9w wg oie T
¥ amfy ady wt gk &, wa & et o
TH Qo e WY ot T P v
T & e wmee g fF ww qeet
wrafiat & vy & qrd % farg wrr
T EAR ar gy ?

ot feremre wew : &% qget Twr adt
awrt & wra wd fear a7 fo ot g
TG A AT Y, T ANAATHT F Haw
AT & fag At gdar FTE 7 wraw

AT Y

it drrore g : weas S -
A TR TAE F AT ¥ A5
dr ¥ dar s mrg vy ¥ Fefirar aar <}
t ox fr 9w ma & =1 @V A B,
afiwT oY 7gr § aer o1t 9gE & fag
TS AET &Y T ¥ AR QAT 9 @7 PARHT
ot mrea) wroft g ¥ A7 W gafeg
TET FATH T4V, AT ATET THG K qAT ¥
I9 MET A FATAT WNC AET 9T WY
g & 97 @

MR SPEAKER Rajasthan Canal
does not come me under his Ministry.
So 1t does not arise.

oY IW &R : A A ¥ gow IR
wet gaavar B el F1 ATAw 7@ f2g

% §, I ET A I A FTEHA AGY
FATY A Y | AW F AT AW —AT
TE a3 Wy § |, P & sroor w0 v
TEAY A% qgA 7 @ow X A1 o7 qAT
T AT § WY AV Y ey Ay Frerar
g | oA WY WIY WIS A QF
wE ag WY e 3 fe wq ¥q 97 wY
QT = &Y A IW A a1 &N W/
srafagar & sg ?

st fewrre wex : oW wEAw,
qg qaTe g A X A A Dar @,
afe gaat Y qfesr §—% saF At
¥ o —af wvT AgAT € | AvAAT
wFe X 7y gE A wonar fe 22
wraE 7 frg ag § | By wqr & AE
% faw w1g § WX 1977-78 #Y gax WY
Tk ¥ 197879 X \TEW
goT § —EEE art ¥ weden sawe 6
e
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o gy wx g waT™ g 6T a1
fr arg wear @t w1 srafawar 86 ar
a7 ag W€ agg awr @AW A E

MR. SPEAKER: Yours is a sugges-
tien for action,

SHRI SIKANDAR BAKHT: We have
fixed the target and the target is to
cover all the 1.13 lakh villages

Subsidy to Books in Indian Languages

*735. SHRI SURAJ BHAN: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that only
English Books are subsidised by the
National Book Trust and not the
buoks in Indian Languages including
Hindi, the National language;

(b) if so, since when this is going
on and the amount spent as assist-
ance or subsidy upon English books;
and

(c¢) how long will it take for the
Government to include the Titleg in
Hind; and other Indian languages for
subsidy?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(h) The National Book Trust has
been subsidising the publication of
books in English for students studying
at University level since 1970, under
the Scheme of “Subsidised Publication
of University Level Books in English".
Till the end of February, 1979 an
amount of Re  67,62,824.51 has been
spent for providing subsidy to titles in
different subject areas,

(¢) the matter is under active con-
sideration.

oY W WIW : Were Wgrew, wow
o7 ¥ et tr o wrer e Wi o
WA WY QF 77 GHT o 7 fear wur )
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afew, womes, o, Sfear, o W
oF w1 §&r oY 7Y fawr wr Wi %
Farufy WTaT %Y SN 68 W WX WRTA
faar mam 1 ag e 1970 H W EgE o
sfre ft gy e s wely off, 99 ¥
sory # s fadifar &y, widoft wy
e it e gy sraf gew
wiet ) w1 wdw agf o aR
W ¥ SO Fagaamrmr § f
7% “weecwAgma § 1 R g sTAE
STEATE T AE 1970 § “srE vty we
{7 AL FATH TP ¥ AT H BT HIL

fear mar & WT a@ ¥ 7@ wa
waiyvw & 7

DR. PRATAP CHANDRA CHUNDER:
Sir, ior the publication of university
level text books in Hindi and regional
languages, there 1s a separate Centra:
scheme, and the State Text-book Board
and Hindi Granth Akademies are im-
plementing the Central scheme under
which the university level books in
Hindi and regional languages are being
brought cut. About 4,800 books have
already published, out of which 825 are
translations and the rest are originals.
The publication of English text-books
18 meant for protection of Indian
wrilers and Indian publishers 1n
English. So, it is a separate scheme
and tor Hindi and other regional
languages there is a different scheme.
In spite of that, the National Book
Trust is considering modifying its
present scheme to give help to Hindi
publications also.

il GO W AT qarer e wffward
BT arel & ak ¥ W1 Wi e
¥ art ¥ vt wgew & v sy o
fear § Wfrw & ger ewliiied qoA
wEeT § | I%iA orve ¥ gy fewr
§ fr qfafedr Afew o o feard
vk aret §, I & fegargw ot W
T § 1 TN ¥ g g § e g
wielt ¥ ff ®Y ? gew dv Qrow
vy § s forel gfiraiendy orfew WY o
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az §f ¥4 9g wEw fear o @ Y
g faafady Wfew vz @ wofre srefdy
¥ ao% qg¥ § a7 wfrarT ook & ey
aa¥r 3 e i wradY & aey oY gré
% W T 9gEy WK ST
mamﬁgmg. T TR
ardt & avwr ¥ forg oY STEEQY T
gré enay Y Frara & fom s wew w7
gaEe FET A7, T wrammy 7 6
Trare AR & awit Ty Y e
¥ fog ag wqema &5, x9 &7 waw &
aar o ¥ AT Y ?

DR PRATAP CHANDRA CHUNDER
Sr text-books for primary and secon-
dary education are generally controlled

y the State Governments They have
their own Teat-book cerporations and
c¢ducation at that level i1s largely the
concern of the Stale Government
That is why only at the university
level these schemes are being consider-
ed But there 13 some pioposal now
to extend the scheme to cover books at
diploma level educaticn as weli

st fawa gRTT Ao ¢ @g @Y
AT ot & wgr & Fr fgt &, qoret
& aYe afaer & gzraia #3t & far o
FOXE T T TAT 4T, TART ASHTETET
= ¥ wrf arew Af ¥ oqw o
msfrerger wFw §, faa¥d  wev
T ZwT q¥T ¥ fav asfeney
¥t §, frm a@ ¥ a7 fad gofew
¥ fer o w@r 8, W< fadt Cromrer
Fauwr ¥ 7 fvar mar 1 gover s
3¢ ¢ o ¥8 Otmer dqgd o Fowey
Afera s eigwae afafedt & w3
T T §, I ¥ v 1 O7 A
it s agE weA g § o sy
Torern vuR wrft § | w79 3wyt fo oy
“wee wfegwr” & oY & ag o
wrgaT § v o oY wrde Wy 0w

ez w3 Ay Wi W AT ARE
¥ §, ITN g T EY A W AY
Qe AT §, T F e A Fne-
waw  asfiergy wT LY Iear ?

DR. PRATAP CHANDRA CHUNDER*
Sir this one-crore scheme which the
hon Member has referred to 1s not
confined to translations only It is also
for publication of umversity level text-
books 1n different regional languages
I have slready given that flgure Out
of 4800 beoks published under this
scheme only 885 have been translations
and the rest have been originals

SHRI VIJAY KUMAR MALHOTRA
It 15 not subs dised”

DR PRATAP CHANDRA CIUNDER
It 1s not subsidited The entire money
18 provided by the Central Government
for thus purpose Now this scheme of
Fngush books has been provided
| ecause of the fact that irom USA,
USSR and other foreign countries
cheap Enghsh books were imported in
this country and Indian writers writung
English te\t-books were at a disadvan-
tage To meet this challenge Sir this
scheme was introduced I can give
one or two examples of how it was
done The original price of the book
ENT D1seasesina Tropwcal Environ-
ment written by Shr1 S Kameswaiam
18 Rs 60/- and the suosidised price
18 Rs 16/- So in this way we are
trying to help the students as well as
Indian authors

SHRI VIJAY KUMAR MALHOT-
RA What about the Indian Regional
languages’

DR PRATAP CHANDRA CHUND-
ER This we are considering and we
will try to extend this under NBT
Scheme to the regional languages as
well

SHRI VAYALAR RAVI  Sir, the
subsidy for the translation of books
both in Enghish ag well as the Indian
regional languageg 18 not upto the
mark because we haveg come to kmow
that the books sither in Hindi langu-
age or any other regional languages
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are not available. May I know from
the hon. Minister what is the total
amount that has been earmarked for
the translation of books in Hindi as
well as in regiona] languages and
would you propose to increase the
quantum of money for this purpose?

DR, PRATAP CHANDRA CHUND-
ER: I have already told this House
that so far as the N.B.T. subsidy is
concerned, it has not yet been extend
to regional languages, We are consi-
dering this and after it is finalised,
1 shall be in a position to tell what
will be the amount available for
English and other languages.

wraw w1 faafe

*740. Wt gOx W ‘gEw’ W
whe st ferrd w'alY gg 7oy & gt
w4 fw .

(¥) w1 wETEr feere wiv &
wrfe® wrat # gaifes g oo w7 oo
vy fa s sy v

(w) afz gf, A g7 ¥ weeasy
it fadert qzr & v 3 Y s
§?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). In
view of the comfortable stock posi-
tion of cereals with the public agen-
cies, particularly in regard to rise, it
has been decided to allow export of
limited quantities of rice, which ecan
be conveniently spared without en-
dangering the needs of the public
distribution gystem. The amount of
foreign exchange likely to earned by
these exports will depend on the
gquantities actually exported and
prices obtained and it is mot possible
to estimete this ag yet.

ot gox W1 ‘g’ : e A,
AT WAT APRT X A9 Twe ¥
v ok werkm e
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artafors qafadt & ora s et fdiy.
wearaw w1 g eerw feafawrghe &
ardrfs faeroor sonelt o wravwaat
w1 waq gy far gwnn ¥ g
&Y o aF e ST Ay v wwr
# frafa &< © weyafa 87 & favig
feqrmar &1 & s wgarg fe wmae
T ATt ¥r g dw ¥ 70 whoww &
01T g9, wuw, ¥ Wi w_w
sexfgrewfr age 3w gy § ot
wTae Wi §, ST et w7 AWy gy
w7 STE QAR % T v ww §
fomd fo g guwer & o foer e 3
frwy ®1 s wo@ & fag e
g =% 7

st wm s ey o ® wTAw
&1 WETET §A7 ®aW 9 HfegA zA
¥ WYX g @TF gawT g27 T agf 4T |
Tg GATS WAATT & wAET § | 9T A%
fveran afeers Fefigagma faeew a1 mw
Zr@rEsa Rty gu Al AT &
forg wraw #1911 pEwIRER ¥ ww
# oft ot Ty gTETT W F 9 &7
g7 FT AT WTAT ¥T WA ¥ &TH A
A1 AT 0

st gow w1 ‘guw’ : wma wgew,
wY et sgven & wgr & fr o wrar
¥ srarer w7 fraier g | & st g
fe axed frr srr e § 7 qudr o
Fag v =g fr e feer R
w feet wrey § g wrEw WewT
s g ?

it Wiy fey © vt @Y OF at
qer g ot § o afage gfew &
T & fir 3w & o ¥ ) oz AW
WRATTTEAT | ¥ & wrere goy fws w)
fear & | Ty e wowrd WY 7 2E
vt ¥ rdfeafeyay o § an
QET NU°0 §T A% a1 AT gorre v O
% faafe < it 81
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DR. VASANT KUMAR PANDIT:
Sir, will the hon. Minister inform the
House what particular varieties of
‘rice will be exported out of the quota
that hag been fixed for export. 1 am
also concerned with the floor price of
rice which is going to be determined
again because of which cxports are
affected. Hence, before we consider
the export of rice goods, the floor
price has to be fixed, There iz a lot
of uncertainty about it in the mind of
{foreign imporfers. Which particular
qualities or varities of rice are being
allowed exported and when will the
floor prices fixed?

SHRI BHANU PRATAFP SINGH:
No restriction is placed regarding the
quality of rice; and guality of rice can
be exported by any agency which has
been permitted to export rice.

Ag for the second part of the qucs-
tion, exports are not determined by
floor prices in this country but are
determined by the international price
of rice; that certainly is higher than
the price current in the country.

wY g&o q@o ®rATH : Tfw wiw &
T Fgd wies wraw w1 were } gafaw
o7 g § v wre s w7 owmae
FET Y 1 & ot wnger g fe
F1 ATY e # e gy o Ararer I vy
FOX w1 WY e % 7wt gu
T ¥ wg oiw W 91T @ v fver
e forer T & W age s fvewr
Y T f R wrR A e w: v ETe
s awfaward 1o wIo ¥ s et
& i e 3w & ot Y Y e A
warfawr? gt Xw o forw T ax
forerarr § et srer it amge ot
hﬁt?&hmmmt?

o weprery g+ o feedt-
Wﬁmmwﬁuﬁtﬁqg

o fyafer mif W.t.rm&-ﬁ

alherdy § Wik 9 ofems fegihaque
foreew & wraw fafior gar & s
fiees w1 witc amgrewr sfiert & fag
g &1 W e WSt YW W
TgeT & A IEwr Ay gy AT §
€t Sar TR

st q®o QHo WWWTHY : TR
frewmm o s g, fewwima. o%
wT g §

st fay - 9§ A A

& 197 wewt ¥ sredt firdnaly gw o faar

HTOAT !

SHRI K, SU'RYANARAYANA May
1 know whether the government of
Andhra Pradesh has approached this
government to allow them sufficient
quantity of rice to be exported from
Andhra Pradesh to various countries
through their agencies, private and
public and if so what is the reaction of
the Government of India and how
much have they been permitted to
export?

SHRI BHANU PRATAP SINGH:
We have allowed the state govern-
ment of Andhra Pradesh to export
rice upto 30,000 tonnes.

Persons killegd due to Avalanche in
HP.

SHRI KANWAR LAL
GUPTA:
*741. SHRI DURGA CHAND:t

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) the number of persons killed
and injured separately jn the recent
avalanches and glaclers in the-
Lahaul-Spiti valley of Himachal Pra-
desh;

(b) the details utpmperty with the-
amount deitroyed
“.{¢) the value of relief given to the
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statement of the Minister on 15th
March, 18797

THE MINISTER OF AGB_ICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). A statement is laid on the Table
.of the Sabha.

Statement

(a) The latest information from the
State Govt. indicates that in the
Lahaul-Spiti wvalley out of 280 per-
sons reported to have been buried,
181 are dead, 23 are still missing and
76 have been rescued alive but in-
jured—11 of them being seriously in=-
jured,

(b) According to the information
furnished by the State Govt the as-
sessment of damage is still continu-
ing as the work cannot be completed
due to complete disruption of roads
and transport communication and most
part of the area being still under a
thick blanket of snow.

(¢) The State Government has
from the beginning spent a total
amount of Rs, 10.90 lakhs on various
items of relief as follows: —

{Ra. in Lakhs)
{1’) Cost of medicines 2:00
i1) Interim cash assistance
to affected persons 6 35

(ili) Cast of relief materials  2:55

Total _10'00

Cash relief ¢f Rs. 1000/- has been
given by the State Government to
each family of which any member
dled In the calamity. The adminis-
{ration at the district and the State
levels wag geared into action imme-
diately as the news of havoe reached
the district and the State Headquar~
ters, The relief supplies were air
dropped at 30 different points in
Lghaul, Pin valley in Spiti and
Bharmour and Pangi valley g¢f Chamba
district, The State Govt, alsp ar-
ranged to procure and air drop ade-
quate guantities of medicines besides

Oral Answers
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1985 kgs of atta, 1770 Kgs of rice,
605 kg; of sugsr, 230 kgs of milk
powder, 148 dozen of match boxes,
185 blankets, 870 coats, 376 pullovers,
20 jerseys, 600 children’s garments,
331 pairs of trousers, 220 metres of
woollen cloth, 537 hunting boots,
pickaxes/shovels and utensils etc,
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WRITTEN ANSWERS TO QUESTION

Resconstitution of Inde-U.S, Sab-Com-
mindon on Pducation ang Culture

*723, PROF. P, G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Indo-US Sub-Com-
mission on Education and Culture re-
constituted by the Government in
May, 1877, is still functioning;

(b) if so, how and where and in
which flelds;

(c) who are the pres:nt Members
of the said Sub-Commission and how
often they meet and where;

(d) if the said Bub-Commission is
defunct, reasons therefor;

(e) if the said Sub-Commission is
not active, reasons therefor, and

(f) whether Government propose to
reaclivise the said Sub-Commussion
and also to change its membership
personnel?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a), (b) and (c). The Sub-
Lommussion on Education and Culture
45 a continuing body but the compo-
sition of the Indian delegation for each
meeting is decided by the Govt. Lists
of members of the Indian and U.S.
delegationg to the last joint meeting,
held on 19-20 March, 1079 in New
Delhi, are attached (lists I and II).
The Sub-Commission functions, where
necesery through joint Committees,
in flelds such as museums, fllms, tele-
vision, broadcasting, education and
performing arts, and meets every
year, alternately in India end USA.

(d) to (f). In view of the &ms-
:_uia’m to (a), (b) ang (c), doeg not
e,

List [

INDO-US SUB-COMMISSION ON
EDUCATION AND CULTURE -
INDIAN MEMBERS

. Dr. M. 8. Gore

2. Prof. A. K. Ghosh
3. Prof. Venkataramani
4 Dr. C. 8. Jha

5. Bhri Soli Sorabjee
6. Shri R. N. Mirdha
7
8
9

Ll

. Shri P. Sabanayagam

. Bhri P. P. D'Souza

. Shri J. N. Dixit
10. 8Bhri J. K. Bhattacharya
11. Dr. (Mrs ) Kapila Vatsyayan
12. Dr. D. N. Misra
13. Shri Inam Rahman
14, Shri N. V. K, Murthy
15. Shri P. C. Chatterjee
16. Dr. S. K. Mitra
17. Shri R. K. Chhabra
18. Shri B. K. Thapar
19. Dr. N. R. Banerjee
20. Dr. A, K. Jalaluddin
21. Smt Usha Malik

List—II
AMERICAN MEMBERS

. Dr. Franklin Long

. Edward Booher
Edward C. Dimock
Henry J. Chauthen

. R. T. Curran
Daniel Boorstin
Charles Blitzey

. Philips Talbot

. Robert Loestma

Frad Harrington

. Tod Tanen

. Patrico Susillo

© o3 ®mon

EEYEEYYREVE

10.
11.
12.

Preferentia) treatment to Government

*728. SHR] K, MALLANNA: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHA-
BILITATION be pleaged to state:

(a) whether there is any scheme
under the consideration of Govern-
meng to consider the cases of Central



regarding the allot-

(b) it go, the details thereof?

THE MINISTER OF WORES AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir,

(b) Does not arise.

Priority for good breed (of Cows and
Pigs in Oooperative Sectors

*720.SHRI G. ¥, KRISHNAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether there ig any proposal
under the consideration of Govern-
ment to give prionty to the good
breed of cows and pigs in cooperative
sectors in view of the national policy
in this regard; and

(b) if so, the detailg in this regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). In the cooperative sector,
Government have already sanctioned
a massive Dairy Development Pro-

been launched to enable them
cross-bred cows. Cattly feed
sidizeq rates is given to the
rvies for feeding the

heiferg from the 4th to 26th month of
age and the beneficiaries are encurag-
ed to form cooperatives,

R

40

MATE

+and agricultural labourers has also
raise

sub=

i

*730. SHRI K LAKKAPPA: Wil
the Mimister of EDUCATION. SOCIAL
WELFARE AND CULTURE be pleased
to state,

(a) whether teaching of science has
been made compulsory upto Class X
in Delhi Schools under the 104.2
system;

{b) whether adequate arrangements
for laboratories, libraries, workshops
discussion and lecture rooms, teaching
aids rooms, supply of gas in labora-
tories have been made in the schools
to cope with the Increased activities
in geience education; and

(c) if not, what steps are proposed
to be taken to provide adequate faci-
lities for science education in the
Delhi Schools, and if not reasons

5

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) and (¢). The requisite informae-
tion is being collected from the Delhi
Administration snd will be placed on~
the Table of the Sabha as soon a#
possible,
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Ferillisey Handling Plant at Iodira
Dack st BOmbay Port

*732, SHRI §. R. DAMANI Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to ptate.

(a) whether fertiizer handhng
plant worth Rs 2 crore ¢ Indira
dock of the Bombay Port has remained
unused for the last two years,

{b) if so, the reasons therefor; and

(c) the stepg being proposed to be
taken to put the plant into operation®

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) The fertali.
ser handling equipment nstalled at
Indua Docks since July 1977 1s yet
to be commissioned The sanctioned
cost of the Project 1s Rs 111 ciores

(b) The main reasons 18 the non-
settlement of terms and conditions for
deployment of labour and sharing of
benefits arising out of mechamsation

(c) A Commuttee of 3 Secretaries
from the Mimstries of Agriculture,
Food and Shipping 1s already engaged
in negotiaticns with the representa-
tives of labour umion(s) As soon as
an agreement 1s arnved at, steps will
be taken to commssion the plant

Solar Cell Developed at IIT, Delhd

*733 SHRI K T KOSALRAM Will
the Minuster of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether the Indian Institute of
Technology, Delln has developed solar
cell that converts sunhight mnto elec-
trieity, which 1s 100 times cheaper

:h?ummummdm,
T

(b) it go, the steps being taken to
Patent it for commertia] production?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER) (a) Yes, Sir

(b) Although the Solar Cells deve-
loped at IIT, Delhi have shown high
efficiency, these are not very stable A
lot more of research and development
work 18 shill required to be done to
solve the major problems of stability
and lfe of these cells It 15 too early
to take steps to patent the process for
commercial preduction

Memorandum from All India Federa-
tion of Educational Association

*738 SHRI K S VEERABHAD.
RAPPA Will the Munister of EDUCA-
TION SOCIAL WELFARE AND CUL-
TURE be pleased to lay a statement
showing

(a) whether 1t 33 a fact that jn
pursuance of the resolution passed
by the 53rd Al India Educational
Conference held at Cuttack on
December 27—31, 1978 and ag endors-
ed by the Council of the All India
Federation of Educationa] Association
at 1ts meeting at Kanpur on February
18, 1979, the Al] Incdia Federation of
Educationa] Association has recently
submutted a memorandum to the Gov-
ernment, and

(b) 1if so, the details regarding therr
demand and the reaction of Govern-
ment thereon?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Yes, Sir

(i) Comprehensive National Po-
licy on Education,

(ii) National Pay Scales

(in) Full Civic Rights for Primary
Teachers

(iv) Education Act
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(v) Secondary Education and Pn-
mary Education Granis Cem-
massion

(vi) Withdrawal of Bills depriving
Teachers of their right to
sirike

(vi) Representation of Teachers on
bodies formulating Flans and
Programmes of Education

These demands have already been
discussed on 23rd March, 1870 with a
deputation oi the Ali India Pederation
of Educational Associations which was
led by its Piesideut Piof D Lp Chak-
1avarty, MP when they were apprised
of the position on all their demands

Non-Availability of Postage Stamps
Published in Honour of Netaji
Subhash Chandra Bose

*737 PROF SAMAR GUHA Wil
the Mimister ot COMMUNICATIONS
be pleased to state

(a) whether siamps published 1n
commemoration of Pt Jawaharlal
Nehru are available in plenty where-
ag stamps once publhished in honour
of Nela): Subhash Chandra Bose are
not available in the Post office,

(b) if s0, the reasons thereabout,

(c) whether the Government wnll
reprint stamps of Netan Subhash
Chandra Bose for laiger circulation
through Post Ofiices, and

(d) 1f so, facts thereabout?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD B8UKH-
DEO SAI) (a) to (d) Stamps printed
on Netayn were special commemorative
stamps which are only prnted once
and mm  speufic quantibes Special
commemorative stamps are never re-
printed The stamps on Jawaharlal
Nehru were 1ssued n 1976 defimtive
series They were reprinted as and
when the stocks of various denomina-
tions were to be replemshed in the
normal course
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Amistance $0 Farmers of Punjad and
Haryans

7002. CHOWDHRY BALBIR
SINGH: -

SHRI GYANESHWAR PRA-
SAD YADAV:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether farmers in Punjab and
Haryana have suffered great loss as a
result of heavy hailstorm and snow-
fall in these States in March, 1978;

(b) if so, whether Government will
give some assistance for making good
this heavy loss; and

(c) if so, the details of the scheme
formulated for providing assistance?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALA): (a) Yes, Sir.

(b) and (¢) The Government of
Haryana are providing gratuitous re-
lief to the land-owners/tenants for the
loss of the standing crops on a scale
varying from Rs. 100 per acre to
Rs. 300 per acre. They have deferred
collection of land revenue and recovery
of the Taccavi and co-operative loans.
They are also supplying fodder to the
viclims of the natural calamity. Pay-
ment of electricity chargeg on tube-
wells in the affected areas has been
deferred, The State Government has
sanctioned Taccavi loans at a conces-
sicnal rate of interest of 3 per cent.
Supply of seeds is also being arranged
on a subsidised basis.

The Government of Punjab have
Placed a sum of Rs. 1.70 crores at the
disposal of the concerned Deputy Com-
Missioners | for disbursement as hail-
storm relief on an ad-hoc basis pend-
i0g detailed reports as a result of fina-
lisation of special girdawaries. The
Government of India have sanctioned
advanced ' Plan assistance of Rs. 2
‘rores to the Government of Haryana.
In addition, 500 MT of wheat for dis-

tion a8 - gratultous relief in the

areas affected by hailstorm in Haryana
have also been released. No request
for Central assistance has so far been
received from the Government of
Punjab. )

Deathy due to Cold Wave

7003. SHRI PABITRA MOHAN
PRADHAN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state the number of

deaths in the country due to cold wave
this year? :

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): The information.
is being collected and will be laid on
the Table of the Sabha on receipt.
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Community Forests and Planiationg
and Expenditure thereof

7006 SHRI CHATURBHUJ Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether a social forestry plan
was 1ntroduced three years back for
creating community forests and plan-
tations along railway line embank-
ments, canals and lghways,

(b) the amount spent on this pro-
gramme during these three years, and

(¢) the evaluation made about the
1esults so far?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SIIRI SURJIT
SINGH BARNALA) (a) Yes Sir
Social foresiry programme consisting
of iwo Centrally sponsored schemes,
mz (1) Mixed Plantations on waste
lands and panchayat lands, etc, and
(11) Reforesiat on of degraded forests
and raising of shelter belts were 1n-
cluded 1n the Fifth Five Year Plan on
the recommendation of the National
Commission on Agriculture These
schemes ate under implementation
since 1976-77 Under these schemes, 1t
15 amed alt rasing fuel and fodder
plantations over community waste
lands and degraded forest areas, to
meet the fuelwood requirements and
other social needs of wood of the peo-
ple Under the scheme of Reforesta~
tion of degraded forests, plantation are
also being raised along canal sides and
roads with similar objective

(b) The following amounts have
been released as central grant durnng



53  Written Answers CHAITRA 26, 1001 (SAKA) Written Answers

1976-7T to 1878-79 under these sche.
mes; .

(Rs. in lakhs)

Year Grant
released
1976=77 - . . . 16328
1977-78 - ] . . . 737°59
1970-79 . ga0* 31

In addition to the above amounts, the
State Governments have also contri-
buted their share towardg implementa.
tion of thest schemes,

(c) As a result of implementation
of these schemes, plantations over 1765
ha. and 105 RKMs, were raised under
the scheme of Mixed Piantations on
waste lands, and over 13100 ha. and
1.250 RKMs under the scheme of Re-
forestation of degraded forests during
1976-77.

During 1977-78, plantations were
proposed to be raised over 17,600 ha.
under the scheme of Mixed Plantations
on waste lands and 43,600 ha. and 5400
RKMs under the scheme of Reforesta-
tion of degraded foresis.

During 1978-79, the plantations were
proposed to be raised over 36,630 ha.
and 300 RKMs under the scheme of
Mixed Plantations and 84,000 ha. and
37,000 RKMs under the scheme of Re-
forestation of degraded forests.

Sugrestions about Postal Activities

7007. SHRI R. K. MHALGI: Will the

Minister of COMMUNICATIONS be
Pleased o state:

(a) whether the Government have
Teceiveq any letter from Dr. V. S. Kel.
kar of Sangola (Maharashtra) in the
first fortnight of February 1979 making
;::lm suggestions about postal activi-

m:‘b) it le.._wh.lt.m hig suggestions;
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(e) wb.m‘. uction has been taken by
the Government so far or proposed to
be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH.
DEV SAI): (a) No such letter appears
to have been received.

(b) and (c) Does not arise,

feeelt % "'tz anere st oo ey
& fed” qv gf e

7008. it TAT TR meT ¢
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(4) wnivr e of wmfz &
forg whameit syt

(5) wfrm wtviasi 67 sowfer
% far g st o gramfy ey
aarfe, ¥ & fofz Wit
ol @9 & s gy €

Food for Work Programme in Xhda-
man and Nicobar Islands

7009. SHRI MANORANJAN BHA-
KTA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether a continuous demand
has been received by the Government
for implementing ‘*food for work"
scheme in the Union Territory of Anda-
man and Nicobar Islands and if so,
what action Government contemplated
to take;

(b) whether Government had re-
ceived any proposal from the Adminis-
tration of Union Territory of Andaman
and Nicobar Islands; and

(c) if go, action taken thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) No demand has so far
been received for implementation of
Food for Work Programme in Union
Territory of Andaman and Nicobar Is-
land in fact, the Andaman and Nico-
bar Administration have regretted
their inability to implement the scheme
when the matter was taken up with
them in October, 1978,

(b) Not yet.
(c) Question does not arise.

Delay in Allotment of Land to
Registered Societley

7010. SHRI S. S. LAL: Will the Mi-
nister of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) what is the number of housing

societies 'which have not been able to
get land allotted to them for the last
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fAve years or more in the Capital even
though those are registered socleties;

(b) the reasons for not giving them
any suitable land so far; and

(c) when it is likely to be done?

THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢) The information
15 being collected and will be laid on
the Table of the Sabha.

Expenditure on Adult Education in
Stateg

7011. SHRI M. RAM GOPAL RED-
DY: Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the total expenditure incurred
so far on the implementation of the
adult education scheme in the country,
State-wise; and

(b) what are the achievements in
each State as on 31st March, 19797

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b) The information
is being collected and will be laid on
the Table of the House,

Sale of Potato and Sugarcane at Low
Price in U.P,

7012. SHRIMATI MOHSINA KID-
WAI: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that due to
the failure of the Government to lift
potato and sugarcane surplus in U.P,
the commodities are gelling at the
lowest or are just being wasted for
want of proper market;

(b) if so, the reasons for this negli-
gence on the part of the conperned
authorities and Government agencies
to come to the rescue of the farmers: .
and
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{c) what steps are being taken as
measures for improvement?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI BSURJIT
SINGH BARNALA): (a) and (b)
Potato, The marketing of potatoes in
the country is done through the normal
channels of trade. The estimates re-
garding the production of potato in this
year in the State 15 due to become
avallable gometimes after the middle
of June, 1979 However, the indica-
tions were received of the producticn
of large crop of potato in UP. State
during the current year. Due to the
increased production of potatoes, the
rates are lower in comparison to last
year., The weather remained unfav-
ourable at the time cf digging of potato
but no information regarding wasting
has been received so far.

(c) The Central and State Govern-
ments have been anxious to arrest the
1all 1n the price of potatoes. Some of
the measures that have been taken are
indicated as under:—

(1) Exporis of potatoes from India
were permitted by Govern-
ment by various coopera-
tives and olher agencies on
the basis of canalisation
through NAFED,

(1i) For encouraging exports still
further potatoes exports under
OGL basis were allowed by
Government w.e.f 3rd Febru-
ary, 1979.

(ili) In the State of U.P. a joint
venture has also been agreed
to between NAFED and Apex
Cooperative Marketing Fede-
ration for making commercial
purchase of potatoes. They
have also increased the num-
ber of purchase centres for

purchasing potatoes,

(iv) The Ministry of Railways have
been approached from time to
time to incremse the supply of
railway wagons to transport
potatoes from the centres of

production to consuming cen=
tres,

{v) In the State of U.P. there are
482 cold stores and their stor-
age capacity is about 11.50
lakh MT. In order to increase
the storage capacity in the
State permussion for the cons-
truction/extension of storage
capacity of cold stores is lbe-
rally accorded. This year
permission for the construc-
tion of 101 new cold stores
and for permission for the
extension of the cold storage
capacity to 38 cold storages
have been accorded,

Sugarcane

(a) to (e¢) The statutory minimum
prices fixed for sugar factories in UP.
ranges between Rs. 10.0 and Rs. 12.71
per quintal. As regards Khandsari
Units, the State Government has fixed
minimum price of sugarcane payable
by Khandsari Units in the State at
Rs, 8 per quintal.

The sugar factories in Uttar Pradesh
are reported to be crushing the bonded
cane and are paying statutory muni-
mum cane prices. The power cru-
shers/Khandsari units are also report-
ed to be paying better price than last
year for cane. As a result there {s said
to be cane diversion at the out centres
of sugar factores to khandsari units
in some cases in western Utlar Pra-
desh. The question of cane wastages
does not arise.

Campensation for taking over Land by
DDA

7013. SHRI BALAK RAM: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state.

(a) whether it is a fact that D.83
acreg of land of village Nangal Raya.
New Delhi was de-requisitioned by the
Collector of Delhi in persuance of
orders of the Prasident of India in
January, 1875;

(b) whether it iz a fact that a part
of the sald land measuring 8 bighas 2
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biswag was sold by the Delhi Develop.
ment Authority during Emergency to
the Motia Khan Iron Merchants with-
out adopting the process of any laws;

(c) whether nothing in cash or kind
has 80 far been paid to the poor land-
owners in spite of their repeated hum-
ble requests; and

(d) the steps proposed to be taken
by the Government so that the pay-
ment of compensation of thewr land
may be made to them without further
delay?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI BIKANDAR
BAKHT): (a) to (d). The requsite
information 1s being collected and wall
be laid on the Table of the Sabha
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Telephone given on Prionity Basis in
Karnataka during 1978

7015 SHRI JANARDHANA POO-
JARY Will the Minister of COM-
MUNICATIONS be pleased to state

(a) the number of telephone conec
tions given on priority basis in Kar-
nataka State durning 1978, end

(b) the reasony for granting senio-
Tity?

THE MINISTER OP STATF IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAIl) (a) It 15 dufficult to give
precise number of telephones sanction-
ed on priority as the reccrds are not
normally mamtained on this crite-
non

(b) The grant of priority 1s done as
per rules on the above pubject Majo-
rity of such telephones are given to
Memberg of Parlament, Ex-M, Ps
Foreign Wussions Embassies War-
widows Fereign Exchange Larners,
MLAs and Government connections

Propogal for International Ramayana
Mela

7018 BSHRI NATHU SINGH. will
the Minmster of EDUCATION SOCIAL
;wmmn AND CULTURE be pleased
0 state,

(8) whether 1t 35 proposed to orgs-
Dise nfernationa] Remayana Mela
next year on a grand mcale; and

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) It 13 proposed to orgamuse
an international seminar on Ramayana
in New Delhl during 1979

(b) An amount of Rs 400 lakhs
has been earmarked for the purpose

Allocation for Afforestation

7017 SHRI GIRIDHAR GOMANGO
Will the Mimster ot AGRICULTURE
AND IRRIGATION be pleased to state

(a) allocation provided by the Centce
and States for afforestation program-
mes 1 the year 1978-79, and

(b) fundg earmarked by the Mims-
try for the forest and tribal areas of
the country so far since the formation
of sub-plan for tribal areas”

THE MINISTER OF AGRICULIURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) and (b)
The intermation 1s being coilecled and
will be placed on the Table of the
Sabha

Funds for desert development scheme
in Gujarat
7018 SHRI MOTIBHAI R CHAU-
DHARY Will the Mmnster of AGRI-
CULTURE AND IRRIGATION be
pleased 1o state

(a) the provision made under the
desert development scheme for Banas-
kantha and Mehsana districts of
Gujarat and the item-wise break-up
thereof,

(b) the funds already spent, wark-
wise, out of them and the funds to be
spent,

(c) the prowvislon included there-
under for construction of road for
purposes of dairy development, the
funds utilised and jf they have not
been utilised the reasons therefor; and



THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI BHANU PRATAP
SINGH): (a) and (b). During 1977-78
an outlay of Rs. 45 lakhs for afforesta-
tion was approved against which an
expenditure of Rs. 6.71 lakhs has been
reported. Sector-wise outlay approv-
ed and expenditure reported in 1978-79
upto 20th March, 1979 is as follows:—

(R, in lakhs)

Approved Expendi-

outlay ture

reported

Afforestation 5018 5018
Rural clectrification ., 4286 4286
Tube-wells 121°55 20° 00

'Snil lurvey . . B 0o Nil
Total 222'59  113'04

LA.S, Officers in D.G.8.&D.

7018. BHRI PIUS TIRKEY: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether it is a {fact that
1A.S. Qfficer is being posted ag Direc-
dor General of Supply and Disposal;
and thig post was hitherto held by an

officer of Indian Supply Services of
D.G.S.&D.;

(b) whether it is also a fact that the
officers of DGS&D mainly belong to
Indian Supply Service and Indiun Ins.
.pection Service and both these services
are techniral services;
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(¢c) whether it is also a fact that 3
officers of Indian Supply Service of
DGS&D are working as Joint Secreta-
ries and post of Director General of
DGS&D is equivalent to the post of
Joint Secretary; and

(d) if so, the reasons for not appoint.
ing an officer of Indian Supply Services
as Director General?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sur. The post is
currently held by an officer of the
Indian Supply Service, but the post
can be and has been held previously
by officers of other services like 1.AS,
Central Class I Services,

(b) The officers belong to the Indian
Supply Service and Indian Inspection
Scrvice which are organised services.

(c) Yes, Bur.

(d) All the 3 available empanelled
officers of the Indian Supply Service
are already working as Joint Secreta-
ries 1n other Ministries on tenure basis.
No officer working on a tenure post
15 normally disturbed during his
tenure. Besides, the recruitment rules
for the post which 1s a super-time scale
post carrying the pay scale of Joint
Secretary to the Government of India
provide for the filling up of the post
inter alic from among the members of
the All India Services, Ceniral Class 1
Services, Central Secretariat Service,
Indian Supply Service, etc. and the post
is not exclusiveiy reserved for Indian
Supply Service Officers.

Purchase Officery in D.G.8.&D.

7020. SHRI RAM VILAS PASWAN:
Will the Minister of WORKS AND
HOUSING AND SUPFLY AND REHA-
BILITATION be pleased to state:

(&) whether it is a fact that the posts
of Purchase Officers in DGS&D, the
Central purchase organisation has been
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recognised by Government as a special.
isod service and Prgineering Graduates
are being recruited for the post
through combined engineering servic-
es examination of U.P.B.C,;

(b) whether it is also a fact thal
some non $echnical personsg of Centra)
Secretariat Service are working on
these posts and some of them posted
in DGS&D ara dealing in purchase of
highly technical stores; and

(c) if so, why and whether this is
not affecting the efficiency of DGS&D?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Purchase Officers in the
past of Assistant Directors in DGSkD
have not been declared as a separate
gpecialised service. The posts are
filed both by direct recruitment
through combined engineering servic-
es examination of UP.S.C. and by
promotion from eligible feeder cate-
gories,

(b) Qfficers of the Central Secretariat
Service working as Section Officers in
the DGE&D are also empowered to
exercise purchase powers as prescrib-
ed.

(c) Na, Sir. The efficiency of the
DGS%D is npot affected by the arrange-
ment,

which iy leading to serious consequen-

ces;

(b) whether Government have chalk.
ed out any programme or plan o deal
with this serious threat to the society
responsible for many ills and prob-
lems; and

(c) it so, what arrangements will be
made for ladies engaged in thiy un-
social and dirty profession so, thai they
leave this work?

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURR
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) In pursuance of the In-
ternational Convention signed at Nefy
York on 8 May, 1950, the Governmeut
of India enacted the Suppression of Im-
moral Traffic in Women and Girls Act,
1956, which has been in force all over
the country since 1958, except Sikkim.
The Act prohibits prostitution in its
commercialised form. In consonance
with the views of the Law Commission,
a total bap on prostitution ig not con-
templated.

(b) The enforcement of the Buppres-
sion of the Immoral Traffic in Women
and Girls Act, 1856, is the responsibi-
Lty of the BState Governments and
Union Territory Adminigtraiions. The
Act has recently been amended with a
view to removing the difficulties and
lacunae experienced by the implement-
ing agencies. Besides pursuing with
the State Gevernments and Union Ter-
ntory Admunistrations for a vigorous
enforcement of the Act, Voluntary or-
ganisations have been assisted to un-
dertake preventive programmes, in-
cluding setting up of Short-Stay Homes
and Family Life Institutes,

(¢) The Buppression of Immoral
Traffic in Women and Girls Act, 1068,
provides for the setting up of Protec-
tive Homes and Corrective Institu=
tions for the care, protection, training
and rehabilitation of Women and Girls
rescued from the vice. The pro-
grammes in this respect are being im-
plemented by State Governments,
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Alistiment of Hostel Accommodation on
Compassionate Grounds

7022. DR. BIJOY MONDAL: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) how many hostels have got
vacant suit and how much capacity
' is there in the suits;

(b) why the vacant sulis are not
given to the persons on grounds of ill-
nesgs etc.;

(¢) is it true that in New Deibl pe>
ple are facing lot of difficulty due to
housing problems;

(d) whether this problem will be re-
moved at least for those persons who
are working in shift duties and ol3
hour service conditions (such ag Door-
darshap Cameraman, Recordist film
editors) etc.; and

(¢) whether Government will take
an action on this point and allot some
temporary accommodation, if not, the
reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) None, in the general
poolL.

(b) Does not arise.

(a) Saviags Bank accounls in Ratnagivi Disrici:

(¢) 'Yes, Sir, there is acute ghorag
of mccommodation in fhe mm
in Delhi,

(@) and (e). All the Central Gow
ernment employees eligible for regular
or hostel accommodation in the Gene-
ral Pool will have to take their turm
for allotment cf accommodation. No
preference is given to persons working
in shift duty ete.

Accounts in Post Offices In Ratnagiri
District in Maharashtra

7023. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of rurg] and urbap
Saving Bank accounts of last three
years in post offices in Ratnagirl dis-
trict in Maharashtra;

(b) number of institutional aec-
counts, deposits and withdrawals in
last three years in post offices in
Ratnagiri district of Maharashtra; and

(¢) whether any separaty provision
18 made for keeping the accounts of
institutions and accounts from rural
and ?urbﬂn areag and if not, the rea-
sons

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
CATIONS (SHR!I NARHARI PRA-
SAD SUKHDEV SAI:

Year Rural Urban
1975-76 2,11,898 1,47,B42
w6 . 157,145 1,99,64
1977-78 e e e e 2,46,037 1,07,7¢5

{b) No. of institutional accounts, deposiis ond withdrawals in Robeagivi Dirtrict:
Year No. of Deposits ~ Withdiawals
accounts

) (Rs.) (Rs.)
1975-76 i . . 18,024 10,51,441°18 8,00,004" %5
wlyr . . . . 8,030 10,58.004:27  %,30,558°87
19y7-18 e 6,37,147°65

8,241 18,67,6a1'03
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{c) In the Head Post Offices, after
S1st March, institutionsl acoounts are
‘isted separately from individual ac-
countg showing account number and
closing balance including annual inte-
rest, However, no dustinction is made
as between rural and urban accounts.
The reason is that in the ruleg govern-
g Small Savings Schemes, distinc-
tion is made as between individual
and institutional accounts for pur-
poses of maximum balance, rate of
interest etc., but not between urban
and rural accounts. However, since
post offices can be classified as urban
and rural, when necessary savings
figures can also be compiled separate-
ly for urban and rural post offices.

Use of Loud Speakers by Religious
Institutions 1 nJanakpuri, New Delhi

7024 SHRI MAHI LAL: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether it has come to his notice
that the religious institution gituated
on the plots allotted to them by D D.A.
in Janakpuri, New Deelhi, use loud-
spcakers for several hours darly:

(b) 1if so, whether 1t is against the
conditiond of lease entered inin Let
ween DD.A. and the parties concerned;
and

(c) the steps proposed to be taken
m this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). It ig a fact that
religious institutions frequently use

in Delhi. The lease
deeds entered into between the
D.D.A, and the religious institutions
however do not tontsin any condi-
tion preventing the use of Joud-
epeakery by such institutions,

(¢) In view of the position ex-
Plained above, this does not atise,

Bhrivkage In Sugarcave Cullivation

7025. SHRIMATI P. CHAVAN; will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Haryana Agriculture
University has conducted a study en
the prices of sugarcane;

(b) whether the study hag shown
that Sugarcane cultivation was un-
profitable and unremunerative under
the present eircumastances;

(c) whether the farmers has been
ad;ued to stop sugarcane cultivation;
an

(d) i so, have such studies been
undertaken in other states by Central
Government and results thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SMRI
BHANU PRATAP SINGH): (a)
to (d). The information is being col-
lected and will be placed on the
table of Lok Sabha.

World Administrative Radio
Conference

7028. SHRI M. V. CHANDRASHE-
KHARA MURTHY:
SHRI A. R. BADRI NARA-
YAN:
SHRI NIHAR LASKAR:

Will the Mipister of COMMUNICA-
TIONS be pleased to state:

(a) whether India has been Invited
to attend the Geneva meeting of the
World Administrative Radio Cogfer-
ance to be held in this year;

(b) if so, whether Indla has accepts
ed the invitation;

(c) whether India propose to seek
long wave frequency at World meet;
and

(d) what are the other subjects like.
ly to be discussed there?
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
CATIONS (SHRI NARHARI PRA-
8AD SBUKHDEV BSAI): (a) Yes
8ir.

(b) Yes Sir.

(c) Government have not yet taken
& decision in the matter.

(d) In addition to Article 5, deal-
ing with table of frequency alloca-
tions, the Conference will review the
provisions in the various Articles of
the Radio Regulations, which are not
related to any single service, and
carry out revision, wherever consi-
dered necessary.

Foreign Lobby in LC.AR.

7027.SHRI C. K. CHANDRAP-
PAN: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:;

(a) whether at the recent meeting
of ge'n.el‘al M? of th‘ ICAR .Ilen-
tions were raised that the foreign lobby
is very active in ICAR {o the detri-
mert of our interest;

(b) if so, detalls thereof and rcac-
tion thereto;

(¢) whether a probe has been de-
manded by some in that meetinz into
the affairs of the ICAR; and

(d) if so, reaction thereto and deci-
sion thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (§4RI
BHANU PRATAP BINGH): (a)
Yes, Sir.

(b) One of the Members observed
that the cost of import of edible oil
for one year, Le., 1077-78, came to
about 840 crores of rupees. Poultry
farming is becoming increasingly
difficult because of very high cost of
pouliry feed and in this large busi-

72

ness houszes including multinationals
were making enormous profits, It
was stated that this situation in
LC.AR. had made it a playground
for foreigners who are anxious to
keep our country  perpetually
backward in the sphere of agricul-
tural production thereby making
India more or less & permanent mar-
ket for their goods,

The relationship of the LC.AR.
with foreign countries is confined to
technical co-operation through bila-
teral, Joint Commissions and other
protocol agreement executed at Go-
vernment level by the Government
of India with its foreign counterparts,
ICAR 1s primarily concerned with
agricultural research and education.
There 18 no such thing as foreign
lobby' in the LC.A.R.

(¢) No, Sir.

(d) Does not arise.

Agriculture in Public Bector and Area
under Farming

7028. SYRI A. K. ROY: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) areas of land under farmiag by
the Central and State Government in
the country and the economics of that
for the year 1077-78 facts in details
with Btate-wise break up; and

(b) whether the Government have a
Public Sector in agriculture taking it
se the basic industry of the country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The area under possession of the
various Central State Farms run by
the State Farmyg Corporation of India
in different States, along with the
net profit/loss of each Farm, during
the year 1877-78 ig given below:
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Name of the Farm

= L3 L]

&

Area under Profit (+)/loss (—)
Possession during 1977-78
(ending 30-6-78)
(Hect ) Rs. m lakhs)

1 Suratgarh (Rajasthan) mnclnding Sardargarh 11131 +2g*78
Jetsar |Rajasthan) . 5391 —a0°98
Hussar (Haryana) 2798 +39° 74
Ladhowal (Punjab) 1168 —10°gt
Rachur (Karuataka) . 2960 58 qb
Chengam (Tamil Nadu) 8906 —27°46

7 Cannanore (Kerala) ; . go6o —7q'65

8 Kolkilabari (Assam) 1986 —20°02

9 Bahrawch (UP) . 2307 —51'52

10 Racbareh (UP) . 190 -—1tQ8
1t Mizoram (two umts) 523 S:E:m‘: bg\ T;:—:;;cull
on bdu1¥ of GOI)

Profit/Loss Accounts in respect of
these Farms for the year 1978-79 are
not yet available as the agricultural
year will end on 30-6-1978

(b) Agriculture 1n India 15 being
practised by millions of farmers on
their holdings There 18 no policy
to have public sector farming The
above mentioned State Farmg are
being run mamnly with the object of
producing seedg of important agricul-
tural crops and for reclamation and
development of uncultivated land

Besides the State Farms Corpora-
tion, there are several other puble
sector undertakings such as National
Seeds Corporation, Agro-Indusiries
Corporations, Central Forest Corpora-
tion, Dairy Development Corporations
etc set up with the objective of sup-
porting agriculture,

Use of Pineapple Leaveg and Pine-
apple Waste
7029. SHRI AMARSINH V. PRA-

THAWA, Will the Manister of AGRI-
CULTURE AND IRRIGATION be

pleased to state

(a) whether gny experiment has
heen made to make use of pineaprie
leave and pineapple waste, and

(b) i s0, the details thereof ang the
1esult achieved?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (S1RI
BHANU PRATAP SINGH) (a)
Yes, Sir.

(b) The Jute Technological Re-
search Laboratories at Caleutta have
carried out anvestigations on softening
treatment, technique of stapling etc
to process pineapple leaf fibre in jute
machinery Varnation in certain se-
quences of jute proceising machinery
have also been catried out for the
Mechanical, chemical and
other propertes required for proces-

to be gummy, hutiaa times a9
extensible as jute and hag a fineness
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nature of about 1.5 tax (as finer jute)
although about 10 times ag coarse as
cotton,
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Setting up of Bread Units by Modern
Bakeries

7032. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Modern Bakeries of
Indha Limited had a plan to put up
new bread units in the country,

(b) whether it is the new policy of
Covernment to encourage new bread
plants in small sector section {hraugh.
out the country;

{¢) if so, how many new small plants
would be set up in the State of Madhya
Prudesh and at which locations; and

(d) whether Government would ren-
der technical services and other assist.
avce to the new bread manrastaring
small sectors? 5
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THE MINISTER OF STATE IN

THE MINISTRY OF AGRICUL-
TURE AND ATION (SFIRI
BHANU PRAT. BINGH): (a)
The Modern Bakerles (India) 1id,
have ai present no plan to put up any
new bréad units in the country.

(b) Yes, Bir.

(c) and (d). The new units will
have fo be set up by the small
scale enterpreneurs. The Modern
Bakeries (India) Ltd, have, however,
plans to assist enterpreneurs in set-
ting up smal]l bakery units in different
parts of the country by providing
necessary technical/consultancy ser-
viees.

Rajasthan request for Compensation on
Revenue Loss due to Prohibition

7033. SHRI S. S. SOMANT" Will the
Munister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Governme¢nt of
Rajasthan has approached the Cen-
tral Government regarding the issue
on prohibition;

(b) whether any assurance has been
given by the Central Government io
tompensate the revenue loss; an‘l

(e) if 80, the details regarding ussur.
aure of Central Government in this re-
gard?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) The Government of Rajas-
than have approached the Central
Government for re-phasing of pay-
ment of ceniral assistance, admissible
to the Btate under the existing policy,
for loss of excise revenue arising from
introduction of prohibition in the

(b) & (c). The matter is under
consideration.

Wages in Syraigarh Farm

7084. §RI P, K. KODIYAN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the categories of workers em-
royed {n Suratgarh Farm ani the
wages paid to each category;

() whether the same wage raty are
in force in other State farms ruu by
the Centre; and

(c) if not, the wageg now in force
in other Central farms?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The categories of workers employed
at Central State Farm, Suratgarh
(Rajasthan) alongwith the wages
paid to them are shown in statement
‘A’ laid on the Table of the House,
(Placed in Library. See No, LT-4308§
791,

(b) No, Sir.

(c) Statements B’ to ‘K' indicating
the wageg paid to workers at various
Centra] State Farmg are laid on the
Table of the House. [Placed in leb-
rary. See No. LT-4306/79],
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Committee to probe Killing of Bustard

7086. SHRI MUKHTIAR SINGH
MALIK: Wiil the M.mister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether some Members of
Parliament have recently approached
the Government of India to set up an
enquiry committee to probe intp the
killng of MC Queen Bustard in
Rajasthan and Saurashtra Region of
Gujarat by some foreigners;

(b) whether jt is als; been alleged
thay some CIA personnels also
accompanied the U.AE, princes; and

(c) whether Government propose
to constitute a high leve] inquiry and
if not, the reasong thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir.

(k) Does nol arnse,

(¢) Does not arise.
Mentally Retarded Persons

7037. SHRI SARAT KAR:
SHRI P. M SAYEED:
SHRI NTHAR LASKAR:
SHRI A, R. BADRINARA-
YAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether it iz a fact that care
of mentally retarded had not beem
accorded priority i plan programme
despite the fact that 25 to 3 million
population in India is suffering from
moderate to gevere degrees of handi-
cap;

(b) whet arp the getails regarding
the Institutions, state-wise ag weli &8
the volunteering organisationg help-
ing In thiy regard?
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THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(§§IRI DHANNA SINGH GUL-
SHAN): (a) Steps are being taken
consistent with resourceg available to
promote the education and rehabilita-
tion of the handicapped including the
mentally retarded. Apatt from offer-
ing financia! assistance to voluntary
organisations for the handicapped Go-
vernment are also planning to set up
a National Institute each for the Men-
tally Retarded; the deaf; and the visu-
ally handicapped. A National Insti-
tute for the Orthopaedically Handi-
capped has been recently started.

(b) According to a list made avail-
able by the Federation for the Wel-
fare of the Mentally Retarded there
are 142 schools, training institutions
sheltered workshops etc. for the Men-
tally Retarded in the country, The
state-wise break up is shown in the
attached statement.

Statement

Senial Name of StatefUnion Number
No., Territory of Ins

titutions

1. Andhra Pradesh f 7
2. Bihar ' f 3
3. Gujarat . . 15
4. Himachal Pradesh 1
5. Karnataka 15
6. Kerala [
4. Madhya Pradesh b
8. Maharashtra 30
9. Pumjab . Iy
10. Rajasthan . s
11, Tamil Nadu 1)
12. Uttar Pradesh s
13. West Bengal 10
14. Chandigarh i
15. Delhi , 13
e

qe
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Rurel Deveiopuent PFisjects mtnand
by Forcigners

7030. 84RI KUSDMA XRIBHNA
MURTHY: Will the Minister af AG-
RICULTURE AND IRRIGATION be
pleased to state the details of rural
devblopment projects in the country
which are manned by foreigners or
financed from abroad?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): The
informat.on 18 being collected and
will be laid on the Table of the
House,

Drinking Water Supply fer Tripura

7040. SHRI SACHINDRALAL SIN-
GHA: Will the Mimister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state*

(a) whether 84 Centrally sponsored
accelerated Rural Watey Bupply
Schemes have been sanctioned to
Tripura duridg 1977-78 and 1978-98;

(b) if s0, the detai of the schemes,

sanctioned  scheme-wise,
names of the villages included in
these schemes, scheme-wise;

(c) the Wetail of the jmplementa-
tion made up to date with the names
of the villages benefitegq scheme-

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RB
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes, Bur,

(b) and (c). Lastg of the schemes
approved under Accelerated -Rural

Water Supply Programme dunng
1977-78 and 1878-79 along with other
required details such ag amount sanc-
tioned, scheme-wise, name of villages
included in these scheme scheme-wise
are given in Statements I to VI laid
on the Table of the House, [Placed
in hbrary See No. LT.&SOWTO]. 184
problem wvillages were covered dur-
ing 1977.78 and hereafter no more
villages have been covered up to De-
cember 1978 according to reports fur-
nished by the State.

(d) and (e¢) The Centrally spon-
sored Accelerated Rural Water Sup-
ply Programme is being continued n
1979-80 and the List of new schemes
proposed to be iaken up in 1979-80
are yet to be received from the State
Government,
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Senjority List for Promotion to the
Post of Chief Engineer

7042. BHRI AHSAN JAFRI: Will the

mnozmmmcanom be

pleased to state;

(a) whethey the P&T Department
maintaing any senlority list o officials
belonging to Architectural, Elsé¢irical
Civil diseiplines for promotign in the
rank of Chiet Enginm as Head of
the Construction Wing

1b) is the Government contemplat-

THE MINISTER OF STATE N
THE MINISTRY OF COMMINI.:
CATIONS (SHRI NARHARI PRA~
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SAD SUKHDEV SAI): (a) Beniority

that certain court cases are awating
finplisation, Interge semiority bet.
ween officers of different disciplines
with respect tp promotion to the rank
of Chief Engineer of the Civil Wing
13 not established.

(b) and (c), The present incumbent
of the post of the Chief Engineer
(Ciwvil) ig on deputation from the
C.P.W.D. and his parent Ministry has
requested his repatriation, The ques-
tion of appointment of his substitute
18 under consideration.

Arrangement for Teaching Russian
and Slavic Languages {n Indian
Universitieg

7043. SHR1 ISHWAR CHAUDHRY:
Will the Minuster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

What are the details regerding the
number of Universities in various
States, where there are srrangementsa
for teaching Russian and other Slavic
languages ang where they award
Degrees in these languages?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): According to information avail-
able, arrangements for teaching Rus-
sian language at the diploma/certifi~
cate levels are available in 556 univer-
sities in the country. Their State-
wise distribution 13 as follows:—

Andhra Pradesh
Assam

Bihar

Gujarat

Haryana

Himachal Pradesh
Jammy & Kashmir
Karnatalea

W e e BB e O

Kerala

Madhya Pradesh
Mahgrashtra
Orissa

Punjab
Rajasthan

Tamil Nadu
Uttar Pradesh
West Bengal
Delhi

B e © M M O = -] W

Degree courses in Russian language
are offered by one umversity each m
Andhra Pradesh, Delhi and Kerala.
Diploma/Certificate Courses in Slavic
languages Iike Bulgarian, Hungarian,
Polish, Romanian etc, are offered by
Deimi Unuversity and a Diploma
Course in Uzbek by Jawaharlal Nehru
University.

News item Captioneda “Punjad
facing Grain Storage Crisis”

7044. IRl VASANT SATHE:
SHR} ANANT RAM JAIS-
WAL:

.

SHRI VIJAY KUMAR N.
PATIL:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state

(a) whether gttention of the Gov-
ernment has been drawn to the news
report appearing in the Indian Ex-
presg dated 18th March, 1079 under
the caption ‘“Punjab facing grain
storage crisis”;

(b) it go, whay is the reactipg of
the Government to the various ob-
servations made theremn; and

(c) detaily of the action taken/
proposed in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (
BHANU PRATAP BINGH): (a)
Yes, Sir.



87 Written Angwers  APRIL 18, 1979  Written Answers 88

(b) Department of Food (Govern-
ment of India) have been trying to
maximise (1) inter-Siate movement of
sponsored foodgrains from  the
Punjab, and (ii) provision of addi-
tional storage capacity in this State. At
the commencement of the wheat pro-
curement operations in the Punjab
this year, the stock of wheat with the
Food Corporation of India, Punjab
State Government and its procuring
agencies would be less than what it
wag last year. Ag regards increasing
the percentage of weevilled grain
from 2 to 6 for longer storage periods
and dispensing with super-inspection,
the State Government have made
certain proposals on these points
which are under examination.

(¢) The Railways continue to be
approached for increasing movement
of sponsored foodgrains. However,
such quantity of wheat as is not co-
vered by movement, offtake and sto-
rage capacity available with the pro-
curing agencies would be temporarily
stored in public buildings and CAP
storage, particularly during the peak
procurement period. The storage
capacity with the FCI in the Punjab
which, as on 1-4-1979, is of the order
of about 33,7 lakh tonnes, is expected
to be increased to about 55 lakh
tonnes by 1981-82.

Modernizsation of Agriculture in Flood
Momsoonal Dry areas

7045. SHRI BEDABRATA BARUA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state;

(a) whethey agricultural yesearch
and production of modern agricul-
tural jmplements are heavily oriented
towards area; and regions that are
served by major irrigation projects;

(b) whether there hag been &Ny
advance iy the direction of modernis-
ing agrieulture in heavily flooded
monsoonal areas and also in enderni-
cally dry greas with very Insuffi-
clen¢ total rainfall; gnd

(c) specia] efforts made in the
directioy mentioned in (b) above
and it so, the detaily thereofy

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SYRI
BHANU PRATAP SINGH): (a)
Programmeg on agricultural research
are well distributeq in different agro-
climatic regiong of the country, The
ICAR projects are conceived and
sponsored to find soiutions to regional
problems which limit production in
the field of agriculture, animals and
fisheries, In the all India Coordinated
Project on Dryland Agriculture with
23 centres (15 major and 8 sub cen-
tres) representing the dry farming
areas in the country, posts of agricul-
tural engineers are provided in all
the major centreg to design, develop
test and also carry out verification
trials with agricultural implements
best suited for these regions. The
research on agricultural implements
has also been handied under the All
India Coordinated Farm Implements
and Machinery Project which has six
centres; 4 1n major regions, 1 in
unirrigated and 1 in monsoon area,
In addition to the ICAR sonsored pro-
jects, the ICAR institutions and agri-
cultural universities have also strong
departments/colleges of agricultural
engineering; the design and develop-
ment of agriculture for service areas
is an important activity of these de-
partments.

The production of agricultural im-
plements is carried out by the small
scale units, These units have come
up in response to demand in different
areag and States.

{b) and (c). The research efforts to
develep technology for modernixing
agriculture in endemically dry areas
with insufficient rainfall are being
undertaken through multi-disciplined
scientific staff provided at the Cobrdi-
nating Unit and the 23 centres of the
All India Coordinated Dryland Agri-
culture Project, The Project has
been in operation since 1#70. On the
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basis of confirmed resuits an ICAR
bulletin entitled “A Corner Stone for
Dryland Agriculture” has been pub-
lished to improve agricultural pro-
ductivity in these areas. The research
programmes in the Central And Zone
Research Institute, Jodhpur aim only
at modernizing agricuiture in these
areas. In addition to this the crop
improvement projects on the crops
specific to dryland areas have also
given g multi-disciplined support to
develop package technology for im-
proving agricultural productivity in
these areas.

The suitable technology for the high
rainfall areas is being generated
through the Central Soil and Water
Conservation Research and Training
Institute, Dehradun and the All India
Coordinated Project won  Water
Management in the Figh Rainfall
Areas and Temperate Hill regions
which has 6 centjes in different
regiong of the country, The Govern-
ment of India under a centrally spon-
sored scheme during the year 1977-78
has made available to the farmang
community of the monsoonal areas of
Orissa, West Bengal, Assam and cer-
tain parts of Madhya Pradesh demons-
tration sets of tillage and also pro-
vided subsidy on the sale of suitable
implements. Through another cente
rally sponsored scheme during the
year 1978-79 improved impiements
and water lifts are being popularised
in these areag on subsidised basis.

In order to provide solutions to the
flood prone monsoona] areas, two Ope-
rational Research Projects on Diara
land are already in operation m the
States of Bihar and West Bengal
Keeping in view the problem of these
areas the Council has proposed during
the next Five Year Pian a Coordi-
nated Research Project for improve-
ment of Diara lands. The main ob-
Jecive of this project ig to further
refine the technology for improving
productivity in flood prone monsoonal
areas,
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Implementation of the Urban Land
Qelling Act, 1976

7047. SHRI M. N. GOVINDAN
NAIR: Wil the Minuster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state

(a) whether it is a facy that the

(b) if so, the getaily and reasons
therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (). No, Sir

The Urban Land Ceiling Act s
implemented by the State Govern-
menis concerned in the nwtiva
States and by the Central Govern
ment Id ﬁtmﬁmm‘mm
sure sttiooth and uniforth
thé“Government of
issuing ‘guidelines to
to time. The implem

aggé

it

tion 1s watched through periodical
returns Four Regional Commuttees
have been appomnted to review from
time to time the progress made by
the State Governments, The Umon
Minuster has also addressed the Chief
Minusters of the States concerned to
ensure that all action under the Act
1s completed before the end of 1080

Sugar Facteries baving more than
10 per cent of Cane Arrears

7048 SHRI P, RAJAGOPAL
NAIDU; Will the Minster of AGRI-
CULTURE AND IRRIGATION be
pleased to state,

(a) the number of sugar factories
which have to pay more than 10 per
cent of the cost of the sugarcane
purchased by them during 1877-78
and earlier seasons;

(b) the pumber of guch unjts taken

over;

(c) the stepy taken to clear the

cang price arreary to the faclories
whu-. the arrears are less than 10
per cent? | -
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). As
on 153.1879 there are 15 sugar factor-
ies having arrears of sugarcane price
for 1977-78 and earlier semson in ex-
cess of 10 per cent of the total price
payable for 1877-78. Management of
six factories, which are covered by
the provisions of the Sugar Under-
takings (Taking Over of Manage-
ment) Act, 1978, has been taken over
by the Central Government. The re-
maining factories have been acquired
or are being managed by the respec-
tive State Governments,

(¢) Government of India have taken
a number of steps to impart greater
liquidity and viability to the sugar
industry to enable them to discharge
their obligation towards the cane gro-
wers. These include creation of buf-
fer stock of 5 lakh tonnes of sugar,
early announcement of export policy
for the current year; sanction of a
loan of Rs. 20 crores to UP. Govern-
ment to assist the cooperative and pu-
blic sector units in the Stnte to clear
their dues and efforts to provide ade-
quate bank credit to the factories.
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Appointment of Forsign Natlenal in
LLT. Epapur

7050. SHRI MANOHAR LAL; Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pieas-
ed to state;

(a) whether it is o fact thar @
forelgn nationa) wes apppinied in
LLT. Ranpy; as STA on permanapt
basis when ghe was nat pllowed
Indian naticgality by 'MW

Goveranmant;
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(b) whether it is also g fact that the
Board of Governors decided in
one of its meetings ¢p terminaty her
services unlesy she hag changed
nationality; and

£

{c) i g0, why no action to
ment the orders of the ¢hen

Governors was taken by the prese
Director on personal grounls?

:

!

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) No, Sir. One foreign na-
tional, married to an Indian faculty
member, was appointed as Technical
Assistant at 11T, Kanpur on 16-0-1966
on a temporary basis. She wag up-
graded to the post of Senior Techni-
cal Asgistant on 1st April, 1973. She
was never confirmed on any post, The
question of Indian Government not
allowing her Indian nationality did
not arise, because she had not even
appired for that at that time.

(b) and (¢) The Board of Gov-
ernors of 11T, Kanpur decideq to ter-
minate her services in its meeting
held on 21-4-1875, but on reconsidera-
tion 1n 1ts subsequent meeting held
on 21-6-1875. the Board decided to
hold its earlier decision in abeyance
till her request for Indian citizenship
Wag decided, She has since resigned
from the services of the Institute with
effect from 12th March, 1979.

Programme for Children during ICY

7051. SHRI CHITTA BASU: Wil
the Minister of EDUCATION, SO-
CIAL WALFARE AND CULTURE be
Pieased to state:

(a) whether the Government have

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER); (a) Yes, Sir,

(b) The Government of India has
drawn up a National Plan of Action
for the International Year of the Child
which has been approved by the Na-
tional Children's Board under the
presidentshup of the Prime Minister.
The Nationa]l Plan of Action envisa-
ges undertaking of specific program-
mes at the level of Union Government,
State Governments and Union Territo-
ries Administrationg in the fields of:—

(i) health and nutrition.
(u) education
(1) social welfare
(1v) legislation
(v) publicity
(v1) fund-raising

General theme of International Year
of the Child in India is “Reaching the
Deprived Child”. Signfying that emp-
hasis during the year 1s on the child-
ren of Scheduled Castes/Scheduled
Tribes and economically weaker sec-
tions of soclety in rural areas and
urban slums. For the year 1978-80, fol-
lowing allocations {for various chuld
welfare programmes have been propos-

Programme Allocation
(Rs. m
lakhs)
Integrated Child Development
Services . . 574 50
Balwadi Nutntion Programime 1757 00
Services for Children in Need
of Care and protecuon . v o0
Creches for working and Aihng
Women's Children . . 7500

Apart from this, as supportive mea-
sures an overall allocation of Rs, 60
crores has been proposed by the Minis-
try of Works and Housing under the
Centrally Sponsored Accelerated Rural
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Water Supply Programme, The De-
partment of Rural Development has
also proposed provision of Rs. 260.68
lakhs for the Intensive pevelopment
Programme for the year 1079-80 for
further improving the nutritional
statug of children in the rural areas,
Depariment of Food hag alsp provid-
ed a sum of Rs. 360.00 lakhs for var-
jous nutrition programmes in their
budget for 1878-80. Ministry of
Health and Family Welfare has kept a
budget provision of Rs. 605 lakhs dur-
ing 1979-80 for special maternal and
child health schemes vig., immunisa-
tion of children and mothers, distri-
bution of Vitamin A Iron and Folic
acid etc. Planning Commission have
agreed to earmark a sum of Rs. 2500
lakh in the Annual Plan of the De-
partment of Social Welfare for 1979-
80, for giving publicity to IYC Pro-
grammes. The National Children's
Fund has been established at the Cen-
tra] level to pay grants-in-aid to vo-
luntary organisations of National,
State and District Level to implement
programmes for the welfare of child-
ren, including rehabilitation of desti-
tute children particularly, pre-school
age children.
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Amount drawn by Vice-Chalrman
D.D.A. for purposes of Entertainment

7053. SHRI RAMJI LAL SUMAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleused to state:

(a) the amount drawn by Vice-
Chairman DDA from the funds of
DDA since February, 1978 for enter-
tainment purposes;

(b) whether the Vice-Chairma, is
a member of India Intermational
Centre in his private capacity and
thousands of rupees drawn by him
from the fundg of DDA have been
spent by him on throwing large and
fabulous parties at the India Inter-
national Centre for his personal
gains and projection of his owp per-
sonality;

(c) the amount drawn by the
Vice-Chairman from the DDA funds
and speny at India International
Centre be indicaied separately; and

(d) what action does the Govern-
ment propose to take against the
Vice-Chairman for the musuge of
public funds of DDA for his private
purpose?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (m) to (d). The informa-
tion is being collected and will be lajd
on the Table of the Sabha.
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News Item ‘Aggrioved Sclentists yet
to get Fair Deal’

7054. SHRI SAUGATA ROY: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether his atteniion has been
drawn to grticle in ‘Times of India’
dated 11-8-.70 under the heading
‘Aggrieved Scientists yet to get fair
deal’; gnd

(b) it so, reactionsg thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.

(b) The Department of Agricultur-
al Research and Education and Indian
Council of Agricultural Research are
only concerned with the case of Dr.
Y P. Gupta, Biochemust, Indian Agri-
cultural Research Institute, New
Delhi, and the general working of
the Biochemistry Division of that In-
stitute, to which a reference has been
made in the article,

Dr Gupta had complained before
the Shah Commussion in November,
1977 about abuse of authority by IARI/
ICAR. Since complaints against the
ICAR did not fall within the terms
of reference of the Shah Commission,
Dr Gupta’s complaint was forward-
ed by that Commission to the De-
partment of Agricultural Research
and Education who were asked to
get a report from ICAR to satisfy
themselves regarding the genuineness
of the complaint.

Dr. Y. P. Gupta and Dr. T. S
Raman, another Scientist of the Bio-
chemistry Division of IARI thereafter
submitted petitlong dated 20-8-1078
and 4-B-1078 respeéctively, regquesting
for an independent judicial probe in
respect of the following matters: —

(a) to get the entire affairs of
the Division of Bio-Chemistry, dur~
ing the last one decade, including
the appaintments of Dr. M. S. Naik
and Dr. 8, L, Mehta to the various
positions and their other varlous
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complaints against Dr. Naik investi-
gated and the irregular appoint-
ments quashed;

(b) to restore all their rights end
privileges, including seniority and
to rectify all the wrongs done to
them during the last one decade;

(¢) to provide equal opportunity
for promotion  without affecting
their service rights;

(d) to provide reliefs and com-
pensation for the damages done to
their scientific  career, prospeots,
financial losses and sufferings un-
dergone by them during the last
one decade;

(e) to restore faculty member-
ship of Dr. Y. P. Gupta status quo
ante,

(f) to expunge the adverse re-
marks in the CCR of Dr. Y. P.
Gupta and withdraw the memoran-
dum issued on 13-12-1972;

(g) to restore staff, facilities, and
amenities;

(h) not to allow Dr. Naik with
dubious scientific integrity to sit in
judgement over them to judge their
competence and integrity;

(1) to punish the guilty for their
excesses, malpractices, abuse of
authonty, and subversion of afdmi-
rnustrative procedures; for indulging
in false and slanderous accusations
against them, and causing them

harm, for indulging in corrupt prac-
tices 1n science.

Drs Gupta and Raman filed writ
petitions in the Delhi High Court
challenging the appointment of Dr.
8. L. Mehta as Senior Bio-Chemist at
the Indian Agricultural Research Ins-
titute,

The full Bench consisting of B jud-
ges, including the Chief Justice, of
the Delhi High Court considered the
writ petition and it vide
their judgement dated the May,
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1875 stating inter-alia that the insi-

nuations made in the writ petition
are unfounded.

The above two Scientists then went
on appeal to the Supreme Court. The
Supreme Court dismissed their ap-
peals but had noted the offer to take
back Dr. ¥. P. Gupta as a member of
the Faculty.

Dr. Y. P: Gupta was offered the
membership of the Faculty of the
Post-Graduate School of the Indian
Agricultural Research Institute, sub-
ject to his fulfilment of the obliga-
tions required of a Faculty Member.
Though he has represented against
this stipulation, he is functioning as
a member of the Faculty.

The points relating to service mat-
ters raised in these petitions were
considered in detail at appropriate
Jevels and i1t was concluded that there
were no grounds to change the deci-
sions already taken in their cases.

As regards their complaints regar-
ding non-provision of proper facili-
ties for doing their research work,
a Committee was set up by the Di-
rector, Indian Agricultural Research
Institute to look into their grievances.
Drs. Y. P. Gupta and T. S. Raman
were requested to submit their grie-
vances to this Committee. The Di-
rector, Indian Agricultural Research
Institute intimated that these two
Scientists had appesred before the
Committee and also submitted a note
outlining their grievances, Subse-
quently, in October, 1878, both Drs.
Gupta and Raman informed the Di-
rector, LA.R,1. that 1t would not be
appropriate for them to be a party
to the deliberations of the internal
Committee set up by him, as they had
already appealed to the Minister of
State for Home Affairs for a judicial
probe into the affairs of the Division
of Bio-Chemistry and that the mat-
ter was pending with him,

Both the Scientists have been in-
formeéd through the Director, LA.RIL,
that no judiclal inquiry will be made.
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Their allegations have already been
considered unfounded by the hon.
High Court.

The I.C.AR. has recently appointed
a Committee of eminent Bio-Chemists
from outside to review the working
of the Bio-Chemistry Division of the
LARI since its inception, enquire
into the research contributions made
by individual scientists and the pro-
blems faced by these Scientists and
make appropriate recommendations.
The first meeting of this Committee
is scheduled to be held on 21-4-1879.

Assistance to Voluniary Organisation
for Hoste] Bullding for Working
‘Women

7055. SHRI AHMED HUSSAIN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTU-
RE be pleased to state:

(a) whether the Government are
effectively assisting voluntary orga.
nisation for construction/expansion of
hostel puildings for working wecmen
under the <Centrally sponsored
schemes;

(b) if go, the details along with the
location of the present hostels under
construction and proposed to be
constructed in the next threa years
in the North Eastern Region: and

(c) the names of such private
organisations operating in thig tald
in the country?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Wes, Sir, Under a
Central Scheme and not under a Cen-
trally Sponsored Scheme,

(b) The detajls of the hostels un-
der construction with central assist-
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Jocations are:—

State/U.T. Place Capacity
Awam . . . . . Gauhati (3 Hostels), . . . . 282
Arunachal Pradesh ., . ., . Itanagar e & = & a 25
Manmipur - . . . . Imphal (2 Hostcls) , - " . . 0
Merghalaya . . " . Shallong. . . . . . - 54
Mizoram B . . . . Azawl | . . . " . . 40
Tupwa . . . . . . Agartala - . . . . . Q0

The construction in next  three ASSAM

years will depend upon the complete
proposals that may be received in
accordance with the scheme.

(¢) The names of the voluntary or-
ganisations which have taken up
construction of Working Women’s
Hostels with Central Assistance under
the Central Scheme for working
women’s hostels are laid on the Table
of the House,

Statement

Name of Voluntary Organisations
constructing working women’s hostels
with Central assistance,

ANDHRA PRADESH

1. Andhra Yuvathi Mandali, Bar-
katpura, Hyderabad.

2, YYW.C.A., Hyderabad.

3. Backward Class Hostel for Girls
and Boys, Hanumkonda (Warangal).

4 Bhartha Mashila Mandali, Eluru
Road, Vijayawada-2,

5. Ladies Recreation Club, Guntur.
8. ALW.C,, Hyderabad.

7. Tarnaka Mahila Samajam, Hy-
derabad-500040.

8. Guild of Bervice, Kakinada. .

1. Yuva Niwag Santha Mahila

Niwas, Gauhati-3,
2 Y.W.CA, Gauhati-3.

3 Working Girls Hostel
Gauhati,

Santha,

BIHAR
Working Women's Hostel, Patna.

CHANDIGARH
1 YW.CA, New Delhi.

2. Chandigarh Counci] of Child
Welfare, Chandigarh,

DELHI
1. ALWC., New Delhi.

2 Mahila Imdad Committee, New
Delhi.

3. Young Women's Asosciation,
New Delhi,

4 St. Stephen’s Hospital, Delhi.
GUJARAT

1 Shri Kasturba Stri Vikas Gruh,
Jamnagar,

2, ALWC, Surat,
8. Gandhi Vikas Gruha, Bhavnagar.

4 Shri Maharani Chimanbai Stree
Samaj, Baroda.



107 Writien Answers  APRIL 16, 1979  Written Answers

5. ALW.C,, Rajkot.

6. Bhri Kanta Stree Vikas Gruha,
Rajkot.

7. Bervants of the People Bociety,
Ahmedabad.

8. Gujarat Stri Pragati Mandal, Ah=-
medabad.

8. A1W.C., Ahmedabad.
HARYANA

Indian Red Cross Society, Haryana
Branch, Chandigarh. '
JAMMU AND KASHMIR

Jammu & Kashmir Markazi-Beh-
budi-Khawteen Miskeen Bagh, Sri-
nagar.

KARNATAKA
1, Y, W.C.A., Bangalore City,

2, Indian Council of Social Welfare,
Bangalore,

3. Association for Social Health in
India, Bangalore,

4, Ishwarananda Mahila Sevashram
Society, Mangalore.

5. Janata Shikshana Samithi, Dhar-
war,

‘

6. Karnataka State Council of Child
‘Welfare, Bangelore.

7. 8ri Sharda Sevika Mandali, Ban-
galore,

8. The Belgaum Women’s Welfare
Society, Belgaum.

9. University Women's Association,
Bangalore.

10. Sri Ramakrishna Vidyarthini
Bhawan, Mangalore.

11. Jagadguru Sri Shivarathrees-
wara Mahavidyapeetha Ramanuja
Road, Mysore,

KERALA

1. Perumbavoor Mahila Mandal,
Perumbavoor (Ernakulam).
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2. YW.CA, Perumbavoor (Erna-
kulam).

3. Nair Service Society, Changona-
cherry, )

4. S. N. V. Women's Association,
Trivandrum,

5. The Ernakulam Karayogam, Co-
chin,

6. Calicut Muslim  Association,
Calicut.

7. Muslim  Educational Society,
Calicut.

8. YW.CA, Calicut,

9. Sreekanteswara Kshetra Yogam,
Calicut.

10, Mitraniketan Vellanad P.O.
Dastt. Trivandrum.

11, Muslim Association, Trivandrum.

12, Athura Seva Sanghom, Sachivo-
thamapuram (Kottayam),

13. Guild of Service, Kasargode.

14. Changanacherry  Municipality,
Changanacherry.

15. C.M.C. Educational Society, Iri-
njalakuda. .

16. Sree Gnanodaya Yogam, Telli-
cherry.

17. M.S.C. School, Trivandrum.

18. Municipal Council, Thiruvalla.
19. Municipal Council, Palai.

20. Municipal Council, Shertallai.
21. SN.V. Sadanam Trust, Cochin.

22, 8.N, Vanitha Samajam, Kotta-
yam.

23. YW.CA, Kottayam.

24 Muslim Women's
Ernakulam,

25. Employed Ladies Home, Trichur.
MADHYA PRADESH

1. M.P. Shaskiya Karamchari Ma-
hila Kalyan Kendra, Bhopal.

Aszociation,
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2 Bhopal Women's Association,
Bhopal

3 MP State Tuberculosis Associa-
1ion, Bhopal

4 AIWC, Jabalpur.

5 Malav Mahila Kalyan Parishad,
Uyyain

6 Jan Vikas Nyas, Gwahor
7 Mumcipal Council, Chhindwa1a.
8 Mahila Mandal, Mandsaur.

+MAHARASHTRA

1 Women Graduates Umwon, Bom-
bay

2 Shradhhananda Malula Ashram,
Bombay

3 AIWC, Bombay.
4 Shiam Sadhna Trust, Bombay
5 Poona Mahila Mandal, Poona

6 Maharashtia Sahkari Udyogmi
lid, Bombay

7 Indian Council of Social Welfare,
*Hombay

8 Bharat Mahila Shikshan Mandal,
Sholapur

9 Mahila Seva Mandal, Poona,
10 Matru Seva Sangh, Nagpur.
11 Sajaswati Mandir, Nagpur.

12 Akl Bhartiya Mahila Parishad,
ngpur

13 Mote Maternity Home, Amravati.

1: Sharda Udyog Mandir, Amra-
\a

15 Swatantraya Laxmi Hani Lax-
mibai Samarak Samuti, Nasik

6 University Association of Poana,
Pune

5 u‘: Karveer Bhagim Mandal, Kotha-

18
Pmﬂm Stree Shikshan Sanstha,

19. Depressed Classes Girls Hostel
Society, Nagpur.

20 Vidarbha Maharogi Seva Man-
dal, Amravati. -

21 Pune Vidyarthi Griha, Pune.

22 Bhartiya Stree Jivan Vikas Pa-
rishad, Thana.

MANIPUR

1 Manipur Mahila Kalyan Bamti,
Imphal,

2 All Mampur Women's Associa-
tion, Imphal
MEGHALAYA

Y W.CA., Shillong
MIZORAM

Mizoram Hmeichhe
Pawl, Aizawl

Tangrual

ORISSA

1 State Social Welfare Advisory
Board, Bhubaneshwar

2 Kala Vikas Kendra, Cuttack.

3 Nivedita Kalyan Samity, Rour-
kela

4 Utkal Mahila Samiti, Cuttack.

PUNJAB

1 Smt. Kusum Trivedi Refugee Re-
hef Fund Society, Jullundur.

2 Lajpat Rai Mahila Hostel Com-
mittee of the Servants of the People
Society, Abohar.

3 Indian Red Cross Society, Bha-
tinda, Dastt. Branch.

4 Indian Red Cross Society, Jullun-
dur, Distt. Branch.

5 Indian Red Cross Society, Patiala,
Distt. Branch, Patiala,

6. Indian Red Cross Society, Ludhi-
na, Distt, Branch, Amritsar.

'r IndinnRedC&'mSoehty.Amru-
sar, Distt. Branch, Amritsar
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8. All India Women's Voluntary
Services, Punjab Branch, Chandigarh.

RAJASTHAN

1. King Edward VII Memorial—
Rest House Society, Ajmer,

2, Bal Mandir, Jaipur.
TAMIL NADU

1. Guild of Service, Madras.
2. Madras Seva Sadan, Madras.

3, Women's Indian Association,

Madras.
4, Guild of Service, Kanchipuram.

5. Indian Women's Association,
Salem.

8. YW.C.A.,, Madurai.

7. The Coimbatore Seva Nilayam,
Coimbatore.

8. Y.WC.A., Madras.
9. YYW.C.A. Coimbatore,
10. Stree Seva Mandir, Madras,

11, The Diocesan Council of Catho-
lic Women, Madurai,

12. YW.CA. Salem.
13, Y.W.C.A,, Tirunelveli,

14, Subramaniya Nagar Mathar
Sangam, Salem.

15. AIW.C. & Recreation Club, Ma-
durai.

16. Y.W.C.A., Tiruchirapalli,

17. Avvai Home, Madras,

18. South Kerala Diocese of the
Church of South India Trust Asso-
ciation, Madras.

TRIPURA
1, \ll India Women's Food Council,
Agartalla, .

UTTAR PRADESH
1. Nehsu Bal Mandal, Allahabad.

2. YYW.CA, Lucknow.
3. ALW.C, Kanpur.
4 AIW.C., Lucknow.

5. Lal Ramanuj Dayal Vaish Bal
Sadan, Meerut.

6. Arjun Mahila Shilpa Kala Ken-
dra, Kanpur,

7. Mahadevi Kanya Pathshala Col-
lege, Dehradun,

8, Bhartiya Shiksha Vikas Samiti
Gorakhpur,
WEST BENGAL

1. All Bengal Women's
Calcutta,

2. Nari Seva Sangha, Calcutta,

3. Association for Social Health in
India, Calcutta.

Union,

ARUNACHAL PRADESH

1. Arunchal Pradesh Social Welfare
Advisory Board, Itanagar.

A & N ISLANDS

1. All India Women’s Food Council,
Port Blair.

GOA, DAMAN & DIU

1. All India Women’s Conference,
Panjim (Goa),

2. Gomantak Maratha Samaj, Pana-
ji.

Exploratory Fisheries Projecty

7056. SHRI K. RAMAMURTHY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased tc
state:

(a) the sallent features of the
Exploratory Fisheries Project umdei
implementation; and

(b) how far it has helped the 16
lakhs of country-boat and catamarap
using fishermen in the country?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (u)
The objectives of the Exploratory
Fisheries Project are:—

I. To carry out exploratory work
in respect of—

(a) charting of fishing ground

(b) determination of the best
fishing season

(c) examination of types of
fishes available

(d) assessment of suitability of
fishing gear and equipments

(e) assessment of suitability of
different types of fishing vessels

II. To train personne] for man-
ning modern fishing vessels.

III. To test the commercial possi-
bility of deep-sea flshing and make
available the requisite data and in-
formation to those concerned so as
to help and guide the expansion of
fishing industry.

(b) The Exploratory Fisheries Pro-
ject 18 intended to assist the deep sea
fishing industry and hence the activi-
ties of the Exploratory Fisheries Pro-
ject hae not directly benefleq the
country boats and catammrans, How-
ever, the Project vessels have assisted
in rescue of operations when need
arose.

Scholarships to Hindl Bindents of
Non-Hindi Speaking states

7057, SHRI 8. R. REDDY: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether it is a fact that Central
Government are benefiting the stu-

(b) if so, thg names of such States
and the number of students getting
scholarships? ;

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir,

(b) The actual number of students
is not readily available but the in-
formation is being callected from the
State Governments and will be placed
on the Table of the House. The
names of the States covered under the
ﬁheme are in the Statement attach-

Statement
States/Union Territories

Andhra Pradesh
Assam

Gujarat

Jammu and Keshmir
Karnataka

Kerala

Maharaeshtra

Manipur

Meghalaya

Nagaland

Orissa

Punjeb

Sikkim

Tamil Nadu

Tripura

West Bengal
Andaman and Nicobar
Arunachal Predesh
Chandigarh

Dadar & Naga, Havell
Goa, Daman and Diu
Lakshdweep

Mizoram

Pandicherry
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Child Development ang Women Lite-
raey programme in Nicobar

7058. SHRIMATI PARVAT] DEVI:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE

be pleased tp state:

(a) whether it Is a fact that Gov-
ernment propose to prepare prog-
ramme for child development and
women literacy in the triba] areas of
Nicobar district; and

(b) it go, the detailg thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b). Yes, Madam.
As per information received from the
U.T, Administration, Andaman eand
Nicobar Islands was allotted an Inte-
grateq Child Development Service
Scheme Project during 1878-78 at
North Andaman (Community Deve-
lopment Rural). Another Integrated
Child Development Services Scheme
Project (Tribal) at Nicobar Islands,
for the International year of the child
(1979) hes been allotted by the Gov-
ernment in February, 1979. The Func-
tional Literacy for Adult Women 1s a
Centra)/Sector Scheme and is being
implementeq through the infrastruc-
ture of the Integrated Child Develop-
ment Serviceg Scheme Programme,
The Scheme envisages imparting edu-
cation to gdult women so that they
may acquire workable knowledge of
health, hygiene, nutrition, home ma-
nagement gnd child care ete, for lead-
ing u better life. The objectives of the
I1C.D, Services are:—

(i) to improve the nutritional
and health status of children in age
group 0—& veaxs;

(ii) to lay the foundation for pro-
per psychological, physical and so-
cial development of the child;

(iii) to reduce the incidence of
mortelity, morbidity, mealnutrition
and school p-out;
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(iv) to achieve effectively coor-
dination of policy and implementa-
tion amongst the various depart-
ments to promote child develop-
ment; and

(v) to enhance the capability of
the mother to look after the normal
health and nutritiona] needs of the
chilg through proper nutrition and
health education.

The following services are provided
in the I.C.D.S, Scheme:—

1. Supplementary nutrition.

2. Immuni-ation.

3. Health check-up

4. Referral services,

5, Nutntion and Health Educa=
tion,

6. Non-formal education,

Smice the mother hay a key role
in the Paysical psychological and so-
cial development of the child, nursing
and expectant mothers have to be
brought into any scheme which aims
at the welfare of the child. Atten-
tion will, therefore, have to he given
to mothers and women of 15—44 years
age whp havVe been brought within
the ambit of Integrateq Child Deve-
lJopment Services,
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Duration of Course in Delhi
University

7060, SHRI G. M. BANATWALLA:
DR. BIJOY MONDAL:
SHRI MUKHTIAR SINGH

MALIK:
SHRI SHANKERSINHJI
VAGHELA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Delhi University's

- undergraduate studenty will be
Spending 5 year more than their
counterparty elsewhgre in the
country {o get their Bachelor's Deg-
Tees from the next academic session

a5 per decisiop of the Academic
Council;

(b) whether it is also a fact that
in most of the Univergities the dura-
tion of this course is two years:

(c) i s0, the reasons for such a

(d) whether thig decision has been
criticised and hag created discontent-
ment amongst the students; and

(e) if so0o, what is Government's
reaction i regard thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) ta (c), It is a fact that
the Delhj University has decided that
the duration of undergraduate educa-
tion (both Pasg and Honours Courses)
will be of three years even after 12
year (104-2) school education. The
Delh: University is not the only Uni-
versity in India where the duration
of undergraduate education after the
introduction of 104-2 school pattern
will be of three years. Many Univer-
sities in some of the States also offer
first degree courses of three years’
duration, particularly in the States of
Andhra Pradesh, Tamil Nadu, Kerala,
Karnataka, Maharashtra, Gujarat, ete.

(d) According to the informafion
received from the Delhi University,
ong member of the Acedemic Council
did not agree with the decision of the
Council that both Pass andx Honours
Courses should be of three years® du-
ration, The University is, however,
not aware uf any discontent’amongst
the students of Delhi University on
this account,

(e) It iz for the University of Delhi
to determine finally the duration of
itg different courses from time to time,
Governpment, ag such, does not come
into the picture,
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Houses for Tea Plantation Labourers

7061. SHRI NTHAR LASKAR:
SHRI M. P, SAYEED:
SHRI R. V. SWAMINATHAN:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that the
construction of pucca houses Ior
labourers in the tea gardens has been
held up due to the Central Govern-
ments ambiguoug policy according lo
the tea Industry sources;

(b) it so, whether according o
them the house building hag slowed
down in recent years because the
Union Government is pot inclined to
accept the tea industry plan to raise
the subsidy ceiling from Rs. 5,000 to
Rs. 7,500;

(e) if so, how far this is true;

(d) whether they have made
several representation to the Union
Government in this regard; and

(e) if go, the reaction of the Union
Government?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). Under the Sub-
sidised Housing Scheme for Planta-
tion Workers, there is no ambiguty
in the policy of the Central Govern-
ment with regard fo the ceiling costs
of construction of Rs. 4000 and
Rs. 5,000 for a small two roomed and
a regular two-roomed house respec-

tively.

The Consulatative Commitiee of
Plantation Associations, Calcutta had
represented for enhancement of the
celling cost of construction under the
scheme, But it was not found possi-
ble to accept the same, as acceptance
of the game would mean construction
of fewer dwelling units for the plan-
tation workers, whereas the policy of
the Government is to attain the ob-

jective of providing housing for as
large a number of workers as possi-
ble with the limiteq financial resour-
ces.

However, with a view to reducing
the cost of construction, the Associa-
tions have been advised to depute
their representative for consultation
with the National Buildings Organisa-
tion, who have the requisite expertise
in ithe matter,

Pan om Cow-Slaughter in Kerala,
West Bengal ang Lakshdweep

7082, SHR P. M, SAYEED: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whethey two State Govern-
ments of Kerala and West Bengal
have rejected +tuia] ban on cow-
slaughter;

(b) whether representation was
made tp the Prime Minister when he
visited Lakshdweep that cow-
slaughter should not be banneq im
the Union Territory of Lakshdweep;

(c) if so, whether Government has
examined their representation in this
regard; and

(d) whether these two State Gov-
ernments and Union Governments and
Union Territory of Lakshdweep will
be permitted cow-slaughter?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The two State Governments Lave not
vet accepted the idea of a total ban
on cow-slaughter.

(b) No formm] representation has
been submitted to the Prime Minis-
ter,

(c) Question does not arise,
(d) The subject is within the le-

gislative competence of the State
Governments,
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Revonstructions of Working Group
of Flood Oontrol

7083, SHRI KUMARI ANANTHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the main recommendationa
made by the Working Group on Flood
Control; and

(b) the action initiated for imple-
menting them?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b) The Working Group on
Flood Control set up by the Depart-
ment of Irrigation on the advice of
Planning Commission, taking into ac-
count the floods damages expericnced
during 1978, has recommendeq in jts
fina] report, measures required for
flood control in the entire country
for the plan period 1978—83,  The
recommendationg cover a number of
policy measures including the speedy
completion of on-going schemes, im-
plementation. of flood plain zoning,
etc., which are expected to prowide
protection to an additiona]l 6 million
hectares over and above an area of
9.80 million hectares already provided
reasonable protection to the end of
March, 1978,

An Action Plan for achieving posi-
tive results of flood control in the
Indo-Gangetic basin through multi-
disciplinary appromch covering engi-
neering, soil conservation, afforesta-
tion and water-shed management,
within a period of 5 to 7 years heas
also been formulated by another
Working Group set up the Depart-
ment of Agriculture,

The reports of these two Working
Groups are under consideration. As
a result of the recent plan discussions
with the State Governments, plan al-
locations for 1979-80 and 1078—88 are
Now being finalised, -—

The main recommendationg of the
two Working Groups are given in

Statements T & II,

Statement I

Main recommendationg of the Dork-
ing Group set up in the Department
of Irrigation.

(i) All the on-going schemes ghould
be revieweq in detail and completed
during the 5-year period. Funds for
such schemeg should be earmarked.

(i1) Matching and earmarked pro-
vision of funds as per agreed pro-
gramme should be made in the Annua]
Plan of each State, so that inter-
State schemes are completed in a
time-bound programme,

(iii) Schemeg to establish existing
benefits like raising and strengthen-
ing of embankments where necessary,
provision of sluices for adequate drain_
age of the protected areag etc., should
be taken up and completed on a prio-
rity basis.

(1v) The work of fluog forecasting
should be further strengithened and
modernised, For smaller rivers with-
in a State, the concerned State Gov-
ernmenits should set up their own
flood forecasting organisations,

(vy Al] storage resevoir projects
(whether for irrigation or power), in
the catchments of flood-prone rivers
should be given priority for construc-
tion.

(vi) Special organisationg should be
set up to prepare Muster Plans in
clogse co-ordination with Irrigation
and other concerned Departments in
the State, Outlines of Master Plans
should be finalised by March, 1880
and detailed Master Plans should be
drawn up by March, 1082,

(vil) Proper norms and standards
of maintenance should be laid down
and enforced by each Siete Govern-
Emtmuuhdldnmnﬂe—
nes.
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(viii) The work of flood plain re-
gulation and management ghoulg be
given s immediate attention. The
State Governments should demarcate
on mapg ag well g8 on the ground
the areas liable to floods of different
frequencies, and enforce land use re-
gulations on the basiz of the guide-
lines approved by the Central Flood
Contro] Board, Central Governmnent
may help the State Government for
carrying necessary surveys and in pre-
paration of contour maps.

(1x) The Department of Agricul-
ture should take up soil conservation
measures in the catchmentg of flood-
prone areas, This programme will be
complemeniary to the engineering
programme of floog control.

(x) Regular monitoring of all me-
jor schemes should be done by the
States ag wel] ag by the Centre,

(xi) Organisalions dealing with
flood control in the States and at the
Centre should be suitably strengthen-
ed,

(xdj) Completed schemes should be
evaluated in order to assess their
performance and benefits, as also to
draw lessons for future planning.

Statement Il

Important recommendations of the
Working Group set up in the Depart-
ment of Agriculture for cvolving an
integrated action plan for flood con-
trol in the Indo-Gangetic Basin

(1) Identification of priority micro-
watersheds for watershed trcatment
should be initiated at once.

(2) Mass scale afforestation, soil
conservation and engineering pro-
gramme ineluding their maintenance
angd flood patrolling ghould be under-
takerl with cooperation of the people
invglyed, Their cooperation in flood
plain roning and flood fighting is in-
dispensable,

124

(3) Al storage reservoir projects
should be reviewed 1o examine the
possibllity of providing specific floods
storage and operation schedules
drawn upto provide flood moderation
to the extent poasible.

(4) Expeditious processing und ex-
ecution of reservoir schemes in tbe
States of Uttar PTdesh, Himachal
Pradesh, Haryana, Rajasthan, Madhya
Pradesh, West Bengal, Bihar and
DVC should be ensured. Acquisition
of land for Maithon and Panchet Dams
of the DVC for flood storage has also
to be expedited.

(5) In the flood prone areas, flood
fighting arrangements should be built
into the adminstrative system by pro-
per training and briefing of the local
officers and by providing adequate
rescue and relief rpaterials and equip-
ments.

(6) A nodal agency at the State
level to coordinate the work nf water-
shed treatment by Forest Department,
Agriculture Department and Soil
Conservation Wing with full financial
and administrative powers should be
established.

(7) Animal Husbandry Division
should formulate schemes to ocontrol
the number of useless cattle and en-
sure rotational grazing as indicated in
the national forest policy,

(8) Immediate action should be tak-
en to relocate habitations which are
in the river beds or within embank-
ments or as encroachments on natu-
ral drainage channels Even if culti-
vation is unavoidable in danger zones,
abadi sites should be outside the river
beds,

(9) Unplnned construction of
roads, embankments, bulldings, hou-
sing colonies, without ference to the
topographic conditiong and natural
drainage and flood ways should be
avoided. All construction jn fiod
prong areas should be scruitinised by
a Flood Zone Authority, On all exist-
ing constructions, cross draimage should
be provided.
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(10) In hazardous flopd-prone areas,
anti-disaster shelter against flouds
could be provided with the azssistance
of the State Governments, Central
Government and voluntary organisa-
tions,

(11) The elementary :nethods of
flood fighting including community
preparednesg should be built into the
educational programme 1n the schools
of flood-prone areas. Voluntary Or-
ganisations can be trained ang mobili-
sed for flood fighting by the Home
Guards and Civil Defence units, Vil-
lagers could be encouraged to enrol
themselves in flood fighting brigades
and trained to do round the clock
patrolling of the embankments and
interpret sight of breaches, erosion.
ctc mnd warn the people,

(12) Manuals of flood fighting on a
district wise casis should be prepared
and plans of evaquations at different
flood levelg should be drawn up, The
Embankment Manuals and Flood Fi-
ghting Manuals of the Central Water
Commission could be used for this
purpose

(13) Flood control, flood mitigation
and fleod fighting cannot be effective
without participation and mnvolvement
of the masses in the flood-prone areas
The Chinese example of press cam-
pains for taming the rivers and for
atforestation and soil conservat'on in-
dicates the possmbilities of mass 1n-
volement. The “Food for Work"
Schemes could be utlised for mass
paraticipation in such measures. Mass
campaigns of flood control with catchy
slogans associated with local names
of flood prone rivers or tributaries or
denuded hill-teps could be started with
the belp of such teams and other vo-

built into the planning and develop-
ment organisations at the grassroot
level.

(14) The Fcrest and the Soil Con-
servation Departments in the States
will have to be considerably strength-
ened to take over the civil and degrad-
ed forests in the critical areas and
assist the population in developing
commumty forests, farm forestry and
so1l conservation in agricultural lands.
The additional expenditure incurred
for strengthening organisations should
be met entirely by the Central Gov-
ernment. The Indian Forests Service
and the State Forests service cadres
will have to be expanded in a massive
way and a large number of Forestry
Extension Officers will have to be re-
crwied and tdained to saturate the
northern catchments of the fiood-prone
areas of the Indo-Gangetic basin.

Loss of Foodgraing ai Post Harvest
Btage

7064. SHRI D. p. DESAI:

SHRI ANANT RAM
JAISWAL:

SHRI A. R. BADRI-
NARAYAN:

SHRI M. V. CHANDRA.-
SEKHARA MURTHY:

SHRI R. V. SWAMI-
NATHAN:

SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state:

(a) whether a [':ch:ﬂt study I;::
brought eut that country
been losing 13 cent foodgrains
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(b) if 80, the steps taken to im-
Prove the processing, storage, trans-
portation and marketing of foodgrains
50 a8 to minimise the losses?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP BINGH): (a) and (b), No
precige or reliable assessment has been
made about the loss of foodgrains
during post harvest stages for the
entire country. However, the follow-
ing steps are being taken to minimise
losses of foodgrains at various stages:

(1) A Save Grain Campaign Or-
ganisation has beepn established to
education, pursuade and motivate the
farmers, traders and other agencies
-engaged in handling of foodgrains
for adoption of modern techniques
of storage so as tp minimise the los-
ses at all the stages. Besides publi-
city, demonstartion and training
main emphasis iz laid on improve-
ment of storage structures by mak-
ing available the small sized im-
proved storage structures easy cre-
dit to the farmers.

(2) Warehouses owned by major
public sector organisations like Food
Corporation of India ang Central
Warehousing Corporation are con-
structed on scientific lines and are
rat, damp and leak proof. Scientific
techniques for preservation of food-
grains are adopted to eliminate loss-
es during storage. Pro-monsoon
inspection of the godowns is arried
out and repairs undertaken to pre-
vent leakage of rain water.

(3) Proper planning in regard to
movement of stocks is ensured go as
10 reduce infructuous movement,
unnecessary transhipment and loss-
es in transit. At the loading and
unloading points, sufficient care is
exercised in handling foodgrain Yags.
Covered wagons are being used for
transparting foodgrains to the ex-
tent goulble. Necessary precau-
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tions are taken when open wagons
are utilised for transportation of
foodgrains,

(4) With a view to reducing the
CAP storage, a project for construec-
tion of additional capacity of 3.6
million tonnes of covered accommo-
dation hag been undertaken with
the assistance of World Bank to be
completed in phased manner by
1980-81.

(5) During the mid-term plan
storage capacity available with the
cooperatives would be increased by
5.5 million tonnes against the capa-
city of 4.3 million tonneg in 1877-78.
Similarly the number of agricultur-
al processing units have increased
threefolds during the last 15 years
in the cooperative gector alone. The

total assistance given by N.C.D.C. for
development of various programmes
within its purview upto the end of

1979 wag of the order of Rs. 2797.30
million.

(6) A time bound programme has
been launched for improvement of
dehusking equipment for avoiding
losseg in rice milling by introduction

of rubber roll type dehuskers etc.

A w9 e
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w1 g st faad 7= ag Tavy
& s f5 1 W1, 1979 ¥ 9F WK
T % FEL TEEATE W AW & IO
sl #Y gaETfAal W T W ey
TR TR ATY ?

i wite Fxanf darwa ¥ cror dal
(st Wit fag) : vwd Jgat
® gumfrat aqar s sfegt Wik
wrk ¥ i & ovw et & o ¥ 9.



129 Written Auswers CHAITRA 26, 1001 (SAKA) Written Answers 130
ol AT ¥ T §
(=i | T
Ao T K WA, /7¥ LA arsy, 1979 %
28-2-79 ot quary ¥ Aw
w q&y-qfiaz
1 e (d-3077) 225 235% 275
2 WWETH (¥.-309%) 224 228 ¥ 251
3 Wy 220 240 % 265
4 WRET (¥r-309%) 241 265 ¥ 287
5 TS (¥-2097) 215 225 280
¢ fewwm (w-309¢) 240 252§ 284
7 awag (|)-309%) 226 230% 256

Amendments te State Foresty Act

7066. SHRI HARI VISHNU KA-
MATH. Will the Muster of AGRI-
CULTURE AND IRRIGATION be
pleased to refer to his answer to Un-
starred Question 884 regarding des-
truction of forests on dated 26th Feb-
1uary, 1970 and gtate;

(a) the names of those States which
have taken steps to amend ther
State Forests Acts to regulate the
felling of trees in areas outside the
control of the State Forests Depart-
ments, the nature and content of the
amendment in each case;

(b) whether Government propose
to introduce in the current session of
Parliament 5 bil} to amend the Indian
Forests Act so as to provide for de-
terent punishment for offences; and

i not, what Government’s intention
18}

(e) the details of steps taken or
Proposed to bring forest areas outside
the control of the forest department
under scientific managements;

(d) the topographical description of
fress, State-wiss where afforestation
schemes under the state sector as well
28 under centrally spomsored schemes
518 L83,

'

have heen ta;;; up for implementa-
tion; and

(e) the monitoring agency for the
progreas of afforestation schemes
and whether special attention is being
paid to the important wvalleys in
Himalay an region, and if so, the
detajls thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a),
(c), (d) & (e). The information is
being collected and will be placed on
the Table of the Sabha op its receipt
from the States.

(b) Government doeg not propose to
introduce a Bill to amend Indian
Forests Act in the current seasion of
the Lok Sabha,

More Purchasing Centres for Paddy
by Food Corporation of India

7087, SHRI C. K. JAFFER SHA-
RIEF: Will the Minister of AGRI-
CULTURE AND TIRRIGATION be

pleased to state:
(a) whether Government have re-

ceived complaints that the Food Cor-
poration of India has been unable to
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open more purchasing centres and also
unable to purchage not more than half
of the paddy offered for gale in many
of itg purchasing centres;

(b) whether Government 1s pre-
pared tp increase the quantum of
finance needed by the Food Cor-
poration of India to enable 1t to pur-
chase all paddy and rice that are
offered to be purchased at support
prices, especially in Karnataka, An-
dhra Pradesh Orissa and

(c) whether Government is also in
a position to ensure that paddy grow-
ing peasants are not obliged to sell
thoir paddy to merchants at prices,
much lower than support prices?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) No, Sir,

(b) The arrangements for extend-
ing price support is primarily the res-
ponsibility of the State Governments

the agencies dep oyed for-the pur-
pose. The share of procurement work
to be handled by the Food Corpora-
tion of India and the number of pur-
case centres to be opened are deter-
mined by the concerneq State Gov-
ernments. While in Andhra Pradesh
the Food Corporation of India is
undertaking price support operations
as an agent ot the State Government,
they are not in the fleid jn Karnatak:
and Orissa as no procument work has
been entrusted to them by the State
Governments. The Food Corporation
of India has adequate financeg for
{foodgrain procurement. It may be
stated that price support is extended
only to agricultural producers and not
to rice mlillers, Upto 11th April, 1979,
in the current kharif marketing sea.
son of 1978-79,—the Food Corporation
of India have purchased a total of
about 22,44 lakh tonnes of paddy un-
der price support operations against
about 10,30 lakh tonnes procured in
the corresponding period of the last
' kharif markeling season 1977-T8 as

Foog Corporation of India ig one of shown below:

(Figures in 1000 tonnes.)

Kharif marketing

season
State

1978-79 mﬂ-w

A i

. 19::9}’r period)
1. Andhra Pradesh ., R . . . . . . !:ﬂ'? o5
2. Amam . . . : . 23" 4 B2
3. Haryana . " . " . . R 268-8 LEER)
4 Jammu & lhlhmir : . . . . . . . .
5. Karnataka , . . . . . - . .
6. Kerala . . . . f .
7. Madhya Pradesh . . . . R .. 80 Neg.
8. Maharashira . : . . . . . . . .
9. Orissa . . . . . . . : " . .
ro. Punjab . . . . . . 5 15550 8467
11. Rajasthan . . . . . . . 5 %5 Neg.
12, Tamil Nadu . . . . . B n B . a7's .
13. Uttar Pradesh . . . . . , . - 225 o5
14. West Bengal s 2 = & s & = = a2 u 45"t 6o 11
15. Others . . . . . . . . . . . 62 _ a2
———

ToraL . i i . . s s . 3240°7 1ong 6

Weg.-Below 500 tonnes.
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(c) A number af steps have been
taken by the Government to ensure
that the fmrmerp are mot obliged to
sell their paddy at prices lower than
the support prices as detailed below:

(1) It has been impresseq upon
the State Governments that in order
that the price support operations
are affective, purchase centres
should be opened m adequate num-
bers; —

(2) In particular, the State Gov-
ernments have been advised that
immediately on receipt of reports
regarding prices falling below the
support prices in any pocket, the
Governmental purchase machinery
should be set in motion to prevent
any distress sale by the farmers;

(3) The States have been advised
ty coordinate the activities of the
various procurement egencies with
a vi'w to cnsuring widesy possible
covirage;

(4) The State Governmentig have
also been instructed to set up Com-
mittees at State and District levels
to review the position from time to
time and for giving effect to the
Government’s policy of price sup-
port; a d .

(5) The State Governmentg have
also been asked to give wide pub-
linty about support price arrange-
ments made bv them through all
media of mass communication,

Use of tractors and  agricultural
nts by Small Agriculturists

7088. SHRI R. KOLANTHAIVELU:
Will the Minister of AGRICULTURE
AND IRRYGATION be pleaseq to
state; 1},

(a) main features of any scheme in
force for emcouraging use of tractors
and modern agricultural implements
In the interesty of gremter profluction;

(b) the facilities available for en-
:Wﬂl mediym apd small agricul-
urists to make use of tractors, agri-

Cultural jmplements ete. on hire .or
hire-purchage;

(¢) whether Government propose
to hire tractors and agricultural im-
plements to cooperatives in rural areas
or to panchayat unions; and

(d) what positive promotional assis-
tance is proposed for formation of cu=
operatives by unemployed graduates?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b) The main features of the scham-
es 1n operation for promoting the use
of tractors and other agricultural
machinery are:

(1) Under a Central plan scheme
the Ministry assists eligible entre-
preneurs in setting up agro-service
centres for providing custom gser-

vice of {ractors and other expensive
agricultural machinery to the far-
mers. The assistance is In the form
of interest subsidy equal to the diff-
erence between the lending rate
and § per cent, the maximum pay-
able by the entrepreneurs on loans
raiseq from financial institutions, In
addition, the entrepreneurs are im-
parted the requisite training and
miven a stipend of Rs, 250/- per
month during the period of train-
ing.

(1) Besides the afore-mentioned
agro-service centres, the State
Agro-Industries Corporations are
alsp providing similar custom ger-
vice, Government of India and the
State Governments provide the cor-
porations with funds generally in
the form of contribution to equity
capital, with Government of India's
contribution limited to a maximum
of 50 per cent. “

(ili) Unde, the area programmes,
the small and marginal farmers are
given subject to certain conditions
subsidy assigtance for the purchase
of improved .agrieultural imple-
ments and simple machines @ 25 per
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cent and 33 1/ per cent respective-
ly of the cost. In the case of mmall
and marginal farmers from the
scheduled tribes, the subsidy is
admisgible at the higher rate of
50 per cent. ln addition, the small
and marginal farmers are also eli-
gible for subsidy at the afore-stated
rates on charges payable in respect
of custom-service of tractors avail-
ed of by them from approved sour-
ces. The assistance under the area
programmes is, however, not ad-
missible to the medium farmers,

(iv) Training in the operation,
maintenance and repair of agricul-
tural machinery ig provided at the
Central Government training sta-
tions at Budni (Madhya Pradesh)
and Hissay (Haryana), State Agri-
cultural Universities, etec.

() ang (d). No such proposals are
under consideration,

Absorption of Regiomal Pre-Vocational
Tralning Centre Employees

7069. SHRIMATI MRINAL GORE:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state,

(a) after the closure of Regional
Pre-vocational Traning Centre, Karad
(Satara), how many employees are
absorbed in Kendriya Vidyalaya
Sangathan;

(b) whether they are absorbed in
K. V. 8, In equivalent grade and
capacity; and

(c) if not, the reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
(a) to (c). Two teach-
ers belonging to the Regional Pre-
Vocational Tralning Centre, Karad,
waTte appointed as Primary Teachers
in the Kendriva Vidyalaya Sangathan
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in the Scale of Pay of Rs. 330—580/-
preseribed for the post. Their pay in
the previous post was, however, pro-
tected,

Non-Formal Education Programme in
Goa, Daman and Din

7070, SHRI AMRUT KASAR: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Government of
Goa, Daman and Dju has informed the
Centra] Government regarding the
failure of the implementation of the
non-formal education programme in
the Union Territory;

(b) if so, what steps the Govern-
ment have taken to compensate the
students on account of the loss caused
due to the implementation of this
policy for the year 1977-78;

(c) if not, whether the Government
are aware of the large scale dissatis-
faction expressed by the teachers and
parents through newspapers and
othey public forum against this pelicy
in the Union Territory; and

(d) whether the Union Government
have jssueq any direction to the local
Government in this connection?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). Information is
being collected and will be laid on
the Table of the Sabha, ag soon as
possible.

Btoppage of Grant to Adult Edmcatien
Centrey, run by Womea Mutual Ald
Boclety

| 17071 SHRI K. A. RAJAN: Will the

Minister of EDUCATION. SOCIAL
WELFARE AND CULTURE be pleas-
ed to state;

(a) whether it is a fact that Gov-
ernment have stopped the yeatly
grant to the 48 adult educetion centres
run by the Women Mutual Aid
Society; and
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(b) if so, the detaily snd reasons
therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (&) and (b), Grant under
the Scheme of “Assistance to Volun.
tary Agencies Working i the field of
Aduly Education” 13 given on project
basis The Mutual Aid Soclety was
sanctioneq two projects, one for run-
ning 10 hibraries and the other for
junning 50 adult education centres m
the resettlement colomes of Delln
during 1976-77 and 1877-78 respec-
tively These projects have been com-
pleted according to the report of the
Society but their accountg have not
yet been settled ag the orgamsation
has not furnished audited accounts of
the two projects as per the prescribed
procedure Request for continuation
of the projects has been received and
15 under consideration

Deivands of Class TV Emplojyees of
1.C AR., New Delhi

7072 SHRI C. R. MAHATA.
SHRI HUKAM CHAND
KACHWAIL

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state,

(a) whether Clasg IV employees of
the Indian Agricultural Research Insti.
{ute held a noisy demonstration on
13-3-1979 before Krishi Bhavan, New
Delhi to press their various demands;

(b) if so, the details thereof and
action taken so far to accede %o their
demands; und

(¢) if no action taken to accede to
their demands, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAFP SINGH): (a) Yes, Suir.
About 250 to 300 employees (suport-
ing staff) of the IARI came in a pro-
cession fo Krish1 Bhavan on  13th
March 1978, shouted slogans and
squatteq outside Krishi Bhavan
througout that day.

(b) The main demands of the sup-
porting staff of the Institute relate to
abolition of the grade of Rs 200—250,
introduction of a new scale of Rs, 260
—430 and promotion of the gtaff on
the basis of 5-yearly assessment of
theirr work

The demands of the employees were
discusseq with representatives of the
Bhartiya Krish1 Karamchar1 Sangh
by Secretary, ICAR, DG, ICAR and
a Sub-Committee of the Standing
Finance Commitiee of ICAR Society.
The demands were also taken up for
consideration and decision at the
levels of the Goverming Body and
President of the Council.

(c) It hag not been found possible
to accept the demands of the support-
ng staff for the following reasons:—

(1) The position of the ICAR staff
i the matter of pay scales is far

ed separately whale in the ICAR the
ratio 8:4:2:1 hag been introduced

13th July 1978:
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13- 137~

(”ﬂe (S .

re-stau- re-stiu-

cturing)  cturing)
(I) Rs, 196—232 ¢« & a e . 7366 5067 (—)azg9
(I1) Rs. 200—a50 .. 111y 2533  (+)141
(II1) Rs g10—290 ., , , , N 983 1267 (+)aB4
(IV) Rs. 225—308 . 34 633  (+)500

9500 9500

It will be seen that ag agamnst only
34 posts which existed in the scale of
Rs, 225—308 prior to 13th July 1978,
there are now 633 posts in thig scale
It is not possible to give a higher scale
of Rs, 260—43p or introduce the sys-
tem of five-yearly assesgment for the
supporting staff in the ICAR mstitu-
tes, since such & scale or ystem of pe-
riodical assessment does not exist in
Government of India for this category
of staff.

Agricultural Research Institutes in
Purnea, Bihar

7073. SHRI HALIMUDDIN AH-
MED: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government are pro-
posing to start some Agricultural Re-
search Institutes in Purnea District of
Bihar to promote agriculture in that
area; and

(b) if not, the reasons thereof?

THE MINISTER OF BSTATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) There iz no
proposal to start Agricultura] Re-
search Imstitute in Purnea distriet of
Bihar,

e

(b) Agricultural Universities at the
State-level have beem entrusted with
the responsibility for state-wide agri-
cultural research, education snd ex-'
tension education in sixteen BStates.
Thus 1n Bihar, Rajendra Agricultural
University is responsible for organi-
sing need-based agricultural research
in the State, However, the ICAR by
way of complementing the efforts of
the Agricultural Umiversities provide
financia] support and the technical
guidance for research under the frame
work ot the All India Coordinated Re-
search Projects. In so far as Purnea
District is concerned there are two
centres of research in Kathiar region
doing research on Oilseeds and Jute.
The centres working on different as-
pects and lecated outside Purnea
District but within similar Agroclima-
tic region are supposed to cater to
the needs of Purnea District.

Area Under Second Cropplug Scheme

7074 SHRI SUSHIL KUMAR
DHARA: Will the Munister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) how many acres of cultivable
land in Indla iz utilised for second
cropping; and
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(b) by when the entire cultivable
land in the country can be brought
under second cropping scheme?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b), The area cropped more than
once is estimated at 28.4 million hec-
tares during 1977-78. Efforts are
under way to increase the area sown
more than once through providing
additional irrigation facilities and
evolving duration varieties of crops.
However, keeping in view {he avail-
able resources, it is difficult to sav,
if second cropping on the enlire culti-
vable land may be possible in the
foreseeable future.
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Reference to Committee for fixing
procurement prices

T7076. SHRI R. V. SWAMINATHAN:
SHRI A. R. BADRINARAYAN:
SHRI NIHAR LASKAR:
Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleagsed
to state:

(a) whether TUnion Government
have referred the question of fixing
the procurement price for the year
1979-80 to the Cabinet Committee;

(b) if so, the main reason for rTe-
ferring thig issue to the Committee;
(¢) when the committee is likely
to submit their recommendations; and

(d) what was the price recommend-
ed by the Agricultural Price; Com-
mission? ’

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.

(b) to (d). The Union Cabinet has
ginee decideq to fix the support price
for wheat at Rs. 115 per quintal

Mi f
has made a statement on this subject
in the Lok Sabha op the 12th April,
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Cooonut Plantation

7077. SHRI G, BHUVARAHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state State-wise figure for coconut
plantation and which State is planting
coconut higher than the Kerala State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): The
State-wise figures for coconut planta-
tion during 1977-78 is furnished in the
enclosed Statement. No other State
is planting coconut higher than
Kerala State, in the country.

Statement
Sate M::m'ih
hectares
during
1977-78
Kerala: . . . . . 6gg- 1
Karnataka . . . . 1556
Tamil Nadu . 5 . 109° 4
Andhra Pradesh . & s 39°'8
Andaman & Nicobar Islands 20'4
Goa, Daman & Diu . . 187
Orisa . . : 13-8
Maharashtra . . . g3
West Bengal | . . . 67
Asam " , . . 49
Lakshadweep |, . . . 2+8
Pondicherry c e e 1-6
Tripura . . . . : o8
All India Total .

Award for the abadi lands in village
Arakpur, New Delhi

7078, SHRI RASHEED MASOOD:

Will the Minister of WORKS AND

HOUBING AND SUPPLY AND RE-

HABILITATION be pleased to state:

(a) whether this is a fact that the
resident; of village Arakpur Begh

. 1082:9
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Mochi, New Delhi have made repre-
sentationg to the Minister and algg to
the officials of the Delhj Development
a;;::oﬁty in the month of January,
1979;

(b) whether thiz is g fact that the
Ministry of Works and Housing and
the DDA officials have not so far dis-
closed that they do not have any
award for the abadi landg situated in
village Arakpur, Bagh Mochi, New
Delhi; and

(c) whether instead of redressing
their grievances they were subjected
to demolition on 3rd March, 18797

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). The informa-
tion is being collected and will be laid
on the Table of the Sabha.
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Supply of Text Books to the Students

in Refugees Camps at Chandrapur,
Maharashtra State

7080 SHRI RAJE VISHVESHVAR
RAO. Wil thg Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleaseq to
state:

(a) 18 it g fact that the Bangali
students from the Refugee camps
from the Chandrapyr District in
Maharashtra State have not been

:;au.ed the text books even till this
ay,

(b) if it is true, why have they not
been issued so far;

(c) is it not the duty of the Gov-
ernment to supply the text books to
them every year; and

(d) who will be responsible if the
studentg failed in their Ezminltion,
because of this delay?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
, HABILITATION (SHRI RAM
KINKAR): (a) There is at present
no refugee champ in Maharashira
State. Presumably, the reference is

to the rehabilitation villages set up in
District Chandrapur, If so, she
answer ig in the affirmative,

(b) to (d). Due to mass desertion
of nmugrant famulieg alongwitp their
wards, between the period Kebruary,
1878 to June, 1978 and their copse-
quent return in amall batches from
July, 1978 onwards, it was not tound
possible for the Zila Parishad, Chan-
drapur, whioh is administering the
schools in the rehabihitalion willages
under the normalisation programme,
to assess the requirement of books for
the migrant students and to make
purchases in time. Assessment has
now been made and books are being
purchased and will be supplied 1o the
students ghortly,

Slum Colony in Nebru Nagur, Delh

7081. SHRI V. G, HANDE: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government propose
to give the ownership rights to the

allottees of slum/J. J. colonies in
Delhs;

(b) it so, what steps Government
is taking in the matter;

(c) whether g slum colony—known
as Nehru Nagar—has some ghops in
groung floor and flats on the first-
floor, and the shops are presently
being used for factories by some im-
dustnialists and thereby causing the
health-hazardnesg to the allottees of
market flats;

(d) if so. whether Government is
taking any steps to remove the facto-
ries from there and converting them
into shops for which they were origi-
nally allotted;

(e) whether the market flats of
Nehru Nagar there is no provisions of
water in the latarine and one latarine
is being used by 3 houses allottees; and

(f) if so, whether Government Is
taking sny steps to give the facility
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of @& separate latarine to allotiees,
as hag been provided to the allottess
of Nehru Nagar blocks?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI BIKANDAR
BAKHT): (a) and (b). While no
decision has been taken about colo-
nies under JJR Scheme, Government
aas iu'uad instructions to
the M.C.D. to start execution of lease
deeds etc for transfer of ownership
rights on lemse hold basis to bonafide
allottees of slum tenements in slum
colonies.

(c) Smal] units such as lathe work-
shop, coil winding, electrical welding,
manufacturing of auto parts, Ice
Cream Factory etc. etc, are being run
in 13 shops on the ground floor of
Nehru Nagar, No health hazardous
trade has been reported to be run-
ning in these premises.

(d) Question does not arise, in view
of the position stateq against (c)
above.

(e) At present there are 14 latrines
for 42 flats., It is correct that the
water does not reach the latrineg on
the first floor.

(f) The allottees are being provid=-
ed with individual latrines by con-
verting the existing 26 bath rooms
intp latrines. The work on thesg bath
rooms js expected to be taken up
drawn up to be taken up shortly. A
scheme hag also been drawn up for
shortly. A scheme has also been
augmenting the water supply of the
colony a8 a whole,

Terms and Conditions for takine over
of NDS Instructors

7082 SHRI MADAN TIWARY:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether in thelr leiter No. F.
1:4 (27)/R&S/75 dated September 20,
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1975 issued by Directorate of Edyca-
tion, Delhi to the Principal, the Ser-
vices of NDS Instructors were termed
as fresh entrants to Government ger-
vice g8 per the terms and conditions
gettled with the Government of India;
1f so, what were the terms and condi-
tions settled between Central Gov-
ernment and Delhi Administration at
the time of their taking over on
November 1, 1072; and

(b) whether a copy of these terms
and conditions will be placed om the
Table of the House?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b). The re-
quisite information is being collected
from the Delhi Administration and
will be placed on the Table of the
Sabha as soon as possible

Wheargy & wew wated o v
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Implementation of the Urban Land
Celling Act by the States

7084 SHRI A. R BADRINARA-
YAN:
SHRI M V. CHANDRA-
SHEKHARA MURTHY.
SHRI P. M SAYEED.

Wil the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that Chief
Minister of Karnataka has alleged
that vesteq interests in the Central
Secretariat were stalling the imple-
:letntatmn of the Urban Land Ceiling

ety

(b) 1t so, whether he hag stated
that State Government was helpless
in the matter ms the rules under the
Act had not yet been framed and State
Government could not therefore en-
force the Act;

(¢) whether State Governments
Which have sdopted the Central Act
¢ould not make their own legislation;

(d) it g0, whether Karnatska wes
\ the first to have taken action to bring
telling legisiation in operation; and

(e) it so, what steps are being
taken by the Union Government to
make laws 50 that the Karnataka Gav-
ernment couly take early action for
its implementation?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b), No, Sir.

(c) No, Sir.

(d) No, Sir. The Urban Land
(Ceiling and Regulation) Act, 1978
came into force on the 17th February,
1976 in Andhra Pradesh, Gujarat,
Haryana, Himacha] Pradesh, Karna«
taka, Maharashtra, Orssa, Punjab,
Tripura, Uttar Pradesh and West Ben-
gal and all the Umnion territories.

(e) It 1s for the Government of
Karnataka to implement the Urban
Land Ceiling Act in the State in ac-
cordance with the Urban Land (Ceil-
ing and Regulation) Rules, 1976 and
the guidelines issued by the Govern=-
ment of India from time to time

The progress of action taken by the
State Government is as follows:

Number of Statements of
excesg vacant land received
upto 81-12-78 .. 68,087

Numbey of statements scru-
tinsed .. 15170

Number of statements
finally disposed of . 196

Extent of vancant land ac-
qured and vested with the

State Government, . 1245
hectares

Special Allowance to Personal -
Assistants in BHU, INU

7085, SHRI AMAR ROY PRA-
DHAN: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is g fact that Per-
sonal Assistants in the Banaras Hindu
University are getting special allow-
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ance for handling confidential papers
end also rent free accommodation mn
addition to the usual pay and allow-
ances attached to this post;

(b) if so, what are the details
thereof; and

{c) what steps Goverament propose
to take to extend the same allowances
to the Personal Assistants in the
Jawaharlal Nehru Umversity and
other Central Universities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) tp (c¢). The information
1s being collected and will be laid on
the Table of the Sabha.

Rural Housing in West Bengal

7086. SHRI GADADHAR SAHA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased tp state:

(a) whether the rehabilitation re-
construction programme due to flood
damage-destruction and Keenness to
build houses for the poor, whether
there are housing schemes for service
class (income below Rs, 800 and above
700 00 per month) in Rural areas in
West Bengal, under which Loan assis-
tance 18 given to people there for
building houses on thew own plots
under average cost per dwelling unit
in HUDCO sanctioned schemes and
assistance for monthly instalment of
repayment of loan; and

(b) if so, terms, conditiong total
cost of LIG, MIG, EWS Schemes and
duration for completion of construc-
tion of rural Housing?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). HUDCO's
rural housing scheme which is exe-
cuted through the designated State
agencies is meant for persons belong-
ing to economically weaker sectlons

namely those whese household in-
come does not exceed Rs. 350 per
month. In the case of West Bengal
for construction of houses in the flood
affected rural areas of the State,
HUDCO had decided as a specia] case
to increase the quantum of assistance
under its rural housing scheme from
50 per cent to 75 per cent of the total
project cost. The State Government
hag been askeg to formulate suitable
schemes on HUDCO's guidelines,
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Medium Irrigation FPrejects frem
Maharashira pending clearamce

7088. SHRI ANNASAHEB GOT-
KHINDE: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) how long the medium irrigaldon
projects Sankha, Sangli district aad
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(b) the broad details thereof; and

(c) the steps taken to clear those
projects at an early date?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA): (a)
to (c). The Kasarl, Chikutra and
Kadvi medium irrigation projects in
Kolhapuy district of Maharashtra have
already been considered and cleared
by the Technica] Advisory Committee
of the Planning Commission in Feb-
ruary, 1979 subject to certain olsel-
vations,. The broad details of these
three projects are given in the
attached statement. The project re-
port of Sankha medium scheme m
Sangli District has not yet been re-
ceived in the Central Water Com-
mission from the State Government

Statement

Kusari Irrigation Project, Distrct
Kolhapur estimated cost Rs. 6.15
lakhs,

The project envisages construction
of an earth dam 48.82 mt. high with
a gross capacity of 78565 M. cum
across Kasari river (a left bank tri-
bytary of river Panch-ganga in
Krishna basin). The water stored in
the reservoir will be let down in the
nver and picked up at twelve submer-
sible weirs on the downstream in a
stretch of about 48 Kms. frcm where
it will be pumped for irrigation at
suitable locations, Thg annual irri-
gation proposed is §458 Fa,

2. Chikutrg Irrigation project—Dis-
trict Kolhapur estimated cost Rs.
428.49 lakhs,

The project envisages construction
of an earth dam 27.5 mt. high with
& groas capacity of 42.8 M. cum. across
Chikutra river (a right bank tributary
of Vedganga river in the main Krishna
besin) with 8 Nos. of submersible
weirs in a stretch of mbout 13 Kms.
The water stored in the reservoir will
be let down in the river to the weir

from where it will be pumped for
irrigation at suitable locations. The
annual irrigation proposed is 4696 Ha.

3. Kadvi [Irrigation project—District
Kolhapur estimated cost Rs. 347.30
lakhs,

This project envisages construetion
of an earth dam 26.56 mt. high with
gross capacity of 72.75 M cum across
Potphugi river (a left bank tributary
of Kadvi in Warna sub-basin of main
Krishna basin) with 9 Nos. of submer-
sible weirs in a stretch of about 19
Kms., The water stored in the reser-
voir will be let down in the river
to the weirs from where it will be
pumped for irrigation at suitable
locations, The annual urrigation pro-
posed is 9218 Ha.

Sanclior of Estimate of Polavaram
Profect on Godavarl River

7080. SHRI G. MALLIKARJUNA
RAO: Will the Minister of AGRI-
CULTURE AND IRRIGATION  be
pleased to state:

(a) whether the Government re-
ceived the proposal from the Andhra
Pradesy, State Government regarding
the sanction of the estimate of Polava-
Tam Project on Godavari river; and

(b) f so, the action taken thereon?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA): (a)
and (b). The Report of Polavaram
Project Stage-I (Phase-I) was re-
ceived in the Central Water Commis-
sion from the Government of Andhra
Pradesh in December, 1978. This
being a major irrigation project, is
under examination in the wvarious
specialised Directorates nf the Central
Water Commission and other Depart-
ments,

FUT g ¥ qgdr it T wwg Wk
TR el ot T qur & fg
et
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Supply of Foodgrain Bags to Punjab

7091. SHRI BHAGAT RAM: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) what was the number of food-
grain bags supplied to Punjab up to
the months of March last year and in
the current year for storage of wheat;

' (b) whether the bags supplied till
now are much less than demand;

(c) whether he ig aware that it will
create a serious crisis if the demand
is not met in time; and

(d) what steps are being taken to
supply adequate bags?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) 1,32,078 bales
upto March, 1978 and #7,834 bales
upto March this year were supplied
to the Punjab Region (each bale con-
tains 300 bags).

(b) The supply is less than the
demand due to strike in the Jute In-
dustry in the beginning of January,
1979.

(¢) and (d). Government are aware
of the situation. The Director Gene-
ral, Supplies and Disposal, has been
requested to expedite supples of the
contracted quantity and also to cover
the balance requirements. The Pun-
jab State Governmant has also autho-
rised one of their agencies to make
wudlommanbmm,ﬂ

88,
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Population of Lion

7093. SHRI F. P. GAEKWAD: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the population of Lions at pre-
sent in India;

{b) whether this population is
showing a downward or upward
trend; and

(c) it downward, steps taken to con-
serve {ts population?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
One hundred and eighty according to
the last eensus of 1874 in Gir Sanc-
tuary,

(b) and (c). Actual Lion popula-
tion trend will only be known after
the next census due in May 1970 is
carrled out in Gir sanctuary.

Self-Sufficiency in Almonds

7004 SHRI GANGA SINGH: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

{(a) the measures Government are
adopting to make India self-sufficient
in Almonds;

(b) whether Government ere think.
ing of giving incentives to Almond
growers in India; and

(¢) whether India, at present im-
port almonds and if so, from which
country and of what value?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
With a view to increase the produc-
tion of almonds in the country the
Government of India had sanctioned
a Centrally Sponsored Scheme of
package Programme on dry fruits
which includes almonds also, to the
states of Himachal Pradesh and Uttar
Pradesh during the Fifth Five Year
Plan, Under this scheme an area of
525 Ha. in Uttar Pradesh and 1050 Ha.
in Himachal Pradesh were targetted
to be covered by almond Plantation
by the end of Fifth Five Year Plan
(1978-79).

(b) Under the Centrally Sponsored

Schemg almond growers were being
given incentive by way of pubsidy
(@ % per cent for planting material
of the high yielding and true to type
frees. Beilies, the Gover .ment of
Himachal Pradesh is giving 50 per cent
subsidy on all inputs for the develop-
ment of dry fruits including almonds in
tribal areas which are ideally suited
for cultivation of this fruit.

(c) Yes' A statement is enclosed.



161 Writtin Anstvers CHAITRA 28, 1901 (SAKA) Written Answers 162

Seatement

Country-wuse import of alomonds freshfdried shelled during the year 1977-78 and 1978-79
(up to June 78) according te Indign Trade Classfication Revisionwq

(Quantity m thousand kgs. Value in R+ lakhs)

—— e — e —— —— -—

1977-78 1978-79
(up to June, 78)

Description of items/country
Quantity Value  Quanutv  Value

i 2 3 4 3

A Almonds| Kernels

1 Afghamstan . . . . . . 962 129° 61 go 13°99
2 Austrahia | . . . . . ’ 1 o028

3 Indonesa . . . . 6 150 . .
4 Iran . . . . . . . 461 112-19 161 g8-28
5 Singapore - . . - . ) 2 0°79 1 032
6 Iraq . i % s s . 3 136 ! 010
7 Tanzama Republic . . . . ) Neg. 0*10 -

R Others v e e . s 470 109 39 227 46 ob

Total , . . . . . . 1905  355°20 480 98+ 75

B Almonds, in hell

1 Afghanistan . . 5 5 = 5 1108 142°09 351 35-82
a2 Iran , . n . . . . . 32 40°3% 75 13°26
3 Imq . ., . . . . . .. 1 o'10
4 Ttaly , A . i R 4 o' 40 2 o'20
5 Swgapore , ., . ., . 5 1°29 2 0'40
6 Spam, e e 6 087 . ..
7 Others " . . . i . . 05 23°79 41 885

Toal ., . . . . . . 1540  208-87 472 5863

Nore : Pigures are provisional and subject to revision.

Soures; Advance data received in the office of Economic Adviser from Directorate General of Ceme
mereis] Intelligence gnd Statistics, Calcutta,



163 Written Answers

Water to be given tp Madhya Pradesh
by Rajasthan gt Parvati Aqueduct of
Chambal Right Main Canal

7005. SHRI CHHABI RAM ARGAL,
SHRI MADHAVRAO SCIN-
DIA:
Wil the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) what is the agreed discharge of
water to be given {o Madhya Pradesh
by Rajasthan at Parvati Aqueduct of
Chambal Right Main Canal j.e. at the
State border;

(b) whether it is a fact that the
agreed discharge of water is not being
made available to M.P. by Rajasthan,
when it is crucia] to crops and whe-
ther World Bank Officials have drawn
attention of Central Government to
thig deficiency; and

(c) if so, what action has been taken
by Central Government to persuade
Rajasthan to deliver water at the bor-
der in quantities agreed to and requir-
ed by Madhya Pradesh area?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA): (a}
to (c), Information is being collected
and will be laid on the table of the
Sabha.

Tenders for import of technology for
new design of Telephone

7098, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of COM-
MUNICATIONS be pleased to state

(a) whether his Ministry has floated
global tender for import of telephone
technology for manufacturing of new
design of telephone; and

(b) it so, response s0 far received
from abroad in this regard?

THE MINISTER OF STATE IN
PHE MINISTRY OF COMMUNICA-
TIONS (SHR] NARHARI PRASAD
SUKHDEV SAI): (a) and (b). Witk
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a view to possible induction of foreign
technology in the manufacture of new
types of telephone instruments, an
advertisement was inserted in August
1978 in two trade journals calling for
samples and technical data. Seven
foreign manufacturers responded to
the advertisement, In addition, two
other manufacturerg submitted their
samples subsequently.

Vacation of Piece of Land by C.P.W.D.
at Madras

7087. DR. P, V. PERIASAMY:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Central school
sanctioneq by the Government of
India could not be started in this
academic year due to not sparing the
vacant lands at Besant Nagar, Madras
which are in possession of Central
Public Works Department;

(b) whether the Ministry of Works
and Housing have refused to spare the
vacant lands as they are not reserved
for schools but for residential purposes
as per MMD.A. plans and there is
already a school in the ares;

(c) whethey there would be no giffi-
culty in obtaining exemption from
MMD.A. {o start a Central school
there which is quite different from
local school; and

(d) if so, the reasons for not allot-
ting the vacant lands to the Ministry
of Education for establishing a Central
school?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Central School
was sanctioned allotment of land in
K K, Nagesr, Madras in March, 1978.
It is only in March, 1879 that the
Central School asked for a revised
sanction for allotment of land in
Besant Nagar.

(b) and (d). The plot of land in
question in Besant Nagar wag special-
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ly acquired for construction of resi-
dential accommodation,

(c) This question has not arisen so
far.
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Allowanoe to Athletes

7009. SHRI VAYALAR RAVI: Will

the Minister of EDUCATION, SO-

CIAL WELFARE AND CULTURE be
bleaseq to state:

(a) whether sports council finances
Oaching camy Tor the athletes:

(b) if so, what is the amoung paid
to the athletes ag allowance;

(c) whether Government received
any complaints about the amount of
allowance; and

(d) if so, what are the steps taken?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GULSHAN):
(a) No, Sir Such camps are financ~
ed by the Ministry of Education and
Social Welfare.

(b) Rs. 16 per head per day.
(¢) No, Sir.
(d) Does not arise,

Government Accommodation

7100, SHRI RAJ KESHAR SINGH:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to refer
to the reply given to Unstarred Ques-
tion No. 3749 on 18th March, 1978
regarding permission to sell house
built on DD.A. allotted land and
state:

(a) by what time Government
accommodation will be allotted to all
those employees who have put in 8-10
years' service till date; and

(b) the details regarding part (c)
(iv) of the reply referred to above?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Though Government
have launched upon a massive house
building programme, it iz not possi-
ble to lay down any time limit for
providing Government accommoda~
tion to employees who have put in
9-10 years service.

(b) The requisite Information is
being collected and will be laid on

ww the Table of the Sabha.
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mport of Agriculiural Implements by
Agro-Indusirial Development
Corporation

7101. SHRI BALASAHEB VIKHE
PATIL: Will the Mimster of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the details of the agricultural
implements imported by the Agre-
Industrial Development Corporations
of all the States each year during last
three years indicating the amounts in-
volved in such imports; and

(by what type of implements and
the countries from which these are
being imported?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
None of the 17 State Agro-Industries
Corporations have imported any agri-
cultural implements during the last
three years,

(b) Question does not arise.

Rs. 160—Crore U.B. Oil.Bomb

7102. SHRI SRI KRISHNA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have seen
the press reports published in the
‘Blitz’ dated the 10th March 1979
under the heading Rs. 1680 crore U.S.
Oil-Bomb';

(b) if so, the facts thereof; and

(c) steps Government propose to
take to meet the szituation?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) The main points mentioned in
the press report are as follows:

(1) The imported oil will be
pumped intp Gujarat which is one
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of the principal producers of
groundnut and edible oil in the

country.

(ii) The imporied oil will be sold
to consumers through cooperatives
and the sale proceeds will be uti-
lised to run oil millg to be set up in
the cooperative sector. Since
Gujarat has already an idle capa-
city in the oil milling, it is difficult
to understand the creation of more
idle capacity by setting up mills in
the cooperative sector.

(iii) This restruction has set off
a confrontation between the orga-
nised oil mill sector and the far-
mers, mainly over the management
of the project, handling of such
huge funds, and the sharing of
benefits

(iv) The o1l miller's lobby no
doubt is nervous about the intru-
sion of the cooperative sector in this
field. They fear they will ng longer
be mble to dictate terms to farmers
or have effective control over prices,
of groundnut oil. The Gujarat
Small Oil Mills Federation {feels
that the incentives proposed to be
given to the cooperative sector
would put the vrivate indusiry at
a great disadvantage.

(c¢) The exact vosition in respect of
the above points is indicated below
ad seriatum:

(i) In the initial stages, the pro-
ject is proposed to be implemented
in eight districts, flve in Gujarat
which is the most important
groundnu¢ growing State in the
country, and three in other districts
outside Gujarat, In due course the
scope of the project wil] be extend-
ed to cover 20 districts in total
which will spread over in States
other than Gujarat also. The dis-
tricts are still to be selected,

(i) The main objeclive of the
project is to generate funds by the
sale of gifted ofl and fo utilise the



169 Writt:n Answers CHAITRA 28, 1901 (SAKA) Wniten Answers 70

funds, so generated for the deve-
jopment of otlsseds production in
the country by way of production
of seeds, carrying out adaptive re-
search, provide extension advice to
the farmers, procurement of produce
and arrange for processing. To achieve
these objectives it 18 proposed to
orgamse & federation of oilseeds
growers’ coperatives The establish-
ment of processing mills 1s inciden~
ta] to the project because it 1s felt
that integration of provessing and
marketing of the produce by the
cooperatives, under the project,
would help the growerg to get a
fair price for their produce

{11) Nothing such haz come to the
notice of the Government

(v) The objective ot orgamsation
of a federation of growers' co-
operatives 15 to nelp the cullivators
to adopt production techmiques
which would deciease the vulnera-
b'hity of the groundnut ciop to
chimatic variations wiule also rals-
iny¢ yields and offering year t, year
price stability thereby mcreasing
plowers’ mcome It 18 expected
that the project may result in les-
setung the role of speculators and
muddlemen in manipulating prices
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Integrateg Population Education

7104 SHRI DHARAMVIR VASI-
SHT Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state,

(a) whether 1t 15 a fact that popu-
lation educatiop formed one of the
significant aspects of the adult edu-
cation, and

(b) if so, the in depth details of the
integrated population education evplv-~
ed i consultation with the Family
Planning Association of India; and
headway if any, made in achieving
physical targets?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) and (b) The content of
adult education is to include literacy,
Sunctional development and aware-
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out health and family weltare, This
component is being integrated with
education programmes at all levels.
Discussions and consultations have
taken place with the Ministry of Hea-
1th and Family Welfare, as well as
non-official agencies including the
Family Planning Association of India.
In cooperation with that Association
the Directorate of Adult Education of
this Ministry organised a seminar at
Bombay from the 3rd to the T7th
March. 1979 on Intergation of Popula-
tion Education with the National
Adult Education Programme. As a
result of these official and non-official
consultations it is expected that a
framework would be created to give
effect to integration of population
education with the National Adult
Education Programme.
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Disproportionate jncrease in the cost of
DDA Flats

7108, SHRI EDUARDO FALEIRO-
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the tentative cost of
DDA flats for retiring Central Govern-
ment servants was Rs. 9.800 for flat
opposite Bus Depot at Madangir
whereas the disposal cost was
Ras. 16,800;

(b) whether the Baweja Committes
appolnted on the functioning of the
DDA had remarked that the price in-
creases made by D.D.A. for different
flats were absolutely disproportionate
to the corresponding rise in the
genera] cost of construction;

(c) if so0, whether Government

would consider returning to this poor
category of retired Government ser-
vants whose monthly pension is only
between Rs. 100/- and Rs, 200/- and
who were allotted Janta type ¥lats In
South Delhi Opposite Khanpur Buf
Depot, New Delhi a reasonable
amount out of the exceas amount of
Rs. 7000/~ arbitrarily charged from
them over the advertised price of
Ra. 9800/-: and

(d) if not, the reasons thereof?
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THE MINISTER OF WORKS AND
HOUSNING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a)Yes, Sir.

(b) No, Sir. The Baweja Commit-
tee has only stated that adhocism
should be avoided and effective mea-
sures should be taken for reduction
and control of Costs,

(c) and (d). No, Sir, as Delh; Deve-
lopment Authority has informed that
the disposal cost has been fixed on a
no-profit no-loss basis.

Procurement of Kharly Cereals

7107, SHRI ANNASAHEB P.
SHINDE: Wil the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

174 °

(a) what is the total procurement
of kharif cereals as per latest figures
available;

“;b} what is the share of each State;

(¢) what is the rough estimate about
current years procurement of both
kharif and rabi cereals?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI WIANU
PRATAP SINGH): (a) 5.53 million
tonnes as on 11-4-1979.

(b) A statement is attached.

() About 5.8 million tonnes of
kharif cereals and 57 milhon tonnes
of rabi

Statement
Procuremunt of Kharif Cereals.

(Position as on 11-4-1979).
(In 000 tonnes)
State/Umon Territory Rice Coarse Total
including  Grains
Pady

in 1erms

of rice
Andhra Pradesh | 559°8 o 5598
Awmam 318 . 318
Bihar % 10.6 i 10°6
Haryana 8397 Neg. 8397
Hunachal Pradesh : . 03 . ©0'3
Jammu & RKashmir . . 58-0 .. 580
Karnatakas 101°% 14°8 1160
Kerala . . o6 . 06
Madhya Pradesh 2501 . 2501
Maharashtra 292 Ba*1 1n1-g
Manipur 0'g 0'2 "1
S 33'0 33'0
Pujab 26561 .. 926561
Rajasthan . 164 o2 166
Tlmil "Idu " - :B-_r, taos
Tripura & 5 o2 . o2
o Pradeah . < . 9 709°3
wﬂlhm . . . . . - . . 112°'g - t12+9
Andaman & Nicobar Islands, : 06 ' .. 06
Arunacha] Pracdesh . . ) g . 4
Chandigarh , . . 08 26 o8
Pondicherry . 07 .. 07

Towl , ., . . . A --==

—
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Irrigution schemes for Rajasthan

7109. SHRI BHANU KUMAR
SHASTRI: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) the total number of irrigation
schemes sanctioned for the State of
Rajasthan during the last three years;

(b) whether all the schemes have
been tuken In hand and financlal
assistance by Centre given;

{c) whether some of the schemes
could net be given practical shape for
want of finencia] assistance by Centre

and if so, details thereof and reasons
therefor:

(d) what other steps have been
taken Ly the Central Government for
immediate implementation of the irri-
pation scl>omes; and

(e} whether Central Government
have received suggestions fromn the
State Government for the speedy im-
plen:ntation of irrigation sctemes
and 1f 50, action taken by the Cenisal
Gover unent? ,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA): (&)
Five medium irrigation schemes of
Rajasthan (viz Wagon, Daia, Jhadol,
Kothari and Kanota) were accepted
by the Planning Commission during
the last three years (1976 to 1978) for
inclusion in the development plan of
the State.

(b) The Wagon, Daia ang Jhadol
irrigation schemes are reported to be
already in progress.

(e) to (e), Irrigation ig a State sub-
ject and funds for execution of irri-
gation projects are provided by the
Stale Government within the frame-
work of their overall developmental
plans. Central Assistance {o Btate
Plans is given in the form of block
loans/granted which are not related
to any individual sector of develop-
ment or project.

Developmental Funds to Wakfs

7110. SHRI F, H. MOHSIN: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleaseq to state;

(a) the amount granted as a loan
to various Wakfs for their develop-
ment so far;

(b) which are the Wakfs so assisted
and when the amount of the loan was
paid to them; and

(c) whether the entire amount paid
has been utilizeq o far; and

(d) if not, reasons therefur?
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THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) An amount of Rs. 50
lakhs has been released so far as loans
to various wakfy for their develop-
ment,

(b) The information is included in
the Statement,

(c) No, Sir.

(d) The development projects for
which loans have beep released per-
tain to construction of buildings which
normally takes some time. This is
often delayed on account of local
problemg which arise in the comple-
tion of the projects,

Statement
Loans advanced to the Wakfs diring the years 194~75, 197%-76, 1976-77 and 1g77-78

— -

St State Walkfs Amount paid by Date of
No. the CW payment
- _:— 2 3 4 5 -
1 Delh Roshan-ud-Daula Mosque, 2 lakhs 30-6-1977
Daryagan), Delh
2 Ielh Mﬁ&ig Paltanwali, Daryagan), 2 lakhs g0-b-19%7
1
3 Delly Kamra Bangash Wakf Pro- 1°5 lakhs 30-6-1978
perty, Delhi,
4 UP, . . . Nishat Koth: Wakf, Aligarh 1 lakh 19-6-1 973
Bihar " . . Badshah Nawalb w.kf, Patna 1 lakh ]5-6.1973
6 Bihar . . Dargah Hazaral Sistan: Wakf, r+5 lakhs 18-6-1
* Bihar Shanf B 5 978
Rajasthai . Guest Houses, Daigah lakhs 2 lakhs 6-5-1996
§ qusian Khawaja Saheb, Ajmer, 5 1lakh 100190
r lakh 7-4-19%
1 lakh 12-5-1978
8 Kerala . . Hashimiya Madrasa Wakf, 2lakhs 29-6-1977
Alleppey.
9 Mahmashtra Wakf Masjid Azamgunj, Latur 1 lakh 29-5-1978
10 Karnataka . . Wakt Dargah Syed Hameed 7lakhs 2 lakhs 24-6-10%6
Shah, Bangalore. 2 lakhs 18-5-1997
1 lakh ﬂg.-&:g?
2 lakhs  =25-5-197
11 Karnataka . . Wakf Dargah Madar Shah 1 lakh 27-6-1978
Makan, Tumkur
12 Karnataka Wakf Anjuman-e-Islam, Hubli 2 lakhs 27-6-1978
13 Tamil Nadu Wakf Madrasa Jamalia, 1 lakh 23-6-1978
Madras.
14 TamilNada Peria Jumma Mosque Wakf, lakhe 1 lakh -3
- San mainumkgﬂl ! 3 1 Tekh :;: 13-;
2 lakhs 21-6=19%

1 1akh 1B.8-19%

P—
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»
1 2 g 4 5
i,
15 Andhra Pradesh Imdad Ghar, Seras Mosque, 11°5 lak};u 1 lakh 1-3-1975
wakf, Vijayawada 3 lakhs #3-3'1975
glakhs  21-6-1976
2 hﬁ:hl 296197
LN 4
1 1'11:!: 12-5-3;0
16 Andhra Pradesh Wakf Complex Mahboob- 55 lakhs 1 lakh 24-6-1976
? nagar, Mahboobnagar 2 lakhs n7-6-1g7
2°5 lakhs 12-5-19%
Total Rs 50 lakhs
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Cost of Telephone Service in Rural
Areas

7112, SHR] BALWANT SINGH RA-
MOOWALIA: Will the Mimister of
COMMUNICATIONS be pleased to
state:

(a) whether the telephone services
in the rural areas gre costly as com-
pared to the urban area’

(b) the number of adjustable calls
in rural areas as well as the urban
area; and

(c) whether Governmient+have any
plan to encourage telephone ¥ystem to
he made popular 1n the rural Area?

THE MINISTER OF STATE 'N
THE MINISTRY OF COMMUNICAs
TIONS (SHRI NARHAR] PRASAD
SUKHDEV SAI)* (a) No, Sir

(b) Rural areas are covered under
the Flat Rate scheme ang local calls
are free In urban areas where mete-
ring has been introduced the firsg 250
calls in a quarter are free.

(c) Yes Sir, recently advance de-
posits have been reduced substantial-
ly for rural areas.

Removal of scavengers and labourers

in DDA
7118, SHRI SHYAM LAL
DHURVE: Will the Minister of

WORKS AND HOUSING AND §UP-
PLY AND REHABILITATION be
pleased to state.
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(a) whather a pumber of scavengers
and lsbourers who had been on diffe-
rent J0bs in DDA for the last two
years and more and were on the mus-
ter roll of DDA have been removed
from service without any reason and
notice; if 8o, the details thereof i.e,
iotal number of gsuch persons and
their place of service; and

(b) whether that this hag badly
affected the colonies where these
services a ‘e being done by DDA as the
same have not been taken over by
MCD?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) No, Sir.

(b) Does not arise.

Housing loans to persons belonging to
MLG.

7114, DR, BAPU KALDATE. Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state.

(a) whether Government have
sbandoned the plan to offer loans to
butld houses to the middle income
group;

(b) whether Government have
directed Delhi Administration to aban-
don the plan to advance loans to
middle income groups; and

(c) 1if go, the details thereof?
THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). No, Sir

(c) Doeg not arise,
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Fall in percentage of production of
Foodgraing

7116 SHRI SAMAR MUKHER-
JEE., Will the Minster of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Minister is aware
shat during 1940-50 to 1958-60, food.
graing output increased at an annual
rate of 3.30 per cent but this rate
dropped to (a low of) 2.25 per cent per
annum between 1960-61 and 1976-T7;
and

(b) if so0, the reaction of the Gov-
ernment thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI!
SURJIT SINGH BARNALA) (&) Yes,
Sir.

(b) According to the Drafy Five
Year Plan 197883, the target of pro-
duction of foodgrains during this pe-
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riod is envisaged i, be between 1405
million tonnes and 144.5 million ton-
fes, representing an annua] rate of
growth of 3.08 per cent to 3.61 per
cent, The higher level of production
possibilities for 1982-83 is based on
better management of various inpu*s
and somewhat better average weather
conditions. The measures envisaged
for increasing foodgraine production
include. expansion of croppec area,
extension of irrigation facilities and
improvement in crop yields through
intensification of problem-oriented re-
search, expansion of the programme
of multiplication and distribution of
certified eeeds, expansion of area
under high-yielding varieties, improve-
ment in the use and efficiency of che-
mical fertilisers, judicious use of pes-
ticides, command area development,
water management, expansion of ine-
titution eredit and community nursery
and mini-kit programmes.

Action against defaulting allotiees in
Pitampura Residential Scheme, Delhi

7117. SHR] SHANKER SINHJ1 VA-
GHELA: Wil] the Minister of
‘WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) how many persons {0 whom the
land was allotted through draw of lots
in Pitampura Residential Scheme have
o far not taken possession of the land;

(b) how many persons who have so
far taken possession of the land =0
allotted have not submitted the build-
ing plans;

(c) the action being taken by the
Government against the persons as at
(a) and (b) above;

(d) whether Government are awars
that pereons who get the land allotted
do mot construct houses hut sell the
land in black market at high rates and
give the suthority to construct the
houses by such purchagers through
power Of attorney; and

(e) tte action Government propose
to take in such casest
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THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) to (e). The informa.
tion is being collected and will be laid
on the Table of the Sabha.

ST.D, facllitiey from district head-
quarters to Patna in Bihar

7118, SHRI GYANESHWAR PRA-
SAD YADAV: Will the Minister of
COMMUNICATIONS be pleased to
state;

(a) the time by which S.T.D. tele
phone facility between every district
headquarters ang Patna in Bihar is
proposed to be provided;

(b) whether there ig any scheme
under consideration of Government
for providing S.T.D. telephone facility
from Bhagalpur, which is headquarter
of the division and Patna during the
current year; and

(c) i so, the time by which it will
be provided?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI) (a) Due to limited
availability of financial and materials
resources, direct dialling facilities
between all distriet headquarters and
respective State Capitals 13 expected
to be provided progressively during
next 10 years.

(b) No, Sir,

(c¢) Bhagalpur is a manual exchange
and is likely to be automatizeg only
during the next Plan period. STD
facilities will be extended to it after
it 18 automatized,

aemsi € Owx & fad MY
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Extension Service to Farmers at
Doorsteps

7120 SHRI L. L, KAPOOR Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether the Indian Council of
Agricultural Research has paid any
special attention towards improving
the gvailability of extension services to
the farmers at their doorstepe to help
them i1n planning and cultivating agri-
cultural! crops particularly oils and
pulses,

(b) whether any scheme has been
evolved by ICAR to encourage
kitchen gardening on a widespread
scale gnd alsp for maximum intensive
use of the smallest jandholdings in the
country so as tp increase agricultu-
ral production 1n all directiong with=
out adversely affecting the grea un-
der wheat|rice|cotton|sugarcanejjute
cultivation, and

(c) details of guch gchemes?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir.
Principally, the Indian Council ot
Agricultural Research ig responsible
for promotion and coordination of
agricultural research and  higher
agricultural education in the country.
Transfer of new technology emanating
from research thus becomes its import.
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ant function for under
the All India Coordinated Project on
National Demmtraﬂm, Research
Scientists demonstrate the potentiali-
ties of high yielding varieties and new
productiop practices of cultivators’
fields go as to obtain maximum pro-
duction per unit area per umit time,
These national demonstrations aim to
train both the extension workers and
the early adopters amongst farmers,
It has been possible to otbain yields
of the order of 8 to 11 tonnes per hec-
tare from 2 to 3 crops per year. Pul-
ses and oilseed crops also find a spe-
cial place under this project and ace
rotated with other crops under these
demongtrations. Another extension
activity of the Indian Council of Agri-
cultural Research is represented by
Operational Research Projects, Here
an integrated approach to rura} prob-
lems is adopted on? water-sha1
basis. The Council alsy initiated
one such project for increasing the
production of pulse cropg in the dws-
trict of Mahendragarh (Haryana).

During the 6th Five Year Plan, the
Council has proposed to imtensify re-
search on ollseeds and pulses through
the All India Coordinated Project on
Oilseedg and Pulses. An extension
Specialist is being provided in these
projects with the objective of having
cloge linkage with the farming com-
munity ang research scientists.

(b) Yes, Sir.

(c) The Indian Council of Agricul-
tural Research proposes to launch a
campaign of nutrition/kitchen gar-
dene starting from the year 1879 which
is also being celebrated as Internation-
al Year of the Child, This is an ap-
proach to find simple agricultural
golution to nutritional maladies. under
this programme, agricultural univer-
sities/ICAR Institutes, Krishi Vigyan
Kendras and other ager:hdul:;; b:;:
requesteq to help in the
eﬁhblldh?nent of nutrition gardens.
These kitchen gardens would not re-
place in any way the area under
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wheat, rice, coifton, Bugarcane, jute
etc. Such gardens wil] only be estab-
lished on small pieces of land that
would primarily be used for raising
vegetables,

Complaints on faulty working of
Ludhiana Auto Exchange, Punjab

7121. DR. BALDEV PRAKASH
‘Wil] the Minister of COMMUNICA
TIONS be pleased to state:

(a) whether a large number of com.
plaints have been received regarding

the faulty working of Ludhisna Auto
Exchange;

(b) whether the plant installed at
Ludhiana is basically faulty ridden;
and

(c) the steps taken by the Govern-
ment to remoye the faultsy

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAD) (a) Yes, Sir.

(b) No, Sir. The exchange equip-
ment is not fault ridden; however, the
air-conditioning plant of the exchange
was out of order.

(¢) Faults in the air-conditioning
plant have been removed and the
plant put into working order. The ex-
change performance 13 now €
to improve,
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Employees of erstwhile Rehabilitation
Department in CPWD

7123 SHRI ANANT DAVE will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state

(a) whether 3t 18 a fact that
employees of erstwhile Rehamlitation
Department now absorbed in CPFWD
are working in thew same respective
scales/giades for more than 25 years,
ang

(b) if so, what sgteps Government
have taken or propose fo take 1w
remove stagnation amcongst the
effected?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) The informa-
tion 18 bewng collected from the
variwous offices of CPWD which aré
scattered all over the country and will
be laxd on the Table of the Sabha.

Confirmation of ersiwhile Employees
of Rehabi'itation Department working
in CPWD.

712¢ SHRI ANANT DAVE Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-

TATION be pleased to state:

(a) whether 1t 15 g fact that erst-
while employees of Rehabalitation
Department wnow working in the
CPWD, who have put 1n more than
25 years service are stil) temporary
in thewr respective goales/grades;



n order {o give them bensfits of their
service after retirement and jn the
case of death if occurs earlier; and

{c) if go, how much time Govern-
ment propose to take fo make them
permanent?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). The informa-
tion is being collected from the
various offices of CPWD which are
scattered all over the country and
will be laid on the Table of the Sabha,
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Contra] Prohiditioy Oomumittve

7126. SHRI YUVRAJ: Will the
Mmnister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Central Prohibition
Committee has requested the State
Governments to stop the sale of
country liquor from 1st April during
the current year, and

(b) whether the Committee has alsg
requested that the sale of liquor near
the educational institutions and reli-
gous placeg etc. should be banned
and neither new licences for the sale
of liguor should be issued nor old
licences should be renewed, and if so,
whether the laws will be duly amend-
ed with the view to n!bree this
policy guccessful and if not, the rea-
sons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN):"(a) No, Sir,

(b) Guidelines isgued by the Gov-
ernment of India to the State Govern-
ments for implementation of prohibi-
tion 1nclude the following provision: —
withdrawal of licences to shops:

(1) near industrial, irrigation and
other projects.

(n) on highways, residential
areas, educational institutions, re-
iﬁ“n placeg and colonies of wor-

These guidelines were approved by
the Central Prohibition Committee at
its meeting held on 27 September 1078.

Enactment of legislation for prohi-

bition and its enforcement are the res-
Ponsibility of the State Governments,
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Dam on Kalpaug River

7128, SHRI MANORANJAN BHAK-
TA: Will the Minister of AGRICUL~
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TURE AND IRRIGATION be pleased
to state,

{a) whether Government are con-
sidering the construction of a irriga-
tion dam on 'Kalpang river in Anda-
man and Nicobar Islands; it so, the
details thereof; and

(b) since when the investigation
was undertaken and when completed;
and the salient recommendations of
the investigation Division of CWPC?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA). (a)
and (b). An 1nvestigation division of
the Central Water Commission started
winvestigations of certain schemes for
multipurpose benefits in the Anda«
man and Nicobar Islands during 1970-
%1, The report on Kalpang Stage-I
(estimated to cost Rs. 12.71 crores to
provide a firm power of 940 Kilo
Watt and irrigation to 400 hectares of
land) was received from the Union
Territory in December, 1977. The
Scheme was not found economically
feasible. The Report of Kalpang
Stage-I] is under finalisation. The
Scheme 15 cstimated to cost Rs. 9.43
crores and provide a firm power Jf
215 Kilp Watt and irrigation to 1080
hectares,

A Centiral Team set up by the Gov-
ernment of India visiteq the Anda-
man and Nicobar Islands in January,
1978, and found that this Scheme is
also economically not viable. In their
Report sibmitted in December, 1978.
The Team have, inter glig, recom-
mended that irrigation in the Islands
can be provided only through minor
irrigation schemes for which  they
have indicateq necessary guidelines.

Permission t0 BIG Mounopoly Houses
mmm“n#:;nnmmm

7129. SHR] MANORANJAN BHAK-
TA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state.

(a) whether the Government of
India permitted "TATAS” to employ
fishing trawlers in the Territorial
waters of Andaman and Nicobar Is-
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lands and fish captured gent direct to
Thailand; if 80, the termy and condi-
tions, with details;

(b) whether TATAS are using more
than the permitted number of traw-
lers and whether any such checking
hag been made in this regerd;

(c) whether any other big mono-
poly house are permitted for fishing
in the Terntorial waters of Andaman
and Nicobar; if so, the names of such

partieg with detalls of terms and con-
ditions; and

(d) whether Andaman and Nicobar
Administration was not kept inform-
ed about the details of such permis-
sion; if so, the reasong thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJEET SINGH BARNALA). (a)
M/s. Tata Oil Mills Company Ltd,,
have been permuited to charter fishing
trawlers from Thailand for opecrating
from Pory Blair The fish is exported
from Port Blair 1 the said boats after
completing necessary customs and
cxport formahities. A small portion
of the catch 15 also made available
for local consumption. The salient
fealures of terms and conditions are
appended,

(b) The Government have not re-
ceived any report that M/s. Tata Oil
Mills Company Ltd, arc operating
more than the permitted number of
trawlers. The Company obtains licen-
ce for each chartered vessel from the
Director General of Shipping and
starts fishing operations only after
oblaining the required clearance from
the naval and intelligence authorities
from security angle.

(c) No, Sir.

(d) The Andaman and Nicobar Ad-
ministration has been kept informed
of the permission issued to M/s, Tata
0il Mills Company Ltd.

Statement

(1) The charler is an
time charter for a period
and the charter hire is $
per trawler, The main of
tion shall bo Port Blair. i
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(2) The export of marine products
out of total catch should not be less
than 60 per cent of the total value of
the catches. The non-exportable varie-
ties should be processed and marketed
by them in up country markets to the
satisfaction of the local Government.

(3) The charterer shall furnish valua-

~ tion and sea worthiness certificate from

]

.

a recognised agency. .

(4) The foreign company should give
training to the nominees of the Indian
charterer in fishing processing and in
matters pertaining to operation of fish-
ing trawlers.

(5) The charterer shall furnish to
the Government quarterly statement
of fish landingg and exports with all
necessary details as stipulated by the
Government,

(8) The area of operation shall be
beyond the area of operation of small
mechanised and non-mechanised fish-
ing boats,

(7, The equipment and machinery on
the fishing vessels wiil be opened for
inspection by the representative of the
Government and the trawler shall com-
mence operation only after the neces-

. sary clearances,

(8) The representatives of the Gov-
ermment may inspect the fishing trawl-

' ers at any time without prior notice.

(9) The Wireless equipment on board
the fishing trawlers shall be sealed
when the fishing trawler reach on the
Indian port,

(10) Necessary clearance from the
Government should be obtained for the
foreign crew.

(11) An undertaking to the effect
that no oceanographic research, explo-
Tatory or survey work will be con-
ducted by the fishing trawlers should

~ be given by the Charterer,

(12) The material on board the fish-
ing vessel including the fish caught will
be subject to the duties and taxes as
may be applicable,

(13) The operation of the vessel will

- be subject to provisions -in the Indian

|

Merchant Shipping Act and permission
of the Directorate General of Shipping
shall be obtained for the movement of
the fishing trawlers in the Indian
Waters.
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Withholding of Admit Cards of A & N
Students for 10th Class Examination

7130. SHRI MANORANJAN BHAK-.
TA: Will the Minister of EDUCA-

TION, SOCIAL WELFARE AND
CULTURE be pieased to state:
(a) whethey it is a fact that the

Examination fees to Central Board,
Delhi from number of studentg from
Andamap and Nicobar Islands  for
10th class examination were accepted
angd admit cards issued from Board but
Education Department, Andaman and
Nicobar Administration withheld the
admit cards so that the gtudents could
not appear in the Examination; if so,
state the number of gtudents with
names of gchools and the reasons for
doing so; and what action Govern-
ment contemplates to take; and

(b) Whether the same has been
represented to the Chief Secretary of
Andaman and Nicobar Administration
by the memberg of Home Minister’s
Advisory Committee; and if so, what
action has been taken t{o remove the
difficultes if any?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b). The requi-
site information is being collected from
the Andaman and Nicobar Adminis-
tration ang will be placeq on the table
of the Sabha, as soon ag possible.

Deputy Education Officer, Diglipur,
Andaman anq Nieobar Islands
7131, SHRI MANORANJAN BHA-
KTA: Will the Minister of EDUCA-
TION, SOCIAI, WELFARE AND
CULTURE be pleased %o state:

(a) what is the total number of Pri-
mary and Middle Schools placed un-
der supervision and control of De-
puty Education Officer, Diglipur.
Andaman and Nicobar Islands since
last two years;

(b) how many days he was on tour
on official duty for the year 1977-78
and 1978-79 and the total expenditure
incurred; and
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. (8) what are the onames of <he
Schools he has visited during the
past two years and how many times
he visited each school?

THE MINISTER OF .STATE 'N
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) to (c). The requisite
information is being collected from
the Andaman and Nicobar Adminis-
tration and will be placed on the Table
of the Sabha, as soon as possible.

Uniformity in Pattern and Standard of
Education

7132, SHRI 8. S. LAL: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whetKer it ;s a fact that vary-
ing patterns and standards of educa-
tion exist in gur universities even after
thirty years of independence; and

(b) what steps are proposed to be
taken to bring some gort of uniformity
of pattern and standard ip all our
universities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir

(b) Efforts are being made by the
University Grants Commission to im-
prove the standards of university edu-
cation at different levels on a continu-
ing basis. However, there is no at-
tempt to ensure uniformity of pattern
or standards among all the universi-
ties in the country.

Misusy of the Plot earmarked for
School Bullding

7133, SHRIMATI MOHSINA KID-
WAI: Will the Minister of WORKS
AND HOUSING AND SUFPLY AND
REHABILITATION be pleased to
state:

(a) whether it has been brought to
the notice of the Delhi Development
Authority number of times during the
lasi few Yearg sabout the conditions
created by the misuse of the plat re-
served for School bullding in the
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Shantiniketan Colony of the Gov-
ernment Servantg Co-operative House
Bullding Soclety, Ltd, Vasant Vihar,
New Delhi as a place of public con-
venience free from al] thus posing a
constant health hazard for the inhabi.
tants close-by;

(b) whether the contemplated school
building has not come up during the
last more than a decade and even the
Delhi Municipal Corporation has also
failed to take over this plot to put up
the proposeq gchool;

(c) what difficulties lie jn the way
of the DDA to convert this plot into
a park for the time being and thus
stop this nuisance being committed on
this yacant plot al} the time; and

(d) the action which DDA propose
to take in the matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAFR
BAKHT): (a) to (d). The informa-
tion is being collected and wil] be 1aid
on the Table of the Sabha,

Telephone Exchange ip Karnataka
7134. SHRI JANARDHANA POO-

JARY: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of telephone ex-
changes that are likely to be opened
in Karnataky State during the next
plan period; end

(b) the details in this regard?

THE MINISTER OF STATE N
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) About 200 te-
lephone Exchanges.

(b) All the exchanges are proposcd

to be openeq in rural areas, in villages
with demands of 15—2( telephones.

Area under Caltivation

7135, SHR] DURGA CHAND: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the land under cultivation at
present in each state with the percent-
age of the total available land;
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(b) the cultivable wastg land at
present 1n each State;

(c) the pericentage of total culti-
vable land in each State covered by
irrgation facilities at present; and
proposed to be covered by Irrigation
fauhities during the next five years,
year-wise; and

(d) the cultivable waste land in each
state which 18 proposed to be brought
under cultivation during the next five
yedrs, year-wise?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA), (a) to

{c). The eaclosed statement gives in~
formation on area under cultivation,
the percentage of cultivated area tor
the total reporting area, the extent of
cultivable waste land and the percen-
tage of net irrigated area to net sown
area for different States for the latest
avallable year, namely, 1975-76. The
state-wise targetg of additional irii-
gation facilities during the period
197883 have yet to be finalised by
the Planning Commission.

(d) According io the Draft FPlan,
the net cropped area in the country
1s not likely to increase during the
1978—838 Plan.

Statement I

1 tal cultipated area, percentage of cultivated area o reported area, cultroable uasie-land and percentage of
nt trrigated area to met sown area wn Inda durtmg 1975-76 Statemnse (Provisional)

(Thousand hectares,)

Total  Purcentage Culuvable Peicen-

State cultiva-  of culti= waste tage of
ted ted area land {f net 1n-
area t to re- gated

porung arca to
area for net sown
land use arca
statistice
1 2 3 4 5
Andhsa Pradesh . . 13,240 48 9 2,380 go-&
A uin . . 2,712 345 549 120
Bihar . 10,071 58*1 1,589 32'6
Gupirat . . R 10,112% 53 8 2,538(n) 146G
Haryana e % & x : 3,749 851 34 484
Hiuwhal Pradesh . 613 20°g 176 16 1
Jimmu & Kashnur : . = 799 17 266 43°5
Karnataka . 11,310 59°2 1,504 13" 2
Kirdla . . 2,925 573 aa1 10 g
Madbya Pradesh .. .. 19,466 43 8 8,023 96
Maharashra .. . 19,107 62:1 2,016 g'g
T 140 63 24 462
Meghalay . ... 229 10°2 871 24' W
Nagaland e 113 68 . se7
Otana ' S 6,692 48°1 1,078 16 5
Fungab ¥ 2 . .o 4224 B39 6 15t
Rajasthan . , . 17,088 49°8 8,911 16° o
Siklim Not Available

e ——
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* . a 3 4 5
WamilNads . . . . . . . 2408 S0 uh4  kad
Tripura . =y . . a4y 234 ‘92 12'5
Uttar Prallesh | . . ; 18,163 6o-8 a;830 461
West Bengal . e e e 6,185¢  69'8 gag* 241
All-Todia . . 154740 %08 31,018 243

+Cumprises the sum total of net area sown and eurrent fallows. . .
3 Uumprises the qum tital of fallaw land other than current Fallows, land under miscellauecus
‘:té: :I:E;d and groves not included in net ares sown and culturable waste land,
tim "

(a) Relates to the year 197374+
(b) Ad-hoc estimates,

Wacation timings of Oentral Schools
at Bimia

T138, SHRI DURGA CHAND: Will
‘the Minister of EDUCATIAN, SOCIAL
WELFARE AND CULTURE be
Pléased to state.

(a) whether it is a fact that the
macation timings of Central Schosls
ang State Government schools in
Simla are different;

— —— — —

(b) if 20, what are these timings
and what are tHe reasons therefor; and

(c) what steps are being taken for
having vacation timings in Central
Schools in Simla at par with State
Government schools in Simla,

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI). (a) to (c). Vacation pe-

riods of the Kendriya Vidyalaya,
Simla are:—

(i) Winter Vacation
(ii) Autum break
{iii) Summer break

50 days—from Ist Januarv to 1g9th February,
10 days—coinciding with Dussehra hohdays; &
10 days—in June,

Vacation timings in the schools be-
Yonging to the Goverhment of Hima-
«hal Pradesh located at Simla are:—

(i) Firsg Monday of August to
Saturday; and

(il) 26th December to 21st March.

As Kendriya Vidayalayag do not
‘fofm a part of any State School sys-
both administartively and acade-
mically it is desirable to have a uni-
form system of a lopy vacatién and
-ghort breaks, for all the Kendriya
Villyalayss spread throughbut the

country. While fixing these wvacation-
timings the climatic conditions of the

area have beep taken into considera-
tion.

Promotion of Adveniure fdhems

7137. SHRI NATHU SINGH, Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pléas-
ed to state,

(a) the total amount earmsriked
during 1978-79 for the promotion of
Adventure Scheme;
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(b) the names of organisations/ag-
sociations which have beed "V
grants under the Adventure Scheme
with the quantum of moiey given fo
each during the said period; and

(c)if @ grant of more than
Rs 175.000/- has been given in any
case, the reasons therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN.-
DER)- (a) to (c). Under the Promo-
tion of Adventure Scheme during
1978-79, a sum of Rs. 12 lakhs (Plan)
and Rs 225 lakhs (Non-Plan) was
allocated, A statement showing the

2100
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the Scheme, is attached.

2. During the last financial year, =
grant of more than Rs. 75,000/- was
allocated to th.rele institutes, A grant
of Rs. 3,58 lakhs ahd 'Rs. 1,00,0007-
have been given to the Indian Moun~
tameering Foundation, New Delhi an®
Himalayan Mouhtaineering Ihstituts,
Darjeeling respectively for mpmte-
nance of these institutions. Rupees
one Lakh hay also been given il tie
Youth Hostels Association of India.
Ney Delh: for purchase of equipment.
for trekjng, hiking and camping.

Btatement
b Name of the O: gamunmfh:mmuon,!;:mtuum T Ahm::;
No (Rs )
1 Indian Institute of Management, Calcutta . . 7,000
4 Saurasthra Umiversity, Bhavnagar . . . . . 13,508
3 DBhatat Qutward Bound Pioneers, Pune . N = 15,0000
1 Cathedral and John Connon School, Bombay . 20,000
5 Coullege of Vocational Studies, New Delhi . 10,8C0
t Indian Institute of Technolugy, Bombay : . . 1,000
7 St John’s College, Agra s . . 16,4000
& Indian Institute of Technology, Delh: . . . 9,500
9 Karnataka Regjonal Engg. College, Surathkal . 12,6Eo0
1) Yuvak Pragati Sahayog, B'!Ilé‘lrlf . . . 2 . 46650
11 Government College, Simla . . . . . . 22,390
DG ﬂIlege ol‘lerulps, !?elhi . 3,326
13 Nehru Inet itute of Mountaineering , Uttar Kashi . : 10,508
't Chnibers and Explorers Club, New Drlhi 38,000
15 Indian Inwitute of Technology, Kanpur . A . 15,170
16 Punjab Agricultural University, Lud.hhm . . . . . " 1p,Bop
17 Indian Moumtaineering l:nuldlﬁul,Nm Delhi | . . . 3.,56.(‘(0
1\ St Stephen’s Collgge, Delhi e 8 & & & @ = = & 10,884
% Gujarat Uni_ml_ity. Ahned.!n:,l : . . . . ) . . 18,242
20 Haryana Agricultural University, Eijpsac . 18, 1000

——
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Sk Name of the Organisation/Association/Institution Amount
Bo. (Rs.)

=21 Sardar Patel University, Anand, Gujarat . N " & R 8,000
a2 ‘*Himanesh’ Dhanbad : . . . . . . . . 8,000
23 Lok Vikash Parishad, Chamoli . . . . . . 5,000
14 North Eastern Hill University, Shillong N ’ . " " . . 21,000
25 Satyawati Co-educational College, Delhi . . - . . . . 270
26 Delhi Mounta ineering Association, Delhi N s . . . 43,400
27 H.V.P. Mandal, Amravati . . 8,000
28 University of Pune, Pune - . . . ' . 2,800
29 Maulana Azad Mc lical College, New Delhi | 1,125
so Institute of Exploration, Calcutta , 4,000
3t AllIndia Institute of Medical Sciences, New Delhi 1,217
g2 University of Dolhi, Delhi . i . . 4,000
83 National Institute of Community Health Bhubaneshwar 2,700
44 Nehru Yuvak Kendra, Tonk ” . % . N . % f . 4,500
395 Lok Seva Parishad, Lucknow . . . . . . 20,000
46 Mahavir Mahavidyalaya, Kolhapur . . . 9,000
37 Sri Prayag Mahavidyalaya, Bijainagar . . . 8,000
88 “The Mountaincers” Bombay .o . 1,100
89 Kolhapur Gollere, Kolhapur . . 5,000
40 University of Allahabad, Allahabad . . . . . 2,000
4! Youth Hostels Association of India, New Delln ) . . : . 1,00,000

Sanction of Funds by Dandakaranya
Development Project for Education of
Digplaced People

7188, SHR] GIRIDHAR GOMAN-
GO: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the Dandakaranya
Development Authority of Koraput
District Orissa sanctioned money to the
colleges of the district for the higher
education facilities of the displaced
peoples of the distriet;

(b) it so, namee of the colleges
weceived such grants so far;

(c) whether the authority received
schemeg from the Nowrangpur and
Eoraput colleges for the grants; and

(d) if so, when these colleges will
receive the grants from Dandakaranya
Development Authority, Koraput?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) and (b) Yes, Sir
An amount of Rs. 1.50 lakhs wag sanc-
tioned in 1961 as grant.in-aid to the
Jeypore Intermediate College, Jey-
pore, District Koraput, in considera-
tion of preference to settlers in admis-
sions.
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(c) Yes, Sir, Proposals for grant-
m-ud to DAY College, Koraput and
Nowiangpur College were received,

(d) The Dandakaranya Develop-
ment Authority are providing educa-
tonal facilities in their area of opera-
uon up to secondary gtage together
with the State Government and hence
it hag not been possible to agree to
these proposals.

Drinking Water arrangementy for
Tribal Sub-Plane Areag

7139 SHRI GIRIDHAR GOMAN-
GO Wil the Mimster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
“ate,

(a) 18 it fact that his ministry has
1t to receive the authentic date as
to the size and extent of the problem
i dnnking water in the tribal sub-
plane greas of the country by the
States;

{h) if go, the steps taken by the
ministry to get the reports from the
States so far;

(¢) problem villages covered by the

Innhing water schemeg purposeg by
the States, State-wise;

td) amount tp be earmarked by his

mmnistry to the States for tribal areas;
and

(e) state sector outlays for the year
79-80 for sub-plane areas?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, S,

(b) The Ministry of Works and
Housing hag already addressed the
State Goyernments in the matter and

‘Lh@u reply is awaited in most of the
dipg

(¢) Complete information in res-
Pt of problem villages in tribal sub-
Pane areas is not available,

(d) and (e). This can be finalised
only after getting the necessary infor-
mation from all the States.

Aljotment of Fiais in Bhelkh Saraj,
New Delbi

7140. SHR] VIJAY KUMAR N. PA-
TIL: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state,

(a) whether it is a fact that in the
first week of January, 1079 a lottery
wag held for allocation of Sheikh
Sarai Flats gnd that two coveted flats
with attached garden were given to
Minister of Labour ang Parliamentary
Affairs and to a retired judge;

(b) whether the Government have
received any representation aganst
such a allotment;

(c) if so, details thereof; and

(d) action takenfproposed to be
taken in the matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (d), The informa-
tion 1s being collected ang will be laid
on the Table of the Sabha,

KAWL, TRETE, wEaare e waf
¥ Wi & wTw gRTET W
w ¥t vaEeaT

7141. ot weifeg Wil @ : w1
weTe Welt T wATH A T W r

(%) w7 ATATALT AR KA
Qe weded Qe ArTaa forer
qATg, WO, TAUa A Qe
FEWIT WEEEETE  quT ATt
R rEYE, 7€ fasa o AT ¥ T
#T, ATAATT R GFATTATIRICAATALT
¥ vk aF @6 YO LATET TeTE
FKT qWeqT A & (0 avqrieT
Ry
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Absence of Basic Amenitie; in the
D.D.A, Colony Subhash Nagar,
New Delhi

7145. SHRI RAM VILAS PASWAN:
Will the Minister of WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION be pleased to state:

(a) whether it is g fact that even
the basic facilities such ag the provi-
sion of storm water drains, footpaths,
road and street light have not been
provided in the outer periphery of
D.D.A, (M.LLG.) colony situated mnear
Subhash Nagar crossing, if so, the
reasons therefor;

(b) whether it is also a fact that in
the sbsence of these facilities the
residents of that colony have to suffer
a great deal;

(c) i so, the early steps proposed
to be taken to providg these facilities
there; and

(d) whether any officers of D.D.A,
have ever visited that colony and
seen thg deplorable conditions pre-
valen there and if go that reasons
why they have not taken any action
to improve the situation?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) to (d). The informa-
tion ig being collected and will be laid
on the Table of the Sabha. '
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Direct Dialling with Facolgy. Countrigs

4. SHAL SURENDRA BIKRAM:
1“‘1‘“ the istar of COMMUNIGA-
'ONSbe_pesledtostate;

(a) which countries are presently

available on djrect din from dndia
on telephones; i

(b) which more countries are likely
to he brnought under darect duwslling
systeths from Ingdis in the near futurs;
and :

{c) what are overall plan of the
Government in respect of getting more
and more countrieg on direct dialling
Ipom India?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI) (a) The whole of
UK 1s presenfly available on direct
dalling from Bombay, New Delhi and
Calcutta This facility will be exten-
deg to Madras city also shortly

(b) and (c). Necessary action ig in
hangd for augmentation of telephone
switchaing capacities at the Bombay
and New Delh: Gateway Centres of
Ovearseas Communicati Service
Extension of direct dialling telephone
faciities to other countries will be
considered after implementation of
these Schemes

Houses for Persons living on Footpaths

7147, SHRI SURENDRA BIKRAM:
Will the Minster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased state;

{a) what steps the Governmeat is

taking to prov for 5 lar
numherof mfe who are l.ht:’;tl"'p
tootgiths and in small huts;

(b) has Government got any plan to
ensure that even poorest clasg of

Mohnbhtoliulnamﬁmp
instead of huts or on footpaths;

(g} lﬁhlitvﬂlhkatonmﬂe
eﬁ A i g
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THE MINISTER. OF WARKS AND
HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI AR
BAKHT): (a) to (e). Slum
Clearance/Improvement

wh:chnmtheﬂtatesector ngrmm
construction of hostels,’ dormitories
and night shelters for shel j';; per-
sons hiving on :lootpathl
thrust of Government’s ]?ohcy
18 directed towards llhvlat E the
lwtnz conditions of the ec 1y
weaker sections of soclety pro-
gramme for improvemen; of eRViron-
mental conditions of slums in the
urbBan areas has been givén a sub.
stantially increasedg location In the
draft Five Year Plan 1978—88. Simi-
larly, the pyblic sectpr allocation for
housing in the dfaft Five Year Plan
1978—88 has also been increaseq to
2} tymeg the allocation made in
this sector in the Fifth Five Year
Plan A major part of this allocation
15 for implementation of the program-
me for prowiman of house sutes to
landless labourers in the rural aieas
and tur meeting the housing needg of
the economircally weaker sections in
the urban areas While bulk of this
programme 15 being updgripken with-
in  State Plans, the actiities of
Housing and Urban Development
Corporation 1n the Central Sector
hm been geared up to meet the ex-
mt demang for funds. The
maaor eneficiarieg of the housing and
plot development schemes sanctoned
by Housmg and Urban Development
Carporation are the economically
weaker seotions and the low in-
come group and the cost have
been Rept at a low level. No time
bound programme has been adopted
to solve tHe housing problem in the
country.

Eoofgrains purchassd by F.GJ
7148 SHRI PIUS TIRKEY: Will the

Minister of AGRICULTURE AND.I5-
RIGATION be pleaseq to state;

(a) the qul;l:t‘ltr of M;”"
(othar than W )
Foogd ﬂoq of during the
lsst three
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(b) th- qu.-n
olw :ﬂ%% or any

(c) whyt tps BaPétnbht thave
taken in thiy regard?

THE MIMISTER OF SPATE IN
THE MINISTRY oOF aG -
TURE AND THRIGATION (
BHANU TPRATAP SINGH) (a) dind
(b) The required informdtioh 15 givep
below, ]

(Figures 11 ,000 tonncs)

Markrtmy Quaniir uanti
Season Purchasd Ql')nlmﬂarl

1976-7 766 7
m'.!':f-‘.'3 iﬂﬂ 3 B
1978 79 4989* 3

*Kharif pur¢hases upto 31 8 1979
**Lpto 1 3 1979

(c) The following steps are taken
to avoly damage to foodgrains —

(1) The godowns constructed dre
1al white-ant and damp proof and
provide adequate vehtilation and
aeration to grans to mimmse m-
sect infestation,

(1) Pre-mongoon inspection of
godowns 18 carried out and repairs
undertaken to prevent leakage of
rain water

(1) Modern pest ¢omirdl measu-
res are undertakep to check the in-
sect, rodent and bird pests

(iv) Quahfied end techmcally
trained gtaff are deployed for per-
lodical iHspeetion and proper up-
keep of the foodyraing

The tollowang ve been
In ‘CAP" w-

(1) The wtocks are stored eon

Wbﬂlieu cnixﬂumm with
mer, to prétect @itm from rains.

() Nylon yopes svq,paewided for
proper lashing of polythene cover
to prevent blowing off of covers
c‘l‘t: to high wind velocity storms

(m) Monofilament netg and cove:r
are also provided 1n major
cothplexes for additiontl pr -
tevtion against the vigaries of
weather

(iv) Peniodical regplucement of
‘polythene covers is srranged tp wn-
sure protection of foodgrams

(v) Aeration of stocks by hiting
the covers is regularly domne to avoid
damage due to condension

(v1) Special attentlon ispaxg to ve-
gularly inspect and presérve the
stocks storeq under CAP

Convervion of Type H Quarters into
Tyse IH in DIZ Area

7149 SHR] PIUS TIRKEY Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state

(a) whather it 1s a fact that Gov-
ernment 18 going to convert the Type
II quarters intg Type III in Sector ‘D’
of DIZ grea, an

(b) what extra faciitieg will be
given to the allottees in case of such
a conversion?

THE MINISTER OF WOKKS AND
HOUSING AND SUPPLY AND RE-
HABHITATION (BHRI SIKANDAR
BAKHT) (a) Goternment have de-
cided 1n 1975 to revise the plinth areas
of varions typey nf Government resi-
dential socommeodation in the General
Pool 1n Delhi and other gtations On
the basis of this the existing Govern-
ment residences in Dell will be re-
classffied in phases As a remilt of
such recfassification, a hasfber o Yype
quarters is being upgrdded ¥ type

Type II quarters in DIZ ares
ave Yot been upgtaded but will
faken for upgradation in due
course

gry=
R
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i (b) No additional facilities are pro-
posed to be given.

Wash Basin for Type 11 Quarter, D.LZ.
Arth, New pelhi

7150. SHRI PIUS TIRKEY: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state;

(a) whether the facility of wash
basin in Type II quarters of Bector
‘C' Type II in D.LZ. area is available
while in Sector ‘D' quarters in the
same locality this facility is not avail.
able; and

(b) iz so, why there is discrimina-
tion in the same type of gquarters at
the same place?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT), (a). Yes, Sir,

(b). Type II quarters in Sector ‘C,
constructed in the year 1978, have
been provided with less plinth area
than the similar type quarters con-
structed in the year 1971 in Sector ‘D',
With the reduction im plinth area, the
prescribeq scale of amenities wag also
revised. Type Il quarters in Sector
“C' have, therefore, been provided
with wash basin as per the revised
scale of amenities,

Post Offices in Alipurduary District,
West Bengal

7151, SHRI PIUS TIRKEY: Will the
Minister of COMMUNICATIONS be

pleased t, state.

(a) the number of Post Offices in
the Alipurduars district of West Ben-
ga) at present;

(b) whether there is any considera-
tion under the Government to open
more Post Offices in that area: and
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(c) if so, the number of Pagt Offices
to be opened in that area during the
next 5 year plan?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV BAI): (a) Alipurduar is a
revenue sub-division of Jalpaiguri
District. The number of posts offices
in Alipurduar sub-division as on
1-4-79 is T8,

(b) Yes, Sir.

(¢) During the current Five Year
Plan it is proposed to open 20 Post
Offices in Alipurduar sub-division,

qwee ¥ defeer feere & forg o

7152, ot gt mfew ¢
wiw st fiwrk et ag aardt o oo
wGifE

(%) wr Wy af F sor &
fawre @€l w1 Aoy foww @7
fom mar § ; W

(@) afe gi, &Y awfoa fewrer &
forg firarst gt w1 waw fivay war § o
AR 99 9T feaAT g9 sy e
ST wR ag afm feadt wafy & =g
®Y Ay ?

i e ferwn€ swrers ¥ ot iy
(st wr, s feg) ¢ (%) oft gt

(w) af 1978-79 ® ohw
aafrrm g fawre s wY st
W & fyg o A 100 Wwel w7
frar mar g1 | 7 ¥ ¥ 96 weEy WY
Y Fa% frere gadY, gaTrer fu wid-
T WOAT SHTOR fE Frerw & oy fady
wawT ¥ ¥ O QAT wigw ¥ gk
T A A F AT 4T QAT 4 Wt
wY QR S & YT v o1 fy @ Wi
wis g oy w1 QA
aoff ® el @R AW w4
i % wRiwe  aw fewr
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wriwa & srede st T 1 qg O
Tt T & T g R e & sreTay
it awi Y dunffr gher wafy
(1976-83) ¥ @9 =@t ¥ wrow
fiear W | X W WY IR
feriiy WY ¥ WRETY A Wg T ST
& qoTdar | aF 1978-79 ¥ A
I WY e e & fog 236 70
wra wIq Y ufr dfex o of ofF
ow Tfw wr gfy aar gwg afafafi,
arftor IUFT  aaT grfter wrdre wrd-
% § fafuw srowelt Sew At
T g X o ww & fg T
faefa ad Y wwrer §F ¥ o -
are wyafer aft faar smar & 4

Take over of Sugar Millg not started
Crushing

7153. SHRI KANWAR LAL GUP-
TA Wil the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(a) is it a fact that the Govern-
ment issued a notification empowering
to take over sugar mills which did
not start crushing by a gpecified date;

(b) if so, the number of guch de.
faulting mills;

(c) is it also a fact that large
arrears are still pending for pay-
ment to the farmers;

(d) what is the tota] arrears which
re pending for payment; and

(e) what specific gteps Government
have taken to sec that these arrears
ire paid?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU

TAP BINGH) (a) and (b). Yes,
%u Under Section 8 of the Sugar
ndertaking (Taking Over of Mana-
8ement) Act, 1878, management of
Iur sugar undertakings have' been
Wken over by the Government for

failyre to start crushing by specified
date.

(¢) and (d). The total arrears of
sugarcane price payable by sugar fac-
tories as on 15th March 1878 ace Ra.
122.91 crores

(e) Government of India have taken
a2 number of steps to impart greater
ligudity and viability to the sugar
mills to enable them to discharge their
obligations towards the cane grow-
ers. These include grant of a loan of
Rs, 20 crores to U.P. Government to
agsist the cooperative angq public sec-
tor units in the State to clear their
cane dues; decision to create a buffer
stock of 5 lakh tonnes and liberalisa-
tion of bank credit facilities to the
sugar factories, These measures have
been successful in improving the li-
quidity of the sugar mills. In case
of factories attracting the provisions
of the Sugar Undertakings (Taking
Over of Management) Act, 1878 suit-
able action will certainly be taken.

PM'y Inquiry into Complaints zbout
J. N. University

7154 PROF. P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Prime Minister
ag Chancellor of the Jawaharlal
Nehru University looked into several
serious and grave complaints of mal-
administration, corruptinn, irregular
appointments etc. at the Jawaharlal
Nehru University during the years
1974 to 1977;

(b) if so, broad outline of his find.
ings;

(c) what directives, if any he gave
to the Minister of Education as well
ag the J.N. University authorities in
the matter of improving the said
situation; and

(d) conctete results, if any, achie-
ved ao far?
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THE MINISTER OF EDUCATION,
SCCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). The Prime Minis-
ter conducted a preliminary enquiry
-intp the complaints against the Jawa-
harlal Nehru University about irregu-
.larities in the matter of admissicns,
appointment of teachers, termination
of services of employees, arrest of
. students, etc, The Prime Minister’s
Report was received by the Education
Minister for initiating action consis-

tent with the norms followed in such

cases in regard to other unmiversities,
Steps have been taken to initiate ac-
tion on the various recommendations/
suggestions made in the Report in
consultation with the authorities con-
cerned. Relevant extracts from the
Prime Minister’s report have been
ibrought to the notice of the Univer-
sity authorities for their consideration
and corrective action, wherever possi-
ble. -

UFEAW § I /T

7155. =t ara fag : 7.1 fato
T AEW agqy 9fx /T qTaE 1917
ug TR R oFAr w44 o
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Allegeg trreguigr appointments in
Jawaharlal’ Nehru University

7156. PROF. P. G. MAVALANKAR;
Will the Minister of EDUATION, SO-
CIAL WELFABE AND CULTURE be
pleaseq to state.

(a) whether it is a fact that several
irregular appointments to different
faculties were made at the Jawaharlal
Nehry University during the years
1974 1975 and 1976;

(b) if so, full facts thereof?

(c) whether steps are being taken
to correct the said situation;

(d) if so, what are they; and

(e) if not, why not?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN.
DER): (a) to (e). Yes, Sir, Cer-
tain complamts allegmg certain irre.
gular appmntments in the Jawaharlal
Nehru University were received and
looked intp by the Prime Minister,
The Prime Minister’s report was re-
ceived by the Education Minister for
1n1tlat1ng suitable action on the
various * recommendatlons/suggestwns
made ip this report in consultation-
with the authorities concerned. Rele-
vant extracts from the Prime Minis-
ter’s report have been brought to the
notice of the University authorities for
their consideration and corrective
action, wherever possible.

Telephone Network in Gandhi Nagar
Gujarat

7157. PROF. P. G. MAVALANKAR!
Will the Minister of COMMUNICA-
TIONS be pleased to state: )

(a) whether he ig aware of the facl
that the Ga'ldln Nagar district in
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Gujarat is inadequately served by
telephong net work;

(b) if so, whether Government pro.
pose to take any steps to improve the
situation;

(c) if so, how and when; and
(d) if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) No, Sir. The
tclephone network in Gandhinagar
District in Gujarat is generally com-
parable to other Districts in the coun-
ury,

(b) to (d). Gandhinagar itself is
served by a 1,100 lines MAX-II type
automatic telephone exchange, Tele-
phone exchanges also exist at Dabo-
dha, Adalaj, Sadara and Randheja.
Long distance Public Call Offices have
been provided at Savdhav, Valad,
Rupa] and Pedhapur.

In pursuance of the policy to ex-
tend facilities progressively top villa-
Res with population exceeding 5,000.
Long distance PCO's are planned
to be opened at Unava, Aolabada and
Unvarsad during 1979-80.

Representation by Vice-Chancellorg of
Agriculture Uhiversities for Financial
Aid for Agricultura]l Education

7158. PROF. P. G. MAVALANKAR:
Will the Minister of AGRICULTURE
AND IBRIGATION be pleased to
Etate:

(2) whether the Vice-Chancellors of
various Agrieuliural Universities re.
cently represanted to the Government
about the need for increasing finencial
assistance for varlous programmes of
agricultural education in their cam-
Puses and in the country;

(b) it so, what was the substance
of the said representstion; and

(c) Government’s response thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). Yes,
Bir, In a recent meeting of the Vice-
Chancellors of Agricultural Universi-
ties convened for discussing the quan-
tum of centra] assistance tp agricultu-
ral universities during the Medium
Term Plan (1978—83), the Vice-Chan-
cellors emphasized the need for larger
central assistance to agricultural uni-
versities to implement various pro-
grammes of agricultural education in
their campuses.

(c) As against an outlay of Rs. 41
crores during Fifth Plan, the ICAR
has earmarked Rs. 53 crores for agri-
cultura] university development
scheme during 1978—83. Besides a
National Agricultural Research Pro-
ject has also been initiated to streng-
then Regional Research capabilities of
Agricultural Universities at a cost of
Rs, 42.30 crores during 1978—83.

Expenditure op Publicity by N.B.O,

7158, SHRI SACHINDRA LAJ, SIN-
GHA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the details of the publicity ex-
penditure of National Building Orga-
nisation during the last three years;

(b) the names of the news dailies
and the periodicals utilised for publi-
city during the last three years, year-
wise, State-wise and language-wise;
and

(c) the details of the publicity of
the organisation?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Statement ‘A’ is en-
closed,

(b) Staitement ‘B’ is enclosed.

(c) The National Buildings Organi-
sation is a research organisation, The
activities of the organisation ang the

APRIL 16, 1978
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services provided by it are publicised
through the issue of press notes, radio
and television programmeg etc. Films
on low cost housing for the benefi; of
the common man are als, screened in
cinema houses. National Buildings
Organisation, being an attached office
of the Ministry of Works and Housing,
publicity of its activities is done
through the Ministry of Information
and Broadcasting.

Statement ‘A’
Statement giving details of the Publicity upmcﬁlra incurred by the DAVP for N.B.O. during the last
thres years
Year Printed Radio Outdoor News Total
publiaity Advt. publicity paper Adwt.
Rs. Rs. Ras. Rs. Rs.
197677 . . 13,744 22,243 Nil 9,190° 15  45,177" 15
977-98 . . : . 9,182 10,208 Nil 3,923 37 22,718 37
1978-79 3,209° 73 B,550  8,521-63 20,281- 36
ToraL 26,135° 73 34,451 8,550 21,035 15 88,171 BY
Printed  Publicity

Comnsists of Brochure on Low Cost Housing, Houses fur poot , Houses for landless, Clay Pozzolana
and Dry-hydrated line, Booklet on NBO. These arc bilingual.

Radio Advt. ;

To inform people about services provided by NBO.

Out door publicity :

Cinema slides, hoardings, plastic folders.

Newspaper Advt :

Clawified Advertiscments such as tenders for coal,lime-stone, bags, dust lime sale, hydrated

lime sale, situation vacant and display advertisement.

Statement ‘B’
Details of Advertisement given to News Papers during 1976-77

S, Name of the Newspaper Language Place of
No. Publication

(1) (2) — (3) (4)

1 Indian Express . . . . English Delhi

2 Times of India .. English Delhi

g National Herald . . . . English Delhi

4 Hindustan Timaes ‘ " English Delhi
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(1) (=) (3) (4)
5 Patriot | . - . . . . English Delhi )
6 Hindu . . . + English Madras
7 Amrit Bazar Patrika | . . . . English Calcutta
8 Indian Trade Journal . . . . Eoglsh Calcutta
9 Nav Bharat Times | . . + Hindi Bombay
10 Hindustan . . . - . . Hindi Delhi
11 Janyug . ” Hindi Delhi
12 Nav Bharat Times - : . Hindx Delhi
13 Tej . . . Udu Dethi
14 Aljaouat . . . Uidu Delhi
15 Mlap . : . . . . Urdu Delhs
Detarls of Adiertisement given to Newspapers during 1977-78
1 Indian Express . . . Enghsh Delln
2 Times of India . . . English Delhi
3 National Herald . . . . English Delln
4 Vi Anun ) : " ) . Hind: Delhi
5 Hindustan . . . . Hind: Delhi
6 Mlap . . " . Urdu Delha
7 Pratap . . . Urdu Delh:
8 Janta Express 5 - N . English Dehradun (UP)
9 Panthak Samachar . : . = Punjabi Delhi
Detarls of Advertisement given to Newspapers during 1978-79
1 Statesman . Engluh Delln
2 Times of India . 5 : . English Delhi
3 Indian Express . . . . . English Delhi
4+ Hindustan Times ., . . English Delhi
5 Patriot . . English Delhi
6 Nav Bharat Times . . Hindi Delhi
7 Hindustan . . . . . . Hindi Delhi
8 Rajasthan Patrika . . . Hindi Juipur (Rajasthan)
9 Adhikar . B . . . . Hindi Jaipur (Rajasthan)
0 Milap , « + + & Urdu Delhi
t1 Pratap , « « + + Urdu Delhi
2 Pratp : . 5 . Urdu Jullundur (Punjab)
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LLT. Employees’ Grievances

7162. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether the employeeg of 1.IT.,
Kharagpur have many grievances;

(b) whether on 21st September,
1978, the LLT. Employees Union,
Kharagpur placed before the Director
a long list of grievances; and

(e) if so, what are those grievances
and what action, if any, has been or
is being taken on the same?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) to (c). On 2lst Septem-
ber, 1978 the 11.T. Employees’ Union,
Kharagpur placed before the Director
a list of grievances. They relate to
revision of payscales of certain posts,
payment of certain fringe benefits like
Risk Allowance, Shift Allowance etc,
rent free quarters for m:ty mn::
hospital staff, permanency o
rary employees who have served for
more than seven years etc. Some of
the demands have already been settled
and implemented. Discussion/consul-
tation with the Unlon are in progress
in respect of the others.
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Long Dislianse Public Telephome in

7163. SHRI K. PRADHANI: Will
the Minister of COMMUNICATIONS
be pleased to state,

(a) the number of long distance
public telephones to be installeq in the
State of Orissa during the year, 1979;
and

(b) how many of them are likely
to be installed in rural areas, parti-
cularly in the tribal and adivasis
area?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI) (a) Fifty (during
the year 1879-80).

(b) Twenty-two.

Students studying in Public Schools

7164, SHRI K, MALLANNA;
SHRI ISHWAR CHAUDHRY:
SHRI A. K. ROY:
SHRI YUVRAJ:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether Government have
conducted any survey regarding the
number of studentg reading in Public
Schools (State-wise);

(b) what is the amount of money
spent by the parents of the students
(average) annually upto the Stan-
dard of Xth, as well as the details
regarding the grant of Central Gov-
ernment ag recurring anj non.recur-

ring grants during 1978-7% (State-

wise); and

(¢) whether Government have
also conducted any survey regarding
the Class/Community and others, who
are very much interested to give edu-
cation to their children in Public
Scheols, State.wise?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUEA DEVI BARA-
KATAKT): (a) to (c). Publie
Schools are generally meant to be
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those schools which are members of
the Indian Public Schools Conference
which is a Voluntary Organisation re-
gistered under the Societies Registra-
tion Act. There are 55 such schools
at present. As the Ministry have no
contro]l over these schools the number
of students studying in these schools
at present is not known.

The Ministry of Education is not giv.
ing any maintenance grant to any of
the public schools, However some
State Governments are giving grants
tosome of the public schools located
within their respective territorial
jurisdictions. The Motilal Nehru
School of Sports at Rai which is one
of the 55 public schools, is a State
Government institution anq the entire
expenditure on this school is being
met by the Government{ of Haryana.
The Military schools, which are mem-
berg of the Indian Public School Con-
ference, are under the Ministry of De-
fence and the expenditure on them is
met out of the Defence Service esti-
mates. As regards Sainik Schools, no
recurring grants are given to these
schools by the Central Government,
However, ad hoc grants are given to
some of the Sainik Schools by the
Scholarship sanctioning authorities for
meeting certain liabilities on the cons-
truction of buildings, purchase of
equipments ang furniture etc.

Vacant Posts of Science Supervisors/

Educators and Education Officers

(Science) in Eduncation Deptt of Delhi
Administration

7165. SHRI K. LAKKAPPA: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether a number of posts of
Science Supervisors/Educators and
Education Officers (Sclence) and sup-
porting staff are lying vacant in Edu-

cation Directorate of Delhi Adminis-
tration;

(b) whether a number of posts of
Additional Director, Joint Director
and Deputy Director are also lying
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vacant in the Education Directorate
of Delhi Administration;

{c) if so, the names and number of
posts lying vacant and the period for
which they have been wacant; and

(d) when are these posts proposed
to be filled, and if not, reasons there-
for?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI). (a) to (d). The requisite
mformation 1s being collected from the
Delhi Adminustration and will be laid
on the table of the Sabha as soon as
possible.

Establishment of State Institute of
Science Education

7166. SHRI K. LAKKAPPA: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Delhj Administration
had entered into an agreement with
UNICEF through Government of India
in connection with establishment of
State Institute of Science Education
in 1972-73 for promoting teaching of
science in Delhi;

(b) if so, whether ag per agreement
the State Institute of Science Educa-
tion has been set up;

(¢) if not, the reasons therefor; and

(d) when will the Institute be get
up?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA.
KATAKI): (a) to (d), The requi-
site information is being collected from
the Delhi Administration ang will be
laid on the table of the Sabha as soon
us possible.
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Amimal Husbandry in Konkan,
Maharashira

7170. SHR1 § R. DAMANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleaseq t, state.

(a) whether the Government are
considering any Central Scheme for
Animal Husbandry in Konkan area in
Maharashtra State; and

(b) if so, the main featuresg thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a) and
(b). The Government are implemen-
ting a Central Scheme jn Thana dis-
trict 1n Konkan area of Maharashtra.
The scheme involves assistance to
small, marginal farmers and agrieul-
tural labourers for setting up pouliry
and piggery production umits, The
pouliry units are of 50 or 100 birds
each and the piggery of 3 sows or 10
weaney pig-lets. Small farmers are
subsidised to the extent of 26 per cent
of the cost of the units and marginal
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farmers and agricultural labour to the
extent of 33-1/3 per cent. The bene-
ficiaries belonging to Scheduled Tri-
bes are subsidised to the extent of 50
per cent.

Demand, Supply and Import of Ferti-
liserg daring 1979-80

7171. SHRI S. R. DAMANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleascd to state-

(a) what 18 the estimated produc-
tion of Fertilizers during the year
1979-80;

(b) what ‘s the estimaled demand
for fertilizers during the year 1979-80;

(c) what is the estimated quantity
of fertilizers proposed to be imported
by the Government during the year
1979-80; and

(d) what are the measures being
proposed by the Government to
increase the production of fertilisers
during the year 1978-80?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The estimated production of fertilisers
(nitrogen and phosphales) during the
year 1979-80 iz 34.5 lakh tonnes.

(b) The estimated requirement of
fertiliser nutrients (Nitrogen : Phos-
phates + potash) during the year 1978-
80 is 56.1 lakh tonnes.

(¢) It is not in the public interest
to disclose these figures,

(d) Modification programmes are
under implementation in a number of
operating units with a view to im-
proving their performance. In addi-
tion about 6 to 7 new fertiliser pro-
jecis are likely to commence produc-
tion during the course of the year
1079-80; these are expected to contri-
bule substantial additional production.

New Seeads Farm

7172. SHRI 8. R. DAMANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state.

(a) the details with regard to the
new seeds farms proposed to be set
up by the National Seeds Corporation
during the year 1979-80; and

(b) the expected capacity of pro-
duction of various types of geedg in
these new seedg farms?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a) The
Nationa] Seeds Corporation has no
proposal tp set up new geeds farms
during 1878-80.

(b) Question does not arise in view
of (a) above.

Legislation for Ban on cutting of
Forests

7173. SHRI S, R. DAMANI, Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) whether the Government are
considering any proposals for prohibit
ing the cutting of trees in forests for
timber, in view of the repeated floods
in our river systems which have been
causing devastation and suffering, on
the lines of the legislation passed by
Himachal Pradesh State Government
recently; and

(b) if so, the detailg thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
ang (b). The information is being
collected from the State Government
and will be plncea on the table of the
House on its

Marketing of Mangoes Produced in
Southern States

7174. SHRI K. T. KOSALRAM; Will
the Minister of AGRICULTURE
IRRIGATION be pleased to state:
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(a) whether the Government pro-
pose to have advance action or steps
to ensure better marketing of mangoes
produced in the Southern Stateg to
avoid frequent gluts and ghortages in
production; and

(b) if s0, the details of the mea-
sureg proposed?

1HE MINISTER OF STATE IN
IHE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b).
Smee the mangoes have the tendency
ul alleinate bearing the total produc-
twon 15 bound to fluctuate during any
iwo consecutive years The mango
stason in he Southern Stateg starts 4—
b weeks earlier as compared to the
altds 1n Northern States, Duimg this
siesval, thele 18 4 good market for
mangoves of the Southern Stateg in
Northern parts of the couniry, There-
tore, normally, even 1n a good year
ol poduction there should not be any
gut uftectiug the local prices in the
Svuthern parts of the country. To
fuiibtates movement by rail, the Rail-
Wwavs have set up Advisory Commit-
tee at Divisional levels for the allot-
ment of wagons, ete. These Commit-
‘> incdude among others represcnta-
tves of traders, producers and the
toncerning State Governments, No
specific problem about the marketing
of mangoes m the ensurng season in
the Southern States has been brought
to the notice of the Government of
India by the State Governments of
Southern India .

Agency to Market and Process Oil-
Seedg ag suggesied by AP.C

'7175 SHRI K. T. KOSALRAM:
Wil the Minister of AGRICULTURE

:LZD IRRIGATION be pleaseq to
e,

(a) the reason for not constituting
@ Public gector agency to market and
Brocess oilseeds as suggested by the
Agricultural Prices; Commission &s
early ag 1084; ang
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(b) when such & public sector
agency is likely to be set up for this
purpose?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a) The
Agricultural] Prices Commission was
set up in 1965 and as such it did not
suggest the constitution of a publie
sector agency to markel and process
ollseeds in 1964,

(b) In its dufferent reports on price
policy for various oilseed crops, the
Commission has been referring to the
need for direct intervention m the
market by a public sector agency for
disciplining the market prices. Ac-
cordingly, the Government of India,
while announcing support price for
difterent oilsceds, from time io time,
hag been entrusting the support price
operations to public sector agencies
Iike Food Corporation of India (FCI)
in the past and the National Agricul-
fural Cooperative Marketing Federa-
tion (NAFED) at the present,

Restrictions on creation of Posts in
groups ‘D’ & ‘C' in Administrative
Offices

7176. SHRI SURAJ BHAN: Wil
the Miistey of COMMUNICATIONS

be pleased to state;

(a) is it true that the Government
imposed restrictions on creation of
Posts 1n Gorup ‘D’ and Group ‘C’ in
P&T Administrative Offices whereas
the postg in Group ‘A’ and ‘B’ are
being created liberally in the same
offices;

(b) if so, the number of officials/
officers in each category on the date
of imposition of restrictions as on 1st
January, 1879;
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(c) whether the Government will
take any step to remove their discri-
mination; and

(d) if not, the reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) No, BSir.
There is a ban on creation of posts in
non-operational branches in Adminis-
trative Offices which applies to posts
in groups A, B, C and D equally. In
fact the ban is on creation of posts in
certain branches ang not on categories
of posts and as such there 1s no dis-
crimination 1n creating posts in
Groups ‘C' and ‘D’ as against those
in Groups ‘A’ and ‘B’

(b) to (d). Not applicable in view
of (a) above.

Copying in Examinaliong

7177. SHRI K. S, VEERABHAD-
RAPPA:
SHRI SARAT KAR:

SHRIMAT] MOHSINA EKID-
WAT:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether Government have
received complaintg regarding the
students copying in. the examination
hall recently in certain schools at
Delhi and in other States;

(b) it so, the details thereof; and

(c) whether the examinees indulg.
ing in mass ~opying in collusion with
invigilators and policemen on duty
have also been found at gome centres:
and

(@) if so, the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). Reports of alleged
mass oopying in the examinations,
conducted by the Central Boargq of
Secondary Education, appeared in the
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press. These reports were inveetiga.
ted by the Board and it was foung
that no mass copying had taken place.
The Government is not aware of
any mass copying in the examination
conducted by Stae Boards of Secon-
dary Educaion.

Expenditure on Institutiong to
Jawaharla] Nehru and Netaji Subhash
Chandra Bose

7178. PROF. SAMAR GUHA: Wil
the Minmister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
1o state.

(a) facts about the expenditure
made by the Ministry of Education
for institutions and other purposes
related to Pandit Jawaharlal Nehru
after Janata Party came into power;

(b) facts about the expenditure
made by the Ministry for purposes
related to Netaji Subhash Chandra
Bose during the same period;

(c) whether Government have
decideq to publish the writings and
speeches of Netaji Subhash Chandra
Bose;

(d) it so, detailg of the facts there-
about; and

(e) person entrusted to edit such
contemplated publications?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) to (e). Information ig being cok
lected and will be laid on the Table
of the Sabha.

Crisis in Publication of Text Books

7179. PROF SAMAR GUHA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether publication of tex!
books for Secondary and Higher Se-
condary Schools apd Univexsity Col-
leges m;ﬂeﬂngauewhckdﬂwa
ply of paper to the publishers a®
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strikes by the printing presses and
the paper mills in West Bengal;

(by whether such text books are be-
g sold in black market;

(c) if mo, factg thereabout and
whether the Minstry will ask the
Mimmstry of Industry for supply of
paper to the text book publisherg in
West Bengal for removing the crisis
in publication of text books; and

td) if sc, facts thereabout”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUNDER):
lay to (d) Government have not re-
cewved any complaint abeut the alleged
non-availabihty of or black marketing
n the sale of text-books in West
Bengal due to lack of supply of paper
o sirikes 1n paper mills and the print-
Ing presses

For the year 1978-79, the Central
Government had allotted 4000 tones of
paper to West Bengal for publication
ef text-books Another 400 tones of
baper has been allotted to the State
lor the quarter April—June, 1979 for
the purpose The quantity so allotted
s evpecled to meet the State Govern-

ment s requirement of paper for lext
books

Wy W wEw
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TR 1 maw. feaqr-ferar saren
gar;

(7) war ad 1978 #N FOT
BT ¥ g st @ fraw & W

VAT &7 S0 wrw TA & wiws &7 Ew
qr , wx
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(w) =¥ qvary wrew & ©TE
Y wrar ferelt @ wE Wit g Ew
et wrr ¥ wfas § 7

wieste fewrf v # owa s
(sft W s feg) : (%) : ww
W afewdf, g e ge § a7 qarat
w1, WoHT, wost wify IAF JAATATEE
g, wro-re, smeeT ¥ ¥y, wgo-
FIT FY THATT wWifg A w7 Fwfers
AT A AYITE Wl Y IreeHAr
9T fadz 3@ gu, steife s@r @A
t, arry IvEw & fag wraw &Y g
HIAWIHATY FTH! g3 T% TGO Gy
g1 o gier &, AW &Y qrAw avady
AT RTEAFATHT A AF A wTAW
AT F57 § 0

(@) af 1977-78 *QT wTae
&1 Seqrg7 527 @ AL A gwr
qrl gt § 5 1978-79 F wWmw
¥ IJEEA ¥ FrAFER SAATH TAATA
FfT af & wvr & AT sqfa qaTE-wer
1979 & fire gaa svwew i | awrfa
srfws wyAEt § W4T, 1978-79
FOUAAN A 149 7 A IR
(Frew —arrer afger) Ty ad (1977
78) S fedr w1y 527 wvw #RA
zaF e s fare grasar &

() W () 1-11-78 waiq,
1978~79 fagoor =®tgw & WreeW
¥, vt wow 1O qaEfadi & 9@ g
WY 60.7 @@ HEQ T owmEw
w1 &% qr, Forad ¥ wredhy @ fras
¥ qI® 52,9 W1 HA X KT &N
a1 | 1-3-79 FY AWt FIRTY qRfEat
& qTq ATAT FT A &1F TEHT 95,2
ar {vedt z g v 47, fargd & wralty
e frew & 919 WOWT 86.9 WIW
W=l zn w1 @TF A7 | XM € W WY
syaeqr ¥ feqaat samw wor o qfe
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¥ FIHrT A 120 @ AEQ T FT
BT ©F TN WX Igw W@
<X 51 faof o FFr g7 1 77 ®TF 9EHT
giTar ¥ 35y s AT MO TT F
i 7 ¥or & <@ afcaree s, s
NEAF a7 qgelt qATE W1 82 88 WTW
et e §Y ot §, % wfafosa ar
qgelt AT, 1979 F GHY GTHTL T~
fagqt & g @@t (1w afgy) 7
F NEqW TIH TWA 169 AT@ HEQ
za qi, NfF g« fAare aewre &
AR TIF AT FR A7 Afd & (&7

g

Training to former on modern techno-
logy and crop-patiern

7181. SHRI DURGA CHAND: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether there 18 any proposal
under Governments' consideration to
give traiming to farmers in agricultural
production at block level in the
country;

(L) if so, the details thereof;

(c) whether the farmers grow their
crops in a haphazard manner, on ac-
count of which they do net get ve-
munerative prices as it has happened
in the case of sugarcane; and

(d) if so, steps the Central Govern-
ment, in consultation with the State-
Governments are taking to impart
proper tramming on modern technology,
crop-pattern and production of various
items of foodgrains alternatively?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR1 SURJIT
SINGH BARNALA): (a) There is no
new proposal under the consideration
of the Government to give training to
farmers in agricultural production ex-
clusively at the Block level.

(b) The farmers are being imorted
training in agriculture and allied fields
at village and block level through a
well designed programme of Farmers
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Training and Education and Krishi
Vigyan Kendras. So far, 150 Farmers
Training Centres and 18 Krishi Vigyan
Kendras have been established in the
country for this purpose. In 9 States
where the new extension system of
“Training & Visit” operates, a sysie-
matic method of transfer of agricul-
tural technology has been developed
which ensures effective training +o
farmers in agricultural production.

(c) Farmers grow their crops accord-
ing to agro-climatic conditions taking
into consideration their basic needs.
They do not grow crops in a haphazard
manner. The price of commercial
crops like Sugarcane is governed by
various factors.

(d) Following specific measures have
been taken to provide training oppor-
tunities to farmers in agricultural pro-
duction:

(i) Through a Cenirally Sponsored
Scheme on Farmers Training & Edu-
cation. a massive programme ol
farmers training 1n 150 selected dis-
tricls has been undertaken, This
system provides an opportunity to
farmers to have traiming in produc-
tion c¢f foodgrains as well as com-
mercial crops.

(i) 19 Krishi Vigyan Kendras
have been set up with a specific pur-
pose 1o provide a skill oriented train-
ing to farmers. The support in this
traning is provided by the Specia-
lists and Agricultural Scientists.

(1ii) Under the schemé of Farmers
Exchange Programme, farmers have
the opportunity to visit the farms of
their counterparts in the other States
to study the modern agricultural
technelogy.

(iv) Recently, under a World Bank
assisted programme “Training &
Visit System” which has been intro-
duced in Assam, Bihar, Gujarat,
Haryana, Karnataka, Madhya Pra-
desh, Orissa, Rajasthan & West
Bengal, the Village Level Workers
and Subject Matter Specialists im-

part training to farmers op a regular
basis.
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Caltivation of Wheat, Sugarcans, pulses
snd paddy

7182. SHRI DURGA CHAND: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total hectares of land under
cultivation at present in respect of
wheat, sugarcane, pulses and paddy in
each State;

(b) whether there is any proposal
under Governments consideralion to
advise the farmers to grow such crops
the shoriage of which has been felt in
{he country during the last three years;
and

(c) if so, the details thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The State-
wise area under wheat, sugarcane,
pulses and paddy during 1977-78 is
piven in the Statement.

) and (c¢) Shortage of pulses and
ouseeds has been felt in the country
during the last three years. The Gov-
emnment of India have taken up Cen-
trally Sponsored Schemes on pulses
and oilseeds development to help State
Governmenis/farmers to increase pro-
duction of these crops. Financial
assistance has been provided under
these schemes for:—

(i) lay out of demonstrations with
improved practices on farmers flelds

Statement

to motivate them to adopt the im-
proved technology.

(ii) multiplication of seed of im-
proved/short duration varieties which
can be grown as catch crop, inter-
crop and mixed crop under multiple
cropping programmes,

(iii) productionh of rhizobium cul-
ture for supply to farmers to treat
the pulses seed before sowing.

{iv) Subsidy on cost of plant pro-
tection chemicals and also plan pro-
tectionn equipment for control of in-
sect pests and diseases in pulses. The
plant prolection operations in all oil-
seeds and plant protection chemicals
in respect of mustard only are also
being subsidised.

(v) The State Governments are
organising campaigns to make avail-
able inputs timely and in sufficient
guantities so that complete package
of .practices could be adopted by far-
mers 1n cultivation of these crops,
Farmers are being advised to bring
more area under moong, urad and
cowpea in rice fallows or after wheat
harvest. Similarly the f{urmers are
being advised to bring more area
under soybean and sunflower.

(vi) Support price of pulses viz.
gram arhar and moong and oilseeds,
viz., groundnut, sunflower, soybean
and mustared has been fixed to
enthuse the farmers to use more in~-
puts for higher production,

Estimates of area under wheat, sugqreane, pulses and paddy during 1977-78

("ovo hectares)

State/Union Territory Wheat Sugarcane Pulses  Paddy
(Rice)
1 2 3 4 5
Aodhra Pradesh , . |, . . 312 169'3  1,266'1  3,553'9
Assum . = 2 = = 734 454 100'2  2,352°6
Bihar

1,983-8 138:5 1,508:8 5,502:2
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1 2 L] 4 5
Gujarat B 6842 61-8 451°8% 4836
Haryana .. . 1,368:0 197'0 12116 870: 0
Himachal Pradesh . 817°7 4'0 757 TBB'!.
Jammu & Kashmir 186+ 4 2'1 464 272' 0
Karnataka i . 861°6 1516 1,2771'% 1,005.7
Keala ., ., . 72 40'¢  Bsb'g
Madhya Pradesh , 9,228-6 79'7 48182  4,686'9
Maharashtra 1,214'6 246-0  2,842-2 1,499 4
Manipur ; . 15 57 179°1
Meghalaya e 2'0 o2 16 106* 6
Nagaland g8t 46 695
Orissa . s ) 67'2 430 1,814'0  4,404°6
Punjab 16170 116'0 391°3 8g1'0
Rajasthan g 1,831°3 612 4,019'9 183’ §
Tamil Wadu 1°8 164 1 5882 2,670 0
Tripura 40 2'0 51 805 2
Uttar Pradesh | 6,654'0 1,6,01'4 2,089'B 4828 o
West Bengal ., . 515°2 29'5 564'2  B5,414'2
A. & N.Islands . i 01 1°6 101
Arunachal Pradesh | 02 - 790
D. & N. Haveli , " o'g o= 58 98
Delhi . . . 608 o5 68 11
Goa, Daman & Diu . 1"4 e 53°4
Mizoram . °'g 0'4 984
Pondicherry . . 20 3'9 30°3
All-India 21,203'3  3.219'5 23,836'3 40,001'4
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WGovernment gocommodation for Cen-
tral Government Employeeg

7183 SHRI SUKHENDRA SINGH

will the Minister of WORKS AND

HOUSING AND SUFPLY AND REHA-
BILITATION be pleased to state

(a) what are the dates of priority
at present, of Central Government em-
ployees of Delhi, for allotment of
Gevernment accommodation under dif-
ferent categories of Central Pool,

(b) how many Government em-
plovees are waiting list under
diflerent categories as per applications
mvited for 1878—80,

(c) when they are expected lo be
allotted the Government accommoda-
tion, and

in

(d) what slteps are being taken for
speedy allocation ¢f Government ac-
commodation to the employees”

266

THE MINISTER OF WORKS, HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI SIKARDAR BAKHT).
(a) and (b) A statement showing the
information In respect of General Pool
in Dellu 15 attached

(¢) and (d) During the financial
year 1978-70, Government have sanc-
tioned construction of 15,300 houses in
Dellu 1In all, a total number of 21,000

quarters are under construction/sanc-
tioned for construction in Delli and
they are likely to be completed during
the next two or three years In addi-
tion, a hostel with 800 suites 15 being
constructed for allotment to the dele-
gates attending the UNIDO Conference
in January-Pebruary, 1980 Atter the
conference, these suites will also be
added to the General Pool accommoda=
tien It 1s not, however, possible to
indicate any lLkely date by which all
the employees will be provided Gov-
ernment accommodation

Statement

\ S nontsho ping the priority dutes covered as on 315t March, 1979 in General Pool in Dalhi) New Delhy

Tape General sC 5T Ladses Pool Tennure
Poel quota quota Pool
Single Matried

A 26-6-58  90-6-58  1-10-61  5-12-57  12-B-54

B . 8-7-47  29-4-54 2-1-61  20-12-56  17-2-47 .

J 20-12-47  2Q-5-51  23-1-54 *0-11-4Q %14-10-47

D . : 21-5-52  15-12-54 5-6-61 1-6-77  19-3-63 2-7-66

L . 15-5-71 i .. g 1-1-73  go-6-71

Fe1 . - . 4-1-70 . - . - -
La . . . 31-9-78 (For Secretary Status Officers).

Ly Julv 1989 (For Secretary Status Officers)

T ——— . —

*Priority dates of the senior momt employees in waiting list,
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(B) Persons waiting for allotment in varioys categoriss as on 315t March , 1979,

-

Type General S8.C. B.T. Ladies pool Tenure Mol
Pool waiting  waiting Pool
list list Single Married

A, . . 4,044 2,109 260 10 67 7,480
B . . : 17,582 3,212 253 1.112 3,707 25,868
c ., . 14,832 1,132 88 26 88 16,166
D. . . 3430 145 28 17 13 42 86y
E . . 1,506 4 40 1,554
E-1 . 765 765
E-2 . . 145 145
F-3 . . 95 95

TotAL . 43.299 6,688 fizg 1,165 3,879 Bz 55,742

Implementation of U.G.C. Pay Scales
by Universitieg

718¢ SHRI SUKHENDRA SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to stale:

(a) how many Universities are func-
tioning in the country at present,
State-wise position;

{b) in how many Universities, UGC
scales have been implemented, out of
which, how many are in the State of
Madhya Pradesh; and

(¢) what active steps are being taken
by the Government to get UGC scales
implemented in all the remaining Uni-
versities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. FRATAP CHANDRA CHUNDER):
(a) There were 108 Universities and
10 institutions deemed to be universi-
ties functioning in the country as on
January 1, 1978. The number of uni-

versities in each State 15 shown in the
attached stalement,

(b and {(c). The revised scales re-
commended by the University Grants
Commission from 1-1-1973 have been
implemented in all the seven Central
Universilies and also 1n eight institu-
tions deemed to be Universities, As
far as State Universities are concerned
the revised scales have to be accepted
and implemented by the State Gov-
ernments. All the State Governmenis
excepl those of Kerala and Madhya
Pradesh have since adopted the UGC
scales in their Universities, While the
Government of Kerala have not accept-
ed the UGC scales, the Government of
Madhya Pradesh have informed that
they are considering the adoption of
these scales. Among the institutions
deemed to be universities, the proposal
of Gandhigram Rural Institute, Gandhi-
gram has not yet been finalised while
another, namely, the Indian Agricul
tural Research Ingtitute, New Delhi, 2
constituent ynit of the Indian Caunc”
for Agricultural Research is governed
by the Council’s scheme of pay sceles
and conditions of service,
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Statement
Implementation of U, G. C. Pay Scales by Universitiss

Number of Number of
Univer-  Univer-
sities sities

§. No. State deemed
© Unhe

sities

1 Andhra Pradesh . " . . " . . . 8 1
2 Amam ., . . “ . . . . ' . . k] Nil
3 Bihar . . . . : 5 5 5 . R . 8 1
4 Gujarat, . . . . . . ... 8 1
5 Haryana . . . . . . . . . . 3 Nil
6 Himacha! Pradesh : . ) . . . : . 2 Nil
7 Jammu & Kashmir . . F . . . . . 2 Nil
8 Karnataka . . . . : . . . . 4 1
9 Keala, , [ . . . . . 4 Nil
10 Madhya Pradesh | . . . . . . . . 10 Nil
11 Maharashtra . . . . . . . . . 10 ]
12 Meghalaya |, . . i " N ) . . . 1 Nil
13 Orivsa . . . . . e . 4 Nil
14 Punjab . . . . . . . i . . 3 Nil
15 Rajasthan . . . . . . . . . 3 1
16 Tamil Nadu . . . . . : . . . v 5 1
17 Uttar Pradesh . . . . . . . . . 19 I
18 West Bengal . . " . . . . . . 8 Nil

Union Tenitories

1 Chandigarh . . . " . . . . . 1 Nil
2 Delhi . 3 . . " . . % . . 2 2
TorAL . - . 108 “_m
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fufw were & wrgaet & g o
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7185 st ww fwrew qrewm ¢
wrr i oite fowrf oot a3 ward Y
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(w) wredrr ame frr g s
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it wire FeranE shorror & vrowr st
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(&) qEerT wower W wrEAES
grige wiforr st WY Sgwe, A &
o fedt wrg arfafes <rwe sgeear
o & | ardafas faaoor soTe ¥
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&, At fis @13 A & qwrw §, AN fear
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31-12=74 ¥
' or

wrae .
o 125.00 135.00
weqw 140.00 150,00
afgar 150,00 162.00
sgrafymr 160.00 172,00
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(w7 fx fexzwr)

00.00 125,00 130.00

(8~11-73 (15~4-74 (1-12~
¥ ¥) 78 ¥)
14=4=74 F)

qreEt ¢

80.00 86.00 70.00

(1-1~75 (8-11~78
) q)
HYZ QAT ¢
(arT ,qToTr, wEwT AT Tl

80.00 86.00
(1-1-75%)

¥w w3 ¥ ey iy e T
U9 FETR grawfas faeor o
¥ gt 7 & qF dy e qw
¥ oo I9qeT grafry @F Y e
g

(w) faazor g g1 wqad 2,
3 W1 4)

Price and expenditure for wvarious
Foodgrains

7185 SHRI RAM VILAS PASWAN:
Will the Mimuster of AGRICULTURE
AND IRRIGATION be pleased to
state

(a) per quintal prices given to
farmers for various foodgrains during
the last five years,

(b) the average price charged from
consumers for different foodgrains sup-
plied under rationing system, and

(e) the per guintal expenditure 1n-
curred by the Food Corporation of India
and the details of the expenditure
item-wise?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) Statement I is attached.

(b) Excepting greater Calcutta and
the Asansol Durgapur industrial belt,

there is no statutory rationing any-
where in the country. The Central
Issue Prices of foodgrains supplied
under public distribution system which
are uniform trroughout the country are
as under:—

COMMODITY (Rs. per quintal)
Rice (from 1-11-73 10 (fiom 1-1-1975)
31-12-74)
Coarse Medium 125° 00 135° 00
Medium . . . . . . 140" 00 150° 00
Fine . . . . . . 150 00 162+ 00
Supa fine . . " _ . . 160° 00 17200
WHEAT ., i ” . . . 9o 00 125° 00 130° 0D
(from B-11-73 to  (from {from
14-4-74) 15-4-1974) 1-12-78)
MYLO e e+ e = e e = 8000 8600 70'00
(fiom gwm
1-1-75) 11-76)
COARSE GRAINS ., . . . . Bo' oo 8600
(Jowar, Bajra, Maize & Ragi (from )
1-1-75

The Central Issue Prices are umform
throughout the country. The State
Government and their reasonable inci-
dentals over and above the Central
Issue Prices before supplying them

through the public distribution system.
The incidentals very from State to
State.

(c) Statements II, III & IV ' are
attached.

Statement I

Procurement prices of foodgrains (According to markiting year)

(Rs. per quintal)

—_—

Commodity 1974-75 1975-76 1976-77 1977-78  1078-59
Paddy (Standard) . 74+ 00* 74 00% 74' 00* 77 co® fgcon
Jowar = - 74* 00 7400 "74* 00 74° 00 8500
Bajra 7400 74° 00 74" 00 7400 85*00
Maize . . . 74° 00 74° 00 74" 00 74' o0 85° 00
Regi ., . . 74' 00 74' 00 74" 00 74" .00 8500
Kodon & Kutki . . N.A. N.A. N.A. N.A. N.A.
Wheat . 105° 00 105° 00 105° 00 110°00 112° 50

( All valietiotmm m o e |
i, —

*For Coarse Varieties.
N.A.—Not Announced.
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Details of Procurement incidentals on wheat for the B,;n[rso 1975-76, 1976-77, 1977-78, 1978-79 (RE)

1976~

(Rate Rs. per Qutl.)

1975-76 1976-77 1977-78 1978-79  1979-80 (OE

g( Rate %u Rate (R E Rate )
1. Obligatory charges
(Mandi charges, cost of

gunnies & Sales Tax) . 1181 11° 40 11~76 12° 98 1300

2. Storage & Interest chaiges 347 1°g6 2+07 119 1+16
4. Haudling charges, Mandi
labour & forwarding char-
ges and internal  move-

ment ete. . . 3'04 202 2-76 264 2-66

4. Establishment charges . 1"10 1+ 06 0'g6 0'g5 0'g2
5. OtheriMisc. Items [Bank

commission etc. ) o'0g o'15 007 009 0°07

TorAr . . . 19° 50 17" 49 17+62 1785 1781

Statament I

Details of procursment incidentals on rice for the xﬂmﬂ&}gﬁqg, 1977-78 and 1978-79 (RE)

(Raee Rs. per Quil.)
1975-76 1 tsm 78 1918-?0 1979-80
Rate E.: Rate(RE) Rageg(-OE
)
1. Obligatory charges (Mandi charges,
cost of gunnies & tax) 6.98 698 5401 878 884
2. Storage & mnterest charges . o-02 043
154 157 1-56
g. Handling charges (Mandi labour 077 091
’ & I‘or::dmg charges and Internal
movement etc.)
4 Establishment charges " - 043 056 040 0-37 036
5. Other Misc. lms (Bnnh wmmll-
sion etc.) . o-06 o010 —_ — —
Torar . . . . : 8.06 .96 7 85 10-72 10-768
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a7

Statement IV
Sta'ement showing details of Storage Mooement and dsstribution incidentals incurred during 197576
to 197980 (OE)
(Rs.[Qu. of sales)
Storage Dustribution and Movement etc. 1975-76  1976-37 197778 I(%..’Bﬂ?g (3?}-&0
Freight 6 11 4 51 417 4 50 480
Interest . 3 o8 461 4 65 415 444
Tranut and storage loss 2 ob 1 36 127 135 1 42
Sturage charges 0 g1 o 72 0-89 0-93 r-oB
landling cxpenses at the godowns . 121 135 131 159 153
Admmistrative Overheads . . 2 6y a2 76 2 54 3-33 g 86
ToraL 1531 14 83 15-85 17°13

16 54

Crisis in poltry indusiry

7186. SHRI DAYA RAM SHAKYA-
SHRI HUKUM CHAND
KACHWAI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(d) whether Centiral Gevernment are
iware of the crisis the poultry industry
s facing: and

(b) 1f so, the details thereof and
sleps being taken to remove the above
problems?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The poultry
Industry has been making steady pro-
Lress and it is not facing any crisis.

(b) Does not arise.

Plots in Yamunapuri sold by DDA

w?la'r. SHRI DAYA RAM SHAKYA:
Wl the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
YEABILITATION be pleased to state:

(8) whether plots 1n Yamunapurl
Were sold by Delhi Development
Authority in 1976;

(b) whether no hLght and sewage
facilities have been provided to the
residents of this colony uptil now
when more than half the plots have
been constructed; and

(c) time Limit by which Government
will be able to provide the above faci-
lities to the residents of this colony?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c) The information
is being collected and will be laid on
the Table of the Sabha

Subsldy in supply of waters for
irrigation purposes

7188. SHRI BEDABRATA BARUA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Government sup-
plied water for irrigation by major
irfigation pnojects on a subsidised
basis; and

(b) if so, what is the amount of sub-
sidy in the supply of waters for irriga-
tlon purposes in each of the last three
years ending in the year 19787
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The water
rates at present being charged by the
States are not adequate to meet the
operation and maintenance expenditure
as well as interest charges. There 1s,
thus, a subsidy in the matter of supply-
ing water for irrigation.

(b) Irrigation 1s a State subject. The
water rates are fixed by the States and
the revenues are collected and the
accounts maintained by them. The
actual gubsidy, State-wise during the
past 3 years is not available.

e $6 frerw O ¥ foy feinn
W

7189. ¥ gH ¥ AT T :
w7 yie sitx feenrd wat g2 @ara &
w1 w4 fF

(%) =g 0 fawra O1F w)
g feoft gt Sueew FOrf v WiT
fenfon 2wl & awr feadr-frad)
wgraT qrew gE A S & wyw A
ey mgraar &Y ; i

(@) wqw wY 5 a5 FwAr et
wgraar s g€ Wi Iw agraar faa
IRl 9T Nreq &1 aE 47 o

pi wte faarrd st (st geota
Terg arearen ) : (%) @y (@): wreTCr
oFa 31 a1 @ & WAy g
9T Te9 9T @ & gt

Per capita avallability of milk

7180 SHRI M N. GOVINDAN NAIR:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the per capita avail-
abihity of milk in the country is very
short of its mirimum nequirements;
and
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{b) if so, the facts thereof and the
measures bemng faken tc increase the.
production? '

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b)
According to the Indian Council of
Medical Research, the balanced
vegetarian diet should fnclude 241
gms. of milk daily per head and for
non-vegetarian diet, it should be 154
gms. While precise satistical informa-
tion ig not available, the daily per
capita availability of milk is estimated
to be about 107 gms. per day.

Some of the important measures
being taken to increase milk produc-
tion are as follows —

(1) Cross-breeding thrcugh arti-
fitial imsemination.

(2) Establishment of Frozen Semen
Banks

(3) Estabhshment of Bull Mother
Farms.

(4) Buffalo productivity program-
me.

(5) Health coverage.
(6) Supply of balanced cattle feed.

Blue-Green Algae as new fertiliser for
rice cultivation

7191. SHRI R. K, MHALGI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Indian Agncultural
Research Institute has developed Blue-
Green Alage (BGA), a new bio-fertili-
ber quite suitable for rice cultivation;

(b) the main advantage of this new
fertilizer; and

(c) how does the Government pro-
pose to populanse use of this new
fertilizer amongst rice cultivator?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
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IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) Yes, Sir.

(b) (i) The main advantage of Blue-
green Algae application is that it can
meet the nitrogen requirement of Rice
crop to the extent of 25 to 30 kg.
nitrogen/ha by fixing atmospheric
nitrogen.

(ii) The rate of chemical fertilizers
can be reduced by 30 per cent wherever
blue green algae ig used, thug result-
ing in saving of commercia] fertilizer.

(¢) The Indian Agricultural Research
Institute recently organized a Training
Course in the Production and Utiliza-
tion of Algae Bio-Fertilizers for the
personnel cf the State Departments of
Agriculture. The Institute has also
conducted field trials in different States
of the country with the cooperation of
the local authorities, in order to popu-
larise the technology among the far-
mers. The Indian Agricultural Re-
search Institute has also published a
Researgh Bulletin  entitled * e
Technolegy for Rice", the copies of this
Bulletin are also being sent to the Ex-
tension Departments of different Agri-
cultural Universities for making the
technology more useful and popular
among the rice cultivators.

Land holdings under Co-operative
Farming

7192. SHRI ISHWAR CHAUDHA-
RY:
SHR] S. R. REDDY;

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the details regarding the land
holdings in the country under coope-
tive farming wvis-a-vis individual
holidays, State-wise;

(b) whether Government propose
to have a time-bound programme to
bring all the land holings under co-
operative farming; and

(c) if so, the detailgs thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) The area of land com-
manded by Joint Farming Societies and
Collective Farming Sccieties is 0.55
million hectares forming 0.38 per cent
of the total net cultivated area, as on
30-6-1976. Statewise details are given
in the Statement.

(b) No, Sir.

(c) Does not arise.
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Rural resource corps

7193 SHRI R K MHALGI Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether the Government have
decided to set up a Rural Resource
Corps as recommended by the Jan
Committee

{b) when this scheme s proposed to
start and 1ts financial implcation, and

(¢) the sailent
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULIURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) Yes Sir The Rural Re-
source Corps will be an infegial part
of the propesed National Centre for the
Cocrdination ol Research and Transfer
oil Bural Technology

features of the

(b) The proposal 1s submitted to the
Planning Commussion for their concur-
rence The scheme will be implemented
after the proposal 1s approved by the
Government of India The budget pro-
wvision for the Rural Rescurce Crops in
the scheme 18 1 74 crores tor Sixth Five
Year Plan

(c) There 15 need fo1 providing orga-
msed opportunities for canalising the
genuine upsurge of interest and enthu-
Blasm among young professionals who
are interested in making a specific con-
tribution to rural development It 18
hence proposed o imtiate a Rural Re-
source Corps

The Rural Resource Corps will be
drawn from among young professionals
who have volunteered to work m the
fleld of rural develcpment for a mim-
mum period 0of 2 to 3 years These
volunteers will not receive a regular
salary, but instead wili be paixd a con-
solidated fellowship that will equate
them w.th the post-graduate fellow in
8 unmversity They will function as
professional interns and will work
under supervision i completing clearly
defined assignments They will re-

APRIL 16, 1979

Written Answers 288

ceive credit for thus period spent in
rura] development at the point when
they begin thewr regular professional
careers It 15 assumed that this
period of service will help them in
acquinng both professional maturify
and competence and a greater ingight
and sympathy in understanding the
realitzes of life 1n rural communities

The volunteers of the Rural Resource
Corps will be thoroughly trained before
putting them on the jeb The volunteers
will be provided a fellowship of Rs 500
pm with a nominal travelling and
contingent of Rs 250 per person per
month

Shortage of storing capacity for
foodgrains

7194 SHRI § S LAL
SHRIMATI MOHSINA
KIDW AI

Will the Mimisfer of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether 1t 18 g fact that all over
the couniry and especially in the sur-
plus siates there 15 an acule shortage
of storing capac iy for the foodgrains
and the position may worsen in the
comung rabi season,

(b) what 15 the total latest, esti-
mates of preduction of foodgrains and
ithe available capacity to store the sur-
pluses, and

(c) 1f reply to part (a) is in affirma-
tive what imniediate and positive steps
are proposed to be taken to save the
foodgrains irom damage due to ex-
posure and rain etc, as an 1mprove-
ment over the past years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) and (c) Adeguate facili-
ties for storage of foodgraing procured
by Government exist The pressure
on storage capacity is, however, feit
durning peak procurement season, for
which appropriate measures are taken
To avoid damage to gramns, additional
scientific capacity is being built, space
is being hired from private parties
under ARDC asmsted scheme, appro=
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priate preservation, maintenance and
security measures are being taken.

(b) The final estimated production of
foodgrains for 1877-78 is 125.8 million
tennes. Information about 1878-79 is
being compiled but overall foodgrain
production of 1878-79 is likely to ex-
ceed the 1977-78 level.

The Food Corporation procures food-
grains as a price support operation. For
slorage of procured stocks, 1t has a total
capacity of 21.83 million tonnes. Be-
sides, procurement is also done by the
state agencies, who provide storage for
the same till the stocks are taken over
by the Food Corporation of India.

Pay scale of Drawing Teachers

7185. SHRI S. S, LAL:
SHRI DAJIBA DESAIL

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) whether it is a fact that the pay
scales of the Drawing Teachers' in
Delhi, when promoted from grade III
to grade II, have been revised Lrom
Rs. 425—640 to Rs. 440—750 vide letter
No. A-11014/26/76-UT-1/Sch. 6 daled
27-7-1978;

(b) if so, whether it is also a fact
that such of the orders have noi been
communicated te the Directorate of
Education, Dellmn  Administration for
implementation;

(c) it so, the reasons for this in-
ordinate delay; and

(d) when the needful is likely to be

done?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI): (a) Yes, Sir.

(b) No, Sir.
(¢) and (d) Do not arise,
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Development of datries in Tribal Areas

7196. SHRI AMARSINH V. RATH-
AWA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the details of the Government
schemes in regard to development of
dairies 1n Tribal Areas particularly in
Gujarat State; and

(b) the names of the districts iIn
Gujarat State which have been selected
for development of dairies?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The Dairy
Development Programme in ‘Tribal
Areas in Gujarat broadly includes the
following:

(1) Supply of milch animals.
(2) Mini Spear-head Teams.

(3) Managerial/secretarial subsidy
for milk cooperative societies,

(4) Equipment subsidy for milk
cooperative societies.

(5) Training of society secretaries.

(8) Subsidy for establishment of
pasteurisation plants/chilling centres/
cooling centres.

(7) Transport subsidy.

(b) The districts of Amreli Banas-
kantha, Jamnagar, Kutch, Panchmahal
Rajkot, Surendranagar, Ahmedabad,
Bhavnagar and Mehsana have been
selected in Gujarat Stale for Dairy
Develepment under Tribal Area De-
velopment Programme.

Amount earmarked for development of
major and minor irrigation projects in
Gujarat

7197. SHRI AMARSINH V. RATH-
AWA: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) the amount earmarked for the
development of major and minor irri-
gation projects in Gujarat;
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(b) the amount spent;

(c) the details of work done during
that period; and

(d) the details of work in hand which
is to be completed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b) An
outlay of Rs. 78.25 crores was approved
for major and medium irrigation pro-
jects in Gujarat during 1978-79. This
wag further revised to Rs. 80.15 crores.
The State Government have indicated
that an expenditure of Rs. 81 crores
would be incurred during the year with
the creation of additional potential of
85,000 hectares.

The approved outlay for the States
minor irrigation schemes was Rs. 11.03
crores for 1978-79. The lkely expendi-
ture is indicated to be Rs. 11.95 crores
with an additional irrigation potential
of 32,000 hectares.

(¢) an d(d) During the year 1878-79,
out of 11 on-going major and 29 on-
going medium irrigation schemes, 2
major irrigation schemes namely, Ukai
and Kaokarpar and 4 medium irrigation
schemes were completed substantially
and the rest are under execution.

The spillover programme in respect
of minor irrigation schemes 15 given
below:—

No. lakhs
Spelloyer
cost
(i) Schemes more
than 3 years old 151 Rs. 432 87
(ii) More than 2
years old . 105 Rs. 313 57
(iii) Rest of the
Spillover schemes 99 Ras. 225-8g
355 972 33

Policy to extend facilities of quarters
to P and T employees

7198. SHRI MUKUNDA MANDAL:
Will the Minister of COMMUNICA-
TIONS be pleased ic state:
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{a) what i the policy of the Govern-
ment to extend the facilities of aval-
ing the quarters of the P&T employees;

(b) what is the percentage of em-
ployees of P&T having the housing
facilities;

(c) whether this Ministry has con-
tacted the housing Ministry to cope up
with the housing problem;

(d) if so, the detailg thereof; and

(e) if not, whether hug Ministry
alone can solve thus problem?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDREV
SAI): (a) Within the limited resources
available, it is the policy of the Gov-
ernment to extend ihe facility of de-
partmental statt quarters to as many
P&T employees as possible.

In common with other Central Gov-
ernment employees, P&T employees
are also provided loans for construc-
tion of their own houses under the
Minstry of Works & Housing scheme.

(b) As on 31-3-78, 6.25 per cent of
the P&T employees had been provided
departmental housing by the Govern-
ment.

(c) and (d) Ag far as the construc-
tion ef the departmental houses is con-
cerned, this 15 regulaled by the De-
pariment’s 5 Year Plans. The Depart-
ment had proposed a target of
availability o1 departmental accom-
modation for 10 per cent of its emp-
loyees by 1989 and had proposed an
allocation of Rs. 150 crores for the 6th
Plan period. Due to limited funds be-
ing available, the Planning Commis-
sion could agree to only a total /of
Rs. 52.5 crores. The matter is being
further pursued with the Planning
Commission.

As far as the funds for the housing
loans to the P&T employees are conh-
cerned, the Ministry of Works and
Housing has been approached for in-
creasing the allocations. This is under
discussion with them.

(e) Does not arise.
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Forelgn Assistance for Igada Preject

7189, SHRI CHATURBHUJ: Wil
the Minister of AGRICULTURE AND
IRRIGATION be'pleased to state:

(a) the present progress of the
Igada Project in Almora distriet of
Uttar Pradesh;

(b) the amount spent on the project
so far;

(c¢) the financia] assistance secured
from foreign countries for the pro-
ject?

(d) whether Government are aware
of the newspaper reports that the
development works under this project
had not proved effective and foreign
financial assistance not utilised pro-
perly; and

(e) if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
94 schemes implemented under the
IGADA Project in Almora district
in U.P. with counterpart funds in-
clude inter-alia—

(i) creation of infrastsucture i.e.
construction of godowns, setting up
of soil testing Ilaboratories, liquid
nitrogen plmnts, fodder nurseries,
engineering workishops, seed pro-
cessing plant, bull-station-cum-~
semen laboratory, development of
Karmi farm and generator house,
dairy unit and setting up of Krishi
Kendra;

(ii) Lift Irrigation Schemes, in-
stallation of pumping sets;

(iii) Demonstrations in horticul-
ture, agriculture and peatures;

(iv) Training of horticulturists,
sheep breeders and farmers ete,

(v) Three dimensional forest
farming.

(b) An amount of Rs. 84,35,481.67

has been spent since intception of

the Project.

294

(c) Financial assistance to the
tune of Rs. 2.39,36,882/- was received’
from the FRG in the shape of supply
of fertilizers and equipments since
{nception of the project upto March,
1878.

(d): The Government has not come
across any mnewspaper reports com-
mencing adversely on the develop-
ment works under taken under the
above project nor about improper
utiligation of foreign financial assis-

tance,
(e): Does not arise.
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400 people have been killed, The

MR, SPEAKER: Order, order, I
am on my legs. It ig an  extremely
important matter, I have decided to
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allow a full discussion on the matter,
At present I am going to allow a dis-
cussion for two hours, between 5 PM.
and 7 P.M. on Wednesday.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): The matter is so
serious. ... (Interruptions)

MR. SPEAKER: I have said that
I am going to allow a full discussion.

SHRI VAYALAR RAVI (Chiraye-
kil): Sir, we want to censure the
Government. ... (Interruptions).

MR. SPEAKER: Do not record
anything,

L] L] - L]

SHRI YESHVANTRAO CHAVAN
(Satara): The question is one which
has attracted the attention not only
of India, but of the whole world,
because lots of Muslims have been
murdered. If at all we are going to
discuse the matter, it is much better
that the Government of India, or the
Home Minister on behalf of the Gov-
ernment, makes some statement....

MA. SPEAKER: 1 will ask him.

SHRI YESHVANTRAO CHAVAN:
on the basis of which we can have
a discussion.

MR. SPEAKER: I am going to
ask the Home Minister to make a
statement,

SHR} YESHVANTRAO CHAVAN:
Two hours are not sufficient.

MR. SPEAKER: If necessary, we
will extend it.

SHRI C. M. STEPHEN (Idukki):
There are two aspects to this ques-
tion. One js, when this incident has
happened there, how the Lok Sabha
behaves is a matter of great impor-
tance not gnly for the whole country
but to the whole world. We cannot

***Not recorded,
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proceed with that sort of an indiffe-
yence which mey amount to a
criminal indifference. It must come
in the form of an adjournment motion,
not as m mere discussion. Unless you
hold that the Government have no
responsibility in this matter there
s no reason why an adjourn-
ment motion cannot be allowed. I
leave it to you. A mere discussion
1s only academic. That is not suffi-
cient for the purpose, Hundreds of
lives have been jost. Somebody has
got 10 be answerable for that. The
House must have an opportunity to
pinpoint the responsibility on some-
body. You must consider this aspect
of the matter also. The House must
not be denied an opportuinty to
bring the matter as an adjournment
motion. It may end in nothing. But
it will give wus an opportunity to
pinpoint our accusing fingers against
persons whosoever may be respon-
sible for this great calamity that has
1aken place in the country.

Secendly, if an adjournment motion
18 not allowed, then a discussion
must not be delayed, as late as
Wednesday. This is the most urgent
matter, The House must discuss it
urgently. The people in Jamshedpur
must feel that ‘the supreme Parlia-
ment in the country is aware of their
agony; the courtry must feel that we
are agware of their mgony. It will
Eve no credit to this House if you
treat this matter ag a casual matter,
& mere discussion on Wednesday and
we carry on our affairs gs usual
This is absolutely not a correct way
t do. This is a matter which, if
Possible, must be discussed today
itself or latest <¢omorrow. Let ®
Hlatement, as demanded by Mr. Y. B.
Chavan, be made here so that we
tan have it and have a full discus-
sion tomorrow. If it iy an adjourn-
ment motion, it can be taken up at
4 O Clock. Even if you do not allow
in adjournment motion, the time can
be adjusted like thet so that we get
2 sufficient opportunity to discuss the
Matter, Kindly allow i as an
adjournment motion and, in any

Jamshedpur 208
case, do not hold it over till Wednes-
day. If the Home Minister is not
here, there are other Ministers of
State here, or, the Home Minister
must rush to Parliament and tell us
what has really happened. There
cannot be a more urgent matter than
this. The Home Minister must come
here and give an answer to this
House,

SHRI JYOTIRMOY BOSU: My
submision is that the wholg thing is
one-sided. It has become a mass
grave-yard of Muslims. ... (Interrup=-
tions) The whole world is laughing
at it....(Interruptions).

MR. SPEAKER: You cannot have
u discussion today and again. I will
consider the matter, If you are
entering into a discussion now, there
is no point in having another discus-
sion. (Interruptions).

SHRy KARNWAR LAL GUPTA
(Delhi Sadar): Anybody, whoso-
ever is responsible must be punished.
Let us have a full discusstion....
(Interruptions),

MR. SPEAKER: T am giving you a
full opportunity to discuss the
matter, No further discussion now.
I am not allowing anything more.
I have not ullowed adjournment
motion It is primarily the responsi-
bility of the State Government.
(Intérruptions) You will have an
opportunity to discuss all these
things.

Do not record,
{Interruptions)*

MR. SPEAKER: I shall think
over the matter. We can have more
time. If necessary, the time can be
extended. There iz np difficulty in
that, The House is the master,

(Interruptions)*
MR. SPEAKER: Do not record.
(Interruptions)*

*Not recorded,
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RULING ON THE QUESTION OF

PRIVILEGE REGARDING CERTAIN

OBSERVATIONS BY A COUNSEL

AND A JUDGE OF THE CALCUTTA
HIGH COURT

MR. SPEAKER: Now we will
come to the notice of question of
Privilege raisedq by Shn Jvotirmoy
,garding certain observations by a
Bosu, Member of Parliament re=
Counsel and g Judge of the Calcutta
High Court on the recommendation
of the Public Accounts Commitiee
contained in their 176th Report
(Fifth Lok Sabha) mn paragraphs 9.1
to 8.16.

Shr; Bosu hus given notice of «
privilege motion under Rule 222/223
of the Rules of Procedure and Con-
duct of Business in Lok Sabhs against
Mr. Justice Tarun Kumar Basu, a
Judge of the Calcutta High Court in
respect of a judgment delivered by
him on March B8, 1978, in Grindlays
Bank Lid. wvs. 1TO. Therein, the
petitioner Grindlays Bank Lid. had
challenged the wvalidity of notices
issued on them by the Income-tax
Officer under Section 148 of the In-
come-tax Act, 1961 in respect of the
assessment yearg 1958-58, 1866/67 to
1870-71. This case was tried along
with another case which 1s not-
relevant for the present purpase.
Therein the Judge wae considering
the scope of the expression “informa-
tion” found in Section 147(b) of the
Income-tax Act. Various contentions
were raised in that case. Most of
them are not relevant in these pro-

ceedings.

It appears to have been contended
on behalt of the Income-tax Officer
that the report of the Public Accounts
Committee constituted an “informa-
tion” within the maning of Section
147(b). ‘That contention appears to
have been rebutted by the Counsel for
the petitioners., Relevant observations
are found at pp, 727-728 of the Income-
tax Report (1979) 116 IL.T.R. They read
2 follows:——

Caleutta High Court

“Lastly, Dr. Pal submitted that the
report of the Public Accounts Com-
mittee could not be un “informa-
tion” because the Committee did not
form any opinion a8 to the allega-
tions of under-assessment but had
merely indicated the allegations
madc by one R.P. Gupta, who is the
ex-employee of the petitioner-bank:
and was dismissed by the bank on
13th Nov 1971. It was pointed out
that unlike in the case of R K.
Malhotra vs, Kasturbhai Lalbhai
(1977) 199 ITR 537 (S.C.) on which
My B. L. Paj relied, there was no
formation of gpinion on view of the
Public Accounts Committee”,

“All that was stated wag that there
were allegations by Mr. Gupta and
investigations were in progress. It
was submitted that the notice under
$. 147(a) or S. 147(b) could not be
issued merely for linvestigafion,
(See the Supreme Court decision in
the case of Chhugamal Rajpal vs.
S. P, Chaliha (1871) 790 ITR 608 and
the casc of Sheo Nath Singh vs. AAC
(1971)y 82 ITR 147).”

“Lastly. D1, Pal pointed out that,
sn the recorded reasons. there is no
mention of the Public Accounts
Committee Report and, consequently,
i did not e m the mouth elther of
Mr. H, P. Roy who had flled the
affidavant or of Mr. B. L, Pal who
argued the case before me that this
repory of the Public Accounts Com-
mitee constituted “information”
justifying the reopemng. Ag I have
aleady indicated, according te Dr.
Pal, the Public Accounts Committee
did not foim any opinion,

Even assuming that the PAC
had formed any opinion which could
be an “information” within the
meaning of s. 147(b) of the Act, it
was gubmitted the the opinion must
be of a person, body, authority o
authorities competent and authorised
to form the opinion of
the law as was held in the case of
R. K. Malhotra vs. Kasturdhot Lal-
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bhai (1877) 109 ITR 537 (5.C.). It
was submitted that the Public Ac-
counts Committee was nol compe-
tent to form such an opinion.

In my view, the contention of Mr.
Pal must be accepted. On the
materials and on the submission
made, I find that evep for the assess.
ment years 1869-70 and 1870-71,
there ig no “information” within the
meaning of s. 147(b) of the Act
which could justify the recopening.”.

As the contempt alleged jg said to be
against the PAC, I thought it desirable
to get the opinion of the PAC before
deciding upon the next step. 1 accord-
ingly referred the matter to the PAC.

The PAC opineq that as the learned
judge had accepted the first two of
the three contentions advanced before
him, it was not necessery for him “to
make a reference to the competency
of the Public Accounts Committee to
torm an opinion constituting ‘informa-
tion" within the meaning of section
147(b) of the Income-tax Act,” The
Committee proceeded to observe:

*“The Judge was not called upon to
pronounce the judgement on this
aspect and by accepting Dr. Pal's
contention in thig regard, he ex-
pressed an opinion which, in view
of the implecations involving the
working of a Committee of Parlia-
ment could have been avoided.”.

In the opinion of the PAC it s com=
petent to form un opinion which would
constitute ‘information’ both in fact and
In lJaw—under section 147(b) of the
Income-fax Act. It felt that the
decision of the judge on this point will
detract from the Committee's effec-
tiveness in general and in matters per-
laining t, the vital area of taxation
by the Union Government in parti-
cular, Consequently, it felt that
appropriate measures should be taken
In order to meet the legal position
arising out of the said promoucement.
The Committee refraineq from ex-
Pressing any opinion as to whether
there was gny bresch of privilege of

:Harbour):
-order, .

Cualeutta High Court

the PAC. It opined that that question
should be decided in accordance with
the procedure laid down in the Rules
of Procedure and Conduct of Business
in Lok Sabha.

Let me assume (without deciding)
that the view of the learned Judge on
the question of law formulated above
is incorrect. What follows them? An
incorrect decision by itself either on
a question of law or on a question of
fact does not amount io a breach of
privilege of the House or its Members.
No malice is attributed to the Judge.

SHRI JYOTIRMOY BOSU (Diamond
Sir, 1 rise on a point of

+ MR. SPEAKER: Not now. After
I have given my ruling, then you may
‘raive jt. A wrong decision has to be
corrected by adopting procedures
recognised by law and pot by taking
bunitive action against the concerned
Judge. The theme of committed
Judges is alien to our jurisprudence.
The rule of law runs through the
veing of our Constitution. Any idea
of subordinating the judiciary to the
other organs of the State iz repugnant
to our Constitution, Each organ of
the State functions within the limits
laid down by the Constitution. Har-
mony gand mutual respect and not
confrontation, between the wvarious
organs is the very prerequisite of our
polity. Difference of opinion should
not be viewed as a econtempt. Courts
of law have struck down many laws
enacted by this Parliament ws being
beyong its competence . That doeg not
amount to disrespect for this House.
1t is well recognised that Parliament
is the most important and most power=
ful organ of the State. But under our
Constitution, Parliament ig nat omni-
potent. Power without restraint is
self-destructive. Restraint is inbuilt
in our Constitution. As a facet of this
restraint, Courts have beep given the
power to decide about the validity of
laws enacted by the legislatures or a
rule made by a rule-making authority
or decision taken by an official
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The protection of the privileges
of this House gnd its Members
is very important. The power
conferred on this House to punish for
any breach of its privilege is very
large. Therefore, the same hag o be
used sparingly and only in mppropriate
cagses, There is no question of any
breach of privilege in this case,

In this view, it is not necessary for
me to go into the question whether the
present proceedings are barred by
Article 121 of the Constitution, which
prescribes that no discussion ghall take
place in Parliament with respect te
the conduct of any Judge of the
Supreme Court or of a High Court ia
the discharge of his duties except upon
a motion for presenting an address to
the President, praying for the removal
of the Judge as hereinafter provided.

For the reasons mentioned above, I

am unable to accord my consent to
the motion before me.

SHRI JYOTIRMOY BOSU: Sir, on
a point of order. The Lawyer for
Grindlayg Bank had eveded huge
amount of tax and he had made illegal
remittanceg abroad. It was submitted
that the Public Accounts
wag not competent to form such an
opinlon, Sir, the Public Accounts
Committee is a duly-constituted sutho.
rity.

MR, SPEAKER:
that,

SHRI JYOTIRMOY BOSU: The
Public Accounts Committee ig g duly-
constituted authority under the Rules
of Procedure and Conduct of Business
of the Lok Sabha, which derives its
authority from the Constitution of
India. The Public Accounts Committee
is competent to form ap opinion.

MR. SPEAKER: Mr. Bosu, 1 am
proceeding on that basis. I uccept that.

SHRI JYOTIRMOY BOSU: May I
move, Sir,

I am assuming
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“That the House conveys its deep
concern &and displeasure in this
regard to the Chief Justice of the
Calcutta High Court.”

MR, SPEAKER: Public Accounts
L‘gnmiuee hasg an authority. I accept
that.

SHRI JYOTIRMOY BOSU: Let the
Houge convey its displeasure, Sir.

MR. SPEAKER: No, Mr. Bosu, it
is not done at ull; you cannot express
displeasure.

Now, Papers to be laid on the
Table, Shri Barnala.

SHR1 JYOTIRMOY BOSU: People
cannot get away by saying this.

MR. SPEAKER: Now, can you get
away from the Constitution? Order
please. Now, Papers to be laid on the
Table. Shri Barnala.

12.50 hrs.
PAPERS LAID ON THE TABLE

AnwuaL RerorT ETC. OF NATIONAL

Szzps ComroraTiON LD, FOR 1877-T8,

A STATEMENTS AND NOTIFICATION
UNDER CoPRA CEss AcCT.

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I beg
to lay on the Table:—

(1) A copy each of the following
papers (Hindi wnd English ver-
sions) under sub-section (1) of
section 61%A of the Companies Act
1956: —

(i) Review by the Govern~
ment on the working of the
National  Seeds  Corporation

Limited, New Delhi, for the year
1977-78,

(ii) Annual Report of the
National Seeds Corporation
Limited, New Delhl for the year
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1977-78 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

(2) A statement (Hindi and
English versions) showing remsons
for delay in Jaying the papers men-
tioned at (1) above. [Placed in
Library. See No. LT-4285/79.]

(3) A copy of Notification No.
G.8.R, 270(E) (Hindi and English
versions) published in Gazette of
India dated the 27th March, 1979,
specifying the duty of excise on
copra consumed in any mill in
India with a view to producing or
manufacturing goods therefrom,
issued under section 3 of the Copra
Cess Act, 1879, [Placed in Library.
See No, LT-4286(78.]

MR. SPEAKER:
Chandra Chunder.

Dr. Pratap

ANNUAL REPORT OF SANGEET NATAK
ArapEnM1, New DeuHr ror 1877.78
AND A BTATEMENT

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAF CHANDRA CHUN-
DER): 1 beg to lay on the Table:—

(1) A copy of the Annual Report
(Hindi and English versions) of
the Sangeet Natak Akademi, New
Delhy, for the year 1977-78.

(2) A statement (Hindi and
English versions) regarding Review
on the working of the Akademi
for the year 1877-78. [Placed in
Library. See No. LTAZST/“.]

ANNUAL REPORT ETC. OF BANANA AND
Frurr DeverormeENT CORPORATION LD,
Mapras ror 1977-78

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): I beg to lay on the
Table m copy of the Annua] Report
(Hindi and English versions) of the
Banana and Frujt Development Cor-
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poration Limited, Madras, for the
year 1077-78 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon, under section 619A of the
Companjes Act, 1858. [Placed in
Library. See No. LT-4288/79.]

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): 8ir, 1 have written
to you about the draft Education
Policy report that has come out in
the press. The Parliament ig in
session, yet we find that almost each
and every newspaper has carried out
detailed text of the draft Education
Policy. While the press has done its
duty by publishing this important
item, we are unable to understand,
why the Minister has chosen not to
place it on the Table of the House.
This is not proper. Will you kindly
usk the hon. Minister to clarify the
position?

MR. SPEAKER: I am sorry that it
should have happened. What is the
reason? When the House is in
session, how ig it that the matter has
leaked out to the press?

DR. PRATAP CHANDRA CHUN-
DER: Sir, we do not know how it
has been published. In the course of
the preparation of the draft, we had
to consult varioug personsand autho-
rities like State Governments, Union
Territories Administration, Mimsters
even Members of the Consultative
Committee of the Parliament. It is
a draft, it ig not the final decision of
the Government; it is in the course
of preparation. When it js finalised,
it will be laid on tbe Table of the
House, discussions will take place and
then the fina] decision will be taken.
I have not given wunything to the
press; T have not made any declara-
tion in this matter. It is only a draft,
not the final decision,

SHRI K. GOPAL (Karur): The
hon. Minister can say whether jt is
authentic or not.

MR. SPEAKER: No, no.
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NOTIFICATIONs UNDER GOVERNMENT

Savings Bawxs Acr, Posr Orrxs

Savineg Banxs Ruies, Deytr  Saixs
Tax Acr anp Customg AcT

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): I beg to lay
on the Table:—

(1) A copy of the Post Office
Bavings Banks (Amendment)
Rules, 18979 (Hindi and English
versions) publisheg in Notification
No. GS.R. 311(E) in Gazette of
India dated the 31st March, 1878,
under sub-section (8) of section 15
of the Government Savingz Banks
Act, 1873. [Placed in Library. See
No. LT-4289/79].

(2) A copy of Notification No.
GB8R. 312(E) (Hindi end English
versions) published in Gazette of
India dated the 81st March, 1879
notifying rate of interest on a
Public Account in the Post Office
Savings Banks, issued under rule
9 of the Post Office Savings Bank
Rules, 1065. [Placed in Library.
See No, LT-4290/79].

(3) A copy of the Delhi Sales
Tax (Second Amendment) Rules,
1979 (Hindi and English versions)
published in Notification No.
F.4(2) /78-Fin.(G) in Delhi Gazette
dated the 26th March, 1979, under
section 72 of the Delhi Saleg Tax
Aet, 1075. [Placed in Library. See
No. LT-4201/79].

(4) A copy each of the following
Notificationg (Hindi and English
versions) under gection 159 of the
Customs Act, 1962:—

(iy GSR. 518 published in
Gazette of India dated the Tth
April, 1979 regarding exemption
to Canisters from the whole of
basic, additional and wuxiliary
duties of customs, together with
an explanatory memorandum,

(i) G.S.R. 240(E) published in
Gazette of India dated the 6th
April, 1079, regarding revised
rate of exchange for conversion
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EC. Sub-Comm
of Pound Sterling into Indian
currency or wvice-vergs, fogether
with an explanatory memoran-
dum [Placed in Library, See
No, LT-4202/781.

———

12.35 hrs,

ANNOUNCEMENT RE: REPORTS
OF SUB.COMMITTEE ON DEFENCE
OF THE ESTIMATES COMMITTEE

MR, SPEAKER. I have to inform
the House that the Chairman of the
Estimates Committee, Shri Satyendrs
Narayan Sinha, has under proviso to
clause (viii) (a) of Direction 101 of
Directiong by the Spealker has presen-
ted to me a copy each of the Reports
of the Sub-Committee on Defence of
the Estimates Committee on (i) As-
sessment of Potentia] Threat to India’s
Security and (il) Modernisation of
Defence—Navy. The Sub-Committee
at their sittings held on 18thand 20th
March, 1979, had approved these Re-
poris. As in the view of the Sub-
Committee, these Reports contain in-
formation of classified nature, the
disclosure of which is likely tg be
prejudicial to national security, the
Chairman has desireq that these Re-
ports may be ireated as Secret and
has also desired me to forward these
reports to Government, I have accord-
ingly forwarded these reports to the
Deputy Prime Minister and Minister
of Defence with a request that the
action taken thereon may, in due
course, be intimated to the Chairman,
Estimates Committee.

———

MR. SPEAKER.: Now, we take up
Calling Attention.

SHRI JYOTIRMOY BOSU (Dis
mond Harbour); Sir, I have written
to you in this regard op 15th April...

MR. SPEAKER: You are not one
of the persons; you cannot.....
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SHRI JYOTIRMOY BOSU: 1am
not at all going into the merits. Have
you not gone through my letter?

MR, SPEAKER: I have gone
through, but...

SHRI JYOTIRMOY BOSU: Sir,
when the matter 15 coming up before
the House and when a forma] reply
will come frem the Minister, why is
it that another Minster makes a
statement to the press involving
National Herald ang saying that it
has been g den of corruption and mal-
practices We know that the em-
ployeeg have beep straving. On this
we agree

MR. SPEAKER. Now, Calling At-
tention Shri Harikesh Bahadur.

1238 hre.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Group (CA)
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(Interruptions) *®
MR. SPEAKER: Don't record,
“$*Not recorded.
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SHRI RAVINDRA VARMA: Mr,
Speaker, Government is fully aware
of the gravity of the mtuation created
by the fallure of the management of
the National Herald to make payment
of wages in time, As the hon. Mem-
ber Harikesh Behadur himself pointed
out wages for the workers have been
paid till the 81st of January 1878.
Therefore the question js primarily
related to wages for February and
March, As far ag the Lucknow unit
is concerned payment has been made
upto the end of January; for February
out of a wage bill of Rs. 240,000,
Rs, 1,156,000 has already been disburs-
ed, and the state industria) relations
machinery, ag I stated earlier, is dak-
ing steps to ensure payment of
wages. . ,

SHRI RAVINDRA VARMA: This
is one of the questions msked by my
hon, friend Harikesh Bahadur.

My hon, friend referred to the re-
constitution of the Board of Directors
and said that the Board of Directors
and the management have been res-
pomsible for many serious irregulari-
ties. Ag the House knows, because
of the complaints that were made, an
inspection was ordered under section
200A of the Companies Act and this
inspection report has been received.

of thig report, the Government has
taken action. First of all there were
certain irregularities which needed a
fuller enquiry by the CBL Therefore,
the CBI has been asked to undertake

APRIL 18, 1979
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department, all these irregularities
have been referred to the respective
authorities—income-tax authorities,
Banking Department and Reglstrar of
Companies—and action ig being taken
on every count. I wish to go further
and say that since the report reveal-
ed such grave irregularities, after
matter hag been referred to the
for further enquiry, it hag now
decided also to order a full-scale in-
vestigation under section 237 which
will be a joint investigation under-
taken by all the concerned depart-
ments and Ministries to ensure expe-
dit'on and to see that all irregularities
and mismanagement in the under-
taking ore brought to light so that
sultable action may be taken.

&

faz

On the question of ths provident
fund and the ESI, the hon member
said that dues which were collected

membér wants me to read out the
figures month by month. That is not
essential, because the fact remains

deposited. (Interruptions),
answer every question, but 1 cannot
answer all questions simultaneously,
and in one sentence, It iz beyond me.

MR, SPEAKER: You have to ans-
wer only questions put by the main
questioner,

SHRI RAVINDRA VARMA: Action
is being taken according to the provi-
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tunate fact that three workers of the
National Herald in Lucknow passed
away We have made a thorough
quiry into all the three cases
whether there has been any
gence on our part, or there has
any absence of medical attention be-
cause of disentitlement (Interrup-
honx)

MR SPEAKER: Do not record.

L] L] L]

T

SHRI RAVINDRA VARMA: The
re.constituted board of the National
Herald consists of Shri Charanjit
Singh, Charrman, Shri Yashpal Kapur,
Managing Director, Shri Mallikarjun,
Director (Interruptions)

SHRI B. SHANKARANAND
(Chukkodi): There has been a serious
allegation against the Minister by an
hon Member of this House. The al-
legation was not recorded and the
reply of the Minister also was not
recorded The hon. Mimster has cir-
cumbented your ruling and mention-
ed the name of Mr. Mallikarjun,

MR SPEAKER: No, no, only as a
jmember of the Board of Directors,

SHRI B. SHANKARANAND: Mr,
Mallkarjun is a director who has
every right to express his views.

MR SPEAKER: No, He can give »
Personal explanation later. This is
Tot a point of order.

SHRI B SHANKARANAND- Mr.
Malukarjun must be given a chance.

MR, SPEAKER: There are proce-
lureg lald down under the rules, It
there is any wrong representation
about any Member he can apply to

'"N'ot * i "

Group (CA)
the Speaker for personal explanation
He must give the personal explana-
tion in writing to the Speaker,

SHRI MALLIKARJUN (Medak):
He has mentioned me as one of the
directors.

MR. SPEAKER That does not give
you a right to say anything.

BHR! JYOTIRMOY BOSU: On a
point of order. Rule 371 says:

“I# the vote of a member in a di-

Mr Malhkarjun s a director.
Therefore, he has no moral right or
authonty to come and shout here

MR. SPEAKER: There is no point
or order.

SHRI RAVINDRA VARMA: The
other members of the Board are Vimal
Mehrotra and H. R Basavara)

SHRI MALLIKARJUN: Mr, Jyotir-
moy Bosu has used wrong words
against me,

MR. SPEAKER: If there {s any un-
parliamentary word. I will expunge
it.

SHRI RAVINDRA VARMA: In anf-

secution caseg have been filed, I have
inform the House that they have
filed in the Lucknow unit against
8. D, Pillai, Mohd, Yunus, B, H, Zaidi
and the company. In Delhi, they
have been flled against Mr. Yashpal
Kapoor and the company.

ofg

13 hre,

Then, the prosecutions under Bec-
tion 14 of the Employees' Provident
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Fund and Miscellaneous Provisions
Act have also been launched both in
Lucknow and in Delhi, Summons have
been issued to the accused in Luck-
now. As far as Delhi is

the case is pending before the Court
of the Metropolitan Magistrate,

Ag far ag the deaths are concerned—
which provoked the unfortunate
shouting which could have been avoi-
deq if, I had been fully heard, I was
saying that though it is tragic that the
workers passed away, there is no evi-
dence to prove that they suffered from
lack of medical attention. Thig is
what I was saying. I took great care
to enquire whether these workers did
not get medical attention because they
were treated a “disentitled” since
their dues had not bean deposited.
After full enquiry. I have found that
a death certificate has Leen issued
by the ESIC in one case and there is
nothing to show that they did not get
medical facilities that they were en-
titled to get as subscribers of the
ESIC. Therefore, it cannot be said
that the fact that the money which
was deducted from the pay of workers
had not been deposited with the ESIC,
has led to any ‘dis-entitlement” gor
lack of medical attention as far as
these workers are concerned.

He asked a question whether the
Government ig considering taking over
of these Asgociated Journals. I
want to make it absolutely clear
that the political complexion of the
management or the views expres-
sed in the «columng of the
papers will not, in any way, affect the
attitude of the Government, as far as
such a question js concerned.... (In-
terruptions) I suppose, the House 318
interested in hearing tle answers to
the question raised.

MR, SPEAKER: They are not inte-

rested in hearing the answers; they
are interested only in ghouting.
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SHRI RAVINDRA VARMA: On one
occasion, on a previous occasion, in
Delhi, there wag a suggestion made by
the employees’ organisatiuns that the
managment of the undertaking should
be handed over to a workers’ coope-
rative, At that time, there were dis-
cussions between the management
and the representativeg of the em-
ployees. But no agreement could be
reached on the paper being handed
over to the workers’ cooperative, In
the same way, in Lucknow, now a
proposal has been made, a demand has.
been made, by the employees organi-
sations that the Government should
take over the paper and hand it over
to the workers’ cooperative. A wor-
kers’ cooperative hag been registered
in Lucknow., The hon. Chief Minis-
ter of Uttar Pradesh recently stated
that the Government would consider
the proposa] of handing it over to a
workers cooperative if the lock-out
was not lifted within a reasonable
time, This is all that we know. It is
the statement of the Chief Minister,
U.P. to which I am referring, More than
that, we have no information ag far es
U.P. is concerned,

SHRI C. M. STEPHEN (Idukki):
I rise on a point of order, I am not
bothered about National Hersld and
all that; I am on another aspect, I am
in defence of the right of a Member...
(Interruptions)

MR, SPEAKER: Mr. Bosu, I bad
allowed you also to raise your point
of order. I had allowed others also.

SHRI C. M. STEPHEN: I am ln de-
tqnceo!thoﬂ'hto!nuambﬂ,th‘
guestion of the right of a Member 10
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of hig answer, certain gtatements were
made with respect to the manage-
ment. It is alright. But when he
has stated that Mr, Mallikarjun is a
member of the Board of Directors,
those allegations againgt the manage-
ment come against Mr. Mallikarjun
also. Therefore, Mr. Mallikarjun has
got a right to explain and to reply
to the allegations made. I submit that
there are two aspects to it, When in
the courve of the debate immediately
a Member riges to explain his position
a statement wag made that he was a
member of the Board of Directors ..
(Interruptions)

MR, SPEAKER: Mr. Jaiswal please

sit down, I am hearing a point of
order,

SHRI C. M, STEPHEN: The proce-
dure is that if he wants to make a
personal explanation he must write
to you giving the statement and all
that applies only when the demand
for an explanation is not made on the
fioor of the House immediately when
the statement iy made. There are
two occasions. If a statement made
13 unnoticed and if a challenge is not
made immediately, even ag Dr. Karan
Singh did the other day, the Member
can write to the Speaker giving the
statement and asking for the right of
personal explanation. But when the
matter is before the House and the
Member rises up and says that he
wants to make a personal explanation,
it is a settled procedure that the Mem-
ber is immediately allowed to make
his personal explanation. The other
procedure does not follow at all. Very
serious allegationg have been made.
Criminal prosecution will have to be
launched. The Minister went gut of
the way and has stated that Mr. Mal-
hikarjun js a member of the Board of
Directors. Mr. Mallikarjun has got
right to make an explanation on
allegationg made against the com
Which means against the Board of
rectorg which is controlling the com-
Pany, which means against Mr. Mal-

e
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likarjun also. Therefore, the right of
personal explanation must be upheld
and he must be allowed to make his
explanation on the allegations made
on the floor of the House,

I would make another submission
here. The purpose of the Call Atten-
tion, ag you know, is limited: a brief
statement, the Minister hag got to
make, and the questions have got to
be answered. But here it is assum-
ing the shape of a sort of a debate.
We are sitting here quiet, absolutely
quiet; jt 1s a one-way traffic going on.

MR. SPEAKER: No, no,

SHRI C. M. STEPHEN: This is
absolutely dangerous; this is absolu-
tely wrong, We are keeping quiet,
and if that is taken advantage of, it
is absolutely wrong.

I am now pleading for the right of
the Member of the House to make a
personal explanation on the allega.
tions made against him by the Minis-
ter in the course of the debate.

SHRI JYOTIRMOY BOSU: I want
to say something on this....

MR. SPEAKER: I am not allowing
it. First of all I will deal with the
point of order raised by him, I am
only hearing the Minister....

SHRI RAVINDRA VARMA: May I
say a word.. .(Interruptions)

MR. SPEAKER: Before giving my
ruling, I am only hearing the Minis-
ter....

AN HON. MEMBER:
others also must be heard.

Then the

SHRI C. M. STEPHEN: The point
of order I have raised is not eliciting
the opinion of the Minister. If he is to
be heard, then the others also must
be heard. Either you give your rul-
ing on the point of order raised by
me or if you are hearing the Minister,

then you should hear the others also,
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MR. SPEAKER: I will give my rul-
m 1 am not allowing a debate on

I have heard the point of order
raised by the leader of the Opposition.
I am unable to accept the contention
advanced by the leader of the Oppo-
sition. The allegation in this icase,

if any, 15 against the company smd’

nol against any individual Director,

Therefore, the quetion of personal
explanation does not arise

Mr. Ram Dhan,
ot owEA (FrEAw) o "EAE
MR SPEAKER: Don't record.
(Interruptions) **
You seem ot be in a mood to dis-
turb.

SHRI C. M BSTEPHEN: Why did
he mention his name?

MR. SPEAKER: It 1s a different
matter. He mentioned the names of
all the Directors, He did not say any-

thing aganst anybody. (Interrup.
tions) Mr. Ram Dhan.
Don't record. (Interruptions).**

I am not allowing. I have called
Mr. Ram Dhan. Please take your
seat,

st teEw ;& fAQdt qw &
T ¥ wfw wwqr fe & wod
AT ® W FOT )

MR, SPEAKER: Mr. Ram Dhan,
you please put the question. This
is not against director.

The law is very clear on thig point

Thig 13 not going on record.
{Interruptions)*~

Not a word is going on record.
There was no allegation against you.
Allegation against the management
is not an allegution against a Direc-
tor.

**Not recorded.
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Mr. Ram Dhan, please come tp the
Question,

(Interruptions)

MR. SPEAKER: Order please. I

am on my legs. Please take yow
seat,

Mr, Ram Dhan.

st oW AT Ay

ARG, qE 9ga TENIC AW & 1 &9
q..... (wamm) . . ...

MR SPEAKER: Mr. Stephen, I am
requesting you to help me. Don’t put
me in a difficulty. I have decided
that he has no right.

SHRI C. M, STEPHEN; A Membe
has a right to explain his position.

MR. SPEAKER: Don't record.

(Interruptions)**

MR. SPEAKER: No allegation has
been made. Mr, Ram Dhan, please
continue.

SHRI C. M. STEPHEN: Why have
you not allowed? The Member has &
right to explain. He may be allowed
to make his submission.

MR, SPEAKER: Nobody can dictate
to me.

(Interruptions)**

MR. SPEAKER: Nothing is going
on record. Nothing ig recorded.

(Interruptions)

SHRI K. GOPAL (Karur): I waok
to make a submission,

- —

"

- - me—
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MR. SPEAKER: Mr. Gopal, if I
allow you, I have to allow others also
Order please,

Doat record anything.

(Interruptions) **

MR. SPEAKER: I have repeatedly
said that if there ;5 any allegation
against Shri Mallikarjun, he will be
allowed to give an explanation. But,
I am going to expunge all the allega-
tion.

(Interruptions) **
MR SPEAKER: Do not record.

SHRI K. GOPAL: I want to make
a submission. During the course ot
the reply, the Minister has said some-~
thing and something has gone on
record. T am not gomng into the
merits of the case at all. If any state-
ment by the Minister warrants a per-
sona]l explanation by the Member
concerned, kindly allow him to do that.

MR. SPEAKER: I will certamly
allow that; I will go through the
record,

Shr1 Ram Dhan,
(Interruptions) **

MR. SPEAKER: Do not record
Mr. Ram Dhan.

o vvwa : & wm
g

MR, SPEAKER: You cannot put any
Question to the Leader of the Opposi~
tion. Do not create more trouble.

SHRI RAM DHAN: I am only
appealing to the Leader of the Oppo-
sition to cooperate, Kindly listen to
the translation; you did not listen to
the translation, therefore, there s
confusion,

**Not rmx:dt;d.
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@t wfrwr vt &, o AT OE which the hon. Member made men-

tion; some of these have been refer-
oF tar gy ST IER o e red to in the teply that my colleague

o i ST ET qEATT ¥ H A the hon. Minister of Law and Com-

i wr fearw fem oy g, pany Affairs gave in the Rajya Sabha

and perhapg here too. The main

ot qorg & s _ﬁ Al Fr question that he asked was a:out the

o wr § 1 wft ¥ g A g:vemtamtud&:otheqmuo:
Ly fs aur o ft ‘&m ¥ should lke ‘tw” in mn!w'?lt?r-

this,

qm T gf o dfew W oo o primanly, th:t%:ly& government has

@q@ftﬁmhiﬁmﬂ'ﬁ p:;er;ﬁderto&ctloniﬁﬂotmm-

panieg Ac appo: government

terllenl 61 e WO o the board; but this is done

7q & oY & 7 AWl o wwg ¥ when it 1s proved that for public

it A et AOm T W R L ey i Is aeseery Bt

. un 1 necessa
G fofe ¥ % W fE om0 et do so. It is there-
T @ AT N ARG FL, WiE fore clear that the government m.-:;
T I A have undertaken an enqui

b ¥ W 4 = investigation mdnmu:t have er:uvlnc-

T g ¥ 1 WY AT W& ed itself both of the necessity to

T N N b e a6 o 102t the o

er action
@t % g g frowed wrd Member referreq to, to see that the
AR gH G I undertaking becomes viable. In this

taken, and further action has
ooy g ¥ w oagh g o taken with the issue of the order to
T g ¥ W9 ge A oy undertake an investigation under
I L N e oA e wagd section 287, which is a far more

com-=
- prehensive investigation than ‘the
inspection under section 200A., And

w o= if it is revealed sfter thig investigh-

Sh—, tion or during this investigation that
y N ﬁn‘w’t L W & the situation cannot be salvaged with-
ft smwwn  oFd, wToFoe out the appointment of govermment

wer W § fog dqmc ¥ 7 WY directors, government will certainly
T e iy o § oft e dmonth-m:i;h-:fdti?zaml:
T AT Y, A W@ ¥ ey Qe not because of any animosity towsrds
E O} gt wR w7 anyone.

¥ oax Ay T gOR g

T 3

SHRI CHITTA BASU (Barasat):
The hon. Minister of Labour ang Par-
liament Affailrs has in the course of
hig statement given a casual answer
as regards the process of conciliatiom
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[Shri Chitta Basul

The hon. Labour Minister understands
and knows that the procedure as laid
down in the Industrial Disputes Act
is a time consuming process but also
the law does not provide for the com-
pulsory attendance of the representa-
tive of the management in the tripar-
tite conferences which are generally
called by the Conciliation Officer.
Therefore, may I know from the hon.
Minister whether he agrees with me
or not that in the course of the reply
which has been given by the hon.
Minisier of Law, Justice and Company
Affairs in the other House on 12th
March last. .

MR. SPEAKER: Normally we do
not refer to the proceedings of the
other House, That jg the convention.

S8HRI CHITTA BASU: There is a
catalogue of irregularities, 1 have
got that list. I do not want to quote.
There has been complaint against the
Ministry of Information and Broad-
casting, There has been complaint
ageinst the Ministry of Industries as
there hag been violation of Industrial
Development and Regulation Act. You
know to-day morning newspaper car-
ries the news saying that the Minister
of Industries Shri George Fernandes
has also publically announced that the
Company needs a thorough probe. It
18 not only the question which can be
tackled by regulating or governing the
relation between the employers and
employees—viz.,, Industrial Disputes
Act, Factories Act, Payment of Wages
Act or Provident Fund Act relating
to the welfare of the labour, but it
concerns also four departments of the
Government, j.e., Ministry of Com-
pany Affairs, Ministry of Information
and Broadcasting, Ministry of Indus-
tries and Ministry of Labour. May I
know from the hon. Minister whether
he agreeg with the natura] process of
reconciliation. Under the provision
of the Industrial Disputes Act cannot
he golve these chronic problems of the
Nationa] Herald? In view of that
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does the Government propose to take
a co-ordinated and well thought out
action against this Company in order
to finally take over the management
of the compeny so that the journal
can survive and the workers interests
are protected? Is this kind of com-
prehensive action for take over being
contemplated by the Government?
He has taken shelter under the provi-
sion of the Companies Act 208A or
something, by virtue of which only
a Director can be appointed in the
Board of Management of Companies.
My question is, since the matter ig a
comprehensive one, the management
does not want to run the company in
accordance vith the laws of the land,
they want to go on with their own
purpose, ig it not the duty of the Gov-
ernment to take over the management
of the Company? It should not simply
depend on the Companieg Act or the
provisions of Industrial Development
and Regulation Act.

SHRI RAVINDRA VARMA: The
hon. Member'g question has two parts.
One is about the alleged mis-
management in the undertaking. Does
the Government propose to Mkave a
concerted plan of action for the take
over of the undertaking? This part I
have already enswered.

MR. SPEAKER: Probably it will
require examination.

SHRI CHITIA BASU: He hag not
answered,

eﬂlﬂi. SPEAKER: He has not amswer-

SHRI RAVINDRA VARMA: 1 gaid
that this question of taking over is
related *o the question of appohrtment
of Gove-nmcnt directors under section
408. There are various ways In
which an undertaking or the manage-
ment of an can be deslt
with, I referred to sectiong 200A,
237 and 408.
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MR. SPEAKER; Taking over is
different from appointing Directors.
Probably for taking over, a special
Jaw may be required. I do not know
if under the exsting law you can
take OVer.

SHRI RAVINDRA VARMA: The
main quastivy, 8 I understand, Sir, 18
how to deal with the gituation created
by what is described as mismanage=
ment There are various ways of
dealimg with that situation. One
extren.c wey ig what the hon, refer-
red ts, 1e. taking it over totally.
There are many other steps which this
Goveinment ey take under the exist-
mg l'ws to deal with the gituation of
mismaragement. 7 was referring to
them Ag you seid if it is a question
of tak'ng over and entrusting it to a
person who is specially appointed or
to a workers’ cooperstive etc, that is
a different question. At the moment,
in vo earlier nnswer, 1 referred to
the Chief Minister's gtatement as far
as UP 1s concerned As far as the
Central Government is concerned, we
are no' consider'ng such a proposal at
the moment.

Ahout the first part of the question
about conciliaticn and its being time.
consuming, I do not think thig is the
tontext in which 1 stould make any
genral ohservatiun about the time-
conruming nature of conciliation pro-
ceerings Conciliation proceedings in
this case are releted to two things.
One 13 to ensure the payment of
Wag*s soon, and the other is to the
bitirg of the lorkout. The basic
Question of ensuring that there iz no
mismanagement is the second part of
hs question, to which I have already
referved,

SHRI CHITTA BASU: He has not
inswered fully. 1 said that four
departmenty are involved in this.

MR SPEAKER:
it eatligy, He has referred to
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SHR| CHITTA BASU: I asked
about taking over the management of
this company under the existing law,
f.e. Industries (Development and
Regulation) Act,

MR SPEAKER:; He says, at present
they have no such proposal,

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRTY-SEVENTE REPORT

SHR] JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
Thirty-seventh Report of the Com-
mittee on Public Undertakings on
Action Taken by Government on the
recommendationg contained in the
Eightieth Report of the Commitiee
(Fifth Lok Sabha) on Hindustan
Antibiotics Limited.

—

13..43 hrs.

[Dr SusHmA NAYAr in the Chair]
BUSINESS ADVISORY COMMITTEE
THIRTY-SECOND REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA : I beg
to move: i

“That this House do agree with
the Thirty-second Report of the
Business Advisory Committee pre-
sented to the House on the i2th
April, 1979.”

MR, CHAIRMAN: Motion moved:

“That this House do agree with
the Thirty-second Report of the
Business Advisory Committee pre-
sented to the House on the 12th
April, 1979."

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): These no-day-yet
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named motlions ars religiously pub-

come out. I do not know the serial
number. I feel this gystem should be
abolished because it is a futile exer-
cise the members are made to do. We
are sitting here from 19th February
and in these two months, not one out
of the list hag been taken up for dis-
cussion Why go in for thiz wastage

day never comes! I call it a grave-
yard of motions,

About the Jamshedpur incidents,
about which there was a lot of furore
in the House today, the Speaker in
his wisdom said, there will be a dis-
cussion for 2 hours only. What is
happening in Jamshedpur hes hardly
any precedent in recent years. It is
mass killing of minorities and total
failure of the administrative minis-
tries. Therefore, the discussion has
to last for at least six hours. We can-

people. Those who bescome ministers
lose contact and touch with the peo-
ple. Therefore they do not feel the
pulse of the people. But we are be-
ing clogely interrogated, questioned
and criticised that four days have
passed and nothing has happened. 1
would request you to kindly ask the
Minister of Parliamentary Affairs,
who is a very considerate man, to fix
€ hours for thig debate on Jamshed-
pur.

SHRI RAVINDRA VARMA: It is
for the Business Advisory Committee
to declde. It can be raised there. I
do not have to make any statement
about it,

SHR] G. M. BANATWALLA (Pon-
hanf): Madam Chairperson, 1 have to
raise m very serioug point which is
agitating the minds of the members
here. The Busingsgy Advisory Com-
mittee has recommended to the House
to sit ti 7.00 p.m, in order to find

CHAITRI 26, 1901 (SAKA)
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more time to discuss the wvarlows
Demands for Grants. I suggest that
the House may sit--over longer than
7.00 p.m, in order to discuss in depth
the anti-Muslim communal holoeaust
at Jamshedpur even with bombs and
fire-arms.

Madam, Chairperson, we must realise
that there was a pre-planned mas-
sacre of the Muslims with proper
planning and with proper organisa-
tion. There has been a total and dis-
mal failure of the administration and
the police who are there. The fact
that bombs and firearmg were used
and the fact that tension had been
going on for the past more than &
week, i a great indication of the
snoring attitude of the Intelligence.
We will have to consider al] these
aspects. We will have to consider
the connivance of the administration
and the police to this holocaust that
has been perpetrated over there
Therefore, it i3 necessary that the
House may even sit beyond 7.00 p.m.
to discuss this particular thing,

Madam Chairperson, in Jamshedpur,
We had a situation that calls for the
dismissal of the Bihar Government.
When such is the situation, the dis-
cussion that takes place here must
not only be in full but must also be
imminent. A suggestion has been
made for a six-hour debate. I evep
think that g 12-hour debate is wanted
on this subject What has happened
in Jamshedpur ig a serious blot on
democracy and secularism. Ang the
Government that has failed, needs to
be dismissed from there. When such &
situation ig being considered, I sug-
gest that a 12-hour discussion should
be allowed.

The responsibility of even the Cen-
tral Government is very heavy.

MR. CHAIRMAN: Please do not g0
into the merits of the gase.
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SHR! G. M, BANATWALLA: The
Army that was called in withdrew
after merely two hours becauge of
technicalities

MR. CHAIRMAN: I cannot let you
go into the merits of the case. I have
noted your suggestion. Please take
your geat.

SHRI G, M. BANATWALLA: I have
to plead my case before the House.

MR. CHAIRMAN: You have made
your case for a longer discussion; that
g all. There, I say there should be
a 12-hour discussion.

SHRI HARI VISHNU KAMATH
(Hoshangabad): Chairman Madam, I
115¢ on a point of order. Rule 289,
which deals with the Report of the
Business Advisory Committee, reads
ay follows.

“The recommendations of the
Committee shall be presented to the
House in the form of a report.”

Then rule 290 says:

“At any time after the report has
been presented to the House, a
motion may be moved that the
House agrees, or agrees with amend-
ments, or disagrees with the report.”

My hon. friend, Shri Banatwalla has
. bot done any of these things.

“Provided that an amendment

may be moved that the report be
referred back to the Committee”

—that hag not been done—

“exther without limitation or with
reference to any particular matter.”

APRIL 16, 1079
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ig before the House. This is totally
outside the limitations imposed upon
ug by ruleg 280 and 200. That iz my
point of order.

MR, CHAIRMAN: The statemen
made by Shri Banatwalla is out
order, ] accept the point of order
Shri Kamath. I cannot allow
Banatwalla to go on with
He has made the suggestion.
Spesker has already given us
assurance that this matter will
discussed thoroughly.

SHRI G. M. BANATWALLA:
this motion is before us, I have to
express my dissatisfaction...

MR. CHAIRMAN: I am not allow.
ing it. The question of increasing
the time for discussion will be taken
up at that time. Now the question
is:

T

113

i

“That this House do agree with
the Thirty-second Report of the
Business Advisory Committee pre-
sented to the House on the 12th
April, 1978

The motion was adopted.

18.53 hrs,
MATTERS UNDER RULE 8

(i) LANDING FACILITIES AT GAUHATI

The Indian Airlines services are
the only mode of quick transport bet-
ween Calcutta and other parts of the
North East. The demand ig for

an Air Bus directly from Delht
or Calcutta, to carry all the alf
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passengers who demand accommoda-
tion for air travel at the present time.
The landing area of the Gauhati air-

cutta and other stations in the North
East. As an example, it may be cited
that on the B8th April 1979, when the
Prime Minister’s Aircraft was
kept at the bordering area at
Gauhati airport, the flights due to
take off from Calcutta before 08900
hours were all delayed, as Gauhatj
airport notified that the landing area
was being occupied by the Prime
Minister’s aircraft. The weather at

oHl
1E
;E
%

feoge
KR
1N
B.EE
LH
il:
5%3

e sake of the public, firstly the
area of Gauhati and other
stations should be enlarged and
force control restricting the entry
to the mirfield areas of bona fide
asgengers should be removed snd
proper lounges etc, should be opened
where necessary.

(li) Nzxp ror conversioN or HypERA_
BAD AIRPORT INTO AN INTERNATIONAL
AIRPORT

, SHRI P. RAJAGOPALA NAIDU

g
g

BEE

ing matter of urgent public importan-
ce under Rule 377:

Many people are going every duy
from Andhra Pradesh to Middle East
and other countries through Hydera-
bad Airport. We can roughly esti-
mate them to be at least 30 persons
per day.

Although Hyderabad Airport has
been declared ag customs clearance
Ajrport, the import requirements ot
Andhra Pradesh manufacturers have

g8
c&
%
g
:
:

e existing International Air-
also help increase the
affic as Andhra Pradesh is
many places of historical in-
also equipped with star
attracting the tourists in
. It will help promote
, exports and imports. Hence
the State Government in industries
and Commerce Department, Andhra
Pradesh, have requested the Commer-

HHE
TR

ED
5

DR. VASANT KUMAR PANDIT
(Rajgarh): Madam, with your per-
mission I raise the following matter
of urgent public importance under
Rule 377;
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Photographers and dealers in pho-
tographic material have gone on an
indefinite hunger-strike in Delhi. This
15 to focus the mttention of the Gov-
ernment to the acute shortage of
biack and white still photographic
roll films. The President of the All
India Federation of Photographic
Trades Association has brought to the
notice of the Government the acute
shortage of films ang the rampant
blackmarketing of the material. Pro-
fessional photographers are facing
great hardships while the amateurs
are virtually starving.

The shortage of black and white
roll films is the direct result of the
gross mismanagement and inability
of Hindustan Photo Films. They
have not been able to meet their
production target. A survey con-
ducted by Hindustan Photo Films in
1975 was wrong and under-
estimated the actunl demand of film
rolls, The situation has further
worsened due to the ban on the im-
port of film rolls. ‘There is a de-
mend from photographers to set up
another manufacturing unit for pro-
duction of photographic material. The
professionals need about 100 roll
films per month while the Hindustan
Photo Filma js hardly giving them 325
per month. Even this quota is not
now being fulfilled, I call upon
the Government to urgently solve this
problem by reorganising the Hindus-
tan Photo Films and as a temporary
measure by importing film rolls to
end this acute shortage.

(iv) REPORTED REFUSAL BY BANKS T0
ACCEPT LOW DENOMINATION CURRENCY
NOTEs IN AGRA

SHRI SHAMBHU NATH CHATUR-
VEDI (Agra): Madam, with your
Permission I rise to mention the fol-
lowing matter of urgent public im-

Aﬂdﬁuﬂ&huhm in
wl threa to frade
mumu.m«anmbmu
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of the persistent refusal by banks,
both nationalised and non-nationalis.
ed, to accept low denomination notes
below Re., 50 in the day-to-day
business transactions, viz. payment of
bills, issue of drafts and deposits.

The trouble has arisen from the re-
fusal of the State Bank to accept
notes of denomination below Ra.
50 because of the lack of space in
their currency chest.

The matter hag been brought to the
notice of the Reserve Bank, the
Finance Ministry and other concern=
ed authorities, but so far no relief has
been forthcoming. I would, there-
fore, request the Government jm-
mediately to intervene and remedy
the present situation so that smooth
functioning of trade and industry is
not hampered.

(v) REFORTED PLAN TO DEMOLISH THE
WesTERN COURT HoSTEL FOR MEMBEERS
OF PARLIAMENT

SHRI HARI VISHNU KAMATH
(Hoshangsbad): By your leave, 1
proceed under rule 377 to make a
statement on the following matter of
urgent public importance:

14 hrs,
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histary. The scheme wag subse-
quently abandoned.

1t is needless for me to add that
Western Court is one of the finest
landmarks in New Delhi, and its
architecture has been compared by
many European visitors to that of
the magnificent historic  Acropolis
of Athens in Greece.

1 am sorry to say that its main-
tenance and repair over the years
have been very poor, and if this can
be geared up vigorously, I have no
doubt that it will continue to be a
good hostel for M.Ps. and others till
even the end of this century.

—

14.02 hn.

DEMANDS FOR GRANTS,
1979-80—Contd.

MINISTRY OF AGRICULTURE AND
IRRIGATION—CONtd.

MR. CHAIRMAN: We now take up
further discussion and voting on the
Demands for Grants of the Minwstry
of Agriculture and Irmgation.

Shri Anantram Jaiswa]l may con-
tinue his speech. He has taken 14
minutes already. He may try to
wind up mn two or three minutes.

SHRI HARI VIBHNU KAMATH
(Hoshangabad): How man; hours
ramain?

MR. CHATIRMAN: One hour and 30
minutes is the balance, time left,

out of which the Minister will take
sbout an hour.

it sev T wigwwE (ST ):
awgfy sfiey, fredr fax & @t o
ot i g ot avw & g ag wine
dw fird oy @ fir ww oY Gamare w
oft § 1 @Y ot § | Sfiew ot & @0
T gus e ore o k wg wg 6
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wefrorr g & Fe srfr firy o ot Sqwrfen
ot § SeR W wme A gur e
I & §T T v vy vl g
w off A Y 8 N xwaw W
wiwai sr geform ag 4 s gwrr
aqraer A% fire myr § ot o wdely o
wWE Y gh a® oW oo
raifoew  femifodt q gy vk §
gaferd & ot mpea & ag o fis orr iy
o 4% Qv ¥ Tt F qra Ay w07 AW
Q, @7 W W gRAWT @Iy § AT
wifgd |

(1) =Y forgré gemdy wrardt TOE
®Y Y & A §, wfw wfer ow o
guefen Ay §, WCFR Yy ER AN Fon
6, 7 ¥0T M § TAw! qfww & =<
Bz aw s Y frmar § i ot ow
FAICY ®7 qutw & wOwW 87 A
FATEY w1 gAT gt wiew i ow fie
qeow 2 F g€ ¥ e gorre Fardy
wr wY foonit § 1 wewr oy @
argarfase fewrdfod) wr Y€ &
wa qg N9 W @ Th oyy
oA wifgd FwR Wt SEw
wrafird ¥ fir wriy oY & iy ¥ i
e gfaar v gw ¥ 1

o g Ny S AR FEAT
wrgan § fir damare oF oF @y wrft @
e wz wrefr & wire wel oy fee Ay,
oYz vz st § | oot o ag fewfewr
o & fr gu fresly Sl w7 aff
AT X | 1 T o 7 Foy ey §
o w ¥ ow Y By wew ¥ oW
¢ for areft ofr sqmear it § | W AW
AT gt &Y s Wity WY ey ot
forer aranr §, ferw & gedteng wfiT
* fawrk ¥ e § 1 1 Wy 7o W
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o1 1 w3 AT X wewr vt f, &
aum s e g g e ax
AET WG O § | WA WA O QF q0H
3 fag fmifar feqr o wfigd,
w gee gifew v e | SEd o oY
g 0% § s e fmrmr &0
vt wdr fawr€, ot weqw fawrd i
Y o foard w7 foqr oy &)
greed Grer fewrf o N fegr o
wr § 1 graTor feare W e Y
fr fre ag & feamk Y @ &, So%
g ®Y at arA faetr wrfgg 1 30 &=
1 gy qrer o1 & Aoy ooy o% -
ataré ity ok & fed amer &0
§A g Y AT &g ¥ @A Wied

I F Y qdaw ¥ ) oF AT
wrg 7gd § fF weror o Garare Forrd
§, g A% WW & weT Tgw ¥ @ W
&1 & e wigar g e s gu damame
®1 Fgr @ wgAT ¢ 9ex fad s
are-fae qr goiRwa QAT @ TR
¥ g1 g awwT wrar fs o smEr qEmsy
# wow & W pew fog A mow
v & fod wf 43 @ Wi
a1, afer ¥ frmtor ¥ sdandr aga
TEX % g W wfgd &Y ) gER o
e gk @ fr wwm oy e aR
51 ferw aft & o€ 1 360 FTQE
w0 wed 4% & fa®r §, & srwr wngar
g f& o iy st g ? wwd
T W wpee g€ fo oot 18 W
f& m 7t mww ww o
% ford w# g), oY g O Y orreErTdY
21 oY & faek few o g & aw
menfome § feemafage ot
A form & s w1 W1 67 2,
e g frwe wad fgd | ag
SR & ey wifed fr wgrer ¥ s
fvem ot wrg A T W T A 10
foreinaire ¥ worer Wt weE A @

el Iewr T FT § | wE-EE
M B g BE B2 g o amy
arr wifgd

ot Muow o ot T 0T wie
e @ s N oft o § ) gy Py
frerdt o<t & v § fir we mft, g oy,
R 7Y A 9% wWTS W s ondT 7
& st Wi g B oy faw o efone
gfr waw w® Wk 9T WA
WY qate fear smwgr @ 7

Wt wfrdn weewwf olw

(gamm) e cEw 500 7= g A
FE AT

st o qR woenw gER
wmad fawrr & aow ¥ vt gg ot §
fr og@r ¥ W1 gz o fear
ot v yow o O wfgd @t agt
¥ arii | feam ww afe-anfe e g
for 7 omg &, A O, @19 Y w19 Wy
¥ qu ew wWew §, daw au faed,
wig ¥ ¥ GETT &) ww ) faaT
¥, W SgEAT g1 97 WE g
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fow @ T ) W ¥ ¥W 25, 30 Fredy
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FTeanT xufeg o § ™ fi oo
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s dmafi § ) e s TR W
& W ¥t o fag fordme d 7 )
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T WY wE T, diae fatem o
aew wnA ¥ fod, & fea ol
TEe & ww @ R oot fredy
wr dw oft fow @y @1 & o @
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AT HY M T4 7LYAT 7 sqvey FrwAv
WIEATE | TTHTT & TARTHI & Fgr q1
fe agnrf fad oF oo’z a@qr 1 dfer
frax gx 7t ¥ wgarf v oz
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srafg &) WA OE T
¥ qord At Tedz wgwk TR ¥ ag
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yrry AT Aff §, ot ww Aw
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w Py owd@ 1 1976 ¥ HAY
T 60 Tid? ¥ wreqre wre Ay
feqr wqr | IEE werar wiww frdw &
fag wowT & qe g ITwew Aty o

frea s & worr § 1 AT
e Aor wifd fie aftge N 9w
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I & T F g avg W wg foar
gt § | wT qF oty ¥ Iy W@,
N a8 w1 T Y WY wAT A7FT |
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o1 ff, SEF Qw-aTe sATE ¥ Ewhe
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e ww ot w0 ¥R fean & @Y g 8,
wfew oY SYeT wg w7 o of 3@ 1 Y
gurer we frgr war § | fawr fpmrat &
it ft wf <Y Tw wfe W g o
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ahftard s A e v &
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%Y weTw fray §3 Y oo o7 o wod
ST § XF U B qwATH A B oy
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T w27 waTw RW K fwmal 9%
S %7 | wror Aw % o e ford
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€ wogT § ST T 40-50 WL W
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§ ot ofY o o § wed fram & oy
25 AT ¥ € AW &7 wTHEAT UF Wy
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T O ¥ werfaa fear o @
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fis Wgeat 9 FT Wiawrs wavar $1q
anf @ ®7 §7d GATE ¥ ¥ ww &
oz i TXTd WY wETE w) e 8% |

e 3 A AR W & w0 §
fs ot ot sfafafa o ey W=
gfgsrdr # fawfr &3, @1 99 9%
s & fear arq saifes swa off 7 ag
w31 a1 fr 3o wiatafaor ga vt
fasfar v § 1 3 w e § s o
FTUYR ATAAT H T FIAATE! F2 M6
FEINTT gL {, AW FH w7 AR
frarai 1 @ FEATO g qFAT & AT
T §§ NETC g A Faew @
W1 7 GHTH 6T H1§ oT0 FOT WX A
frarat & WOt gT g &% 1

X7 weRi & W19 F aur F@TE |

wwa fy W : wrertfaw fafeet

SHRI PURNANARYAN SINHA
(Tezpur): You have given 20 to 30
minutes to so many Members. You
have tc gllot time regionwisce. I have
not been given a chance to speak on
this subject,

wwvafer wgiew : ww oW TR
e 8, ww fafreee argw A9

I am not in a positlon to give you
time,

SHRI PURNANARYAN SINHA
(Tezpur): You can extend the time.

MR. CHAIRMAN; I am sorry it
cannot be done.’
(Interruptions)

“ﬁﬁtw_:ﬁhwzm,
e Afed, Had, prr sk s aw A
W'ﬂ“mﬁmqﬂh

have . aiveady called the Minister
wﬂn:umerwzum- i
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wit Judw (Fafar) : w9 gy
welY off WY AT FT I FTH | AN
fow w< fagr &1 w9 OF w2T wiower
#fog v gaw? iw, giw fame Nad
¥ forg ifSg | g agar weeegel fafreg
8, fow g gw AwaT g |

wwtafe sgaw : wo fafaee s
qifearied UHaE ¥ NF wwT aq
T |

I have called the Minister; I am
not going to change. The Minister.

. THE MINISTER OF AGRICULTURE.-

AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): Madam Chair-
man, I am very thankful to the hon.
Members who have participated in the
debate in the Demands for Grants
of my Ministry and have shown ‘a
lot of interest in the subject as us-
ual, 1 am also thankful to the chair
for allotting maximum time from the
Demands of this Ministry. At the
same time, I am sorry that still some
of the hon, Members have not been
able to participate in the debate and
they are now e:pruatng their re-
grels

ot gudw c gw W W gw
&% e Tv &Y vgTET WYST AT gW
Wl & WY g wfasre . | | (wawm)

anaf agheg: swaT o & et
o fafrerRi s i TR E ) 7w
e are wft § | Fafrez avgm W o

‘ :
ot gl ; gu fom sz s E e
AT A gA FT A R )

wwrafe wEtew : a1 W2 fdz xw
TR e ) W Ewy Y 9 wwar §
SHRI SURJIT SINGH BARNALA:

More than sixty hon. Members have
participated in the debate and they
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have raised various points.  Because
of limitation of time, it will not be
possible for me to reply to gll the
points that have been raised here.
My colleague, Shri Bhanu Pratap
.Bingh, while intervening had covered
many points; I will be covering some
of the other points which were not
replied by him.

I have gone through the points

that because of these surpluses, the
prices go down; this happens when=
ever there is larger production of
certain agricultural items. A men-
tion was made regarding potatoes; a
lot of discussion has been going on

cotton and other
items. I think, all this has hap-
pened because of incresse in agri-
cultural production in the country.
That is a very happy and healthy
81gn.

I am also happy to note that sever-
al hon, Members have underlined the
impertance of remunerative pricing
of agricultural commodities and in
fact, it ia only the foundation of
remunerative pricing on which
the edifice of sclentific agriculture
car be built up.
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in the terms of reference of the Agri.
cultural Prices Commission. We have
constituted a Committee headed by
Dr. S. R. Sen to go into the refine-
ment of the procedures adopted for
calculating the cost of production of
the principal agricutural commodities
under differing growing conditions.

And an integrated inpul-output
pricing policy is essential. At the
same time, we should do nothing

whick would lead to m rise in prices
of principal commodities to such an
extent that consumption is adversely
affected. What we need urgently is
a widening of the consumer base so
that we are not faced with uncom-
fortable glut of agricultural produce,
whenever there is an improvement
in the produetion. I would, there-
fore, like to assure the hon. Members
that is will be my constant endeavour
to develop and promote a public po-
licy package which would help to
stimulate simultaneously production
as well ag consumption.

The hon. Members know that be-
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the prices of sugar are kept at a
certair level, at a comportable level,
then the prices of sugar can= fall.
If the prices of sugar-cane are sligh-
tly pitched up, then the prices of
sugar go up. That is why ‘we have
to adopt this policy; and it was due
to the fact that most of the hon
Members were asking about it.

SHRI P. RAJAGOPAL NAIDU
(Chuttoor): I am not telling about
the failure; I am telling about the
remunerative prices

MR CHAIRMAN: Let him com-
plete first. ‘Then you can ask ques-
tione.

SHRI SURJIT SINGH BARNALA:

Last time when the dcbate
was going on, a large num-
ber of Members from both

sides were asking that the control on
sugar should go. Now they should not
at a'l be complaining about this, be-
cause of the control having been re-
moved The prices of sugar came
down, but they came down to such
an extent as was not a healthy trend
for the production of sugar. Now
if the sugar prices are maintained at
sbout Rs. 270 or Rs. 2.30 or some-
thing like this, then it will be pos-
tble to run the sugar mills properly
and also pay suitable prices for the
tane Erowers.

As our ure advances, we
will have greater responsibility for
erlarging both irternal and external
agricultural trade. I may inform
the hon. Members that
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will rather be designed to promote
consumption through greater oppor-
tunities for gainful employment also

Recently, when Janata Government
came into power, a lot of groundnut
extraction was being exportad with
the result that the price »¢ ground-
nut extraction in the country was
Rs, 2000 a tonne. There were lots
of complaints for poultry farmers,
dairy farmers because cattle feed was
selling at a very high price. So, we
initiated some control measures; and
I am happy to inform the hon. Mem-
bers that the prices of groundnut
extraction came down; and it was
brought down to about Rs 1000 per
tonne from Rs. 2000 per tonne. And
since that time, we are having good
reporte from ‘the pouliry farmers,
dairy farmers and feed manufacturers.
And the feed is easily available. So, at
the cost of internal consumption, we
do not intend to have export. But
we will have export considering the
requirement, in the country.

Regarding the achievements during
the year 1977-78, my hon. friend Shri
Bhanu Pratap Singh also pointed out
that it was a record crop. Corumend-
able advance was in rice production
which went to a peak of 52.7 million
tonnes, exceeding the pravious highest
level by 4 million tonnes. This gave
us & new hope because earlier ad-
vance had been made only in wheat
production, not rice production, A
lot of advancement has been made in
jowar production also which was 11.8
million tonnes and it was 1.4 million
tonneg higher than the peak level
reached during 1974-75. In respect 5f
commercial crops also, 1977-78 was
significant as compared to the previous
year. Production of cotton in 1977-78
wag higher by 21.6 per cent, of oil
seeds, which are in short supply even
now by 13.2 per cent, of sugarcane by
18.7 per cent. The oversll index of
agricultural production in 1977-78 &t
132.7, wag 13.0 per cent Wigher than
the previous year.
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May I now take the opportunily io
share with the hon Members avaii-
able information on preliminary
assessment of production Jevels in
respect of foodgrams  cotton, jule,
oilseeds, etc. during IB?B-?D‘ Ia spite
of losses to the tune of three mallicn
tonnes of foodgrams due to floods and
excessive rains and hailstcims during
the last kharif season Lhe total outpul
in the current year is expccted to be
around 127 malhion tonnes,

Regarding cottoa also the cutput 15
expected to reach a record level of
75-70 lakh bales, jute and mesta pro-
duction at 81 lakh bales is 13.4 per
cent higher than last year, the highc.t
on record. Production of oilsecds
may exceed last year's level by about
five lakh tonnes. Sugarcane predut-
tion iz estimated to bc around the
record leve] of last year. In brief the
crop year 1877-73 wus the best on
record and the crop year 1978-79 18
likely to be still better Thus, thr
accent on sound public policies we
have introduced 13 bound to pay good
dividends in the coming years.

However, 1 would hasten to caution
that there is no cause for euophoriz
and absolutely nmone for complacency
We cannot relax cur cfforts to make
agriculture an important instrument
of rural and agrarian prosperity.

Some of my hon {friends were
mentioning about pulses. They are
worried about pulses. Last year they
were worried about vegelables also.
This time they did not talk of vege-
tableg because vegetakles were in good
production and prices have come
down, Some hon. Members mention-
ed inter crop imbalances; food grains
production had increased while the
production of pulses and ollseeds has
not increased considerably. We are
aware of this problem and special
efforts are being made to increase the
production of pulses. Research efforts
for evolving high yielding wvarieties
had been intensified. Production of
breeder, foundation and certified seeds
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of good quality is being promoted
The Central Government gives sibsi.
dy for production of certified seeds g
the rate of Rs. 150 per quintal and 9n
breeders’ geeds at the rute of Rs. 30
per quinial for gram, arhar and lenul
and Rs. 500 per quintal for mwong,
urad and cow peas. Measures such
ag the application of phosphatic fer-
tdisers, rhizobia] culture, plant protec.
tion measures, Intensive training Jf
formers in improved technology of
production ol pu'ses, cultlvation o!
moong and urad in rice fallows and
inler-cropping of pulses are being
undertaken for increasing their output
Cultivation of short aquration zad
crop of moong in Uttar Pradesh gave
encouraging results last year. On the
basis of that expeiience, the cuitivo-
tion of zaid crop of moong is beint
extended over an area of about 33
lakh hectares in the current year. In
Orissa and in other States also this ¢
being taken up

Then there was a mention that the
support price of pulses should be
raised I may mention that the
minimum price of gram wus Rs. 8500
per quintal. The hon. Member mal
be knowing that mn 1877-78 the sup-
port price of gram was only Rs, 9500.
But it was raised to Rs. 125.00 lasl
year and the price has again been
raised now to Rs, 140 per quintal for
a current year’s crop, Further, for the
first time the suppurt price of Arhar
and Moong was fixed at Rs. 155 and
165 respectively last year. Speciel
extensive drive will be launched 1
promote cultivation of pulses in ail
the irrigated areas.

Similarly, regarding oilseeds also
specia] efforts have been made for
production of good sceds and support
price also has been raised for ground-
nut from Rs. 140 per quinta] in 1976
77 to Re. 173 per quintal in 1878-T5.
During the same period the suppirt
price of Sunflower geed has bee?
raised from Rs. 150 to Rs. 165 In
case of Soyabean which ls now
good roots in the country, the mini-
mum support price wag stepped WP
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from Rs. 145 per quintal in 1977-78
to Rs, 176 per quntal in 1878-78. This
year's production of Soyabean has
been very good particularly in Madhya
Pradesh and we had jnitiated pur-
thase on support price and we have
purchased about 70,000 tonnes of
Soyabean for the first time.

One of the reasons for the low
yields of these :tops has been thar
ultivation mostly under unirrigaled
wnditions,. We are now planning to
introduce suitable pulses and vl sceds
aops 1 all the 1irrigated farming
svstems This together wiith the pricc
support policy already introduced
sheuld help us to step up production
of pulses and o1l seed. considerably

] must congralulate scientisis for
aeveloping a wide 1ange of crop
vdrieties possessing 1esistance 1o major
pests and diseases Recenily the Cen-
t1al Ccmmattee on Release of Varieties
hes approved the release of 17 new
wheat straing suitable for cultivaticn
in different paris of the country.
Similarly, our rice scientists have
developed a wide range of new
varieties some of which do well 1n
conditions of water stagnation.

I must inform the hon. members
that the weather both 1n 1977-78 and
ir 1978-79 was very favourable for
Incidence of diseases lixe wheat rusts.
However, our crops were not affected
largely because of disease control
strutegy developed by our scienhists
I am also happy to report that the
seed of wheat variety we supplied w
Palistan last year has done very well.
Some of the leading newspapers In
Pakistan have reported that the varie-
ties like HD-2009, WL 711 and Suna-
lika supplied by India have been free
from diseases and are expected to
give good yields.

The Indian Council of Agricultural
Research which is completing 50 years
of useful service to the farming com-
mumity this year has chosen ‘Lab. to
Land' ag its major activity during the
Golden Jubilee Year. This program-
Me envisageg a massive effort in the
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area of transfer cf the latest scientific
skills and knowhow from the lahora-
tories of Agricultural Universities and
Institutes to the fields of marginal and
small farmers. The ‘Lab, to Land'
programme will be closely integrated
with our programme for intensive
rura] development so that we are able
to make speedy progress in bridging
the wide gap now existing between
potentia]l and actual farm yields.

Hon. members are aware of the
various steps we have taken to buuld
up grain reserves and to enhance our
storage capacity. My colleague, Shri
Bhanu Pratap Singh has dealt with
that aspect and I need not mention
anything more. But Shri Jaiswal
today said that we are not creating
enough storage capacity for the food-
gramns and that js why a lot of food-
grains get wasted, He 1s correct in
saying that enough storage capacity,
ag was required in the country, was
not created. Now there is an effort
from many sides to bridge that gap
and to have more and more covered
storage capacity. I may mnform hon,
members that within the last two
years we have got about 40 lakh
tonnes of new covered storage capa-
city through various methods. Shri
Bhanu Pratap Singh has mentioned
that we have a plan for having ahout
2000 rural storages with a capacity of
200 to 250 tonnes, which will be very
useful These block level storage
structures will be designed not only
to store graing but also mnputs like
seeds, dertilisers and pesticides. In
addition, g cold storage wing for stor-
ing perishable commodities will be
added to the block level storage sys-
tem wherever necessary. We did noi
have commumty drying facilities so
far. Community drying facilities will
be provided as a part «f the storage
complex. Thig is particularly impor-
tant gince there are several reports
now which indicate that liver discases
occur due to the infection of grains by
fungi leading to the formation of
toxing in the grains. Such infection
occurg only in grains containing a
high moisture content, as a result of
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inadequate drying. That is why we
are trying to provide drying facililies
also,

Regarding ecological security also,
severa] memberg have made mention.
Without adequate ecological security,
we will not be able to sustain agricul-
tura] advance continuously. That is
very important. There were com-
plaints of deforestation. I myself have
those complaints. I have been men-
tioning to my colleagucs, that defores-
tation takes place on every pretext
‘Whenever there is to be a dan. or
reservoir, deforestation takes place.
When those people have to be rcha-
bilitated, they are rehabilitated on
forest lands. So, again foregt lands
are denuded. Whenever a road is lo
be constructed, particularly in moun-
tainous areas where there are forocsts,
that is also done at the cost of the
forests, Whenever any project is
introduced in any State, 1t is at the
cost of forest lJand. 1 saw in some
areas where high tension electricity
wiring was to be done, this was done
at the cost of forest arca. The forest
was cut wherever the lines had to be
taken. So, everything is done at the
cogt of the forests. I am myself quite
worried about that. We are adopting
a strategy whereby we can maintain
the forest wealth that we have now
and also we could increase {he forest
wealth in a suitable manner.

AN HON. MEMBER: Is there any
time-bound programme for that?

SHR] SURJIT SINGH BARNALA:
We are trying to have a time-bound
programme also,

I shall now mention the major
factors which have contributed to
increase in agricultura] producticn.
One is, continuous flow of improved
technology. We are very satisfled
with this. In fact, we are irying to
improve this also. Our agricullure
scientists are some of the best in the
world and this has been acknowledg-
ed by other top-most scientists in the
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world. I had opportunities of talking
to many of them and they have pras-
ed our agriculture scientists very
much, Then, extension of irrigation
facilities, gubstantial step-up of ferti-
liser consumption, extension of areas
under high-yielding varieties, arrange-
ments for guick and effective transfer
of new technology te farmers, larger
and easier flow of agricultural credit
to farmers, remunerative price and
improved marketing policies. These
are the main factors.

15 hrs.

Regarding  irrigation, my hon
friend, Mr. Bhanu Pratap Smgh, hud
already mentioned that last year,
there was a record increase of iriga-
tion facility in this country. 1 1nay
inform the hon. Members thal duriny
the year 1979-80, we are hoping v
achieve a bigger goal. We are aiming
at 3 2 million hectares during the next
year as compared to 28 million hee-
tares achieved this year. So, there
will be a significant improvement and
we hope that within the next five
years the target of 17 million heclares
of irrigation will be achieved.

Among the jrrigation programmes,
special emphasis has been laid on
miner irrigation schemes which are
quick maturing, less expensive and
generale large employment. The mea-
sures taken in this regard include in-
crease in investment un minor irrige-
tion schemes, particularly from insii-
tutional resources, identifying and
removing bottlenecks and achieving
closer coordination with the rural
clecirificalion programme A pro-
gramme for installation of 3500 puklhe
lubewells, 2.25 lakh private tubewslis.
2.75 lakh dug wells and 3.5 lakh elec-
tric pumpsets has been taken up dur-
ing 1978-79, and we hope that it will
be achieved.

The ma,or and medium irrigation
works take time {0 be completed, Our
irrigation strategy provides for a high
priority to expeditious completion of
a large number of irrigation projects
which have been under implementa-
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ton for the last several years, so that
t1ey start yielding benefits in terms
of more irrigation,

Drainage which had becn neglected
i the past is now receiving special
aitention, We are carelnily examin-
g this aspeet and necessary provi-
siva 18 being madz under all new pru-
jeets for adeqguate drainage facililies
a« a part of the jnodermisation prn-
gramme, At the instance of the Gov-
crnment of India soma of the Stale
Governmen‘s have already set up
expert groans (o make a  thoruugh
siudy of the problein and formulate
4 comprchensive programme for
wudernisation of irrigulion piojeets,

The command area development
programme which aims at optimising
the utilisation of the avalable irriga-
tion potential has made furtner
headway. 38 command o¢rea develop-
ment guthorities have been set up in
the States. The programme now
wvers 60 irrigation projecls having
un ultimate irrigation potential of
about 13 mmllion hectares. The pro-
pramme under the current Five Year
Plan envisages conciruction of field
<hannelg in 10 lakh hectares and com-
pletion of on-tarm development works
over an area of 20 lakh hectares.

Regarding flood control which is
also very important, lasl year's severe
floods raised many issucs which we
have iried to solve. A Working Group
wag constituted to go .ntu this matter.
They haye prepared an_action plon
which provides for an integrated ap-
proach to engineering works, soil
conservation, afforestation and water-
shed management. It will involve an
investment of Rs. 1000 crores on engi-
neering works and Rs, 700 crores on
soil conservation, aflorestation and
water-shed management within the
hext five, six years.

Regarding fertilisers, its consump=
tion has registered significant ad-
vances in recent ‘years. We are not
only trying to take care of in orga.
nic fertiliser but we are taking core

of compost fertiliser also. A compre=
hensive programme for the develop-
ment of local manurial resources Iis
also being implemenied in the coun-
try. This includes production of rural
and urban compost, greem manuring,
sewage and gullage utilisation, setting
up of mechanical compost plants and
installation of gobar gas plants. A
low cost bio-gag plant has been deve-
loped and the technica] feasibility of
installing such planis on a large scale
is being explored.

The high yielding varieties pro=-
gramme was taken to more and more
areas. During 1877-78 the programme
covered 38 million heclares which is
likely to bhe extended by another +
million hectares during the year 1978-
79. There will be further increese
during the coming year.

Special extension effort - has also
been made so that the technology of
improved irrigation, impreved -agri-
culture, improved seed cun -be. taken
from the laboratories ot universities
to the farmer's field. This is also
being done.

I would like to make a special
mention of the “Training and Visits
System” of  agricultural extension,
which has already been taken up in
9 States and is being extended to
other States ag well. Thig has proved
very successful,

Then I come to agricultural credit,
which ig very important and which
was mentioned by  several hon.
Members, We are trying to improve
the availability of agricultural credit.
The quantum of credit extended to
farmers rose from Rs. 2,000 crores in
1876-77 to Rs. 2,400 crores in 1977-78
and is likely to go up to Rs. 2,750
crores by the end of June, 1876, The
commercial banks increased the
number of borrowers from 32.74
lakhs in 1976-77 to 5274 lakhs in
1977-78. It ig expected to go up to 63
Iithg in 1978-79, which iz almoat

*dsubling, and H is a very good sign..
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There are many allied sectors of
ggriculture like animal husbandry,
dainy development, fisheries and
forestry which we are taking care of.
For want of time, I will not be able
to deal with them in detail. In the
animal husbandry sector, the progra-
mmeg for increasing the production
of protective foods of amimal origin,
viz,, milk, eggs etc, have received
special emphasis. The Special Live-
stock Production Programme for
Crossdbred heifers and setting wup
poultry, piggery and sheep production
units for the bpnefit of small and
marginal farmers and agricultural
labourers have been extenrdad to more
areas and 268 projects are now in
operation in 183 districty of the coun-
try. It is estimated that each project
will benefit at least 5,000 familieg of
smeall and marginal farmers and
agricultural labourerg under the Cross-
bred Calf Rearing Programme, 3,000
famillegs under the Poultry and sheep
Production Programme gnd 500 famni-
lieg under the Piggery Development.

A massive Crosg Breeding Program-
me and selective breeding has
resulted in increasing the milk pro-
duction. My hon. friend was saying
that it has never been mentioned as
to what is the milk production in
the country and how it is affecting
the availability. The milk production
rose from 23.2 million tonneg in 1973-
74 to 275 million tonnes in 1977-78.
The per capita availability of milk
per day hag increased from 111
grammes in 1973-74 to 120 grammes
in 1877-78, We know this is not
enough, this is not sufficient. That is
why we want to increase this pro-
duction further under this program-
me, Similarly, the production of eggs
has increased from 7,700 million to
11,000 million by the end of 1978.

The availability of livestock and
poultry feed at reasonable prices has
been assured. This has been achieved
mainly through rational export policy
of feed nutrients like groundnut

polish, wheat bran etc.

Coming to dairy development, I
would like to make a special mention
of the Operation Flood II Program-
me, which representg a massive effort
for increasing the production of milk
mn the country. This ig a fairly big
programme with an investment of
Rs. 485 crores over a  seven-year
period. It is expected to benefit 10
million farm families and encompass
a national milch herd of 15 million
productive cross-bred cows and up-
grade buffaloes.

Coming to fishcries, high priority
is being accorded to the development
of fisheries for providing nutritious
food ag wel]l as for generating em-
ployment, It is proposed to increase
fish production to 22 lakhs tonnes
from the Maring Sector and 12 lakh
tonnes from the Inlang Sector during
the five year period 1978—83.

The declaration of 200 miles of
exclusive economic zone from  the
coastline has placed at our disposal
vast resources which are proposed to
be exploited through massive efforts
ol deep sea fishing. As against 52
vessels at the beginning of last year,
by the end of this year the number
will increase to 130.

15.10 hrs.

E'.:hrlmatl Parvathi Krishnan in the
air].

In addition, 1202 additional small
mechanised boats were introduced. In
all, about 15,432 small mechanised
boats are expected to be in operation
by the end of 1978-79, To avoid
unhealthy competition between the
country boats, mechanised boats and
deep see trawlers, our endeavour
would be to improve the harvest from
the sea by stimulating on an equit-
able basis, the growth of country
boats, mechanised boats and deep ses
fishing trawlers.

To promote inland fisherias, 50 Fish
Farmers Development Agencieg have
been set up for utilisation of tanks
and ponds covering an area of 16
million hectareg for intensive fish
culture.
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The Central] Sector Scheme of
bruokish water fish culture is also
being implemented in maritime
States mainly for utilisation of brac-
xish water area for fish culture avail-
able in the country to the extent of
142 milion hectares.

Regarding  afforestation, Madam,
the Government hag accorded high
priority to  the development of
forest resources with a view to pre-
ienting recurrence of floods, control-
ling soil erosion and maintaining
ecological balance. The programme
for the development of social forestry,
rasing  of fast-growing  species
and other valuable species of
economnic and industrial importance,
adoption of better extraction techni-
ques and improvement of forest com-
municativns, were intensified during
the year. There have been good
results also, ‘“For example, in gocial
forestry, the investment in 1976-77
way Rs. 1.63 crores only. In 1977-78
the investment was Rs. 7.37 crores
and jn 1978-79 the investment has
been Rs. 9.20 crores in social forestry
and the results obtained are also good.
In 1977-78 the plantation of waste-
landy was 17,600 hectares and mixed
and degraded lands, 43,600 hectares
and 5,400 of running kilometres, that
s, alongside roads and canals ete, In
1078-79 much more improvemeni has
been made that, 1s for plantation of
Wastelands, the area 1s 36,630 hect-
ares, for mixed plantation 83,700 hee-
lares, and regarding afforestation of
degraded forests, canal banks, roads
elc 37000 running kilometres, This
Wag an achievement which is, to my
mind, a good achievement.”

It is estimated that a total area of
34 million hectares would be covered
under man-made forestry through
State as well @y Centrally sponsored
“chemes,

The draft of the Revised National
Forest Policy is under the considera-
tion of the Government of India and
We are taking into consideration many
Points. One 18 that @iversion of
forestry lamds to non-forestry uses
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should pe allowed only through, the
approval of State Legislatures,
Secondly, the limit of forest area in
the hill regions of the country should
be at least 60 per cent of the total
areag of the region ang thirdly, all
projects which involve deforestation
should be examined from environ-
mental and ecological angles by the
Planning Commission and National
Committee on Environmental Plann-
ing and Coordination, Government of
India, and no project ghould be taken
up uMless it jhas been cleared hy
these agencies So, that ig the method
by which we try ta impose same
restrictions on the State Gavernments
for achieving this object,

Regarding lang reforms, Madam, a
Jot has been said by many hon.
Members that nothing is being done’
I may say and reiterate once again
that the Government is committed to
the speedy implementation of land
reforms. Just now an hon, Member
was saying: “We should be told what
has been achieved during these two
years.” After the assumption of
charge by the Janata Government, 1
must say that since March 1977, 5
lakhs acres of land have been distri-
buted to more than 3.03 lakhs bene-
ficigries during these less than 2
years. So, I may say that we are
committed to speedy implementation
of land reforms and I would say that
thig record is better than the previous
record.

An important step has also been
taken in this direction by setting up
a committee under the chairmanship
of Prof. Raj Krishna, Member, Plan-
ning Commission, to review  the
progress of land reforms, and they
have submitted their first repor: One
of the recommendations of that report
has also been adopted.

I may mention here that the Gov-
ernment of India hag decided to
amend the Ninth Schedule of the
Constitution sg as to cover all land
reforth laws which have not been s0
far included therein or which may



court cases are pending. Though the
State Governments have taken posses-
sion of some land, courts issue injunc-
tion and stay orders, That is why
the distribution of land is stayed, and
State Governments tace difficulty. So,
Wwe are bringing all these laws under
the Ninth Schedule of the Constitu-
tion,

SHRI B, K. NAIR (Mavelikara):
What about the Kerala Bill?

SHRI SURJIT SINGH BARNALA:
Would it be proper for me to men-
tion it here?

Mention was made here by many
Members of the fixation of prices, and
it was gaid that the prices which have
been fixed for wheat, rice ete, are
not remunerative. Many types of
objections were raised. I may men-
tien for the information of the hon.
Members—] have taken the data for
the last 10 years—that in 1968-69 the
price of standard paddy was Rs. 52.50
per guntal in Punjab and Haryana,
and that of standard wheat was
Rs. 716, Paddy oprices were again
revised in 1972-73 to Rs, 53. 1ill
then, for five years it remained
almost the same. From 1088-88 to
1873-74, the price of wheat remained
at Rs, 76. Nobody changed the price.
But now some Members want a
change every year, Then, after the
hike in world prices, because fertiliser
prices went up, the urea price to
Rs. 2000 a tonne, the prices were

revised. In 1974-75 the prices of-

peddy was raised to Rs. 76 and the
price of wheat wag raised to Rs. 105
and thereafter it remained like that

in 19787, the peddy price was
increased by Rs. 8 to Rs. 7 and wheat
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price by Rs. 250 to Rs, 112.50. Now
again it has been rasised by Rs 250
and now the wheat price is Rs. 1185,

SHRI B. K. NAIR: Why ne revision
for paddy?

SHRI SURJIT SINGH BARNALA:
It ig coming later. '

This is the gituation. Prices
remained constant for many years, at
Rs, 76 for six years and gt Rs. W5
for three years, when, I remember,
we used to agitate that they should
be raised because the cost of inputs
had gone up, but it wag not raised for
three years continuously., It was
raised only in 1977-78.

Some- hon, Membars hare also
mentioned that prices of wheat have
been raised more steeply than that of
paddy. This also is not correct. I
may mention that between 1969-70 and
1978-78, in the marketing season the
procurement of wheat have
peen raised from Rs. 76 to Rs. 115, 1e,
by 50 per cent. As against this, the
increass in the procurement price of
paddy has been about 65 per cent so
that the contention is not correct that
wheat priceg have been raised more
than paddy prices, The prices of
almost al] the other commodities, as I
have mentioned in my reply, have
been raised from time to time. So,
what is now requireq and what is
agitating the mund of the hon. mem-
bers ig marketing. We are producing
soma ol the items, particularly these
perishable (tems, for which we do
not have enough market, we .dn
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Jiad gone very high. Then, when
the production was good, that ben
was removed and we have brought
them under OGL also. But still,
because there has not been

market, there hag not been
export. We have been able to
only 23,000 tonnes of potatoes so far.
Much more should have been e
ted because NAFED has purchased a
lot more, but they have not been
sble to export it. For exporting
certain items, we have to remain in
the export market for a long time
and for that we are evolving g stra-
tegy that we should produce these
items for export purposes in a larger
quantity so that they can be utilised
for export only. Similarly for vege-
tables also, fresh vegetable market
15 close at hand in the Middle East,
We are in a position, to export some
vegetables, It was not possible last
year because the prices of vegetables
had gone high here as a result of the
shortage of vegetables. But this year,
the prices of vegetableg have come
down considerably. Now we are
thinking of exporting green vegetables
to the neighbouring countries, and
tn remain in the marloet for a long
tume. For that we are asking the
State Governments to te some
infrastructure through h they can
have production of vegetables, parti-
cularly the specia] type of vegetables
on a larger scale for a longer time.
Some Governments like Maharashtra,
Gujarat, Rajasthan, Haryana and
Punjab, are interested in producing
more vegetableg go that a part of that
can be exported.

§

MR. CHAIRMAN: What are the
special type of vegetables?

typeg of vegétables which are required
in the Middle East. Punjab Govern-
ment have recently told us that they
are in g position to supply twenty

378

willing to produce ten tonnes each of
these two vegetables,

We gare thinking of exporting vege-
tables like thie. For potatoes we need
more cold storage facility in the
country. During the last five years,
the production of potato has nearly
double but the cold storage capacity
has fincreased by about 50 per cent

only. That is not enough to meet
our requirements, About 80 per cent
or more of the cold storage capacity
is essential to be used for storage of
potatoes.. .

ot wolw few walfeny (verar) -
e R AT Y A e s g e
iﬂﬁt!ﬂt.ﬂmmi\'mﬁl

ot geeite feg arcmer ¢ 50 TEE
= ¢ @F Rt &

(wmwnw)

& wrr v g | TEw g wifeow g
¥ @ ¥ fr ffew somouw wgmr
w13, O ¥ wre ¥ ank ¥ &Y wgr A A
fezw woreaer werar § 1 wroer Y st
T oyt § fe efees wormmmr wp
&Y &weT & 1w e #Y SR T 00, 91
wrwr 2w ¥ afware §  rfer gt wrand
& ford wrsly Y &

QWi wew : WTe & o T |

ot geofre fag worrwn : s¥ @Y e
fordy oo T wrmar ¥ v oY g € )

oft =w e et ()
it o e f3fey wft £

wft geeire fay sy : oRfr
et wwmarfrw ot g0
& w1 O frsly it wraw w i o
§ o T W dr T o et Qdw
st ol ¥ wlrw ofr wraer it iy
wdow iy fer 40, 50§ feelt
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{or gafvr ferg o) it grvfter fieg wowten : sme siifeat
w1 Ty grar wifgd, wrw Afear a
w1 wre, W wdhem greife sEe g wody wf 77 T Y gt et v W
Fo_ v & & ag 50, 60 &.7< % Falor ¥ wrwe
TR TEY § o IARYHINT ¥ AT wrigd
qF AT @, w7 W WA o gy Fs wray e wrver & 1 oY e Aoy W
fir & care prare fag arey aga aroe & TaTT g wfed
dar & § W 397 952 fier wgr
wrerr & 1 IT% ar@ wety wqrar HY 8§, % Tl erer WA A

YT ¥Y a9 § 72T yqrar Afr Qrav & ..
He ig th roducer of potsto
in t%i:a co?a:::rp:wsto? he ::zws all this. ot gueiin foy acwven @ WY &Y
vafad STH! FFE-ERw o7 S 9ar & w7 ¥ arz arowt fadr ot | @
¥, wgi & fowwa o § ag Wiy oo &) ar oy wew gur § fe 0 ow e
AT YW FEwT I vy W | ofroft arrarT a, ¥y W o wETy W T
1 ogd W i o A, o
MR. CHAIRMAN: When you said, wry oAt § gAfET 37 & 9w 60 W
“potato king', I thought, he co::wum-l H’ﬂ’ﬁ’ﬁ'ﬁMfﬁ'H’ﬂ'tl@
the largest number pf potatoes! uﬁ“f* I 7 T F “E -t w
SHRL & SINGH LA oY, o & S o wr A &, wrww F oft
URJTT BARNALA: & o Wi 4% ot & o ) firelr 7 el
Not that, I ha laint
that score B:;aim vrfn:; °§e"2."u.. ?12 T ¥ W< ¥ &Y xeyATer gy ey ot

does not consume much sugar nor oy fewre wdY oY | w ot & wrd

s L, TR e, v b g o o
encourage the potato eating habit. H1 Fawy ¥ 5 wraw g ey & fad

Potato  ehould be taken not as & £ AT & i Y oz oft iy i flrdy Fororar

L A ¢ |yt § whY X wraT g s femr
WA & qG 1t AT E wTT T W@ § | tlmmﬁﬁwﬁ:mu
Potato eating should be made a food
hab:t. eating should made a : R T € A \
v & A1 § wgr war e gwne
Now, h tarted ucing
D e s of fhe coumiry. Tas TR A g Tat, v gk § e ey
days back, ;‘W!l in Cc:lmﬂ;h“;{ a [mﬂmma l“&'mm
are produci so much potato. ““ﬂm e
lakh to t potato have been gmo- __j’"*‘"v \
duced irr:n:?e‘:t Bengal alone. mﬁ wTH oy T, & off oy age v A
potato from UP. and other parts ¥ ; ;
used 1o go to West Bengal and Assam. T 22;':"":;‘: ?“"‘
They are mow producing potsto for TR W ¥ qweTY
themselves. € o §, i wr o §, s ot 4

T §, 1% ot 7w o §, N Nwge

W W ST | 1T S e gy srard « Tor ¥ e b A
wre Aifear w1 g sy X ¥ Forrd g o aff oY o 3w 9T
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qrirdy fer At off | mee e T,
7y ag N fre w7, et aog wivl,
g for wr€ oY I&& rer @y e
grar gr & 1 v g ofvdror g o
&, oo i ¥ o Wforw v F
kv ) wraw § 1 wafed g ATw
ralr g, P fe wgramm s
T €Y T | T @A T A A
varx @ar &, 15 fafeg =, 17 fafe-
77 ZA a7 W & I YT YA A
grar Gar & afea vod wroa oF gV
§ i 3w & faey o fegedy ¥ wror QY
frera 7Y 2 o gur? am wars 76 fosr
% § a1 3% 9 g faw wr )
7% AW X OF g T I7 LA ATE T
warx foaer @r 8, Wi FefZez o a ot
faq T g WX Ag N ATEA B

¥ A A H T & A wLT R
wAE FreT-agy s ¥ AfelwdeT
T2 qIfE | T ST AT @,
frad e —

“A particular land which has
come under paddy cultivation has
to remain under paddy cultivation’
S0, I toldg the State Government
that they could now modify the law
because enough rice is available in
the country. It could move out
trom Andhra’ Pradesh; it could
move out from Tamil Nadu. I told
them, “Whatever quality of rice
you need, that will be made avail-
able, Why not use this land for
Some better purpose?”

That 1s why I had suggested. In
respect of the other States also, I
have been suggesting that we should
adopt only those agricultural
methodg and take to those agricultural
trops by which the farmer gets the
maximum production and the maxi-
mum yield.

T must conclude now. I have taken
& long time. In the end, I thank the

Indian farmers who have been heipful
in improving the agricultural pro-
duction in the country, the agricul-
tural scientisty and slso the weather
God who, I would say, has been
quite helpful though not in al] the
areags equally nonetheless has peen
quite helpful—in increasing food
production, I am also thankful to all
the hon Members who have very
actively participaled in thig debate. I
would now request that these Demands
for Grants may please be voted.

SOME HON. MEMBERS: rose—

MR. CHAIRMAN One at a time.
Mr B K Nair Shry B. K. Nair

SHRI B K. NAIR (Mavelikara): I
had asked a specific question about
Kerala regarding institution of a
welfare fund for fishermen by raising
a cess on the exports No answer has
been given to thai. I had also reques-
ted about the supply of puitable
quality of rice to Kerala because much
of 1t ig being rejected; it is beyond
the purchasing power of the people
and 1t 15 held up in the godowns,

SHRI P. RAJAGOPAL NAIDU
(Chittoor): The Agriculture Minister
was advocating about panty price.
What happened to 1t? I wanted
1emunerative price for the agricul-
turists and a reasonable price for the
PoOr consumers.

SHRI A. K ROY (Dhanbad): The
Minister hag informed us that five jakh
acres of land have been distributed. I
think, this amount of land has been
distributed on the basis of the old
laws. I want tg know whether the
Central Government 1s contemplating
to give new guidelineg to the Biates
to have new land laws, so that more
land can be extratced from the land-
owning class?

ot R TWT WRTNTY T AT
oy wiey o & wo @ & 1T
gy B E e vt omgarr v §
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[st sraew aragde]

w7 St wEeT FY gEe e § ?
x| ot Y 7wy ¥ g fear o
wy?

ot agAT swee arest : v AR
Aegdfe iy amid 5. 59
qf@Eris saryoRy LA AT T § 1
1 Ag Yuy a7cs & 7 gW axg W
27 vy qfw uw wrsd & el &
W™ W ¥ ¥ w0y ofa wfada &)
Faw 5 wra Jferd O wie & s
¥ wwww & woa § 1§ ag sAer
wgr. g gt In A i@l ofrd WY
Y= P & g s 3g Tom g
¥ ufg-gare wEl # @ oawe ¥
dwaT v w7 fraw & arfe gamdd
g ol &7 et TR arer e
¥ wfr S ¥ wfafom  gft fwc
il & wafer wfw &6t & fag D
AT §6 |

SHRI IQBAL SINGH DHILLON
(Jullundur): There have been many
announcementes by the Government
that the procurement priceg of pulses
and oilseeds have been raised and
Government is proud of that. But the
market prices of pulseg and oilseeds
are much more than the announced
procurement prices. Therefore, how
can this help the production and the
farmers?

stwen oy (d7mr) . WY dwg
grgt & ag s fear fie we ¥ W
dzw ¥ $wE O wifge | oY =
adr df off g i ¥ forg oY 55
wvareR &4 7 A 3F & o fregw g war
afir ¥ ag W acary g anft § oY
W gk WY W iy &0 W
wreew §d A fzw wr ot AT
O &t sqwrer WOt 7
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it wferr gaw (qiar) « Ay
sy o ¥ wg wg kb fe vyt wem
Trex & frg 700 wOF w97 ¥ wrEm
fom &+ & ww feltaw & atm
g4 ¥ YTV WRT F ) WA a9
THAH, WA SRW WX 9T §2m
@ ZTw § v oy § w TR
4T 8T AT FOT 5 T OFT wriE
H10 YT w7 vt § W aga <Y wlw
g v IRt & oY ®= owAAw
A ft @ w7 Iew ¥ fag g
£ ot ¥ age A1 g Al
w3t Mg A § sawr gwRaeor
w7 7

wt wwaw (fafem) © @rEm
T o T agn wfew gt & @
U TX A & AT A W & A0
WIGT FEA W F qF w0 A saeq
w31 W7 wew afie & oY wam @
§ 9% 0w & fag w16 dwrfee 9o
FrA #: fifwr w8 7

MR. CHAIRMAN., I am calling those
who, in the beginning raised theit
hands. But you cannot get ideas from
other people's questions. That is not
allowed, Mr. Bhagat Ram.

ot wnw o (Freefie) - ddT A
ol ¥ e & g Aw o gt
47 gk o W v W €
WK ¥ ¢wfidz ¥ A< o § oy =
R 34 ¥ forg St of T W @
golc gmu g e § ...

MR. CHAIRMAN: Only oneg ques-
tion is allowed. 1 have called Mr.
Kodiyan. You will please resume
your seat.

SHRI P. K. KODIYAN (Adoor):
Madam, Chairman, the hon. Minister
hes not replied to one important
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question that was raised during the
diecussion  regarding the recent
increase 1n the price of sugar due to
the manipulation of the sugar mag-
nates

MR, CHAIRMAN: What i that
question? You put it again,

SHRI P. K. KODIYAN: The price
of sugar which was Rs. 2,60 has gone
up to Rs. 3.20. What action does he
popose to take in this regard?

SHR] VAYALAR RAVI (Chilaymn.
ll) They have talken money.

MR CHAIRMAN: Mr. Ranv plecase
dlow him to put the guestion.

SHRI P. K. KODIYAN: What
measureg does the Government pro-
pose to take against the mill magnates
both the private and coopersgtive
sugar mill magnates, who had mani-
pulated the price increase by not
1eleasing adequate quantity of sugar
to the market.

SHRI SURJIT SINGH~BARNALA:
Madam, I could not follow Mr. Nair's
question Can you repeat that ques-
fion?

MR. CHAIRMAN: You want Mr.
Nair to repeat his question. Mr,
Nar, you will please repeat your
juestion, That does not mean that
;‘l"'!l":'body else can repeat his ques-
on,

SHRI B. K. NAIR: My question is
about the institution of a welfare fund
for the sake of fishermen based on a
Sort of a cess tp be imposed on the
txports which run to Rs. 180 crore:
& year,

MR CHAIRMAN: Mr. Nair, do not
take this as an excuse for your speech.

SHRI B. K. NAIR: I haye suggested
that a case may be imposed on the
®¥ports of marine products now
Vilued at over Rs, 180 crores and
that the fund so raised may be
““llud for creating a welfare fund
for fishermen and for insuring them

against accidents and death while at
sea, I have also peaded for ensuring
supply of acceptable quality rice to
Kerala.

SHRI SURJIT SINGH BARNALA:
I have no proposal so far regarding
imposition of cess on exports and then
utilise that money for the betterment
of fishermen, There are other gche-
mes by which the fishermen can be
benefited.

Madam, there are many questions
raised and I shall try to answer all of
them.

MR. CHAIRMAN: And answer
them as briefly ag possible.

SHRI SURJIT SINGH BARNALA:
I shall answer them as briefly and as
quickly as possible.

There was a mention regarding the
Agricultural Prices Commission. The
question was whether we would try
to change the terms of reference of
the Agricultural Prices Commission,
I have already mentioned in my
speech that that is under active consi-
deratién, Regarding the land reforms
also a mention was made by Shri
Shastr1 1 saying that now we have
14 crores of landless families:

“nE T wA 7 ww R ge

tﬁwqartaﬁﬁrwfﬁﬂ
w1 &1 YT WK SHHT 4437
weh Tz {1 Tg & S ST wAR A
i é ST P ARATE | SEA § AT
qar fear § ... . (wwwmw)

MR CHAIRMAN: Will you please
resume your seat” You speak from
your knowledge. The Minister speaks
from his knowledge. You cannot go
on shouting.

ot oo figg women : Y w1
T ar g A, oad A farl
witr i @ o &, Rerly T
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[ gxafra fag avaren)

it Al o Y § cER Ak =
WwRAE WA EATAAT AT FE
v E efior sk}
M owmard i wf
9T qg {1 g awd § W1 wEY 9% T
g1 gt &1 fed sra & oF owE
wt wga grft @ st w9 9T 98 Y
g g & 1 & ag @ wew e g
i 2 & 78 § ¥fF @@ A
At A o el @ (wawr)

MR. CHAIRMAN. He has referring

to Shastrin Not to you.

i gearix Fog women @ @0 @
a% wr vk § & oy o A SEw
w7 § &fFw A9 wrew o9 frae )
a€ & 1 §NE ST ; uw e ST
TECTAT orefr & S A W ey
ardy § & g wY g o¥w )
wq° wihe | fEET €)Y A9 iR &
wgrar W fRed @ A1 agE ws iy A
) (mwR)IvdgFfag 1isem
wifewr qurE w1em Awiv ST i ¥
(weawr )

o} TR @ mfwe ¥ fewnew
O¢ gW AT WY A & AYET @ Adr
faar amT | EHAT AN w7 FE § I
F ey agt o7 gAwr NaT ¥ EW
ar waTE w7 (e

MR CHAIRMAN: Such remarks
against the chair, will not go on
record: Don't make any remarks
against the Chair, According to the
list submitted by the Party. mbers

are called.

SHRI VAYALAR RAVI: Mr. Ugra
Sen should not attack the ladv in the

Chair.

**Not recorded.

MR. CHAIRMAN: I don't think
bothers him whether it is a lady or
otherwise. He indulges in such
threats, that is part of his existence
in life!

ot gooir  foy  wowver @ ey
argw 7 w1 v oIy A i A
¥ warar & e gvere ¥ KN wnew
w7 IR A7 § fer prr AT §
NEEmife R TL o
ATHE R ATEAY SATAT § A AgA WewT A
¢ &fem s oo wew ¥ A wrae
H NTERS ATET §F &7 AVEIT FT GOEAT
T AX A F o qwE AW 115
R0 &, W FTATT W 120 w97 fAeR
# o fegr wgy 97 @9, ¥ IR
ST Af § | foaR 97 ot fawa
t A A o AR R 115 qv dwd
# foro waw Y g wOBR | g
& ¥ wyr v aurd gy g awde
Y ot & o a7 odmEr @ qd )

AT 1T qEEq ¥ e & werg w7 oy
el wgr fr ag oY sl f
138 9T @ 9T, WA gar g
ar Ig%r fox w¢ v 1 A wAE
udsee vfrary w1 s fvar qr &fes
ag foRmwa & qr & W= ag
g7 & g Y &, gw wfenr i g
gt FeRme g & & gt we faar
g HfET wEr FEY T THAA ¥ $2A
wger g & oy ¢ Fowdw wor qafew
T &) wiv o = wEw e
TETT § wgF 9T J @y Pro wnE W
ET 97 AR ¥ 9% Gy ¥ FordeA
frar o1 awar & S foaw &6
wTae wTe @A Feay o | (wqEwwR)

Regardin crop insurance and
cattle in.lurtnee, Mtpdam, 1 did pot say
anything. I forgot to say anything
Now, regarding Crop Insurance,
woula like to tell the hon. Memberd
that the General Insurance Corpora-
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top of India has finalised a pilot
Crop Insurance Scheme based on
arca approach. The scheme will be
for homogeneous agro-climatic
blocks with common premia rates
and indemnity. Cover Would be pro-
vided ageinst all climatic risks as
also against pests and plant diseases
The State Government will have to
participate as co-insurer sharing
cloim as well as premium to the
extent of 25 per cent. This scheme
involves collection of substantial data
on crop cutting experiments and in-
depth study for deriving indemnity
Lmits as well as premia payable.
Premium indemnity tables have al-
jeady been prepared for 12 States
and one Union Territory. The
General Insurance Corporation has
however introduced a Crop Insur-
ance Scheme for H-4 cotton is certain
parts of the State of Maharashtra
and Gujarat against all eclimatic
risks  (except drought) as also
against pests and plant diseases,

Now, in regard to Cattle Insurance
1 would like to tell you that the sub-
sidiaries of the Teneral Insurance
Corporation of India have been con-
ducling cattle  insurance business
since 1974 for the indigenous, cross-
bred ang exotic (imported) milch
caitle. The sum assured varies from
80-100 per cent of the market value
or the bank advance. The insurance
covers death due to accident or
disease subject to some specific ex-
tlusions. The scheme is already
extended all over the country.

A specia] concessional rate of
premium is offered to the milch cattle
and stud-bulls of India and “Tross
bred variety in the age group of 3-8
Years purchased by the beneficiaries
(small and marginal farmers) under
the SFDA/DPAP scheme since
Ist Apri] 1977. The insurance is pro-
vided against death due to accident
or disease subject to certain exclu-
Sions. A scheme for providing
insurance to cover cross-breq heifers/
alves in the special project areas has
been fAnalised,
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T wfaw v ¥ fos fear fe
W FW@ §U G WA 9 ¥ AT §,
4T Wz wrar §—3€ w1 WY dvar g
wifgd | & 37 A warw g g fw
ra¥ fad Wt o &y wwrk 8, foresy
‘o EmiE” wEE § ) W ¥ wR]
12 w947 sifwgw < oy w@r av
F%aT @ WK ArTA-A @ g
w2 W & T TF g WX Ow 4K e
ST At 12gae A aw fam a3
TF 9 T A9 AT 6 §ITT aw faw v
21 3 g W€ oW WX g%
nfarg & agw wveT ST TR o

It wag pointed out that sugar price
is rising in Delhi in these days. Here
in Delhi, sugar price is always 10
paise more because there is a tax ol
ten paise per every kilo of sugar.

SHRI VAYALAR RAVI: It is
rising every day (Interruptions).

SHRI SURJIT SINGH BARNALA:
Sugar price in Delhi, to my know-
ledge, 18 less than Rs. 3.0. I think it
might be Rs. 2-80 or so, may be
R3 30  (Interruptions)

AN HON. MEMBER: No. It is more
than that. -

SHRI SURJIT SINGH BARNALA:
No, 1t is wrong. People forget things
very easily, especially the pl_'jce of
sugar which had Been selling at
Rs. 6 or Rs 5.50 per kilo before we
assumed office. We were getting it at
that rate, But now it has come down
very low and it could not sustain at
that price. Otherwise we would not
be able to pay anything to the sugar-
cane growers. So, our efforts are
that the price should remain some
where at about Rs. 2.80 or 2.85 per
kilo and we are trying to release
more sugar 80 that the price comes
down, BSo, with that, I have almost
entirely covered the points.

MR. CHAIRMAN: Now, before 1
put the Demands 4o the vbte of the
House, I would like to know if any
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(Shri Surjit Singh Barnala)

hon. Member wants to withdraw his
cut motions.

SHRI P. RAJAGOPALA NAIDU: I
seek leave of the Housé {p withdraw
or cut motions—Nos. 7 to 84, 67 to 9,
93 to 104, 107 to 111 ang 114 tg 117.

Cut motions Nos, 7 to 64, 67 to 90,
83 to 104, 107 to 111 ang 1141.0117
were, by leave withdrawn,

MR. CHAIRMAN; Unless any
hon. Member wishes any particular
cut motion to be put separately, I
wul put all of them together.

SHRI A. K. ROY: I want my cut
motions Nos. 406, 408 gand 410 t5 be
put separately to the vote of the
House.

MR. CHAIRMAN: t these
three cut motions, I will  put all
other cut motions to the vote of the
House.

Cut Motions Nos. 137 to 192, 184, 185,
187 to 203, 223 to 267, 208 to 388, 397
to 405, 407 and 40P were put and

negatived

MR CHAIRMAN: I shall now put
cut motion No. 406, moved by Shri
A. K. Roy, to the vote of the House
The question is:

“That the Demand under the
head Department of Rural Develop-
ment be reduced by Rs. 100.

[‘Need for setting up of public
sector in agriculture with integrated
State farming’ (406)]",

The motion was negotived,

MR. CHAIRMAN: I will now put
Mr, Roy’s Cut Motion No. 408 to the
vote of the House. The question is:

is;

“That the Demand under_  the
head ‘Department of Rural Deve-
lopment’ be reduced by Rs. 100/-"
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[Need for up of Land
Army in the Blocks (408)].

The Lok Sabha divided:
Divilion No, 15]

AYES

*Bhadoria, Shri Arjun Singh

Damor, Shri Somjibhaj
Roy, Shri AK.

[15.57 hrs

NOES

Balak Ram, Shri

Barnala, Shri Surjit Singh
Berwa, Shri Ram Kanwar
Chandan Singh, Shri
Chandravati Shrimati
Chaturvedi, Shri Shambhu Nath
Chaudhary, Shri Motibhai R.
Chauhan, Shri Bega Ram
Chhetri, Shri Chhatra Bahadur
Chowhan, Shri Bharat Singh
Deshmukh, Shri Ram Prasag
Dhillon, Shri Iqba] Singh
Dhurve, Shri Shyamlal
Ghosal, Shri Sudhir -
Godara, Ch. Hari Ram ‘¥XEkasar
Harikesh Behadur, Shri

Heera Bhai, Shri -
Hukam Ram, Shri - B
Jain, Shri Kacharula] Hemraj
Jaiswal, Shri Anant Ram
Jasrotia, Shri Baldev Sfrgh
Joshi, Dr. Murlji Manohar
Kailash Prakash, Shri

Kaushik, Shri Purushottam
Khan, Shri Ghulam Muhammad
Khan, Shri Kanwar Mahmud Au
Kundu, Shri Samrendrg

Kureel, Shei R. L.
Lakshminarayanan, Shri M. R.
Lisquat Hussaln, Shri Syed

'Wrdnhllr voted for AYES

'
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lamaye, Shri Mudlu
Machhand, Shri Raghubir Singh
Mahala, Shri K. L.
Mahsh;, Dr Sarojim
Mats, Shrimati Abha
Mhalgi, Shri R, K.
Vishra Shri Janeshwar
Munda, Shr1 Kara
gy, Shnn T. S.

| Paraste, Shri Dalpat Singh
Parmar, Shra1 Natwarlal B
Patil, Shr1 § D.
Vipu Shr1 Mohan Lal
Padhan, Shri Gananath
Itaghavy, Shri
Ra,, Shr1 Gaur: Shankar

Rajda, Shri Ratansinh

tam Gopal Singh, Chawdhury
Ram Kishan, Shri
Humachandran, Shri P,

Numdas Singh, Shri

Ramy Singh, Dr.

Pathor, Dr Bhagwan Dass
lodrigues, Shri Rudolph
Samantasinhera, Shri Padmacharan
Siran, Shri Daulat Ram
Sarkar, Shri S. K.

thah, Shri Surath Bshadur

Smha, Shri C. M.

Somani, Shri Roop Lal
Somani, Shri S. S.
Sukhendra Singh, Shri
Suraj Bhan, Shri

Twari, Shri Brij Bhushan
Ugrasen, Shri

Varma, Shri Ravindra

Verma, Shri Raghunath Singh
Yadav, Shry
918 Ls—15
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MR, CHAIRMAN: Subject to correc-
tion, the result* of the Division is as
follows,
“Ayes—3,
Noes—68.
The Motion was negatived.

MR. CHAIRMAN: I now put Cut
Motion No. 410 tgo the vote of the
House.

The question is:

“That the Demand under the
head ‘Department of Rural Deve-
lopment’ be reduced by Rs. 100/-."

[Failure 1n enforcing tillers
proprietorship on land, (410)”]
The Lok Sabha divided,

Division No 16].
[16 hrs

AYES

Bhagat Ram, Shri

Gawai, Shri D. G.

Halder, Shri Krishng Chandrg
Joaider, Shr1 Dinesh

Kisku, Shr; Jadunath
Kodiyan, Shri P. K
Lakshminarayanan, Shri M. R.
Mahata, ShTi C. R.

Mandal, Shr1 Makunda
Modak, Shr1 Bnoy

Pa, shr1 T A.

Roy, Shn A. K.

Roy, Dr. Saradish

Saha, Shri A. K,

Suha, Shr1 Gadadhar

Shinde, Shri Annasaheb P.
Shiv Shanker, Shri P.

Tukey, Shr: Pius

NOES

Agrawal, Shri Satish

Balak Ram, Shrl

Barnala, Shri Surjit Singh

Berwa, Shri Ram Kanwar

Bharat Bhushan, Shri
*The following members alsp re-

corded their votes: for NOES Shri
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Chandan Singh, Shri
Chandravati, Shrimata
Chaturvedi Shri Shambhu Nath
Chaudhary, Shri Motibhai R.
Chauhan, Shri Bega Ram
Chhetri, Shri Chhatra Bahadur
‘Chowhan, Shr1 Bharat Bingh
Deshmukh, Shri Ram Prasad
Dhilon, Shr1 Igbal Singh
Dhurva, Shr: Shyamial

Ghosal, Shri Sudhir

Godera, Ch. Hari Ram Makkaser
Harikesh Bahadur, Shri

Heera Bhai, Shri

Hukam Ram, Shri

Jain, Shr1 Kacharulal Hemra)
Jaiswal, Shri Anant Ram
Jasrotia, Shri Baldev Singh
Joshi, Dr. Murli Manohar
Kajlash Prakash, Shri

Kaushik, Shri Purushettam
Khan, Shri Ghulam Mohammad
Khan, Shri Kanwar Mahmug Ali
Kundu, Shri Semarendra
Kureel, Shri R. L.

Liaguat Hussani Shri Syed
Limaye, Shri Madhu
Machhand, Shri Raghubfi Singh
Mahala, Shri X. L.

Mahishi, Dr. Sarojini

Maijti, Shrimati Abha

Mhalgi, Shri R. K.

Mishra, Shri Janeshwar
Manda, Shri Karia

Nayak, Shri Laxmi Narain
Negi, Shri T. S.

Paraste, Shri Dalpat Singh
Parmar, Shri Natwarlal B.
Patll, Shri 8. D.

Pipil, Bhri Mohan Lal

Prodhan, Shri Gananath
Ragharji, Shri

Rai, Shri Gaurl Shankar
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Rajda, Shri Ratansinh
Ram Dep Singh, Shri

Ram Kishan, Shri
Ramachandran, Shri P.
Ramdas Singh, Shri
Rathor, Dr. Bhagwan Dasg
Samantasinhera, Shri Padmacharan
Saran, Shry Daulat Ram
Sarkar Shri 8. K,

Shah Shri Surath Bahadur
Shastr1i Shn Y. P.

Sinhg Shri C. M.

Somani Shri1 Roop Lai
Somanij Shri 8. S.
Sukhendra Singh Shri
Suraj Bhan Shri

Tiwari Shri Briy Bhushan
Varma, Shn Ravindra
Vasisht, Shri Dharma Vir
Verma, Shri Brij Lal
Verma, Shri Raghunath Singh
Yadav, Shr1 Ramjilal

MR. CHAIRMAN: Subject to ver-

rection, the result* of the division 18
as follows:

Ayes : 18;

Noes ; 70,
The motion was megatived,

MR, CHAIRMAN: Now, I shall put
the Demands for Grants to the vote
of the House. The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the Presi-
dent out of the Consolidated ¥und
of India to complete the sums neces-

—

*The following Members also Te-
corded their votes for NOES:

Gopal Singh, Strj Arjun Singh
dota and il Chbadiram Argal
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sary o defray the charges that will
come in course of payment during
the year ending the 31st day of
March 1980, in respect of the heads
of demands entered in the second
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column thereof against Demands
Nos. 1 to 10 relating to the ‘Minis-
try of Agriculture and Irrigation’”

The motion was adopted,

Demands for Grants, 1979-Bo in resbect of the Ministry of Aericultine and Irrigation poted by Lok Sabha

No of Name of Demand  Amount of Demand for Grant  Amount of Demand for Grant

Demand on account voted by the House voted by the House
on 16-3-1979
1 2 3 4
Revenue Capital Revenue Capital
Ry, ﬁl. Ras. Rs,

Ministry of Agriculture and
Irrigation

1 Department of Agricultwe 42,01,000 2,10,05,000

4 Aguculture 23,94.61,000  107,67,99,000 119,73,05,000  538,39,06,000
3 Inheries 4,80,20,000 5,13,94,000  24,01,02,000  25,69,71,000
4 Amumal Husbandry and Dany

Development .~ . . 15,34,36,000  3,04,32,000 76,71,81,000  19,71,68,000
5 Forest " . . 6,23,63,000 79,00,000  31,18,14,000  3,94:99,000
& Deparument of Fuod 95:45,72,000  7.90,48,000 477,28,62,000  39,52,42,000
7 Department of Rural Develop-

ment . . + 59,05.21,000 4,39,11,000 299,76,07,000  21,95.57,000
' I partmeny of Agricultural

Research and Education 1.90,000 " 8,50,000
+ Pavments 1o Indian Council

of Agnicultural Research 14,63,50,000 73,1 7,48,000 -
10 Deparyment of In igation 5,45 83,000 1,27,00,000  27,20,24,000 6,35,43,00

16,02 hry, thewr cut motions, send rlips to the

DEMANDS* FOR GRANTS, 1979-80 Table within 15 minutes indieating
My oF E the serial numbers of the cut motions

they woul to move,

MR. CHAIRMAN: The House will Y d Tike
Now take up discussion and voting on
Demands Nos. 28 to 30 relaling to the
nistry of Energy for which 5 hours

ave been allotted.

Hon. Members whose cut motions
1o the Demands for Grants have been
Urculated may, if they desire to move

——

“Moved with the recommendation of the President.

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
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[Mr CHAIRMAN |

out of the Consohdated Fund of
India to complete the sums neces-
sury to defray the chaiges that wall
come 1n the course of payment
during the year endingthe 31.iday
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of March, 1980, 1n respect of the
heads of demands entered in the
second column thereol against De-
mands Nos 28 to 30 relating to the
‘Ministiy of Energy'”

Demands for Gran's, 1490 8o in respect of the Muusiry of Energy submiited lo the vote of
Lok Sabha

- ——

No «f Name of Demand
Demand

Amount of Demand for Grant
on actcount voted by the

Amount of Demand for Grant
submutted to the Vote ol

House on 16 3 1979 the House
1 ] 5 4
Revenuc Capital Revenue Caputal
Rs Rs Rs Rs
Ministry of Energy
28 My of Coergv 14 3% 000 71 97 000
29 Power Development 9 24 86,000 63 55,01 oon  46,24,30 000  317,75,08 0w
30 Coal and Lignite 59557000 96 56,11,000 19,77 84,000  482,80,57,000
MR CHAIRMAN Shr1 Sanjeev: provided nearly Rs 17,600 ctoies
Rao which 1s almost 23 per cent of the
fund piovided to the publc sectn
SHR1 M S SANJEEVI RAO enterprises I want to know by me't
(Kakinada) Mi Chairman I nse to ly providing this fund can we achevt

oppose the Demands for Grantg re
lating to the Ministry of Energy At
the outset, I very much wish that o
mild and gentle Miunster jor Eneigy
would be more energetic and effective
in controlling the destiny of thus vilal
Miustry Electric power 13 the basic
infiastructure which 13 impoitant for
economic growth This 15 very wvital
for the future development of the
country. None can dispute that the
primary requrement for-indusiral
growth 13 power In other words,
powet 1s very essenhal for the entire
economic development of our count.y
and 1t alone can tackle the issue of
unemployment problem in the coun-
try According to the Repoit of the
Munistry of Energy, they have massive
planming or investment During the
coming Sixth Five Year Plan, they
propose to instal nearly 44,800 MV
The Planning Commisgion has rightly

ouy objective? The admumstiation
should gear up itself and see that the
proposed nstalled capacity for neaily
18,600 MW 1, implemented 1n 1lml
time.bound programme Bug do we
have the machinery, mechanism and
methods to achieve ffis? This Muus-
try should be orgamsationally restruc
tured and coordinated to implement
modern techniques ang meonitor pro-
perly and gwde the construction
They should see that there 1s no shp-
page, by making sure that the con-
cerned States provide sufficient funds
for the projects in the pipeline Ac-
cording to intenational

operationa] efficiency should be @t
least 75 per cent of the insta
capacity If only we can operate
thermal power stations at 75 per cent
of the 1nstalled capacity we would not
have thiy acute power shortage But
unfortunately we are able to operate
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only 48 per cent of the installed capa-
vity this year as compared to 57 per
cent two years back, What a ialll
What steps is he going to take to
rectify the basic detect in his Minis-
iry.

Most of the generation and distribu-
tion is done by the State Electricity
Boards. This Jow utilisation factor is
entirely due to bad management and
transmission losses. Therefore the
electricity boards should he restruc-
tured in such a way that their opera-
‘tional efficiency goes up further. At
any given time, at any given day
throughout the year; you arc gene-
‘rating only three fourth of the install.
ed capacity; one-fourth remains out
of commission. The crux of the pro-
blem is that the electricity boards
should revamp their out-dated board
members and put in pragmatic and
technically oriented@ members. The
functional efficiency of the electricity
board is further eroded by the impo-
sition of bureaucrats, Electricity
Boards have to play a meaningful role
by methodical and objective operat-
ing with a technically compectent
management, The electricity boards
should be in a position to monitor and
see that the technical parameters for
the operational efficiency of the ther-
mal power generator should be pro-
perly monitored and maintaimed &nd
all the defects are rectified in time.
The way the janata governmeni and
the Energy Minister is operating the
ministry, I could not see any future
at all and I see nothing but gloom.
We are going to face a faniastic defi-
cit of power shortage for yearg to
come, As such I want our Minister
to apply his mind seriously to this
problem and have a clear cui concept
for the management of the boards.
Who should get power? Who should
wait for power? This is a very im-
portant point, He should give a clear
cut guideline for the entire country
to see that the agriculture, essential
services and the industry get ftop
priority, As it is 30 per cent of the
installeg capacity of the industry is
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lying idle, This shortage of industrial
production cannot be rectified by
simply impor{ing the requirement
simply because we have enough
foreign exchange and you have libera.
lised imports. I want that our Minis-
ter shoulq rectify it immediately, Are
you going to throw the workers out?
Why should we install these indus.
tries? The other day the Chief Minis-
ter of Bengal clearly saig that 6 lakhs
of people were without any work for
the last five days. I shudder at the
very idea of thinking of Bengal and
Bihar power crisis. There is a total
break down of power supply in
Bengal and to add to that Caleutta
Port is the hub of activity for ihe
entire Eastern India and for Nepal.
This vast metropolitan with its envi-
rons has cluster of jute and engineer.
ing industries, All of them have come
to a grinding halt on 9th of April and
God only can save the State if you
do not take an effective action collec-
tively. Unfortunately, West Bengal
do not have any hydel power to back
up and since the thermal stations are
in doldrums, even though they have
an installed capacity of 1,300 MW,
they could only generate 400 M.W.
No doubt the Chief Minister is malk-
ing an effective attempt to rectify it
but I warn the Minister that he cannot
absolve himself of the drawbacks in
their improper planning and for not
giving enough resources to increased
electrical power in the State. With
th_is terrific background of Bengal-
Blhal" crisis you have taken up a
massivVe programme of increasing the
!:hermal power generation, You have
in a way rightly taken up super ther-
mal power station at Singrauli in
U.P., Korba in M.P, Ramagundam in
Andhra Pradesh and Farakka in West
Bengal at a rated capacity of 2000
MW, 2100 MW, 1100 MW and 1100 MW
respectively, What steps are you tak.
ing to see that we the engineers the
technicians, the administrators and
the designers take the responsibility
more seriously? I want all of them
to co-ordinate and co-operate in in-
stalling and generating the rated
power effectively,
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You are all aware that the rate of
power consumption is growing, parti-
cularly for fossilised power that 1s,
the coal, oil or lignite and if it 1s
converted to metric tonneg of coal, it
is estimated, it will last for 400 years,
But of late, with the rise in standard
of living and the population explosion
they have come to the conclusion that
it will not last more than 40 years
So, we are in a grave situation, I
want that the Minister should concen.
trate very seriously on the develap-
ment of other sourceg of energy either
nuclear power, hydel power or solar
power, etc. But unfortunately, the
Janata Party has reducéd the statues o*
the 1:chnieca! cawre and serent .:ecad
by systematically making thum seco. d
class citizens. Now we have no other
alternative except to appeal to the
scientists to come to our jescue and
rescue us from this doldrum, The
Central Eleetrica]l Authority have as-
sessed recently that they couid think
of hydro power to the extent of 76200
million KW. Actually the Govern-
ment are producing 7600 MW of hy.
dro.power and have projecls unde:
way to generate 5200 MW, We have
also a great potential of hydro-power
if we collaborate with Nepal and
Tibet of China. There are a number ol
common rivers between Nepal and
India like Kali, Karnali, Gandak,
Kosi, Ramti and Bagmati. If only we
properly implement the projects, we
can get huge guantity of hydro-power
1 want that our Energy Minister musi
energetically plan and see that this
great Indo.Nepalese venture succeeds
so that it will be our power house for
the entire eastern region. I also want
him to initiate a dialogue with China,
so that we can regulate and discipline
the fantastic Brahmaputra river by
diverting it through a tunnel so that
a fabulous quantity of power could
be generated, to be shared between
the two countries.

I also want the Energy Minister to
take egual interest in the develop-
ment of hydro-power in Andhra Pra.
desh. You must be aware of the rapid
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growth our State is making. I want
you to copy it. Hardly five years back,
we were producing 530 MW, Rowwr
are producing I658 MW, Apart from
having the coal resources for the
entire South India, we have fantastic
hydro-power. We are proposing to
instal {our reversible turbines in
Nagarjunasagar, We are also abouj to
complete the Srisailam project which
will give 770 MW. Also, our State
Government has already imtiated and
taken advance action to create infra-
structure to instal several reversible
turbines for pump storage system to
generate an additional 1000 MW.
With this background, I would like to
congratulate our Stale Chairman,
Mr, Tata Rao, on his foresight and I
want our Energy Minister to copy on
those lines, You are aware that
Andhra Pradesh is giving 50 MW
through Orssa to the power.hung'y
State of West Bengal.

THE MINISTER OF ENERGY
(SHRI P, RAMACHANDRAN): Hae
they done that?

SHRI M, S. SANJEEVI RAO: They
are prepared to give.

I come to another subject, This is
about nuclear energy. As far back
as 1969, we had inslalled the first
nuclear power station at Tarapur
with the help of the General Elechiic
of USA. But the !uel required for
thig plant is enriched “Uranium. Be~
cause of the controversy the previous
Government had to instal threg more
power stations with natural uranium
in Rajasthan, Kalpakkam and Narora.
That Government created an infra-
structure to instal nuclear generators
for 10 per cent of the total installed
capacity in 1990, The advanced coun-
tries like Wesy Germany, France and
others hope to instal nuclear gensra-
tors to the tune of 25 per cent of the
installed capacity by 1880 but I de
not think we can reach even 5 DEm
cent of the installed capaéity by 1990,

Apart from that, T also want that
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speedily completing the experimental
fast breeder reactor at Kalpakkam
which will utilise plutonium and tho.
rium instead of uranium., We have
enly 30,000 tonnes of uramwuum but
fortunately, we have 6 lakh tonnes
of thonum, As such, it is very very
vital,

Apart from that, Germany and
France have already constructed fast
breeder nuclear power stations, We
mmediately want one such fast
breeder nuclear power station to be
mitiated soon.

Now I come to the most important
and burining 1ssue which 1s facing the
country, You are all aware that
under the Ministry of Communica-
tions, we have the Indian Telephonc
Industnies spread all over tne country
-—Bangalore, Nainital and Palghat.
Under the Ministry of Defence, we
have the Bharat Electronics, Hindu-
stan Aeronautics and several other
factories So also the Railwayg have
the Perumbur Integral Coach Fac-
tory, Varanas) Diesel Engine Factory,
Chittaranjan Locomotive Works, I
appeal to the Prime Minister to ree
that all the four factorics of Bharat
Heavy Electiicals at Bhopal, Hyder-
abad, Haridwar and Tiruchirapalli are
transferred to the Minwstry of Energy
and see that the country is saved from
the clutches of George Fernandes, the
Minister of Industry, who wants to
sell away the interest of the presti-
gious Bharat Heavy Electricals by
making 1t a subsidiary of Messrs.
Seimens of Germany, I warn you
Mr. Ramachandran, don’t be a fence
sitter, come forward and take active
interest, As you are the main consu-
mer of the products of Bharat Heavy
Electricals please gee that this nefa.
rious deal is scuttled.
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[ Treere T2
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o w1 gwy fifer feam o,
I ¥ worEs 97 oW faare s@
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F TR ® WY W qaT ST
g ff ™ 9@ A IW F EW
TR & § W R | OF W
T FRA B [I-FFE ¥ AG B
% & 9 gul ave I@ FEw wfr
7 IM A 600 TIX 27 97 gl
9T AT W R 1

MR CHAIRMAN- Please conclude
now

SHRI RAMDAS SINGH If you
give me 5 minutes at your discretion

MR CHAIRMAN I am soriy it 1s
not my Jistietion I have & list from
your Party

SHRI RAMDAS SINGH I have seen
the hist

MR CHAIMAN I am sorry I will
havc to call the next speak:r after two
minutes

SHRI RAMDAS SINGH 1 talked
io the Minister of Paihamentary
Affans and I know fully how much
time 1s allotted to our party.

MR CHAIRMAN. After two mn-
utes I have 1o call the next speaker.
You are using up the time uselessly,
You have two munutes more (Intcr.
rupitons) Well I have to conduct the
proceedings, not he -

o e feg: qF T S
ggar & T8 fToausr & oY Fiovr &7
IR T 7Y Y, TR TE F F@H-
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T 7% ¥ AF uE 9T ST W) qew
= g wfits gEr qew T aETd
qi wEA TE wAFET § 4w IET
FIAAT ® HEId gH ¥ wAT TR
2 fug gazdfs giwar % weATq

ST OF FETOE ..

SHR] VAYALAR RAVI (Chirayin-
kil): Who said? Are you quoting any

report . 7

MR, CHAIRMAN: Mr. Ravi please
do not interrupt him. You can alwavs

answer in the debate later on,

SHRI VAYALAR RAVI; I am not

a Minister

MR. CHAIRMAN: You don't have

to interrupt for that reason,

ot Tmaw fay A F o7 s
o g B ol #d g7 @ Wi
fagr & & wd wndr & grov wwEe
e o &% & Afew W aw
Ty ®i Flw &1 aw ¥, gA
daee 36 o afifr wmr faw
FIAAT § HeaTq HGHH W€ 4T, 5§
AT A KT FT R A AT
fegr & 1 w19 ¥ %71 ¥ & aQard
Wi wE ®Y gH AT 9 0
S AL TAN AL I S
ag ¥ 7er & fr wifes maei &
HUATAAT T T/ KT | &1 §WEA
wrw & foy et fest 7 s gfenr
fafree & oF uTe & w7 QU9
Farr R wiew wagdd &1 g2 f7at
1 TA4L, 1978 ¥ T EW
®W 585743 THATTCET ®7 i1
oY 1-1-1979F1 9 B 7§ T
5.80,829 wmdAwifegl #r | QN
4,914 wHwrfryy 1 S o "W
* s gzt & 1 qudy W wrey
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feael wfwd ¥ wdwrfdt &
Sq e wgeT § 1 oW 1-1-
1978 ¥ 55534 FA¥ TN
T wfF 1-1-1979 ® 60,038
FHATE =10 £T W R\ W ww
S ® WM FET 5,404 FT
A wger Py & wifso
7T e g & R ouw ave @Y
qTY Y Ayt @ § W i WS
@ &% & Wiy el g
g2T T2 K 1 W AT R Y wer @7
@ sx F aqwiedr ® aHr Wt
F4T FTOT & 7 FG4T «F warq |

MR, CHAIRMAN: Please conclude,

I am calling the next speaker, Your
time is over,

sft Twmre foy : canfs wE)-
T ANGw 947 40 997 51wy
fzar &, g o= fosE Wit & zfeo)

MR. CHAIRMAN: No, I am sorry.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): I beg to move:—

“That the demand wunder tae
head ‘Power Development’ be re-
duced by Rs 100.”

[Frequent power failure in
many States (28).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need to have enough of
power to supply to cement and
stee] plants (28).]

“That the demand under the
head ‘Power Davelopment’' be re-
duced by Rs. 100.”

[Need for giving subsidy to
State Governments to reduce the
tariff rates of power for agricul-
ture (30).]
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“That the demand under the
head ‘'Power Development’' be re-
duced by Rs. 100.”

[Need for supplying ecnough
to Andhra Pradesh to take up the

pending schemes (31).]

“That the demand wunder the
head ‘Power Development' be re-
duced by Rs, 100.”

[Need for increaiing invest-
ment for rural electrification
schemes through Rural Electn-
fication Corporation (32).]

“That the demand under the
head ‘Power Development' be re-
duced by Rs 100.”

[Need for developing Geo-
thermal Power (33).]

“That the demand wunder 1ihe
head ‘Power Development' be re-
duced by Rs. 100.”

|[Need for thoroughly invest:i-
gating and formulating a master
plan for ‘power development’ in
the country (34) ]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for developing bio-gas
to meet the growing rural energy
needs (35).]

“That the demand under the
head ‘Power Development' be re-
duced by Rs, 100.”

[Need for developing Wing
Energy to meet the growing rural
energy needs (36).]

‘“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need for providing enough of
money under the ‘“Minimum
‘Needs Programmes” of the Rural
Electrification Corporation (87).]

“That the demand under the
Yead ‘Power Development’ be re-
duced by Rs. 100.”
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[Failure to convince the Elec-
tricity Boards to set yp capaci-
torge in the transformerg mstead
of asking the agriculturists to
have the capaecitors attachéd to
their pump sets (38).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Failure to supply coal to the
industries (52) ]

“That the demand under the head
‘Coal and Lagnite' be reduced by
Rs. 100.”

[Lack of efficiency in the Coal
India Ltd. (53).]

*“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs 100"

[Need for encouraging the
coal production (54 ]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs 100."

[Reduction 1in production of
lignite in Neyveli (55).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Failure in arresting the em-
bezzlement of coal (56).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs 100.”

[Failure in increasing the effi-
ciency of Neyveli Lignite Carpo-
ration Ltd. (57).]

SHRI ROBIN SEN (Asansol): I beg

to move:—

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1"

[Failure to scrap the Baveja
Committee Report '(76).]

“That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1.7
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[Failure o supply coal to steel
and power industries (77).]

“That the demand under the head
‘Coal and Lignite’ be reduced 1o
Re. 1.7

[Failure to come to a settlement
1n wage negotiatons due to un.ue
interference by Bureau of Public
Undertakings and anti-labour
policy of the Coal India Ltd.
(78).]

“Thal the demand under the head
‘Coal and lagnite’ be rcduced to
Re, 1"

[Failuie 1o democratise ine
Coal India Ltd. and check too
much dependence of Ministry on
bureaucrats (79).]

“That the demand under the bcad
‘Coal and Lignite’ be reduced to
Re. 1"

[Failuie to invest more capial
w ECL for opening of new
mines, thus cieating more cm-
ployment opportunaties '(80) ]

“That the demand under the head
‘Coal and Lignite’ be 1educed to
Re. 1"

[Failure to eradicate malprac-
tices amongst certain high ofli-
cials in ECL (81).]

“That the demand under the head
‘Cual and Lignite’ be reduced by
Rs 1007

[Failure to check malpractices
mn contract system in the supply
of =and and timber for sand fil-
ling (82).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100"

[Failure in proper sand filling
and other steps, thereby causing
serious subsidence of lands in
Asansol-Ranigan) coal belt under
E.CL. (88).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs 100"
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{Faillure in checking malprac-
tices in the matter of distribution
of coal thereby causing sericus
coal scarcity in West Bengal and
in other States (84).]

“Thatl the demand under the head
‘Coal and Ligmte’ be reduced by
Rs. 100.”

[Failure to supply coal to in-
dusinie, causing serious cut down
in production (85).]

SHRI BLJOY MODAK (Hooghly):
beg to move:—

“That the demand under the head
Ministry of Enetgy’ be rcduced to
Re, 1"

|Failure to evolve a swtable
policy regarding distribution of
coal to power plants and steel
industries on priority basis (86) ]

“That the demand under the head
Munistry of Energy’ be reduced to
Re. 1.»

|Failure to treat distubution of
coal as an emergent measule by
making it a collective responsibi-
Iity of the Central Government
(87) 1

“That the demand under the hecad
‘Ministry of Energy’ be reduced by
Rs 100.”

[Failure to supply good quality
coal with less ash content to
thermal power stations (88).]

“That the demand under the head
‘Minustry of Energy’ be reduced by
Rs 100"

[Need to have effective coordi-
nation between the Railways and
other concerned Ministries in
respect of supply of coal (80).]

“That the demand under the head
‘Ministry of Energy” be reduced by
Rs. 100."

[Failure to avert recurring
power cuts throughout the coun-
try (90).]
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“That the demand under the

' head ‘“Ministry of Energy’ be reduc-
d by Rs. 100.”

[Failure to supply required
quota of coal to Thermal Power
Stations in West Bengal (91).]

“That the demand under the
head ‘Coal and Lignite' be reduced
b}’ RS. lm_u

[Failure to supply requiremen.
of coal on a priority basis to all
Thermal Power Plants in general
(92).]

., “That the demand under the
head ‘Coal and Ligmite' be redured
by Rs. 100.”

[Failure to speed up a negotia-
ted settlement on the demand for
Wage rise with Coal-mine Wor-
kers Organsations and thereby
avert any possible continued
strike by them (93) ]

“That the demand wunder tihe
head ‘Coal and Lignite' be reduced
by Rs. 100.”

[Failure to check eorruption in
coal mines in league with con-
tractors in sand filling of the
mineg (94).]

SHRI A. K. ROY (Dhanbad): I beg
fo move:—

“That the demand under the
head ‘Ministry of Energy' be reduc-
ed by Rs. 100.”

[Constant Power failure dis-
rupting the economy and life of
eastern part of the country
(99).]

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs. 100"

[Deterioration in capacity uti-
lisation of the existing power
plantz (100).]

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs, 100"
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[Lack of coordination between

departments of Coal, Rai] and
Power (101).] !

“That the demand under the
head ‘Ministry of Energy’ be reduc-
ed by Rs. 100.”

[Loss of energy in transmission
and distribution of electricity
(102).}

“That the demand wunder the

heag ‘Ministry of Energy’ be reduc-
ed by Rs. 100"

[Increased foreign dependence
in the power industry (103).]

“That the demand wunder the
head Ministry of Energy by
Rs, 100.”

[Need of a National Grid in the
country (104).]

“That the demand upder the
head ‘Coal and Lignite’ be reduced
to Re, 1.”

[Failure to have captive Rail-
way to ensure supply of coal to
Stee] and Power Plants (105).]

“That the demand wunder the
head ‘Coal and Lignite’ be reduced
to Re. 1.”

[Failure to provide drinking
water and gnariers to the miners
in Dhanbad coalficld (108)).

“That the demand under the
head ‘Coal and Lignite’ pe reduced
to Re. 1.”

[Delay in finalising new Wage
Board for the workers (107)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
to Re. 1.”

[Need to reject Baveja Com-
mittee Report in toto (108)].

“That the demand under the
head ‘Coal and Lignite’ pbe reduced
by Rs, 100.”
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[Need for regularisation of
eontract and casual workers in
the coa] belt doing perennial type
of job (109)].

“That the demand wunder the
head ‘Coal and Lignite’ pe reduced
by Rs. 100.”

[Need to provide employment
to the villagers whose land had
been taken away by the Moridih
Project during emergency in
Dhanbad (110)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs, 100.”

[Wrong policy of mechanisa-
tion at the cost of employment
and with imported machines tlius
increasing foreign dependence
(111)].

“That the demand under the
head ‘Coal and Lignite’ be reduccd
by Rs, 100.”

[Need to look into mal-prac-
tices in Mirsa Mugma zone of the
ECL. (112)].

“That the demand under the
head ‘Coal and Lignite' pe reduced
by Rs, 100"

[Need to reinsiate Harijans and
Adivasi workmen thrown out of
employment in the collieries
(113)].

“That the demand wunder the
head ‘Coal and Lignite' be reduced
by Rs, 100"

[Need to reduce expenditure in
CIL by abolishing the post of
Chairman (114)1.

“That the demand under the
head ‘Coal and Lignite’ he reduced
by Rs, 100.”

[Need for public distribution of
coal to the villages throygh Pan-
chayats (115)].
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“That the demand under t{he
head ‘Coal and Lignite’ pe reduced
by Rs. 100.”

[Need to check indiscipline,
politics and strike of the officers
in the coal belt (116)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs, 100.”

[Need to settle the problem of
land-lesgers due to mining in
Dhanbad coal field (117) .

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs. 100.”

[Need to end contract system,
money lending and gangsterism
in Dhanbad coal field (118)].

“That the demand wunder tihe
head ‘Coal and Lignite’ be reduced
by Rs, 100"

[Need io check malpractices 1
the coal belt and ECL. (119)].

“That the demand under the
head ‘Coal and Lignite’ be reduced
by Rs. 100"

[Need to meet the demands of
the villagers at Kathara in EC.L
(120)].

“That the demend under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Systematic elimination of
female workers from employment
in the collieries (121).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Budden cracking of Adivasi
village at Bhowrah due to wrong
mining by the coal belt (122).]

“That the demand under the head
‘Coal mnd Lignite’ be reduced by
Rs. 100.*
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[Nesd to solve the problems of
widespread llegal mining of coal
in Dhanbad and Hazaribag dis-
tricts of Bihar. (123).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs. 100.”

[Forcible dispossession of Adi~
vasis of their land at Chandra-
pura by the D.V.C. without giv-
ing them employment and reha-
bilitation. (124).]

“That the demand under the head
‘Coal and Lignite’ be reduced by
Rs, 160.

[Refusal to give minuteg of dis-
cussion by the G. M. Kathara
(Central Coalfield Limited) to
the Bhartiya Coal Karamchari
Union and the discriminatory
attitude adopted (171).]

SHRI K. A, RAJAN (Trichur): I
beg to move*

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100,

[Failure to create an All India
Service of Engineers. (125).]

“That the demand under the head
Elinixtry of Energy’ be reduced by
5. 100.”

[Failure to establish a National
Grid to meet the growing power
crisis. (128).)

“That the demand under the head
gl;in.istry of Energy’ be reduced by
. 100"

[Failure to undertake integrat-
ed programme of research, man-
power plannmg and training for
State Elech'idty Boards. (127).]

“That the demand under the head
;lfnim of Energy’ be reduced by

[Failure to check effectively,
losseg in generation, transmission
:nl;la i ghtrfbvtion of electricity.
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“That the demand under the head
‘Midistry of Energy’ be reduced by
Rs, 100.”

[Fallure to avert recurring
power outs throughout the coun-
try. (120).]

“That the demand under the head
‘Minigtry of Energy’ be reduced by
Rs, 100"

[Failure to evolve a policy
regardine d'stribution of coal to
power and steel plants. (130).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100.”

[Failure to meet the power
shortage in both public and pri-
vate sector industries. (131).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs. 100.”

[Failure to utilise the existing
capacities of pdwer projects.
(132).1

“That the demand under the head
‘Power Development’ be reduced by
Rs. 100.”

[Failure to evolve a uniform
wage policy for workers in Elec-
tricity Industries. (133).]

“That the demand under the head

‘Fower Development' be reduced by
Rs. 100.”

[Failure of participation of
workers 1n the management of
Electricity Soards (134).]

“That the demand under the haad
‘Power Devalypment’ be reduced by
Rs. 100.”

{Failure tr constitute an All
Indis Wage Guideling Committee
for eleciricity Workers. (135).]

“That the demand under the head
‘Coal and ligrite’ be reduced to
Re. 1.

[Failure 1o svpply coal to steel
and power industry. (138).]
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“That the demand under the head
‘Coal and Lignite’ be reduced to
Re. 1.”

[Failure to come to a settle-
ment m workers’ wage negotia-
tion in the cow Industry. (137).]

“That the demand under the head
‘Coal and Lizmte’ be reduced to
Re. 1.”

[Failure tu abolish contract
labour in coal industry. (138).]

“That the demand under the head
‘Coal and Lignite’ be rcduced to
Re, 1

[Failur¢ to evolve a suitable
policy for the distribution of coal
to varioug industries. (139).]

SHR1 XK. RAMAMURTHY (Dharu-
rapuri); I beg to move:

“That the demand under the head

‘Ministry of Energy’ be reduced by
Rs, 100."

| Need to abulish the system of
having the Chairman of Central
Electricity Authority as the Sec-

' retary to the Government. (142).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100,

[Need to allow the State Elec-
tricity Authorities to fulfil the
power needs and enable the Re-
gional Electricity Boards to func-
tion eflectively. (143).]

“That the demand under the head
‘Ministry of Energy’ be reduced by
Rs, 100.”

[Need to stop the entry, of
foreign multinationaly like Sei-
mens in the vital sector of power
distribution in the country. (144).]

“That the demand under the head

‘Minist:y of Energy’ be reduced by
Rs, 100."

[Inability to transport coal to
industrial wunits and thermal
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plants to ensure economic distri-
bution of available power. (145).]

“That the demand under the head
‘Power Development' be reduced by
Rs, 100.”

[Need to constitute a Power
Development Finance Corporation.
(146).]

“That the demand under the head
‘Power Development’ be reduced by
Rs, 100.”

[Need to revamp the working
of the Central Electricity Autho-
nity by making it a truly inde-
pendent body and by appointing
the Chairman of State Electricity
Authorities as its Members.
(147).1

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.*

[Inflation of achievement figures
so far as generation of electric
power is concerned. (148).]

“That the demand wunder the
head ‘Power Devclopment' be re-
duced by Rs, 100."

[Claiming that the plants have
started generating power, while
they have been put only on
“TURNING GEAR", after which
nearly six months lapse before
power is generated. (149).]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Slow progreszs of constructiorr
of Mettur Thermal Plant. (150).]

“That the demand wunder the
head ‘Power Development’ be Te-
duced by Rs, 100.”

[Failure to start work on
Hogenakal Hydel Project. (151).3

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”
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[Failure to have proper main-
tenance of power plants which
have led to {He gevere power
crisis in West Bengal. (152).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Encroachment on autonomy of
State Electricity Boards by mak-
ing the Chairman of such Boards
as the Members of Regional Elec-
tricity Boards which are treated
ag subordinate offices of Central
Electricity Authority. (153).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Faitlure to wind up the Regi-
ona]l Electricity Boards which
have not served the purpose of
utibsing the available electric

power economically. (154).]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs, 100.”

(Faillure to accept the advice of
the Regiona] Electricity Boards.
(155).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100.

[Failure o sccept the lowest
tenders for the supply of equip-
ment to Northern Regiona] Elec-
tricity Boards' Load Despatch
Centres. (156).]

“That the demapd under the
head ‘Power Development’ be re-
duced by Rs, 100

[Failure to protect the interests
of public Exchequer in the mat-
ter of accepting tenders for sup-
pPlying the eguipment to Load
Despatch Centres, (157).]

“That the demand under the

head Power Development' be re-
duced by Rs. 100.”
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[Acceptance of technically un-
suitable offer of Measrs Siemens
Limited in the matter of supply-
ing equipment to Load Despatch
Centres which has cost the nation
Rs. 90 lakhs of excess payment.
(158).1

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs, 100.”

[Decision of Central Electricity
Authority to trip down the pro-
duction of power by Thermal
Plants in Northern Region by 4V
per cent and directing them to
use furnace oil in the place of coal
which is not available. (1359).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs, 100,

[Damage that would be caused
to the machinery by the use of
furnace oil in Thermal Plants as
directed by the Ceatral Electricaty
Authority. (160).]

“That the demand under the
head ‘Power Development’ be re-
duced by Rs. 100.

[Failure of the Mnstry to
reply to the Members of Parlia-
ment who have pointed out the
collusion/bureaucracy with Messrs

Siemens. (T81).]

“That the demand under the
head ‘Power Development' be re-
duced by Rs 100™

[Failure to appoint C.B.l. en-
quiry into the Seimens deal for
the supply of equipment to Load
despatch Centres. (162).]

“That the demand wunder the
head ‘Power Development’ be re-
duced by Rs. 100.”

[Need to stop day to day inter-
ference in the working of Region-
al Advisory Boards by the Central
Klectricity Authority. (163).]
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“That thé demand under the
head ‘Power Development' be re-
duced by Rs 100"

[Need to stoo the system of
keeping engineering staff in the
Central Electricity Authority but
making the Regional Electricity
Boards show such people on tueir
staff strength. (164).]

“That the demand under the
head ‘Coal and Lignite' be reduced
by Rs 100"

[Failure to implement labour
lawg in the Neyveli Lagnite Cor-
poration (165).]

“That the demand wunder the
head ‘Coal and Lign'te’ be reduced
by Rs 100"

[Failure to clear the lakhs of
tonnes of coal lying at the pat-
heads which has resulted 1n
heavy losses to Coal India Lamt=
ed (168) ]

‘That the dcmand unler the
head ‘Coal and Ligmite be 1educed
by Rs 100"

[Decision to exploie hignmite 1n
Gujarat (167) ]

“That the demand wunder the
hrad Coil and Limutc be reduced
hy Hs 100

[Faillure (o mamtun propet
production schedule in coal mines
(168).]

fMat the derod urler th
hee  Coal and Tienite be reduceld
by 00

[Teeed fo re 1s7ess the worhine
of Ca Indi Lamihv4d invewcof
ot maut heavs 11 see beaug, IN-
incurred by it (169) ]

‘That the Ismmd under the
head Cosl asd Lign te be roduced
by Rs 100

[Failure to morernise the coal
mines machinery equipment which
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led to frequemt disasters n the
mines. (170).]

MR CHAIRMAN The cut motions
are before the House

SHRI D D DESAI (Kawra), On Tth
April, 1n the presence of an important
Cabinet Ministar, Mr. Taty Rao, Pre-
sident of the Centrdl Board of Irm-
gation @nd Power, and Chairman of
the Andhra Pradesh State Electrinity
Board, had this to say:

“I only the umts that were
erected in the recent past from the
indigenous sources had performed
well, even partially, the country, 1
am sure would not have been re-
quired to face the shoitages it has
been facing all these years and
still continues to fiace 1n some of
the regions”

He added

“While 1t s true that one may
have to pay a heavy price for
learning how to design, fabricate,
erect and commission major power
plants and equipment, 1t 18 a pity
thay the Electricity Bourds which
are it the rece1 1Iny end of such
equipment are petting al' the blame
of the performance I +he plant and
the e¢quioment mmufy tmed by
those who refie to learn  and
worse ctil' 1efus. to pay fur ther
mist kes md nike the Eje . tricoty
Bo 14 not only ‘he objects of er-
fimism Lut also mak> tham pay
dearly for all the mistakes of the
minufartu ors

In the mdinary cow ¢ the consu-
mer o1 the customar i~ the king In
the private sector the customer 1s the
emji1nt Ru' 1 e hoving hig say
here” Do the equnmen*s puichased
come up n performance to 1hterna-
tionally acceptablz standards?

Members have tilkea about the
power prob'engs 1n West Bengal, Bihar
etc I may say that as early as 1967,
when Dr Vikram Sarsbhal was the
Chairman of the Atomic Energy Com-
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the
bagis was laid for 400 KV, 200 to 500
MW unit sets and so forth.

Today, what are we facing? We
had, ag early ag 1856, in for the
Metropolitan Vickers Impulse Turbine
of AEI, but suddenly somebody comes

He has sver got the foggiest idea of
what he is talking about. Nobedy in
the world would agree to change from
one design cquipment to another so
abruptly or thoughtlessly, because all
the design, training and experience of
our personnel will go near waste. We
will have to un-learn and re-learn at
freat cost. OQur hon. Minister does
not realise this. Unfurtunately, Mr.
George Fernandes, who Liag been car-
ried away by some of these things,
I am afraid, also does not realise it.
T will just tel]l our Minister this much
thit ag carly as 1949 when 1 asked
Daanler Benz and the muokers of
Mercedez cars as their ageni in India,
to make gome miner change in  the
engine, they laushed al me and ask-
ed; how old are you? I sad- 33 yrars.
They gaid: “be 65 and thea come 1o
us” 7t had taken Mercedez Benz 30
o 40 years lo reach maturity, effici-
ctney and reliability throuch feed back
and this engine has no'v heen per-
frefed Tt as a vory vital subject. We
have provided Rs 15750 erores for
power in the Sirth Plan. TUnfortu-
notely you are going to have only
tombs, not power plants. The cpuip-
ment which you are purchasing and
installing do not perform well But
eéven jn our own country, there are
Plants with imporfed equipment
Which perform differently. Renu-
®agar ig the gtar performer, which has

the impulse turbine made by GE - as
it geherates 8300 ?ms m’mungd

W and &nother is Tata’s Trombay
AXG Turbo sets giving 7000 Kwh per

KV station. Other plants ape Dhu-
waran and Ahmedabad. Th are
doing well. I you sre k : L]

good record and if you had seen it ap
tg how the turbige designs have been
performing in our country, then' you
would have drawn your own conclu-
sionp and you would not have agreed
to be guests of collaboratots, who
bribe, who entertain the officials und
Who even pay money to the pol.tical
parties. . .

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): Are
we now indulging in this?

SHR] D. D. DESAI: It may be that
it was done by the previous Govern-
ment or this Government, but that
makes no difference. If any of these
people have palmed us with something
whi*h ;5 not right, we should sue
them Just now our friend was talk-
ing about power problems. There
have been stoppages. But you are
fortunate that you are in this country,
In other countries, you would have
been sued and the damsages would
have run to hundreds of crores of
rupces  When woe  have 1o cullect
d~*a we do no{ 7o to the collaborators,
We + 40 organisations like Edison
Elevtrie Inatitute of the United States.
There is also the Unicd Nations and
there are alse Insututions of Engi-
neers These peop's have ecnough
data, corect data and objective data
wnd from that we draw the conclu-
«on as to which equipment is per-
forming bLeiter and which one we
shou'd purcha<e and not waste our
tax-parers’ hard emiuzad money.

My own jnvestipaiion has shown
that there js a hig difference belween
No. 1 leader and No 2 icader in the
tfurho =etz industry. No 1 leader in
this industry is th~ General Electric
Company of the United States which
has bes{ sustained service heaf rates,
least percentage of forced outages,
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maximum reliability, largest number
of wunits and KW in operation for
longest periods, maximum experience,
etc, nlhfy information jg that they had
for entering into collaboration
with. us and my enquiry has shown
.%W tried their hest. But cur
ielf g threw them away crudely.
Th?ume back and told us that GE,
USA are not prepared to give us the
technnlazy But the fact is the other
wey round. My information is that
their rates and costg were lower when
compared to that of Kraftwork Union,
which does not have the capability to
manufacture dependable turbines,

MR. CHAIRMAN: ] think this per-
taing to tomorrow's demands.

SHRI D. D. DESAI: He should not
buy a single turbine which he does
not approve and he should insist on
what he wants, Otherwise, nothing
will happen. If he is meak, then the
whole country will go to dogs and the
blame will pquarely rest on his
sho . He is responsible to see
how the money is spent. That is why
1 said at the outset that the customer
should not be the king but the Em-
peror and he should gee that each of
equipment that is purchased jg the
best. Coming to specific things,...

MR. CHAIRMAN: Don't go into the
details of that deal.

SHRI D. D, DESAI: Unfortunately,
that is a very important matter,

MR. CHAIRMAN: You confine your=-
self to him asg the purchaser,

SHRI D. D. DESAI: I have been in
the electrical industry since 1837. 1
started my career as an attendant of
turbines in 1837.

MR, CHAIRMAN: 1 do not deny
¥your knowledge

' SH:BI D. D. DESAI: 1 have to tell
him sornething; he must know what
we gre talking about. He is a gene-
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ralist; he iz not expected to know all
the details of it.

It takes nothing lesg than 10 years
to mature a design; ta perfect you
need above 20 years. KWU which
comprises AEG and BSiemens were
both licensees of USA firms, namely,
AEG was a licensee of GE and
Siemens was a licensee of Westing-
house. Both th& licensees were ter-
minated in the late '80s. KWU' has
not got experienced degigners. You
cannot create a good ieam in less than
20 years. Do you know to whom
KWU ;g selling turbines? They are
selling to developing and wander-
developed countrigs, like Brazil, Iran
and others who are ruled by dictators,
who buy anything given to them if
they are personally enriched. It ap-
pears, this is what we are heading for
in thig country also. Even in Wesl
Germany, the Siemens do not sell
many turbo-sets, 1 have been the
Chairman of the Brown Boveri units
in India. I know what it is. KWU
upto 100 MW may be all right. We
want large turbo-sets in range ot 500
MW to 2000 MW. There is no other
choice than GE of USA,

A sudden change from: one to ano-
ther ig going to hurt us so badly be-
cause the designing, manufacturing,
installation, operating, maintenance
and gervicing of cne will have to be
unlearnt and we have to re-learn a
totally different one, When the
General Motorg were asked to change
the Chevrolet car engine, they said
that the engine was designed in late,
20s and that improvements made
during the last 50 years were little
here and little there to finally give
a dependable engine It had taken
50 years for General Mctors to perfect
the Chevrolet car engine. Today,
suddenly, you allow a big change
which is going to harm us. There is
a fundamenta] difference in the design
of two turbines, Impulse turbine and
Reaction turbine, The design differ-
ence is there; the construction differ-
ence is there. The two opersting
principles are different. In the Re-
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action turbine, there are more stages
and pressure ig divided between the
rotating parts and the stationary parts.
In the Impulse turbine, the stages are
less and pressure is on the stauonary
parts. It is mare rugged. GE make
the best. There is such a vital differ-
ence which makeg designing and
manufacturing different. I do not
know how you are going to get uver
thege things. If it were that you
were only affected, we would not have
bothered about it. But the whole
country will have to sutfer on accuunt
of this.

I have got g lot of details with me.
If you want, 1 can read out all the
details for you and show you how big
differences are there, In any case, 1
can give you all the details in a sepa-
rate jetter..

MR. CHAIRMAN: Ang he canreply
to you in a separate letter!

SHRI D. D. DESAI: Recenty, an
inspired article has come out in the
presg on “Soviet technology—the cost
of collaboration”. This is an inspired
article which ghows thai Soviet tech-
nology hasg been absolutely worthleml
and that it hag been very costly. It 13
true that Soviet technology is a little
outdated but it is upto us to pick their
advanced technology. They are one
of the ghrewdest purchasers and ace
also meore choogsy. They are not
stupid. They have gone for Hitachi
turbineg for international cooperation
Hitachi and Toshiba of Japan are the
licenceey of GE of USA, not of
KWU, and they make Impulse tur-
bines, This is an inspired article.
After all, you gre noj sorieone who
can be carried away by such articles.
You concentrate on the data of turbo-
sets performance made and operated
in a]l the countries.

Unfortunately, in our country, we
have not got the system by which
accurate data are made available in
Tegard to day-to-day failures, varia-
tions in woltage ' frequencies, etc.
Where 1s the' voltigs  consistenty?
Whare) iy the debendability of fredu-
ency? Where is the availability? Inter.
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ruptions are 8o many. All these things
are guch that we cannot say thatjwe
are generating electric power and are
supplying satisfactorily to the con
sumers. In any other country, ¢ this
sort of thing would not be tolerated.
They would sue and demand, nct 2
fdw _cropes, but several hundred
‘crores, But gur Eleciricity Boards are,
unfortunately, taking i1 easy. Unfor-
tunately, our Indian people are milder
people and they do not know what
others in other countries do and their
rights under the law and they do not
know how ihey can go ahead and ge
the compensation, .

There are many things connected
with the failure of BHEL equipment.
We have established one of the finest
plants in the world; the BHEL plant
in Bhopal ig one uof the finest plants,
It was set up in collaboration with
the Associated Electrica] Industries of
UK. They can produce very good
machines. The oeople are very well
treined, but unfortunately our top
management requires to be changed
because the top management which
we have got now does not seem to
know what they are talking. I just
read in one of the books about one
Dr. Sharan, an employee of one of the
modest companies in Switzerland,
namely, Sulzer; it is not a big com-
pany. In Switzerland, with whom I
have had a long association, the largest
company is Brown Boverys, I have
been the Chairman of that company's
Indian Subsidiary. Sulzer is, com-
paratively, a smaller company. Some-
body from there comeg here, poses
himself as somebody worthwhile, goes
round and tries to get for us techno-
logy. He even thumped the table at
General Electric. ] was told that he
thumped the table at General Electric
and made such a nuisance of himself
that the General Electric Jost intcrest
in us. That is how this thing was
dropped. Like this we l:ave, unfor-
tunately, driven out people.. .

SHRI P. RAMACHANDRAN: I have
not driven out anybody. r

MR.''CHAIRMAN! You' cait-' have
your say when you reply.
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SHRI D. D. DESAI; I am not ¢on-
cerned with any particular person.
It is not a question of Desai or any-
bedy. 14 is a question of cur country.
When we are going to get technology,
we are not going to buy on account
of somebcdy's advica or opinions; we
are going to examine the data. Then
dependability and reliability of the

data and several other factors are also.

involved. Unless and until those data
are outstanding, we are not even go-
ing to talk to those people. Even if
the data are good, we get the offer
for the total advanced technolegy and
then see whether it is complete and
whether it is worthwhile, Otherwise,
we will be unnecessarily hurting the
interests of.our country and the
future developmeant of our country,
We have a futura. We do nol want
to waste our life in some worthless
pursuits and leave a large number of
our people in unemployed ccnditicn
or poverty. Already a large num-
ber of our
been laid off. Factories are closing
down. Lastly, plants and investments
are idling. All this is because of
idiotic decisions taken by soraebody
somewhere and without understanding
what is what. I hopa you are not
going to be a party to it. If anybody
in the Ministry is thinking thal way,
we should be bold enough and put an
end to it.

MR. CHAIRMAN: I think you
should try and conclude now.

SHRI D. D. DESAI: Yes. Then, we
had some collaboration for manufac-
turing boilers with the Combustion
Engineering. That is all right. Mr.
Krishnamurthi had been one of those
who had been responsible for this
thing. But, I believe, that even there,
the Americans are not absolutely
benefactors. You have to know in
totality what to get and you must also
make the fullest use of it; otherwise
they will just give you partially or
nothing. They are afraid that India
will be another Japan. They do not
want to create that sort of a compe-
titor in India. Therefore if you touch
the American equipment or American

R R T
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technelogy, you will have to be ex-
tremely careful and you make sure
that what you are geiting is definitely
the best that they have got. Other-
wise, they will put you into a serioug
difficulty.

This is a note of warning which I
must give. Having collaborated with
the Americans, 1 know these people
are not friends of ours. (Interrup-
tions). Be at arm’s length. We are
not concerned' here with any indivi-
dual,

MR. CHAIRMAN: Mr. Desai, I think
you should conclude now,

SHRI D. D. DESAI: There iz a
large number of points, Unfortunate-
ly 1 am keeping with me a very
large number of items. Please allow
me somea time.

MR, CHAIRMAN: The limitation of
time is there according to what the
Business Advisory Committee has
allowed. So, it is not in my hands. If
it had been in my hands, I could have
given you the exira time.

SHRI D. D. DESAI: Madam, this
information is h2lnfu]l and the coun-
try will penefit by it.

MR. CHAIRMAN: But, you promis-
ed that you will write to him about
that.

SHRI D. D, DESAI: I shall write.
But, unfortunately, it will fall in the
hands of bureaucracy.

MR. CHAIRMAN: There is a prac-
tice of releasing letters to the press.

SHRI VAYALAR RAVI (Chirayin-
kil): He won't reply.

MR, CHAIRMAN: As I said, there
is a practice of releasing the corres-
pondence to the press.

. SHRI D. D. DESAT: I will tell you
one simple thing. What is the use of
grudging here. When a decision i
1969 was taken to suspend the im-
ports, I had opposed that“strongly to
the Chairman of' ‘the Development:
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Council and I said that at least we
should have fifty per cent of our gene.
rators imported, By suspending the
imports, you will only be ruining our
future and we will be put intc diffi-
culty. Unfortunately these people
did not agree. Even with regard to
one final import which they had
agreed to that was also not allowed
to be arranged. You are pnow seeing
the consequence of it. (Interruptions)

MR. CHAIRMAN: Mr. Desai I am
again asking you to conclude now
because there are a large number of
speakers,

SHRI D. D. DESAI: Thera are «till
more outstanding jtems.

MR. CHAIRMAN: You should have
thought about it much carlier. They
will continue to remain outstanding.
And somebody else will deal with
them. I am sorry, Mr, Desai, you
should conclude now.

SHRI D, D. DESAI: There are a
large number of complaints ceming.

MR. CHAIRMAN: Mr. Desali you
have taken nearly half-an-hour.

SHRI D. D, DESAI: Unfortunately
the thing is this. You must also
realise that even in the wagons they
are now putting stoneg insteag of coal,

MR. CHAIRMAN: I wish you rea-
lise the importance of coal earlier,

SHRI D, D. DESAI; Somebody is
expected to pay for it in advance.

MR. CHAIRMAN: Mr, Desai, you
are now forcing me to call the next
speaker. Will you please resume
your seat? I am sorry Mr. Desai,

Mr. Jasrotia.

SHRI D. D. DESAI: Thank you,
Madam, for whatever time you have
given,

SHRI BALDEV SINGH JASROTIA
(Jammu): Madam I am thankful fo
- you for providing me this opportunity
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to speak a few words in support of
the Budget Demands of the Ministry
of Energy. Of all the problems the
country is facing to.day the mos: irri-
tating one is the problem of shortage
of energy. This is not only so to our
country but it is the problem of the
world also. So, I shall confine myself
only to our country.

16.59 hurs.

[SHRr M. SATYANARAYAN RaO in the
Chair]

The energy is needed not only' for
our industries but also for agricultural
purposes which is the economic strue-
ture of our country. This country
has got many sources of power’ the
sun-shine, showers energy every day
—equal to the fossil fuel-water-falls,
the tide in the sea, the winds. The
whole atmosphere is full of energy—
still we are short of the energy, Te
overcome this problem what should
we do? Where is the defect? To my
mind_ the only difficulty is that there
is no proper storage of energy. To
be more correct, I should say that we
have to do something for better
energy storage techniques to meet the
démands and to make better utilisa.
tion of the energy. I would request
the hon. Minister to look into this
aspect of the problem, because, if a
generator fails, then, there is no pro-
vision for us to get light or energy.
Therefore, we should make necessary
efforts so that we may have proper
efficient, economical ways to collect,
store and distribute or use energy for
the benefit of all of us. For proper
and efficient storage of electric power
we must have efficient and economical
sources of power, If we can build
better ‘Energy Mousetraps’ or have
with us  then, the whole world will
make path to come to our door.

17 has.

1 may mention in this connection
that according to the Report of the
Water Commission, the river Chenab
in Jammu and Kashmir is most potent
for hydro-electric power.
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[Shn Baldev Singh Jasrotia)

Bir, sometime back, the Centre took
upon itself the task of going in for
the Salal Project in Jammu and
Kashmar, That was in the year 1970
and initially it was estimated {o be
¢" the order of Rs. 55 crores. The
uate of comrmssioning was to be 1978.
78 But, Sir, I am sorry to say thais.
Even today, after spending nearly
Rs 222 crores on the project, the
project 1s not going to be cummission-
ed os 1t was scheduled,

The hon, Minister wag pleased to
tell us in this House sometime back
that they are going to commission this
project by 1982, But, recently 1
hagpened to wvisit that place. I am
sori y to say that even if other things
remained the same, this project can-
not be completed before 1986, Ths is
what I feel For that BSir, who 1s
responsible? The machinery worth
crores of rupees should have to work
for 2,000 hours in one year, But what
has happened here? It has hardly
worked for about 12 to 13 hours in
one year. Thig is the situation there.
For this again, who is responsible?
The officlals at the site and even the
Ministry are responsible for these
faults because there had been no
effective s fon or probe in this
direction. We should have a proper
check on those persons who are deal-
ing with this project of vital national
importance. This is my respectful
submission. If it is commissioned it
will yield 680 M.W. of power. But
this iz not being commissioned and
is a serious matter.

Sometime back, I made a request
to the hon, Minister that a probe
should be made in bad handling of
Salal and what has begn done in this
regard. So far, Sir, no reply has
been glven to me I don't know what
steps, if any, will be taken by the
hon, er,

Then, I wish to to your notice
that In the cage of in Manipur
and Bairasiul in Himaéhal

they are also sick. According to m¥
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information, these two prajecty
also being handled by the de
here. When the Centre hag
upon itself the responsibility of

loping these projects, may I ask, is &t
not high time that the Mimiscer takes

mussioning of these projescts?

Sir, I understand that they are
going to construct a projezt called
Gulhast1 project on Chenab river near
Kishtwar 1n the Jammu region. But
even the approach road for that has
not been constructed so far. The
Water Commussion has mentioned that
at ten places on the Chenab river the
various projects can be constructed
and if this 1z done, Sir, this will illu-
minate 1n all the respects the whole
of Northern India, I find no reason
why urgent steps should not be takem
by the Mimsiry at the Centre. I
would therefore request the hon
Minister to rise to the occasion so that
the needful could be done in the
matter, Something needful should be
done in the interest of the whole
nation because every day we hear
that there is shortage of power in one
part of the country or the other.
Power plays a very important role in
the modern civilisation. The hon.

power, which is very easential for
runming the modern machinery, for
increaging the agricultural produe-
tion, and for running almozi all the



simnrohv pimm ~about its ptr-
tmmwﬁhremdtom.pulﬂon
of coal and electricity. But as it
.appears, the position in regard to coal
and electricity in this counwry is very

very gloomy, 8Sir, coal industry is’

passing through a deep crigis ang the
production oi coal is lagging behind
the target, On the other hand we
are seeing a spectacular stock of *coal
.at the pit-heads; and we have accu-
mulated coal to the tune of 14 million
tonnes, But the paradox of the
situation_ is that we are having an
acute scarcity of coal in the midst of
plenty. I would like to mention some
of the facts of the shortage of coal
.in India,

Sir, we have seen the report; in
Parliament that there is acute sr.arc:ty
of coal in Gujarat, in U.P, and M
on the other hand, all the mi
‘power stations all over Indil are
actually having a stock which is very
very meagre. We are having one or
two days' stock of coal in all the
power stations, which supply electri-
ity to Calcutta and the adjoining
industrial belt. “During the lasi power
crisis in West Bengal the Calcutta
Electric Supply Company could not
generate 70 megawatts of power be.
‘cause of shortage of coal, In Chandra-
pura Power Station, which is under
D.V.C, they have one day's stock of
coal. They have . complained that
they have been supplied with rejected
woal with 47 to 48 moisture, As a
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three per cent. Wlm:aqun;} was
made to the Railway Minisicy about

. the supply of coal to this plant, they

nidmntnodemndmmm
with them by the Ministry of Energy

. as far as this plant was concerned.

~ Then, there is a report that- the
thermal power plant at Bhatinda in
Punjab was closed a month back for
want of coal and this was coatinuing
even now, It has an installed capacity
of 440 mw. In U.P, also, some power
plants are closed down for want of
coal,

Now, I come to the position of coal
stock at the steel plants, Normaily,
the steel plants carry a stock of
fifteen days, but there are reports that
they had two or three days stock only.
The Minister of Steel has also said
that the production of steel has fallen
down due to shortage of coal in the
plants. Bokaro steel plant is in the
midst of coal belt, yet it is auﬁu‘ing
from shortage of coal. At Bhilai -
steel plant, there is a precarious con-
dition because of shortage. Ag such,
they are importing coking coal from
Australia, The Government have im.
ported coking coal to the tune of one
million tonnes and they are thinking
of having a captive mine in Austraiia
to meet their requirements.

The other day, the Minister of In-

factories had closed down: due to
_shortage of coal. The Fertllizer Plants
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[Shri Bijoy Modak]

and the most astonishing part of the
whole thing is that includlng a name-
ber of important trams as many as
73 trams are not in operation in
Punjab due to shortage of coal,

This is the dismal picture through-
out India on account of the shortage
of coal and everything including
generation of power is suffering. On
the other hand, we have been seeing
break-down of power in recen: months
in West Bengal, Bihar, Tamil Nadu
etc. This leads to loss of national
production amounting fo crores of
rupees, We know that the State elec-
tricity ‘hoards are responsible for
maintaining these plants. I want that
there should be no breakdown, These
boards are looking intg the matter.
They are doing their job; pbut it is
astonishing to hear the Minister of
Energy actually saying ihat this is
their job. It meang that the Central
Government have no responsibility
for this. It is high time that this
attitude changes, They must take full
responsibility, in cooperation with the
State electricity boards, to help them
in all matters  including the supply of
trained personnel to help in effective
functioning of the plants and alsc in
supplying good variety of coal with
less ash content. That is requiredq of
them,

Sir, coal and power crisis has thus
become the biggest saboteur of nation-
al production. In West Bengal,
recenly when for 6 days the industry
was actually shut down_ there was a
daily loss in production to the tune
of Rs. 80 crores to Rs, 100 crores. But
it is astonishing to hear the Minister
actually denying this and saying that
the loss in production was not due to
power shortage but to other causes.
So, it is high time that the Govern-
ment realizes the gravity of the situa.
tion and sees that the shortage of fuel
power and rail transport are mutual-
ly reinforeing, and they cannot be
solved piece.meal by any Ministry,
They must take the whole thing in
their own hands. My suggestion is
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that a high-powered committee must.
be formed by the Governmant, so that
they can go in depth into all aspects of.
power and coal production, A coordi-
nating committee should also be
formed under the Union Cabinet, so
that they can implement the decisions.
of this Committee; and that has to
be done on a war footing,

Sir, another big crisis is really
looming large in the coal industry.
That is about the protracted strike in
the coal mines. As you know, one
year back the agreement between the
coal miners and the industry has
expired, A new agreement is going
to be arrived at; but the negotiations
are lingering on for one year. And
the tripartite negotiations with the
Trade Unions are not making any pro-
gress, due to the obstructionist atti-
tude of the Government, & lakhs of
coal miners. resorted to a one.day
strike, but it has not brought any
sense to the Minister of Enerpy. A
letter has been written by thé Central
Trade Union leaders, giving an ulti-
matum to the Government. It has
been signed by the Secretary CITU,
Mr. M, K. Pandhe, for INTUC Mr,
S. Dasgupta, for AITUC Mr. Kalyan
Roy, for BMS Mr. B. S, Azad and
Mr. M. Kumar of HMS. It says:

“We urge upon the managements .
and the Ministry to consider “he
entire question with all serious-
ness and come forward with definite
proposals acceptable to the workersf'
in the next meeting of the JBCCI
to be held on the 19th and 2(}th
April 1979,

1‘-...1_-..-\.-

We reiterate our earlier dec1smn:;
to resort to indefinite strike if theg
managements do not accept ouryg
demands. g

We, therefore, warn the manage-
ment that if they fail to bring for-
ward acceptable proposals in the
next meeting of the JBCCI for a
reasonable settlement the Central
Trade Unions will have no other
alternative but to announce the date
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of the strike action to iforce the
management o concede the just de-
mands of the workers,”

If the Government does not change
its attitude, there is possibility of an
indefinite strike of coal mine workers.
And the responsibility shall lie solely
on the shioulders of the Government. I
would request the Minister to consi-
der the entire question seriously and
take steps to avert the situation.

The Baveja Committee appointed by
the Government has made sulgestions
which will hit the workers very hard;
50,000 workars will be retrenched,
most of them being women workers,
The Minister gave an assurance to
trade union leaders that they will be

coasulted before implementation of
- the recommendations. I am gorry to
say that they have not been consulted
and the recommendations are being
implemented unilaterall, I hepe the
Baveja Committee’'s recommendations
will be sprapped in toto for the bene.
fit of the workers.

In coalmines, the Government have
resorted to large-scale mechanisation
causing lot of unemployment. Lakhs
of existing workers are retrenched.
This is not in accordance with the
election pledge of the Janata Party
and not with the promises they had
held for solving the problem of un.
employment within 10 years,

On the other hand, Government is
not implementing the recommenda-
tions of Safety Conference and Acci-
dent Enquiry Commitiee on Safety
rules for miners, The accidents have
been increasing daily and as a result
of that, a large number of miners are
losing their lives,

The coalmines have become the
hunting ground of contractors., They
are minting any amount of money be-
cause of this. In one wunit, that is,
ECL. the officers are in league with
the contractors and are earning money
in the matter of supply of sand and
hmers for sand filling. Because of
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this malpractice there are sericus.
land-subsidences in  Asansol-Rani
Ganj Belt,

These days coalmines are full of
gangsters who also act as money.
lenders, Here murders have become
a common affair. In Dhanbad Ltelt
alone over hundreds of murders have
been committed, Police vpenly con-
nive with the gangsters in retuirn for
a share of the booty.

Lastly, I want to. say that Govern-
ment must pay full attention to the
load shedding, It has become a most

- common and recurrent phenomenon.

They must change their attiturle and

give full help to the State Electricity

Boards. I wouli request the Energy

Minister {o look into this fact and give

all sorts of help to the State Electri-

city. Boards regarding replacing defec-

tive plants and also supply trained
personnel for the maintenance of the

plants. They shouid also supply good
quality of coal with less ash content,

That is being recommended by so

many experts for eflicient mainten.

ance of the thermal plants. With
these words, I conclude.

gro Tt fag  (WrmeR)

AT U Fr AR T=AT FTO4T0
ar § w1 wtaF gty &1 o a7 qEs
T WA THFITHT $TE AE] FC T
2 ag Jfa #¥ Feqar «Y TE¥ FT TFHAT
2| hfen wdfiiew 381 9 Far
ar @t sfawe T g swt e o &
T Y T F wla® aF HA1 g |
I aa A aST Mg R g AAT @
F& TaO A0 1 ar FRw § saAm
T FFAT § ATHA faorell &1 FATE
faemt A =Y foar o7 @war 3 3w
Y TH T ZATT e T AT A7 fA9%
FTAT & | THFT TW AT gH AT g7
FTAT GR | &7 eg fastell & Io13d
# orew fie g @ ag anfas gafa
F g FN FF F QM |
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avft gart fant & worar sowTT @Y
o wrarea % & | QY oY wfgd
wee oy aft g are § 1 owoft afedt
e, fagry o T - aF ¥4 st
FT AFE WIGT § | ATPTRAT &7 §F A
g wx ¥ 9w wawr &) Afew
fee® 31 '™ ¥ Faf o3 fyger o
g & ew ad gur 7, © dvee
¥ I 9T EEA IEE ¥ W BN FoA
%7 uraenA fear 1 A S A 149
w08, gEA 452 w09, Fredr iy 1252
wE, WY F 2932 FOw WX orAdy
#7016 PN @RI @1 AIA AP H
¥R 11800 UF wd fwar war qr )
T (T ¥ o §ORT X WS
QAT 7 16750 ®OT ¥ ¥ YA
fear | x& ek gy we fw gw St
szt airen ¥ A A S er

0T gW I & gwaw W §
war Y ad & gw AT i 1) e
w¢ for § 7 w2 oifesfedy O
¥ rra gwfon @R 87 soft 4w
an™ ¥ YEIgE SuT W awe dar gy
war #Y w4y 7y ¥ ¥ duv feaw ?owqy
Fut vt oY TRwRTT ¥ §@ dar
we fear forg & wreor ag v e 7
rdfiefadt fréa w) w7 goet sarfer
woit € AT YT werw g, AT
wrdywerar w1 wwrr o § o ot
T feqgAamaam A dar
frod goec & aawar g fie figgamr
¥ sfirr gworvresY &1 S ¥
wtee Wit fear qr o Faf ¥ g
afr vt @ oY afy wrowr & fe st
¥ awz ¥ W @ et wroow
ot WA g & ag & feedr wwraw
Y UTHTRAT WA ¥ gfT T T g@T
Wher Rl st & goedT W
wre g W v o ko et
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red7 At @\ U g gt &
& & v ag ey e e oo
T GIT GHN AT B 3 QI X 34w
warm g e wm @
W WY 3T FE A aevfrear o o
YT QHW GTAT @AF &AM 9T &FA
g | ¥few Gar wgr fear @ | gw
¥I® var § O 31 @ ¥ oy
a¥ fieqr aa7 & SEd v aAT F sumr
A< VA FT GTES T Y i fran
21 g & gary Afa 0t st & v
T SR W oaw | W AR gLy
wrsr ®r A ¥ qgd rww & i
w1 159@z o ff, yEX ¥ 35 7
e aiT gt o ¥ 9 54 9@
FUT | W ®" I T AHARCTT AR
¥ G AG TET AT AGATR | OF 31 KW
&t o Foi N & ofcas §
i e i e w P A @
T FTT MO | qARY ww FoAl 0w
¥ feg AT @ ¥ A oER R
IR & oA ¥ Y R wEAT e o

et s o 2y oo § wr g,
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avaalable for commercial exploitation
in a major way in the near future,

& st oY 9 ¥ e e iy qg o
yoegorme i Irdr f s § sewr
vhesT T {wonw ¥ & 7F st
#1 ure dwwr g ¢ ol Y ary A
v TESTT W wEE g w9
T wRTST §Y WOy | qfves Amer R
WENTT %7 S@9 W7 T &1 s aft
fugre & w7 grr & ) e s
v gt ot neTe WY waw o
¥ grem R

G AE FAT & AFT ¥ T A W
ww § wga & frd ¥ yud waw ¥
w8 W or d sk g e aai &
e w1 g fade war § 1 WX
o g e i f o vl W@
§ @ wad oge) ame g 7y § i aA-
FANAN §HY WY WA wCU g
&Y gt oy 7 @ e i v g s

¥ s AR AT FAT R | I -

fabforr s & fawme At w4 oY Fof
W1 G2 wqreT W | "W Afad
5000 AT W1 guX 9Fw AT §
Wi ER daveTw ¥ ATa g W qiw)
3 g fF a0t gfw o ®wA
T gw ¥} w396 ATy fRd )
vafwd fa v dfaw o grm oo & st
waragr a1 wwied  fadel -
woo ¥ fawr & o agwr ¥ wifgd
#fem o avar & fw s st w1 oEne
w1 T e § 1 T W W A
O § wgt % wyge Wi wifed a5y
At Fat A oww s W AW
B g e daw fs A Wi )

¥ ey Hifwd | rww fow @ wifigd
wife aqw W oF ¢ W e
wTer oy wgy oo §, sl ot ot Wt
¥t wg 2N § e ot wAw sam www
¥, sww § oY W wre I aw & ) ¥
anar 2w o ff & wifed v fre
o wifgd, s o gar W ok A
w1 ogy g wh | forw Ty & o
g W ST & A ¥ g O e
o eurfier firan § ot axg & faorsh
& e ¥ ot R O T e o Aifr
W woft geft

afew o o ¢ gfe W,
e & arew R ot @ @
§ whifed wrar g wetfins oolf ot i
Wi gaw wfeqet IvT #F W AT
TEY HIT T6E T ¥ ford g samy A
[ EAT | WK W gR ¥ 9T WX
W R g Ay Ran AR wgd fad g fiea,
WA AT JOTEAY A AY WFEETC T GG
g

va faosdt oz7 & o O a7 g
AAAE a%%q A TRETRq, AT FIFAT
WA & AEe T Ih &, I a3 a7Aw
¥ wrq wz femarar a1 fe gw Ay @
fraffra @ & few oW TeEw ag7
g & 1 S §WE @ a1 & ard ay
oI9% GTRA TWAT, WY gEA 1 FATC
wOT 599 W W P 1A § 1300
SO TA | TE LA § | THHT HOAE
¢ T wraawar 7 I oW § ST agr
Tt wYT W N § | gk dwe-
o oY ¥ 72 F aOvg w30 § fis w7 e
TR WEwEE X f 1 g @
qeeTHR £ § e 0 §
g qu X 1 gArdy arferdy rerow
£t , e gemtRe wge qore gt
£\ o wro § fr o 3 e
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o & o dw w7 wel gy W oAy
T § 1 Fo qEe Yo w7 418 fafemy
fyaroz §, g0 THe QHe Wike W
186 § v gaywerfear w85 fafegy
fwimz & | ¥ QUT, TR AT B8
Q¥ F 20 w7 150 §, 7Z §O W QPT
wr g | 3 feafy ¥ WAt @

gt ?

¥aw fagre & soo T Iyedw
W 40 EAX &1 WX 17T QWY
#é g€ § o ag < fawdt W e
A w1 § | xafed & wgrr argm fie
wirt fggem & 3dorrdr Ay g won
ey & ot wios ogar o 2w
Fxt fife 7 S wvx F s ghar )
Fah vy ovh "TEY W grAT 8, W
gt & f 3 g A wAAT R
o suw grm w@ § fr wd o
g & | wrEvasar g7 aA #t § R
CFATHT WF ®IST A EHAAT  qTH
e w77 AfEd | AT &1 FEEE-
dmA W wifgd gR gy & B
500, 500 BqTATT ¥T 7T OF IF 9K T
WA g TATE Y TTaARramw i)
Wiy Fat T AT | I ] e
# fir gw gz v Javave ® A, afew
@engivrs w7 7 fF 200 A @
wrEr £ N, s wwe and Py
Q& A7 F 0T O FAY GHAT R | TG
2rrrvrd FA M ITAT

A AR 9T @AAT 95 S &Y
Forte % wAmT ot Frr 77heqy famr
ag g, SEer W g LT T I Im
gafEd oY g greed qrdw @
fuser &, gfe 39 v 2 Fs fgrar
gk Rfrzg g Far vwrT wg 3, Aea
g R it e T R asr g

#W e wT wER T e
oiT € wkx cheifed vd & wmwy
§ 1 gt fagre ¥ oY 2 gl
ad &, st g v g o e
11 TR A0 Soww & it Regic wr
AT & 17 A% IJC= QA W2 EXT TN
frft B wew wx o | W fefire
¥ Siw W ¥, oF 36 51 g
woun w8z § @i g W oy ww
¥ wig 207 ¥ 306 GRTI P £
fodr g & faw® & seqge N7
oY I & gaf sa@ orofr | gx
ford 2z wareifadt 1§ & Foutfgs-
wa % fa¥ gae) fer & o v o

T [T WAET O A FW° warey
® g ¥ oiw Afy TR
farare o2 o g g et w2 1 IR
e Wt & a8, ¥ oF i
wgT wgar g s & Wy &« & wran
§ W ¥ e IEgo & @Y 9g anfae
w1 wigT § fo waf 7w ¥ §a
HUT A AFT FH 7 §, ITH Y W
At AR 7377 & 1 AT AT AT
qraT =2 x34 Fe0 &, agr Ak fad
Faar arfza, WA arfza, wdv afe,
g1 At A fanry fover oF &1 ¥
fetd 3—

“The total coal reserves were aati-
mated by the Geological Survey of
India 1n 1075 as about 2682 mmllion
tonnes including about 318 milton
tonnes of proved reserves, 1218
tonnes of indicated reserveg and

1149 million tonmes ol inferred ve-
servesg "

% ¥ 4,000 fiforga 24 WAt
waT §, 7aT ¥ wITETT G w4 §,, 0

g &t 2w, AgE ) v
wqgn-mmﬁémﬁﬂm
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FZT FAM ? KW A FAAT ) TE TIA
IR AAATT FT FOA A 1 BT
¥ AT FE H SATLAT 7 I FEANT
¥ 7 T €A IAGT, A1 AT F WS T
TR RIAT JIGT, HIAT AT H Haar
80 WA §X FEAME o FHAT | FZATNE
F a1 faqet A g, 98 12 99
g afaz azdi, safF s & ag
14} 77 9fq gfqz 937 | ez F1 FA
‘gt ®ar ifzdT % gaie-F9 FT AT
FA wegred 9 fFa7 &, 7g g v a1q
¥ 1 3T faerey w3 @ Y gy, Ar
qfywdy dwE w1 f wed faadr | 7T
9T g9 G & Aal a1 A Ea 7 78
W1 v w9 fEar g, 09 oEE G W
T FET ¥ aTsa-AgAd, S
FAFTATAT F (AETT A ATAA @A )
TET 78 a1 71 weAq e 5 gh g

e ® wtaE Ffezmror & fa=me Fwar

=ifan, Adm fesm & 7 1 &fF
FAT AATEE § TH T eaTy A41 (247
THET AT STLO7 47 ¢ &9T N7 (Ag T
WEL T A T T FTET A, A

- gfea ot A g 9= fear 91! g am
F1 7g #1 fgww & o, # 9 s
g, ofew 39 g & agw fga ¥ 9f6-
FA FE FET G@F E 1 A FF FAT,
1 g, wwa o fgT # od awdy
T FEAL AR |

| gErE AR g e aviar
T & " sl (dy g Ty o
TAETAL FV W[ FT g2A T THAT FLAT
g

SHRI K. A, RAJAN (Trichur):
Mr. Chairman, it is a sensational phe.
nomenon that the power crisis erupts
and escalates during this perio-,
Whether it is a short-standing malady
or a long-standing malady, I am nct
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going to debate on this point, But
unfortunately, the country is put inio
a very serious crisis. The whole eco-
nomy ig in crisis, Crores of rupees
worth production is being lost, Wor-
kers are being retrenched. Working
mandays are being lost. There iz'an
overall crisis in the country. We get
claims and ¢ounter.claims about the
geéneration of power. For instance, I
would like to point oui the claim made
by our hon, Energy Minister. He
said that 3022MW of additional pcwer
capacity has been added to the coun-
try’s’ power system during 1978-79.

"Instead, there is a counter claim that

it has been merely 1522 MW. 1If is
also stated how the capacity of eight
plants from which power is yet to be
available, have been added to show a
total capacity achievement of 3022 MW
during the last financial year, These
are grouped into two categories—those
‘rolled’ and those ‘put on ‘harring
gear’, Unfortunately this is the posi-
tion.

Sir, I am not worried ss to what
will happen to the energy policy. I
am not worried at all about the finan-
cial resources. We have {0 go into
the real malady of the industry. As
Dr, Ramji Singh said, it is a question
of implementation which is lacking.
Large sums of money have been ear-
marked year after year for power
programme. As for supply of equip-
ment we have had surpluses to play
with and have allowed ourszlves in
some cases even to pick and choose
more costly imported sets in prefer-
ence to indigenous ones on the ground
of sufficiently higher efficiency and
rateability. What has gone wrong is
that the establishment for implement.
ing the power programme and the sys-
tem of operating the capacity which
already exists, simply does not work.
The problem, therefore, is not of
pumping financial resources into the
system but of management and orga-
nisation to achieve a reasonable leve]
of efficiency. The position at present
is that the shortfall in establishing
generating ecavacity and low utilisa-
tion of the capacity installed combin-
ed with mounting losses in transmis.



It was early in 1948 that the Electri-
aty Act was adopted to develon an
intggrated power system and the

Klectricity Boards were createa,
They were to be professionally manag.
ed mgencies for the development and
running of the power system on quasi-
commercial lines and were formally
invested with wide powers to achieve
the task assigned to them., But the
reality has been that these boards
have not been allowed to function as
originally conceived and designed,

Several factorg have contnbuted to
the gradual erosion of the capmbility
and capacity of the State Electricity

wholly dependent on the tudgetary
support of the State Government for
meeting their capital requirements
and meeting their working expenses.
It I am correct, most of the Btate
Electricity Bulrd‘l have now institu-

yet we are in the grip of a chronic
power cnisis. This 15 ca im.
mense losses to our industry and agri-

ble for the inefficient utilisation of
our thermal capacity, enormoug trans-
mission losses and outright theft of
power, The reslt is that most of
the States are facing acute power
shortage, Except Kerala, most of the
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procesg of actua] construction,
there are delays and hold-ups at every
stage. The wilespread prevalence of
the corrupt contract system, with an
array of contractors sub-contractors,
and petty contracts, in cahoot with
officers and engineers, is also res.
ponsible for the delays and the rising
costs of construction,

The Sixth Plan Draft sets a target
of addrtional 18,500 MW generaling
capacity within five years ie, during
1976—88, This is almost equal to
what we achieved in the previous 15
years, The Plan proposes more 400
KV lines, and wants to ensure that at
leart L0 per cent villages are electr.-
fied 1n all States. The total invest-
ment estimated is Rs. 15,750 crores,
compared to Rs, 7,016 crores in the
Fifth Plan. This works out to roughly
23 per cent of the total public sector
outlay, against 18 per cent in the
Fitth Plan. The magnitude of {his
task can be understood_if it is realis-
ed that while the average addition
to the capacity has been about 1,700
MW during the last three or four
years, it will have to be stepped up
to 3,700 MW annually during the
period 1876—83, These are the pro-
blems that I want to highlight re.
garding the overall perspective.

I agree that we have got a magni-

H

sector thereby the public gector s
gradually being eroded to
such a position that you are brin-
ging by backdoor major mwuiti-
rational companies and monopoly
houses into the public sector.

I do not want to go into the whale
question regarding the BHEL and
Siemens agreement.

SHRI P. RAMACHANDRAN:
When wag it?

SHRI K. A. RAJAN: These agre-
ements came during your period.
Regarding the BHEL and Siemeng
agreement, it came in your period.
It created a hue and cry in the
Parliament as well as outside that
for whatever was done, the pre-
vious government was responsible
for the whole malady. It is not worth-
while to argue like that, As respon-
siblc Minister and ag a responsible
Government, you have to

multi=
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lems connected Wwith electricity
workers. Most of the workers come
under Electricity Boards. They are
not connected with the Central
Minisrty. I know. But for an indus-
try which employs more than  six
lakhs workers in the public scctor
and only a minority of workers in
the the private sector--nearly one
lakh or something--the problem of
workers is there. But, Sir, this is
the fountain-head of industry. The
workers who handlle and work at
the most vital, strategic poinlg are
nct having nation wages. You know
the disparity in wages and service
conditiong between the various
Electricity Boards, you take, for exa-
mple, Maharashtra. Maharashtra is
having an entirely diiferent wage
structure compared to that ot
Himachal Pradesh. To avoid  this
disparity in wages, there should be
a nalional wage guideline in
various industries of all India nature,
as we have evolved a national wage
policy in various other industries.

I am not going into the details
of various aspects of coal indusiry.
But 1 would like to point out that
you are facing a strike in the coal
industry and the whole negotiations
and proceedings are hanging fire
bhecauige of too much interference ot
Burcau of Public Enterprises which
hangs as a Damocle’s sword over
the head of the workers. So, I re-
quest you to settle these issues in
the larger interests of the nation.
The dispute in the coal industry has
to be settled amicably and a na-
tional wage structure has to be envol-
ved.

I hope you will just go into all
these agpects and attend to what-
ever humble suggestions I  have
made. Thank you,

Wi ATIT W dlo QIR
(3Z=1) @ mTATw Jurds oo, #
g & Wieew o Ful gad A0 w
Fq€ AT IMgar g ) fec qwm AT
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gafa 1 #mevs faseti F SaET
a7 & \ faser & adc fa o«
gar &1 fasrs aff &1 &%al,
FE FATGMT 3w wFal g HT A
adr FT FH FF GFAT g, MIE
OIS 3 WGTE FT ATGEE  FHAl
qr srarfd & 1 dfFEA ww Al
Fi FHI FT qIT FHeIMT[ AT &
TWT &\ WIAE-AE FT EE A0
#|M FH91 *F g1 7F =@ wFar
F3 T oFET SOEs § A0
FT HIGIWA FIAT, ag-afsa agwai
% fawe #1 s@4T, wa Fo FAT @
faswz Fzar &, sfr fassdi a7 &
ST &1 &9 FI9 39 698 KE@AT ¢

TS Fg AT §——aws Tew
®R qET wE Feg | fawd W
a4 SegrEd azar & faw A &9 dar
gar &, gurw v omifgE &
grar & 1 gfe zart At Aaww @1
FEwfET =0 gHT q1 I A GeEN
qE4r, IATET qZAT, S&TaT THT &4,
W FT ATFET FH(0 1 FAT FT IAEA
= S H gar g——Ed A,
%% R AT rgsq-aAsss @ | Sg @
ZrREd-gew @ AT daT FIA A
arg §, & §UHTT 8 WA F@T 3
W qIh SHET 5T fagqr ST au
IH 9T W4Tl g§T AT Wd |

TF wE & Al gFear gAR
graw ag € fF gur ag an
am ¥ f@7 uw Curdim-fag” o
T ¢ fam &Y awg & @@ A
Tsqt #  war fawer F FA A
i g, fawdr agy agwrd e
arr g | afz @iz 3w & ol @
fua-fas ax «1d av zE@F WK




Sat wfer w1 T Wy ¥ o
wfews A wfws gaofe o =aeqr
7R, sy g & ¥ fug,
T AT ¥ Iomew wfW ¥ fay
Faf ggemr ww & e ww U
€7 WL & &9 & Sxi AAT w7
far A giwrT war waTg Wi "W
A AR AWMy & W wwwT  faar,
I fal wawr wewaTe XET 7

SHRI A. K. ROY (Dhanbad): In
March this year, a seminar was or-
ganigsed in Dhanbad on “Jharia
Coalfleld. Challenges and Projects.”
In that seminer, we had a goud op-
portunity of hearing the Secretary
Department of Coal, gpeak on the
present coal and energy crims It
hwm“ﬁmuﬂmummdwhat

"It §3 a matier of regret  tihat
production capacity has not ;;;

Mwnﬁh mym
£iice tqn. Abuz R
ﬂqﬁ-m invested so
far, has remained
wtatle”
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He has also said that Government
was ready to invest more and more
on coal and it was up to the mine
managers to lemd the mndustry and
produce at least 112 million tonnes
by 1978-79 and 152 million tonnes

by 1880-81.

But what iz the present picture?

“Mr Varma revealed that much
of the investments made so far
whs utilised in purchasing equip-
ment, either imported or indi-
genoua. He regretted, however,
that some of the producing com-
pantes could not utilise the equip-
ment properly and some even sur-
rendered the sanctioned amounts of
investment on development "

He hag further saud:

“Why cannot Indian Minning ex-
pertise reduce this period from 6
to 7 years to 3 or 4 years, as they
did in other foreign countries™

He has said this in regard io the
opencast projects.

18 hrs

My point 1s that after ecight years
of nationalisation, we have reached
a situation where the Secretary in
has fo
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and geological and natural-
potential in other places, It
is a pity and a matter of shame that
we are in such a situation where
trains are being cancelled for want
of coal, Why ig it that even Bokaro
Bteel Plant is facing a crisis? Chan-
drapura Thermal Plant, which is
within a coal belt, is reporting that
it has to stop or reduce its power
production due to non-availability
of coal,

I can understand less capacity uti-
lisation of our power plant. we can
put the blame on our State Electr:-
city Boards, which are worthlegs,
that they are not working proper-
ly, people are sabotaging and that
the workers are bad. But why is it
that the capacity utilisation of the
power plants which have been com-
missioned by the Central Govern-
ment is going down? Why is it that
there is a gradual reduction? I can
understand that at present the
capacity utilisation js less. But why
is it that there has been a decrease
in the capacity utilisation as =om-
pared to the last year? In India we
do no! have that mechanisation. Our
out put per man shop (OMS) of coal
may be less compared to that of
Englend or USA. But why should it
be less than last year? We cannot
aunderstand this, They have appoint-
ed the Baveja Committee. How was
he connected with .the coal indus-
try? Has he visited any industry?
With whom did he hold consulta-
tion? He has put the total blame for
ircreased cost and loss in the coel
in dustry on the workmen. The
poor workmen say that they have
got surplus workmen and that is the
reason why we are incurring losses.
75 pur cent of the cost is direct cost,
labour cost. Labour cost has gone
up and 30 we incur heavy losses.
They have given an indirect solu-
tion, which is suicidal. I would
reguest the House not to allow such

& thing to happen. we shotfid
never allow this to happen.
They sey that the ! price of coal
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Wheat is the position?
the <ountry, the non-commercial
fuel is uged at large by our villa-
gers. We are to popularise coal; we
have to save our forests, We can-
not increase the price of coal so
that coal would become dearer to
the poor villagers and we will not
be able to popularise coal

We are producing only 100 mil-
lion tonnes of coal But China
which is our neighbour, without
any much mechanisation--they have
gtarted mechanisation only now-
is producing 500 million tonnes of

‘coal. They are consuming it. There

is no question of bottlenecks in dis-
tribation. There is no gquestion of
stock piles there.

Here, they have come out with a
press gtatement that 9.5 million
tonnes of coal are lying in the rail-
way yards and 12-14 million tonnes

e lying in stocks, One day, there
'will be a fire in the stocks during
summer and, for that, a lot of
manipulations will be done by the
the officers to hide their crime,

According to the statigtics, you
will find that in 1975-78, the cosl
pruduction was 80.98 million ton-
nes the number of officers were
8,698 and the number of workers
were 6,05,000. In 1876-77, the conl
production was less, that is 8848
million tonnes and the number of
officers incressed to 7,371 but the
number of workers decréaSed to
5,86,000 . In 1977-78, the cdoal pro-
duction remained static at §96
million tonnes and the of
officers increased to 8,084 e the
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number of workers further decrea-
sed to §,84,000. This year, it will be
further decremsed Throughout the

About 50,000 workers have been
thrown out of employment. But that
did not reduce the cost of coal: that
did not reduce the extent of losses.

The whole line of thinking is
wrong, how to reduce the cost of
production of coal and how to sup-
ply coal more easily to our differ-
ent plants, I have raised this
point and have tried to conveince
the Ministry also that instead of
having the Baweja Commuitee, they
should have consulted some people
who have got certain ideas about
direct production relationships in
the coul fields, You will be surpris-
ed to know that in BECL, therc are
only 40,000 miners who are cutting
coal, who are producing coal, who
are raising coal and there are
1,50,000 persons who are doing in-
direct jobs, roaming on the gurface
of coal mines, working in the otfice
and doing different types of jobs,
time-rate jobs. IN BCCI  ai<o,
the position is the same. You have
Just {0 change the distribution pat-
tern of the division of labour. You
need not retrench people. You need
not import machines. You are im-
porting more and more machines.
You are incuring more and more
losses, You are only to change the
digtribution pattern of the division
of labour, The ration of direct la-
bour to indirect labour you have to
thange; the ratio of miners to
others including supervisory officers
You have changed. In India, I sug-
Besi that it should not be more than
1:1, I you have got 1 lakh miners,
you can have 1 lakh other people
Including supervisory officers doing
indirect jobs, The ratio ghould be
1:1. But today it is 1:4 As against
One person producing and raising
coal, there are four persons who are
doing indirect jobs. Your ,economy
cannot rely on that.

You will be suprised to know
that in West Bengal, the entire
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power crigis is dus to BSanthaldils.
It is not working well, it is not
getting coal, and al] thet. In Chan-
drapura, in the entire Bihar area, in
Dhanbad also, we often face the
power-cut Coal-raising is getting
hanipered, You will be surprised to
know that coal-raising is pgetting
hampered, not due to labour unrest
but due to power-cut. These power
plants are near the coalmines. I
understand: it is partially true
because of the transport facility. You
will be surprised to know that Rail-
ways say that they will _have their
captive power plant. I do not know
whether the Minister is aware of it
or not. I got an ansWer from the
Railway Ministry that they have an
1dea o{ having a captive power plant
for the Railways. The Steel is
having their own captive power plant.
Feriihzer ig also having. As I was
saying, the Railways are also having
this project; it is under the con-
suleration of the Ministry; I do not
know should decision they have taken.
I would suggest that our power Min-
1ster should come out boldly., The
tragedy of the Energy Ministry is
that it has nesther energy nod power.
It must gather some power, it must
gather some strength. I want that
the Energy Minister would come out
with a proposeal to have captive
railways. ‘The Santaldi Project is
only three miles from the NCDC. The
Chandrapura Project is only
2—1|2 miles from BCCL. Simi-
lary the Patratu Project is only 1-1|2
miles from CCL. You must have a
small network of your own railway.
You must develop ropeway trans-
port. There i8 no reason why your
Bokaro should suffer. Across Damo-
dar, Bokarp is hardly three miles—
not more than three miles—from the
coking coalmines. It can easily be
done through ropeways. Why should
it pot be done?

Now, why should the transmission’
ang distribution logs he 28 per cent?
I request the Energy Minister to con-
sult the earlier records It was
always 14 or 156 or 18 per cent. Now



467 DG. 78-80

[Shri A, K. Roy—Contd.]

it hes renched 20 per cemt. What will
you do? I£ you increase the sfficiency
by 0. per cent, you can reduce the
cost of cogl by Rs. 7. You need not
ﬂ:‘;ﬂt it. It can be done very

Thig year, compared to last year,
your OMS has reduced. Instead of
incregsing, it is in the backgear., Ii
has reduced by mone than 0.1 per
cent. That means, your coal has
become dearer mmply because of
that. I have already ghown how your
productive force is decreasing and
non-productive force is increasing.
You have to re-distribute the whole
thing.

One more thing I want to say.
Instead of locating the root of the
maiady, I am very sorry, the
Energy Ministry, including the De-

a different way., For
example, they have starfed quarrel-
ling with villagers. They are enquir-
ing land. The question of reservation
of mines is assuming a scandalous
dimension. Lands of the peasants are
being spoiled, damaged. There is a
large scale subsistence on land Now
they are quarreling with the villagers.

and unetonomic compensation. Not

that, if three acres of land are taken,
then they would give a 366. I want
to sk this. If g cultivator is main-
taiming his family with one and a
halt acres of land and if you are
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are the depresiiad
mwmqwm
and not with the contractors. You
are quarelling with the poor firmeis

I say it 18 & very wromg policy
The previous powers of least uead to
run collierieg ang they were remain-
ing friendly with the villagers, when
they used their lands. These people.
the poor people, are productive
peopie. If you :ig the':inthtf; il:}];
they will do it very fast an w
esrn something. Madim, I would
like to say something about the
Vavela Committee and about the
wage negotiations. Why should you
cume to confrontation on that? Why

Te you gquarrelling with the wailla-
ers? You are quarrelling with the
workers; you are quarelling with
verybody. You are not quarelling
with the contractors You are not
quarrelling with the officers; you are
not quarrelling with the money-
lender or with the looters who are
looung the coalfields. How is it that

our coalfields suffered a loss of
Rs. 400 crores. Your tonffactors did
not suffer; your officers did not suffer-
Nobody suffers. You go to Dhanbad
and you wil] find a Five-Star Hotel
There are hundreds of murders
taking place there. Why the people
should shoot at one another? It is the
black money which is the root cause
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else. It is all dus to black money.
You hub‘m:imnnthﬁ

people by importing machines. It is
a crime; it i8 a sin to Import the
machines, killing people. There was
a time when Gandhiji used to bum

way how the
Janata Government runs. Somebody
15 importing coali somebody is im-
porting cement and somcbody 18 im-
porting machine. And one day you
will be importing the ministers!

We are waiting for the day when
the Ministers be imported.
(Interruptions) I give you a challenge
that you put one machine and you
put in one man only snd you
workmen to to do the work manually.
You will see the cost of production

SHRI A, K. ROY: Definitely, Now
you say, females are allowed to re-
tire by giving a male substitute—
either husband or son or son-n-law.
I say that this is a crime. This is un-
constitutional also. He says that for
reasons of economy

loss was of the
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Regarding transmission loss, it you
“have 400 A transnussion lines
instead of 200 KVA. 1 am sure, this
will solve many of our problems.
You can thereby increase the -gene-
ratibn-utilisation of these projects.

Sir, it has been said that middlings
with 38 per cent ash conient are
being supplied to the thermal power
plants. And it has been said that
this is the root of all the trouble.
But I wish t{o submit that this is not
so. Our power plants have all been
designed to operate with almost 40
per cent of ash content of the
middlings.

In the end I wish to say that the
“crisis in energy and power ig abso-
lute]ly man-made. It i a problem of
organisation. It requires insight, it
requires foresight, it requires plan-
ning and organisation. I hope that
the hon, Minister will bestow the
necessary attention in thi; regard
and that by next year we would
have ended this crisis once for all
and we would usher in an era cf
plenty so far as Energy is concerned.

*SHRI K. RAMAMURTHY (Dharma-
puri): I rise to gay & few words on
the Demands for Grants of the Min-
istry of Energy., At the very outset
I would like to point out that this
Ministry is entrusteq with the one-
rous responsibility of supplying
coolinyously the two basic infras-
tructure needs_ for the industrial
development of the nation, ie. the
electric power and coal In the dis-
‘charge of this in task of national
importance the hdn. Minister of
- Energy does not deserve the compli-
ments of this House; in Tact he in-
vites the condemnation of this House.

‘because he has tauadmheﬂhly to--

dolivertln;oods

*'he mumhwndounnd'_.

in Tamil
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ttm in'the second yesr of Junata
Rule the power generation has been
increased by 3022 MW. But the All
India Power Efigineers’ Felerition
has controverted the hon. Minister's
contention by quoting that only 1522
MW has- actually been commissioned
the balance of 1500 MW has bee made
up by units which have only been put
on the turning gear. The Fideration
Chairman, Shri Harbans Singh, a
retired Chief Engineer, has saild that
the Energy Ministry has resorted to
wholesale and entirely fmfermissible
inflation of achievement figures.
According to him, the increase in
power generation during two years
was only 18 per cent, while the hon.
Minister claimed that _the increase
wae of the order of 23 per cent,

The hon, Minister may say that
Shri Harbans Singh has given wrong
figures. With your permission 1
would like to quote the news item
that appeared in the Hindustan Times
of 13th April, 1979:

More than one fourth of the
country’s thermal generating capa-
city remains out of operation due
to planned shutdowns anc forced
outages Data regarding last
Monday's generation shows that 41
units out of 169 remained idle on a
gingle. day. The official data is
revealing. Of the “out of commis-
sion™ units only 15 shutdowns for
annual tenance. The remain-

ing 28 were forced outages which
mean that the plants stopped gene-
ration due to failure of equipment.
Together the idle units accounted
for an installed capacity of 3882
MW out of the country’s total ther-
mal general capacity of 13235 MW.
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SHRI VAYALAR RAVI (Chirayin-
kil): What is the situation in West
Bengal?

SHRI K. RAMAMURTHY: Not only
in West Bengal, but ako in his own
State, Tamil Nadu the situation is
worse, There is 50 per cent cut in
Tamil Nadu.

The hon, Minister of Energy has
declared openly that 14 million ton-
nes of coal are lying uncleared at the
pit-heads and the bottleneck in their
trangportation iz the non-availabijlity
of wagons, Shri Madhu Dandavate
may not have given the wagons. Can
the Government as a whole take
shelter  under this fact that
since Shri Madhu Dandavate has not
given the wagons and the coal has
not been moved to the industrial cen-
tres? As my friend, Shri A. K. Roy
graphically put it, the wheels of
progress have come to a grindng halt.
Shri Madhu Dandavate is not the
Railway Minster of any other nation.
He is the Railway Minister of this
country. The hon. Minister of Energy
should have ensured proper coordi=-
nation with the Railway Minister for
transportation of coal to different
parts of the country. It is the res-
ponsibility of these two Ministers that
coal iz moved to places where it is
needed and not allowed to get piled
up at the pit-heads.

For want of coal, many Thermal
Power Btations in the country have
reached near shut-down stage. The
generation of power has been brought
down to 40 per cent during nights at
Indraprashtha Power Station, Badar-
pur, Bhatinda, Patni, Ahmedabad,
Ukai, Gandhi Nagar, Nasik and Paras.
To get over the present crisis, the
Chairman of the Central Electricity
Authority has given a novel sugges-
tion. He has asked these power sta-
tions to use furnace oil as if furnace
oi] is flowing in abundence in the
country. You will be surprised to
know thst the Finance Minister
his part heg prohibited the use
HED for captive generators by the

¥ef

dustrial units. On the one hand the
coal, which is avallable in plenty at
the pit-heads, is not transported to
the thermal stations. The thermal
stations are asked to switch over to
furnace oil which i3 in short supply.
Again, the use of HSD for captive
generators is prohibited by the Fin-
ance Minister. In this climate of
conflicts and contradictions, how can
the hon, Minister of Energy say that
he hag increased the power genera-
tion in the country?

On 20th March, 1979, my Unstarred
Question referred to the role of Regio-
nal Electricity Boards vis-a-vis the
Central Electricity Authority. I wan-
ted to know whether the Regional
Electricity Boards can function in-
dependently. It is regrettable that
our CPI(M) friends are not present.
Their Chief Minister, Shri Jyoti Basu,
talked about the State autonomy
only the other day at Madras. While
the entire West Bengal was envelop-
ed in darkness, he was talking abeut
State autonomy. Our CPI(M) friends
should have been here to know the
answer given to my Unstarred Ques-
tion. The Regional Electricity Boards
comprise the Chairmen of State Elec=
tricity Boards. But the hon. Minis-
ter has replied to my question that
the Regional Electricity Boards are
subordinate offices of the Central
Electricity Authority. I would like
to know where is the autonomy of
the State Electricity Boards whose
Chairmen happen to be the Members
of the Regional Electricity Boards.

I have come to know that in a re=
cent meeting of the Northern Regio-
nal Electricity Board the Members
took exception to this answer of the
hon, Minister to my question.

The Regional Electricity Boards
have been constituted to ensure eco-
nomic and proper use of available
electric power. Load Despatch Cen-
tres have been established to achieve
this ideal, These Load Despatch Cen-
tres are to be equipped with aclenti-
fic and technical machinery so that
surplus power available in a parlicu-



SHRI K GOPAL (Karur) Yo
have plenty of ime You read out
from these documents Mr Char-
man, no Janata Member is there on
that mde, except the two Minizteis

SHRI VAYALAR RAVI Mr Chair-
man, you should comment on the ab-
gsence of Janata Members

SHRI K RAMAMURTHY, For the
economuc distrbution of avaiable
power, the Load Despaich Centre 1s
established For thus Load Despatch
Centre, the Norfhern Regional Clec-
tricity Board recommended the pur-
chase of scientiic equipments from
the firm whose tender guotation was
the lowest, and whoge equpment was
found technically suitable But the
Northern Regional Electricity Board
had called for some tenders In thus,
3 companies have competed WNum-
ber one 1s Westinghouse It 1s also a
multz-national concern Another 1
the very famous multi-national com-
pany which is bemng debated now,
viz, Siemens The third 15 Messrs
Hindustan Brown Boverl

Sir, you know very well that most-
1y those tenders are approved which
m heﬂu

which bemng accepted For
doing that, what have they done’
They have called for 3 tenders 3
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der But when it is pasgied on
> th the Gﬂalnlw
Board

Authority, one tender very mymie-
riously disappeared I db not know
for whut purpose fhis tender was
dropped I doubt whether it wag in
order to help the tender of Siemens
that this was dropped Whether it
was lost by post or telegram, I do not
know.

SHRI VAYALAR RAVI The hon
Member has made a very cerious
charge We wish that it should be
placed on the Table

MR CHAIRMAN It 1z gomng on
record
SHRi1 K RAMAMURTHI I am
submitting all this for your informa-
tion

SHRI K P UNNIKRISHNAN
(Badagara) It should be placed on
the Table

SHRI K. RAMAMURTHI But the
Central Electricity Authonty has
over-ruled this recommendation and
has directed the Northern Regional
Electricity Board to buy thxs equp-
ment from Messrs Siemens, whose
tender was the highest This would
result in & loss of Rs 90 lakhs to the
public exchequer The Siemens'
agreement with BHEL 1z being seruti=
nized by a munisterzal commuttee, and
the hon Minuster has demanded that
he should get a place in it for hum-
self (Interruptions) The Minstry has
It would cost R
90 lakhs more to the public exche-
quer

AN HON., MEMBER., This 138 very
unfar . . ,

MR CHAIRMAN: There is no other
speaker

SHEI K. GOPAL: There is no sin-
gle Member from the Janaim
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who has got to be there, whether he
likes it or mot.

order. I know that it
convention of the House
rally during the lunch
the House is sitting and
no one demands quorum; and
fore I would like to abide by
convention and adhere to that
vention. Therefore, I am not asking
for quorum. If the House advisedly
on the basis of the Business Advisory
Commuittee’s Report hes already taken
a decision to extend the time of the
House by one hour every day this
week in order to give morg time to
almost all the members from all sides
to speak adequately on the various
demands, this, Mr. Chairman, invol-
ves, T would =say, an unavoidable
burden on the staff of the Lok Sabha
Secretariat, because every extra hour
s0 extended means a lot of more
burden on the entire staff. We will
do it. We will put that burden on
the staff provided the House has
enough number of speakers to parti-
cipate in the debate; but I am very
sorry to find out that there is not a
single Member of the Janata Party,
Ruling Party, who is present here.
I am not making a complaint about
that party as such but, surely, this is
very objectionable that, when the
time of the House has been extended
specifically in order to enable Mem-
bers to participate in the debate, not
a single member of the Ruling Party
should be there! That in itself is a

an accepted
that,
hour
after

|
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that lesser time be given fo dhe
Members of the Opposition Parties,
(Interruptions)

Let those Janata Party members not
spepk at all. Let us be fair.

(Interruptions)

SHRI K. GOPAL: When you called.
names of the members from the
Janata Party also, many mambers
were absent, I would request that in
their absence at least extza time can
be gven to the Members of the Op-
positon Parties who are faithfully
sitting here,

MR. CHAIRMAN: I am giving it.

SHRI K. GOPAL: Not that I am
going to speak.
(Interruptions)

SHRI VAYALAR RAVI:
your ruling.

MR. CHAIRMAN: I will give you a
chance.

I want

(Interruptions)

SHRI VAYALAR RAVI: Here I
have got & point of order. My point
of order is different. Here every
Member speaks from a party accord-
ing to the allotted time; and this al-
lotted time can sometimes exceed :lve
minutes or 10 minutes. And then

not
present you
ring the bell and give five or ten
minutes more as grace time and then
call the other Members. I the
debate is likely ta collapee, it ds ypur
duty to call upon the Members of the



MR, CHAIRMAN: Prof. Mavalan-
Xkar is correct in saying that it is most

side are absent. I am also observing
this, but am hepless. As a matter
of fact, I should have given only 10
minutes to Mr, A. K, Roy. When I
exhausted the whole hst here aund
when he we: alsoe meking a very
good speech, because he 15 very well-
versed in the subject and he was
making a good contribution, I gave
him 20 minutes. As a matter of fact,
he iz entitled to get 10 minutes He
wal making a good speech also; and
he was also making good points.
Later on, I called other Mambers who
were not present in the House But
1t is my duty to call their names also
1 had called all of them and nohody
Mr. Ramamurthy. His name is there.
Mr, Ramamurthy his name is there.

(Interruptions)

PROF. P. G MAVALANKAR:
‘Why should be extend the time of
the House? Why should we bur-
den the staff, Watch and Ward,
other officers and people like us? If
there is nobedy to speak, let the
Minister reply. (Interrupfions) It is
highly objectionable. Why should we
burden the Secretariaste unnecessari-
1y?

{Interruptions)
SHRI K. GOPAL: They are not

going to speak, They are absolutely
highly irresponse people.
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ing, 11 O'clock, It is a burden on
them. But we must appreciate their
difficulties also, because for the con-
venience of the Memberz only the
time was extended in order to allow
them to participate in the debate.
But they are absent, Well, it iz left
to them. T cannot express any opi-
nion. Mr. Ramamurthy, you just
conclude your speech.

SHRI A. K. ROY: We want that
the demands should be put to vote
now.

(Interruptions)

MR. CHAIRMAN: Let him con-
clude his speech

SHRI K. RAMAMURTHY- With
regard to the purchase of some equip-
ment for the northern regional elec-
tricity board, I come to understand
that some foul play 1s going on. I
wrote to the hon Minister but he
had not even the courtesy to reply
to my letter; it is more than a month.
I have got a copy of that letter and
I have submitted it to be placed on
the Table of the House, Through the
back door they are doing thing:; the
top man in the ruling party, Shri Raj
Narain’s co-brother is the secretaty
of the Central Electricity Board. Our
Industries Minister, Shri Fernandes,
even though he belongs to the Janala
Party, internationally he is in the
Socialist International whose head-
quarters is in Germany. The Siemen's
headquarters are in West Germany.

SHRI K. GOPAL: Now we are fully
satisfled with the debate; we do not
want even the Minister to reply.
Please put the demands to vote now.

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): I
have a duty to reply.

SHRI K. GOPAL: Not necessary;
we are satisfied.

MR. CHATRMAN; It will be very
satisfied with the debate; we do not



481 D.G. 5-80 CHAITRA 28, 1001 (SAKA) Min, of Energy 482

but ,also to the Members who have
participated; he has to give a reply.

SHRI K. RAMAMURTHY: As I
eaid, the HQ of Siemens and the HQ
of the Socialist International to which
our Industries Minister Shri Fernan-
des belongs are in West Germany.
The Minister of Energy is the sole
representative of Janata from Tamil-
nadu in the Cabinet. These are the
people circling round the Cential
Electricity Authority and the Efergy
Ministry. While the Janata party is
taking political advantage' of the
statement on alleged contribution of
funds to Mrs. Gandhi made by the
former United States Ambassador to
India, who was in India only for 8
months, I should like to know where
this Rs. 90 lakhs has gone? Has the
Socialist International contributed
thic Rs, 90 lakhs to the Janata Party
or hag it gone to some other place?
1 should like to know, how the Ener-
gy Ministry i3 circling round, how
Siemens had been imposed upon the
Energy Ministry, is it by external
forces or internal forces? At the
;ame time, Shri Dandavate does not
give the reguired wagons to our hon.
Minister Ramachandran for supply-
ing coal to thermal stations. Our for-
mer Health Minister’s co-brother is
misleading the hon. Mnister by giving
falre figures about electricity genera-
tion and other statistics. As Mr. A.
K Roy pointed out, Mr, Biju Patnaik
is importng ten lakh tonnes of coal
into our country, stating that our coal
is not good. This is the wituation.
With these words, I conclude, “Thank
You.

SHRI VAYALAR RAVI: I will ake
only a few minutes; I do not want to
make a long speech.

SHRI K. RAMAMURTHY: Mr.
Chairman, with your permission, 1
have sent ‘some papers to be laid*
on the Table of the House.

*The Speaker not having subse-
quently accorded the necessary per-
mizfion, the papers were not treated
as laid on the Table. )

MR. CHAIRMAN: That will have
10 be examined.

SHRI VAYALAR RAVI: The Elec-
tricity Boards employees have differ-
ent wages. Disparities are there all
over India. Different electricity
Boards have different wages. 1 wish
that the Minister may take initiative
and see that everything is done uni-
formally and properly.

My second point is that you made
a statement that you were going to
make some grades in the comstitution
of the Boards, It is purely a State
subject. You are meddling with the
State Electricity Boards. I do not
think the report is oorrect. If it is
correct, you are unnecessarily getting
into thig point.

These are the two points I wanted
to make. I do not want to take much
of your time, I thank you for calling
me and I conclude.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Our performance on the
energy front is callous. We require
energy. Therefore, alternative gource
of energy must be found out. I have
seen in Agricultural Universities—
Ludhiana, Punjab, they are trying
their level best to find out the pum-
psets which can be run by solar
energy. The Government should give
more funds to it so that it may be
developed. Thank you.

MR. CHAIRMAN: Now I will have
to call the hon. Minister.

HON, MEMBERS: The Minister,

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): Wait
‘Wait, my colleague.

MR. CHAIRMAN: BShri Janeshwar
Mishra.

SHRI K. P. UNNIKRISHNAN:
wait, my colleague.

SHRI XK. GOPAL: is he intervea—
ing or replying?
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The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, April
17, 1979/Chaitra 27, 1901 (Saka).



